
 Second  Series,  No.33  Wednesday, March  23,  960

 Chaitra  3,  882  (Saka)

 LOK  SABHA

 DEBATES

 Tenth  Session

 (Second  Lok  Sabha)

 सत्यमेव  जयते

 LOK  SABHA  SECRETARIAT

 New  Delhi



 CONTENTS

 [Second  Series,  Volume  XLI—  March  2n  to  April  2,  :960/Chaitra  7  to  r3,  7882  (Saka))
 wey  CoLuMNs

 No.  34—-Monday,  March  27,  r960/Chaitra  7,  7882  (Saka)
 Oral  Answers  to  Questions—

 Starred  Questions  Nos.  959  to  961,  964,  967,  969  to  97K,  974,  977  to  98I
 and  983  6903—39

 Short  Notice  Question  No,  70  6939—4I
 Written  Answers  to  Questions—

 Starred  Questions  Nos.  962,  963,  965,  966,  968,  972,  9735,  975s,  976,  982 and  984  to  99  °  6941-55
 Unstarred  Questions  Nos.  4267  to  7307  हु  पु  695583

 Obituary  reference  =  6983-84
 Motion  for  Adjournment-—

 Sympathetic  strike  by  Bank  employees  a  6984—86
 Statement  Re:  Chinese  Prime  Minister’s  visit  to  India.  6986-87
 Papers  laid  on  the  Table.  69%7—89
 Estimates  Committee—  ad

 Seventy-second  Report  69%  to
 Calling  Attention  to  Matter  of  Urgent  Public  Importance—

 Closure  of  textile  factories  in  Ludhiana  6989-9०  6३
 Demands  for  Grants—  e

 Ministry  of  Food  and  Agriculture  :  6990-7147
 Half-an-hour  discussion  re:  employees’  state  hi  T1436
 Daily  Digest.  नि  नि  TSI

 No.  32—Tuesday,  March  22,  -1960/Chaitra.  ay  7882  (Saka)—
 Oral  Answers  to  Questions—

 Starred  Questions  Nos.  997,  999,  ‘1001,  I002,  I004  to  I006,  7008
 4  ‘1012,  I0I4  and  IOI5.  736  3-—7200

 théyritten  Answers  to  Questions— ls  Starred  Questions  Nos.  998,  1000,  I003,  1007,  I0I3  and  I0I6  to  037  720I—6
 Unstarred  Questions  Nos.  .308  to  .357  5  .  7a16-— 4  ae

 Papers  laid  on  the  Table.  7246-470 ए
 Report  of  Estimates  Committee—  vt

 Seventy-eighth  Report  दर  7247-48"
 Calling  Attention  to  Matter  of  Urgent  Public  Importance—

 Closure  of  small-scale  aluminium  factories  at  Shahdara  7248
 Demands  for  Grants  पु  के  पु  7249--7454

 Ministry  of  Food  and  Agriculture  +  7249-7395,
 Ministry  of  Transport  and  Co:  7395—7454

 Daily  Digest.  7455—60



 CoLtuMNS
 No.  33—Wednesday,  March  23,  r960/Chaitra  3,  r882  (Saka)—

 Oral  Answers  to  Questions—
 Starred  Questions  Nos.  7038  to  ‘1042,  3044  to  I047,  I0§0  to  7052 andiosq  ‘  746196

 Written  Answers  to  Questions—
 Starred  Questions  Nos.  1043,  1048,  1049,  7053  and  055  to  7068  7497-7507
 Unstarred  Questions  Nos.  4358  to  7406  and  r408  to  I4II  7508—44 Re:  Motion  for  Adjournment—-
 Happenings  in  South  Africa  7545—5S0

 Papers  laid  onthe  Table.  7557
 Committee  on  Private  Members’  Bills  and  Resolutions

 Sixtieth  Report  +  7557
 Demands  for  Grants—.

 Ministry  of  Transport  and  Co.  -7551—  7754
 Daily  Digest  +  पु  7755—S8

 No.  34-—Thursday,  March  24,  r960/Chaitra  4,  7882  (Saka)—
 Oral  Answers  to  Questions—

 Starred  Questions  Nos.  069  to  7073  and  7075  to  r080  7759—  93
 Written  Answers  to  Questions—

 Starred  Questions  Nos.  ‘10743,  7087  to  r090  and  I092  to  095  7793—7802
 Unstarred  Questions  Nos.  42  to  450  7802—24

 Calling  Attention  to  Matter  of  Urgent  Public  Importance—
 Plane  crash  near  Banaras.  7824-25

 Papers  laid  on  the  Table.  :  7825
 Estimates  Committee—

 Seventy-seventh  Report  7  7826
 Demands  for  Grants  मु  मु  मु  7826—8028

 Ministry  of  Transport  and  Co:  ications  -7826—49
 Ministry  of  Home  Affairs  +  7849--8028

 Daily  Digest.  Bo29—32
 No.  35—Friday,  March  25,  -1960/Chaitra  5,  2882  (Saka)—

 Oral  Answers  to  Questions—  nid
 Starred  Questions  Nos.  3096  to  1098,  II00,  III6,  III9,  IICI,  I03  to

 ‘1107,  III4,  ITI5  to  IIB  नि  8037 nder-
 Written  Answers  to  Questions—

 Starred  Questions  Nos.  1099;  7702  and  I08  to  II33  8072-76.
 Unstarred  Questions  Nos.  ‘1450  to  r485  +  मु  8077— 98

 Re-Firing  in  Langa  township  South  Africa  है  8098-99
 Papers  laid  onthe  Table  +  8099—8I02
 Business  of  the  House  मु  8102-03
 Demands  for  Grants—

 Ministry  of  Home  Affairs  8:03—8202
 Committee  on  Private  Members’  Bills  and  Resolutions—

 Sixtieth  Report  8202-03
 Resolution  re:  Renaming  of  Andaman  and  Nicober  Islands—withdrawn  8203-17,

 Resolution  re:  Develop:  of  Backward  Areas  in  the  Third  Five  Year  Plan  82:7—80
 Daily  Digest.  sok  4387  86

 ery  .



 ‘CotumNs:
 No.36—Monday,  March  28,  3  960/Chattra  8,  72882  (Saka)—

 Oral  Answers  to  Questions—
 Starred  Questions  Nos.  3320  to  r  ‘123;  I329,  ¥326,  I432,  I334,  II37,to  II40, ‘1142,  I43,  ‘1145s  and  I:46  8287---8326

 Written  Answers  to  Questions—
 Starred  Questions  Nos,  ‘TI24;  ‘1125,  I27,  I28,  I30,  I3I,  1133,  ‘11355,  36 II4r  and  344  8326—-32 Unstarred  Questions  Nos.  7486  to  54  8332-66

 Pojnt  of  personal  explanation  8366—68
 Papers  laid  on  the  Table  8368-69
 Estimates  Committee-—

 Seventy-ninth  Report  8369
 Public  Accounts  Committee—

 Twenty-fifth  Report  8369
 Legal  Practitioners  Bill—

 Report  of  Joint  Committee  8369-70
 Election  to  Committee--

 National  Food  and  Agriculture  Organisation  Liaison  Commi  8370 Bills  introduced  मु  मु  8377-72 Da  Bombay  Reorganisation  Bill.  मु  8371-72, 2.  Religious  Trusts  Bill  .  +  मु  8372
 Resolution  re:  Police  Firing  in  South  Africa  8372--8402,
 Demands  for  Grants

 Ministry  of  Scientific  Research  and  Cultural  Affairs  8403---8550
 Daily  Digest  Fi  8551-56

 No.  37—Wednesday,  March  ३0,  -1960|Chaitra  ro,  7882  (Saka)—

 Oral  Answers  to  Questions—
 Starred  Questions  Nos.  ‘1147,  to  II49,  II5I  to  I55,  II57  to  II60

 and  II62tolI64—.  +  8557-94
 Written  Answers  to  Questions—

 Starred  Questions  Nos.  ‘1150,  156,  II6  and  65  to  83  8594—8604
 Unstarred  Questions  Nos.  542  to  584  and  586  to  604  8605—38

 Re:  Point  of  personal  explanation  8638—  40,  864I-42
 Paper  laid  on  the  Table.  =  8640-41
 Commi  on  Private  Members’  Bills  and  Resolutions—

 Sixty-first  Report  8642
 Estimates  Committee—

 Eighty-first  Report  8642
 Statement  re:  Indo-Pakistan  Financial  discussions  8643-44
 Demands  for  Grants—-

 Ministry  of  Commerce  and  Industry  +  a  8644—B88I5
 )  Half-an-hour  discussion  re:  Indian  Insti  of  Public  ».  88I5  34

 Dailv  Digest  8835—40



 No.  38—Thursday,  March  27,  ‘1960/Chaitra  775  7882  (Saka)—

 Oral  Answers  to  Questions—

 Starred  Questions  Nos.  184  to  486  3488  to  ‘191,  493  to  497  and  3204

 Written  Answers  to  Questions—
 Starred  Questions  Nos.  187,  ‘192,  98  to  203  and  20§  to  425
 Unstarred  Questions  Nos.3605  to  649  and  651

 Papers  laid  on  the  Table
 President's  assent  to  Bills
 Public  Accounts  Committec

 Twenty-sixth  Report
 Estimates  Committee

 Seventy-fourth  Report
 Committee  on  Absence  of  Members  from  the  Sittings  of  the  House

 Nineteenth  Report
 Calling  Attention  to  Matter  of  Urgent  Public  Importance

 Steel  plant  at  Bokaro
 Demands  for  Grants-—-

 Ministry  of  Commerce  and  Industry
 Suspension  of  Rule
 Bombay  Reorganisation  Bill.

 Motion  to  refer  to  Joint  Committee
 Daily  Digest

 No.  39—Friday,  April  Ds  r960/Chaitra  72,  7882  (Saka)—

 Oral  Answers  to  Questions—
 Starred  Questions  Nos.  4276  to  +1225,  (227,  229  and  23I  to  234

 Written  Answers  to  Questions—
 Starred  Questions  Nos.  1226,  1228,  and  4235  to  ‘1242
 Unstarred  Questions  Nos.  1652  to  ‘1685.

 Papers  laid  on  the  Table
 Calling  Attention  to  Matter  of  Urgent  Public  Importance-

 Obstruction  to  Scheduled  Caste  people
 Correction  of  Answers  to  Starred  Question  No.  348
 Bombay  Reorganisation  Bill

 Motion  to  refer  to  Joint  Committee
 Committee  on  Private  Members’  Bills  and  Resolutions

 Sixty-first  Report
 Contempt  of  Court  Bill  by  Shri  B.  Das  Gupta—Introduced
 Representation  of  the  People  (Amendment)  Bill  (Amendment  of  Section  73)—

 Withdrawn  7  :
 Motion  to  consider  .

 Catholic  Church  Premises  and  Ecclesiastic  Order  (Restriction  of  political
 Activity)  Bill
 Motion  to  consider

 Daily  Digest.

 8R4r---  80

 8880—93
 8893—8920

 ‘8920-22
 8922

 8933

 8923

 8923

 8923-  25

 8925--55
 8955-  61

 8961-9024
 8963  “9024

 902$--30

 903I---69

 9070°--7§
 907$---9I00

 9100-01

 90l-02
 9r02

 9:02—86
 9t04a—  86

 9i86
 9787

 9t87—-9a28
 9t87—9ar8

 93:8—56
 ‘ga1s—s6
 9357—60



 CoLumns
 No.  40—Saturday,  April  2,  3960/Chattra  13  7882  (Saka)—

 Oral  Answers  to  Questions—
 Starred  Questions  Nos.  12445,  7246,  (1247),  249  to  I25I,  I254  to  +1256,

 1258,  260  and  I26!  926I—94
 Written  Answers  to  Questions—

 Starred  Questions  Nos.  12435,  12455  1248,  I25@,  I253,  I257,  1269  and
 262  to  1266  9294—930I

 Unstarred  Questions  Nos.  7686  to  7I0  and  772  to  I736  930%—
 Re:  Motion  for  Adjournment

 Second  French  atomic  test  in  the  Sahara  9320—a2
 Papers  laid  on  the  Table  9322
 Calling  Attention  to  Matter  of  Urgent  Public  Importance—

 Looting  of  motor  tyres  from  a  goods  train.  9333-27.
 Business  of  the  House  9327
 Demands  for  Grants-

 Ministry  of  Community  Devel  and  Co-operation  9327—9483
 Daily  Digest  नि  rs  9485—88
 Consolidated  contents  [March  2r  to  April  2,  :960/Chaitra  :  to  By  r882  (Saka)]  (i—v)

 N.B.—-The  Sign  +  marked  above  a  name  of  a  Member  on  Questions,  which  were  orally answered  indicates  that  the  Question  was  actually  asked  on  the  floor  of  the  House  by  that  Member

 GMGIPND—LS-II—58  (ADLSD—16-4-60—9  ६०.



 LOK  SABHA  DEBATES

 746
 LOK  SABHA

 Wednesday,  March  23,  960/Caitra  3,
 88l  (Saka)

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock.

 (Mr.  SpeAKER  in  the  Chair)

 ORAL  ANSWERS  TO  QUESTIONS
 Price  Fixation  of  Agricultural

 Commodities

 Shri  Tu  Singh  Sarhadi:
 Shri  Ram  Krishan  Gupta:
 Shri  Pramathanath
 Banerjee:

 Shri  Vajpayee:
 Shri  Rameshwar  Tantia:
 Shri  Bibhuti  Mishra:

 |  Shri  Radha  Raman:
 Shri  2.  M,  Tariq: #1038,  5  Shri  N.  R.  Muniswamy:
 Shri  Tangamani:
 Shri  Rami  Reddy:
 Kumari  M.  Vedakumari:
 Shri  P.  G.  Deb:
 Shri  Arjun  Singh
 Bhadauria:

 Shri  Morarka:
 l  Shri  Hem  Barua:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state  at  what
 stage  is  the  scheme  to  constitute  a
 Statutory  Board  to  fix  prices  of  all
 crops  including  sugarcane?

 The  Deputy  Minister  of  Agricul-
 ture  (Shri  M.  V.  Krishnappa):  The
 matter  is  still  under  consideration.

 Shri  Ajit  Singh  Sarhadi:  May  I
 know  by  what  time  it  is  expected  to

 "be  finalised?
 Shri  M.  V.  Krishnappa:  Yesterday,

 the  hon.  Minister  has  made  it  very
 437  (Ai)  LS—.
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 clear  about  the  question  of  appoint-
 ing  a  price  fixation  committee.  I  have
 nothing  more  to  add  to  what  he  has
 said  yesterday.

 >

 Mr.  Speaker:
 was  discussed.

 Shri  Braj  Raj  Singh:  Recently  there
 was  a  news  item  in  the  Hindustan
 Times  saying  that  there  was  some
 tussle  over  this  matter  between  the
 Minister  and  the  Planning  Commis-
 sion  and  that  the  Planning  Commis-
 sion  said  that  there  should  not  be  any
 representative  of  the  far.ners  on  such
 a  committee.  May  I  know  the  posi-
 tion  now?  The  Planning  Commission
 is  alleged  to  have  said  that  if  the
 farmers’  representatives  were  there
 on  this  committee,  they  would  ever
 be  pressing  the  Government  to
 increase  the  price  of  the  agricultural
 commodities.  May  I  know  the  posi-
 tion  now?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  8.  K.  Patil):  There  is
 nothing  of  that  kind.  I  do  not  say
 the  report  is  right  or  wrong.  Some-
 times  newspapers  help  the  thought  in
 the  country.  But  there  is  nothing
 wrong  in  that.  There  may  be  any
 opinion,  not  of  the  Planning  Commis-
 sion,  but  individual  opinion,  as  to
 what  is  good.  But  ultimately  I  am
 convinced  that  there  ought  to  be  some
 kind  of  organisation  sitting  from  day
 to  day  and  concentrating  on  this  busi-
 ness.  Therefore,  that  would  be  done;
 there  would  be  no  difficulty  in  that.

 Only  yesterday  this

 श्री  खुशवक्त  राय  :  क्या  में  जान  सकता
 हूँ  कि  इस  कमेटी  को  नियुक्ति  में  जो  इतनी  देरी
 हो  रही  है,  उसका  मुख्य  कारण  क्‍या  है  ?

 श्भी  स०  का०  पाटिल  :  नियृक्ति  में  देरी
 इसलिये  हो  रही  है  कि  ऐसी  चीज  बार-बार
 नहीं  बनती  है  ।  एक  दफा  बनी  तो  बह  १०  वर्ष
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 या  २५  वर्ष  तक  चलेगी  ।  इतनी  महत्व  की
 चीज  है,  इसलिये  थोड़ी  देर  लगेगी  ।  तभी  में
 मानता  हूं  कि  क्योंकि  यह  आवश्यक  चीज  है,
 इसलिये  जल्दी  में  ऐसी  चीज  न  बने  जिस  से
 बाद  में  पछताना  पड़े  ।

 Shri  P.  R.  Patel:  May  I  know
 whether  the  Ministry  of  Agriculture
 has  submitted  the  proposal  for  such
 a  committee  to  the  Planning  Com-
 mission?

 Shri  S.  K.  Patil:  Of  course,  we
 have;  that  is  what  I  have  said.  We
 have  submitted  such  a  proposal  and
 the  proposal  is  under  consideration.

 Shri  P.  R,  Patel:  May  I  know  what
 are  the  main  features  of  the  proposal?

 Shri  S.  K.  Patil:  The  proposals  of
 Government  become  proposals  when
 they  are  accepted  by  Government.

 Dr.  Ram  Subhag  Singh:  May  I  know
 whether  Government  has  _  prepared
 any  list  of  crops  which  are  not  fetch-
 ing  even  a  fair  or  economic  price,  or
 even  the  cost  of  production,  to  the
 agriculturist?

 Shri  S.  K.  Patil:  I  have  dealt  with
 this  yesterday  and  I  need  not  repeat
 the  whole  thing.  As  I  mentioned
 yesterday,  the  responsibility  of  these
 crops  is  to  the  tune  of  Rs.  2,100  crores;
 it  is  so  vast  that  even  if  nothing  was
 wrong,  then  also,  such  an  organisa-
 tion  becomes  necessary.

 Shri  P.  R.  Patel  rose—
 Mr.  Speaker:  The  hon.  Member  is

 not  a  party  to  this  question,  though
 there  are  so  many  other  names.  I
 have  allowed  him  two  questions  and
 still  he  goes  on  rising.

 श्री  विभूति  सिश्र  :  प्रभी  मंत्री  जी  ने
 बतलाया  कि  करीब  २  हजार  करोड़  रुपये  की
 क्राप  का  सवाल  है  |  लेकिन  मैं  कहना  चाहता
 हूं  कि  कम  से  कम  कैश  क्राप  का  दाम  तो
 कमेटी  निषिचित  करे।  फूड  क्राप्स  का  न  करे
 लेकिन  कैश  क्राप्स  का  करना  चाहिये  जैसे
 जूट  है,  हल्दी  है,  मिर्च  है,  भालू  है  1
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 श्री  स०  का०  पाटिल  :  इसमें  ऐसा  होता
 है  कि  एक  क्राप  का  दाम  निश्चित  होने  से  उस
 का  असर  दूसरी  क्राप्स  पर  पड़ता  है।  वह  एक
 इंटेग्रेटेड  योजना  है  ।  इसलिये  मेरा  प्रोपोजल  है  कि
 चन्द  रोज  के  लिये  नहीं  बल्कि  हमेशा  के  लिये
 ऐसा  आग्गेनाइजेशन  होना  चाहिये  ताकि  वह
 सब  चीजों  की  देख-भाल  करे  1  न  केवल  प्राइस
 की  देख  भाल  ही  करे  बल्कि  उसका  पैटनं  क्या
 हो,  फरटिलाइजर  वगैरह  की  चीजें  हैं,  इन  सब
 चीजों  को  देखने  के  लिये  कमेटी  की  जरूरत
 है।
 Shrimati  Renu  Chakravartty:  Who

 will  be  the  constituents  of  the  Board,
 according  to  the  proposals  made  by
 the  Ministry?

 Shri  5.  K.  Patil:  That  is  still  in  a
 fluid  condition.  As  I  said,  it  has  not
 yet  been  finally  decided.  But  some
 kind  of  participation  by  the  farmers
 in  some  way  or  other  would  be  there
 in  that  committee.

 Shri  S,  M.  Banerjee:  The  hon.
 Minister  said  that  some  Members  of
 this  House  will  also  be  included.  May
 I  know  whether  some  of  the  Mem-
 bers  of  this  House  who  have  some
 connection  with  agriculture  will  also
 be  included  in  that  committee?

 Shri  S.  K.  Patil:  I  would  really
 welcome  such  a  thing,  because  those
 Members  of  the  House  who  have
 really  experience  of  agriculture  would
 be  of  great  help  to  me  in  this  busi-
 ness,  because  they  understand  the
 responsibility  of  the  country  as  a
 whole  also.

 Shri  Tyagi:  Have  Government  any
 proposals  or  measures  under  conside-
 ration  which  would  reduce  the  cost
 of  production  in  this  country?

 Shri  S.  K.  Patil:  Again  if  I  may
 refer  back,  the  very  fact  that  we
 materially  increase  the  yield  per  acre
 would  have  also  a  component  of  reduc-
 tion  in  the  price.

 Shri  Tyagi:  I  was  anxious  to  know
 about  the  cost  of  production  by  way
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 of  things  which  he  buys—steel,
 cement,  etc.  which  the  peasant  buys
 at  high  cost.  If  the  requirements  of
 the  peasant  are  supplied  to  him  at  a
 cheap  price,  the  cost  of  production
 will  be  cheaper.

 Shri  S.  K.  Patil:  That  is  true;  you
 do  it  either  by  general  price  support,
 giving  some  subsidy,  etc.,  or  increase
 the  production  in  a  manner  that  the
 impact  on  all  those  things  would  be
 met  by  this.  These  are  matters  which
 are  under  ccnsideration.

 श्री  रघुनाथ  सिंह:  में  यह  जानना  चाहता
 हूं  कि कमीशन  के  पास  जो  भ्रापने  भेजा  है  तो
 कमीशन  की  राय  फाइनल  होगी  या  गवर्नमेंट
 की  राय  फाइनल  होगी  v

 श्री  स०  का०  पाटिल  :  कमीशन,  कमेटी,
 बोर्ड  कुछ  भी  उसका  नाम  हो,  लेकिन  वह
 ऐडबवाइजरी  कपैसिटी  में  है  ।  राय  तो  गबरनेमेंट
 की  ही  होगी  |

 Shri  Raghunath  Singh:  I  meant  the
 Planning  Commission.

 Shri  8.  K.  Patil:  The  Planning
 Commission  also,  hon.  Members  know,
 is  an  advisory  body.

 श्री  सिहासन  सिह  :  कया  में  जान  सकता
 हैं  कि  बह  कब  तक  बन  जायेगा  क्‍योंकि  इससे
 काइतकारों  में  काफी  श्राशा  बन्धी  है  कि  इसवेः
 बन  जाने  के  बाद  उनकी  क्राप  की  कीमत
 बढ़ेगी  ?  हमें  इस  बोर्ड  के  बनने  की  श्राशा  ही
 बन्धी  रहेगी  या  उसके  बनने  की  उम्मीद  भी
 है?

 शी  स०  का०  पाटिल  :  अगर  इस  तरह  की
 उम्मीद  होती  है  कि  प्राइस  बढ़ाने  के  लिये  यह
 चीज  बन  रही  है,  तो  में  इस  तरह  का  इम्प्रेशन
 नहीं  देना  चाहता  ।

 श्री  सिहासन  सिंह  :  में  पूछना  चाहता  हूं
 कि  वह  कब  तक  बन  जायेगा  क्‍योंकि  इससे
 कादतकारों  को  अपनी  क्राप  को  [रेंज  करने
 का  आधार  मिछेगा  कि  कितना  गेहूं  बोयें,
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 कितना  जौ  बोयें  4  यही  कारण  है  कि  मैं  जानना
 चाहता  हूं  कि  यह  बोर्ड  कब  तक  बनेगा  t

 शी  स०  Wo  पाटिल  :  हमारी  कोशिश  है
 कि  जल्दी  से  जल्दी  बन  जाये  ।  हमारी  तरफ
 से  श्रौर  मिनिस्ट्री  की  तरफ  से  दो  महीने  पहले
 एक  पर्चा  तैयार  हो  गया  है।  लेकिन  वह  सब  के
 पास  जाता  है,  सब  की  राय  उस  पर  होती  है  |
 इसलिये  इसमें  थोड़ा  विलम्ब  होता  ही  है  t

 Shri  Shree  Narayan  Das:  May  I
 know  whether  the  State  Governments
 have  been  asked  in  this  respect  and,
 if  so,  whether  any  indication  is  avail-
 able  as  to  their  reaction  to  these
 proposals?

 EF  st  स०  क्षा०  पाठिल  :  वह  तो  मैं  मानता
 हूं  कि  वह  स्टेज  तो  झ्लाती  ही  है  1  इस  तरह
 पूछा  है  लेकिन  फार्मली  पूछा  गया  हो  वह  तो
 मुझे  मालूम  नहीं  ।

 I  think  the  hon.  Member  asked  the
 question  in  English.  By  mistake  I
 have  answered  it  in  Hindi.

 Shri  Kalika  Singh:  May  I  know
 whether  the  prices  will  be  fixed
 according  to  the  current  money  value
 or  according  to  the  price  of  some
 particular  basic  year?

 Shri  S.  K.  Patil:  It  is  very  difficult
 to  say.  I  could  even  say  to  the  hon.
 Member  that  on  the  same  acre  of  land
 one  farmer  may  produce  something
 which  the  other  farmer  in  the  same
 area  may  not  be  able  to  produce.  That
 will  exactly  indicate  to  you  the  com-
 plications  of  this  very  difficult
 problem.

 Shri  Yadav  Narayan  Jadhav:  May
 I  know  whether  the  final  decision  will
 be  taken  before  the  end  of  the  Second
 Plan?

 Shri  s.  K.  Patil:  I  hope  it  will  be
 done  very  much  earlier.
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 सटकारी  खेती-
 +

 (श्री  मबत  दर्शन  :
 श्री  राम  कृष्ण  गुप्त  :
 श्री  दो०  Wo  शर्मा:
 श्री  झमजद  झली
 श्री  पांगरकर  :
 श्री  सघुसूदन  राव  :
 श्री  बांगशी  ठाकुर  :
 श्री  fac  दास  गुप्त  :
 श्री  भ्ररविन्द  घोषाल  :

 ‘  श्री  विभूति  सिश्र  :
 श्री  स०  qo  मेहदी  :
 श्री  लोलाधर  कटको  :
 श्री  ग्रॉजत  सिह  सरहदो  :

 र  खुशवक्‍्स  राय  :

 क्या  सामुदायिक  विकास  तथा  सहकार
 मंत्री  २०  नवम्बर,  १६५६  के  तारांकित  प्रश्न
 संख्या  १६६  के  उत्तर  के  संबंध  में  यह  बताने
 की  कृपा  करंगे  कि  :

 (क)  क्‍या  सहकारी  खेती  के  बारे  में
 नियुक्त  की  गई  समिति  ने  इस  बीच  भ्रपना  कार्य
 पूरा  कर  लिया  है  ;

 (ख)  यदि  हां,  तो  क्‍या  समिति  के
 प्र  तिवेदन  की  एक  प्रति  सभा  पटल  पर  रखी

 जायेगी  ;  श्रौर

 (ग)  समिति  की  सिफारिशों  पर  क्‍या
 कार्यवाही  की  जा  रही  है  ?

 सामुर्दा -क्ष दिक्लास  तथा  सहकार  उप-
 मंत्रों  (भी  ब०  Go  मूर्ति)  :  (क)  जी, हां  ।

 (ख)  जी,  हां  ।  प्रतिवेदन  की  एक  प्रति
 समा-पटल  पर  रखी  जायेगी  ।  प्रतिवेदन  की
 प्रतियां  संसद  पुस्तकालय  में  भी  रख  दी  गई
 हैं  1

 (ग)  भारत  सरकार  राज्य  सरकारों  की
 सलाह  से  सिफारिशों  पर  विचार  कर  रही  है  ny

 English

 #१०३६.

 Some  hon.  Members:  In
 also.

 Mr.  Speaker:  Yes.
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 Shri  B.  8.  Murthy:  (a)  Yes,  Sir.
 (b)  Yes,  Sir.  A  copy  of  the  Report

 would  be  laid  on  the  Table.  Copies
 of  the  Report  have  also  been  placed
 in  the  Parliamentary  Library.

 (c)  Government  of  India  are  con-
 sidering  the  recommendations  in  con-
 sultation  with  the  State  Governments.

 aft  भक्त  दर्शन  :  देर  से  देर  कितने  महीनों
 में  या  वर्षो  में  इसके  बारे  में  निर्णय  हो  जायगा  ?
 मंत्री  महोदय  का  इस  के  बारे  में  क्‍या  श्रनुमान
 है?

 Shri  B.  S.  Murthy:  It  is  a  very
 important  question.  As  the  Minister
 for  Agriculture  has  stated,  this  im-
 portant  measure  must  be  taken  into
 consideration  in  all  its  aspects  and
 finalized  before  any  schemes  are  being
 launched  upon.  In  this  case,  we  have
 already  been  in  touch  with  the  State
 Governments,  asking  them  for  their
 schemes,  plans  and  programmes.

 Shri  D.  Cc.  Sharma:  May  I  know  if
 before  arriving  at  a  decision  the  Gov-
 ernment  will  also  have  the  benefit  of
 the  opinion  of  some  representatives  of
 co-operative  societies  and  co-operative
 farmers?

 Shri  B.  S.  Murthy:  Of  course,  all
 aspects  of  opinion  and  advice  will  be
 taken  good  care  of.

 oft  विभूति  मिश्र  :  कोआपरेटिव  फामिंग
 के  बारे  में  नागपुर  कांग्रेस  में  प्रस्ताव  पास  हो
 गया।  उसमें  बहुत  सी  बातें  हो  गई  |  क्या  यह
 सही  नहीं  है  कि  जो  विरोधी  लोग  विरोध
 करते  हैं  उसकी  वजह  से  सरकार  भी  इस  रिपोर्ट
 पर  विचार  करने  श्रौर  उस  पर  किसी  निर्णय
 पर  पहुंचने  में  बहुत  घीमी  गति  से  चल  रही
 है  झौर  धीरे-धीरे  विचार  कर  रही
 है?

 श्री  रघुनाथ  सिंह  :  जी,  यह  बात  नहीं
 है  V
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 Shri  B,  S.  Murthy:  I  do  not  think
 the  hon.  Member  is  quite  correct  in
 his  assumption.  Government  has  its
 own  programmes.  When  it  is  con-
 vinced  of  the  genuineness  of  the  pro-
 gramme  it  goes  ahead  in  spite  of  all
 opposition.

 Shri  Aurobindo  Ghosal:  Last  time
 the  hon.  Deputy  Minister  stated  that
 the  programme  is  not  being  held  up
 and  is  being  implemented  in  stages.
 May  I  know  the  stage  of  implemen-
 tation  in  which  it  is  now?

 Shri  8,  S.  Murthy:  It  is  in  the  first
 stage  of  implementation.

 Shri  C.  D,  Pande:  In  view  of  the
 fact  that  co-operative  farming  is  going
 to  be  on  the  basis  of  voluntary  offer
 on  the  part  of  peasants  and  farmers,
 may  I  know  whether  Government
 have  evinced  any  initiative  on  the
 part  of  peasants  and  farmers  to  the
 effect  that  they  are  willing  to  do  it?

 Shri  B,  8.  Murthy:  “Voluntary
 offer”  is  the  term  used  by  our  friend.
 it  is  not  voluntary  offer,  it  is  more
 a  union  of  minds  of  the  peasants
 before  they  voluntarily  pool  their
 Jands.  In  this  respect  we  are  happy
 to  say  that  the  peasants  are  coming
 forward.

 Shri  Raghubir  Sahai:  Can  the  hon.
 Minister  give  us  some  idea  of  the
 financial  impiications  when  the  pro-
 posals  regarding  co-operative  farming
 are  put  into  operation?

 Shri  B.  S.  Murthy:  Yes,  Sir.  It  is
 Suggested  by  the  Working  Group  that
 in  the  last  year  of  the  Second  Five
 Year  Plan  and  in  the  Third  Five  Year
 Plan  towards  assistance  to  23,200  co-
 operative  farming  societies  be  given
 Rs.  28.65  crores;  towards  education
 and  training  Rs.  4.2  crores  and
 towards  technical  staff  Rs,  2.37  crores,
 making  a  total  of  Rs,  35.26  crores.

 Shrimati  Renu  Chakravartty:  May
 I  know  whether  it  has  been  brought
 to  the  notice  of  the  Government  that
 one  of  the  difficulties  facing  the  for-
 mation  of  co-operative  farming  socie-
 ties  has  been  that  as  soon  as  the

 CHAITRA  3,  882  (SAKA)  Oral  Answers  7470

 farmers  come  together  they  fall  within
 the  purview  of  agricultural  income-
 tax?  Is  the  Government  proposing  to
 take  up  the  matter  with  the  State
 Governments  in  order  to  facilitate  the
 formation  of  co-operative  societies?

 Shri  B  S.  Murthy:  Government  is
 aware  of  that  and,  I  am  glad  to  say,
 this  report  has  also  taken  cognizance
 of  it.  It  hag  also  suggested  certain
 measures  to  avoid  this  disincentive  to
 the  farmers.

 Seth  Govind  Das:  Does  the  hon.
 Minister  know  that  the  greatest
 hindrance  in  forming  co-operatives  is
 the  laws  on  co-operative  societies  in
 various  States?  Has  any  step  been
 taken  to  change  those  laws,  because
 those  laws  are  still  in  existence  in
 every  State?

 Shri  B.  8.  Murthy:  The  hon.  Mem-
 ber  is  aware  that  many  times  on  the
 floor  of  this  House  it  has  been  stated
 that  the  State  Governments  have  been
 apprised  of  the  procedural  difficulty
 and  many  States  are  coming  forward
 to  remove  the  difficulty.

 Seth  Govind  Das:  Has  any  State
 changed  the  law  so  far?

 Shri  0.  8,  Pattabhi  Raman:  Is  it
 intended  to  get  these  societies  regis-
 tered  under  the  local  laws,  at  the
 same  time  giving  them  exemption
 from  the  existing  tax  pattern?

 Shri  B.  S.  Murthy:  It  is  a  very
 tempting  question,  but  I  do  not  pro-
 pose  to  answer  it.

 Seth  Govind  Das:  I  have  asked
 whether  they  have  taken  any  steps
 to  change  those  laws  so  far.

 Shri  B.  5.  Murthy:  I  have  no  figures
 with  me.

 Seth  Govind  Das:  Nothing  has  been
 done.

 Shri  Tyagi:  What  facilities,  if  any,
 are  proposed  to  be  offered  to  farmers
 by  way  of  incentives  for  forming  them-
 selves  into  co-operative  societies?

 Shri  B.  8.  Murthy:  We  are  expect-
 ing  the  State  Governments  to  give
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 their  reactions  on  the  recommenda-
 tions  given  by  this  Working  Group.
 Until  the  State  Governments’  recom-
 mendations  have  come  we  shall  not
 be  in  a  position  to  state  definitely  the
 nature  of  the  help  and  incentives  we
 are  able  to  place  at  the  disposal  of
 the  co-operative  farming  societies.

 Shri  Thimmaiah:  Though  under  the
 land  reforms  there  is  the  imposition
 of  a  ceiling  on  land,  under  the  guise
 of  co-operative  farming  the  landlords
 just  escape  the  ceiling  by  forming
 co-operative  farming  societies.  What
 efforts  are  made  by  the  Government
 to  reconcile  these  two?

 Shri  B.  S.  Murthy:  I  think  the  State
 Governments  are  aware  of  this.

 Shri  Palaniyandy:  There  is  enor-
 mous  delay  in  the  registration  of  co-
 operative  societies.  There  is  enormous
 delay  under  the  laws  also,  especially
 in  the  case  of  societies  formed  by  the
 Harijans.

 Shri  8.  8,  Murthy:  No,  Sir.  There
 is  no  special  treatment  to  the  Harijans
 in  this  respect.  Almost  all  the  socie-
 ties  are  sometimes  delayed  in  the  case
 of  formation  because  of  the  proce-
 dural  delays.  But  these  are  being
 avoided  and  in  many  cases  the  socie-
 ties  are  being  registered  quickly.

 Dr.  M.  S.  Aney:  May  I  know  whe-
 ther  the  formation  of  co-operative
 farming  societies  is  going  to  be  on  a
 voluntary  basis  or  not?

 Shri  B.  S.  Murthy:  Of  course,  it
 will  be  on  a  voluntary  basis.

 Dr.  M.  S.  Aney:  Then  where  is  the
 need  for  giving  incentives  to  the  far-
 mers  for  that?

 Shri  B.  8.  Murthy:  Even  for  a  good
 thing  incentive  will  go  a  long  way.

 शी  विभूति  मिथ  :  में  जानना  चाहता  हूं
 कि  कोझापरेटिव  फार्मिंग  की  सफलता  के
 लिये  कया  केन्द्रीय  सरकार  ने  विभिन्न  स्टेट
 सरकारों  से  अपने  कोग्रापरेटिव्स  के  कायदे-
 कानून  में  तरमीम  करने  के  लिये  पूछा  है  ?
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 Shri  B.  S.  Murthy:  I  have  already
 answered  that  question.

 Shri  Ajit  Singh  Sarhadi:  Pending
 the  decision  on  the  recommendations
 and  implementation  thereof,  what
 steps  are  the  Government  taking  in
 the  mean  time  to  give  incentives  for
 the  formation  of  co-operative  socie-
 ties  in  the  matter  of  aid  to  the  States?

 Shri  B.  S,  Murthy:  A  decision  will
 be  taken  very  soon.  Therefore,  there
 is  no  question  of  doing  anything  pend-
 ing  that  decision.

 Shri  P.  R.  Patel:  It  is  stated  that
 the  Committee  has  submitted  its
 recommendations  and  Government  are
 considering  it.  I  want  to  know  whe-
 ther  the  Committee  has  consulted  any
 of  the  farmers’  organisations  in  the
 country?

 Shri  B.  S.  Murthy:  Of  course,  the
 Committee  has  gone  all  over  the
 country  and  made  a  special  study  of
 34  co-operative  farming  societies  also.

 Shri  P.  R,  Patel;  I  wanted  to  know
 whether  the  Committee  has  consulted
 any  of  the  farmers’  organisations  on
 this  point.

 Shri  B.  S.  Murthy:  Yes,  may  farm-
 ing  societies.  A  questionnaire  was
 issued  by  the  Committee  and  the  Com-
 mittee  has  toured  all  over  the  country
 as  far  as  they  could.

 Shri  P,  R.  Patel:  I  do  not  get  an
 answer.  My  question  is  different.

 Mr.  Speaker:  What  he  wants  to
 know  is  whether,  apart  from  the  far-
 mers’  co-operative  societies,  the  Com-
 mittee  has  consulted  any  other
 farmers’  associations.  That  is  the
 point.

 Shri  B.  S.  Murthy:  I  am  sure  they
 must  have  consulted.

 Shri  8,  K.  Gaikwad:  Are  Govern-
 ment  aware  that  at  many  places  the
 co-operative  farming  societies  have
 become  a  failure  and  people  are
 demanding  tenant  farming  societies?
 If  they  are  a  failure,  what  are  the
 defects  and  what  Government  have
 dene  to  rectify  those  defects?
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 Shri  8.  S.  Murthy:  The  hon.  Mem-
 ber  is  partly  correct.  But  it  cannot
 be  said  that  all  the  farming  societies
 have  been  an  utter  failure.

 Shri  B.  K.  Gaikwad:  I  did  not  say
 at  all  places.  I  said  at  many  places.

 Shri  B.  S.  Murthy:  In  several
 places  they  are  successful.  After  all,
 for  the  success  of  a  co-operative
 society  it  is  the  human  material  that
 is  necessary.  Wherever  there  is  a
 constructive  and  _  intelligent  co-
 operative  leadership  there  the  co-
 operative  farming  societies  are  success-
 ful.  Now  that  we  have  launched  upon
 a  co-operative  farming  scheme  it  is
 high  time  that  hon.  Members  of
 Parliament  also  lend  their  support  in
 making  these  people  understand  the
 real  necessity  for  such  a  scheme.

 Shri  Sinhasan  Singh:  Since  the
 Nagpur  Resolution  about  these  co-
 operatives  how  many  _  co-operative
 farming  societies  have  been  formed?
 Has  Government  any  record  of  it?

 Shri  B,  S.  Murthy:  Yes,  Sir.  I  have
 already  told  the  House  that  there  are
 ‘1,440,  co-operative  farming  societies.

 श्री  भगत  वर्शन  :  जब  से  यह  सहकारी
 खेती  का  आंदोलन  प्रारम्भ  हुमा  है,  क्‍या
 गवर्नमेंट  के  ध्यान  में  यह  बात  श्रायी  है  कि  बहुत
 सी  बोगस  कोमग्रापरेटिव  फारमिग  सोसाइटीज्
 बन  गयी  हैं  ?  उदाहरणस्वरूप  जिनके  पास
 ३०००  एकड़  भी  भूमि  है  उन्होंने  श्पनी  फैमिली
 के  नाम  से  कोग्मरापरेटिव  सोसाइटी  बना  दी  है  ।
 क्या  इसकी  छानबीन  की  जा  रही  है  शौर  क्‍या
 इसकी  रोक-थाम  के  लिये  कोई  कदम  उठाये  जा
 रहे  हैं  ?

 Shri  B.  S.  Murthy:  That  question
 was  asked  in  English  by  Shri  Thim-
 maiah  and  I  have  answered  it.
 Dam  on  River  Teesta  in  West  Bengal

 +
 (Shri  Subodh  Hansda:

 Shri  R.  C.  Majhi:
 Shri  S.  C.  Samanta:

 [  Shri  Ram  Krishan  Gupta:
 Will  the  Minister  of  Irrigation  and

 Power  be  pleased  ty  refer  to  the  reply

 *1040.
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 given  to  Starred  Question  No.  83  on
 the  llth  December,  959  and  state
 the  nature  of  progress  made  so  far
 in  selection  of  site  for  the  con-
 struction  of  a  dam  on  River  Teesta?

 The  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Hathi):  Reconnais-
 sance  of  various  possible  sites  for  the
 dam  has  been  carried  out.  Hydro-
 logical  and  other  detailed  investiga-
 tions  are  continuing  and  are  expected
 to  be  completed  by  January,  1962.

 Shri  Subodh  Hansda:  May  I  know
 whether  any  assessment  has  been
 made  as  to  the  acreage  of  land  that
 will  be  irrigated  by  this  project?

 Shri  Hathi:  That  can  be  determined
 only  after  the  investigations  are
 complete.

 Shri  S.  om  Samanta:  The  West
 Bengal  Gevernment  is  making  a
 reconnaissance  survey  of  the  catch-
 ment  areas  of  the  Teesta  River  and
 its  tributaries.  May  I  know  whether
 this  thing  which  the  hon,  Minister  is
 saying  will  be  another  thing?

 Shri  Hathi:  No.  I  think  it  is  the
 same  thing.  Now  the  Central  Water
 and  Power  Commission  are  investi-
 gating  it.

 Shri  C,  K.  Bhattacharya:  The  hon.
 Minister  has  just  now  stated  that  the
 collection  uf  data  will  be  completed
 by  January,  1962.  By  what  time  can
 we  expect  to  have  the  dam  finished?

 Shri  Hatbi:  That  will  depend  on
 when  we  get  the  detailed  results  of
 the  investigation.

 Shri  C.  K.  Bhattacharya:  May  I
 know  whether  the  hon.  Minister  is
 aware  that  this  one  particular  river
 has  been  flooding  north  Bengal  and”
 is  causing  disaster  from  year  to  year?

 Shri  Hathi.  That  is  why  the  work
 is  being  investigated.

 Shri  0.  K.  Bhattacharya:  Will  he
 kindly  expedite  it?

 Shri  S.  C.  Samanta:  May  I  know
 whether  the  Sikkim  area  of  this  river
 will  also  be  surveyed?
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 Shri  Hathi:  Maybe;  but  I  am  not
 quite  sure.  There  are  various  sites
 to  be  investigated.

 Teleph  Exchange,  Jamshedpur
 *404l.  Shri  S.  M.  Banerjee:  Wil]  the

 Minister  of  Transport  and  Communi-
 cations  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 local  teiephone  exchange  at  Jamshed-
 pur  is  still  being  run  by  TISCO;

 (b)  if  so,  the  reasons  for  this;  and
 (c)  the  steps  taken  by  Government

 to  bring  this  exchange  under  them?
 The  Minister  of  Transport  and  Com-

 munications  (Dr.  P,  Subbarayan):
 (a)  Yes.

 (b)  The  telephone  exchange  at
 Jamshedpur  was  installed  by  the  Tata
 Iron  and  Steel  Co.  when  their  works
 were  established  for  purpose  of
 internal  communication  within  the
 Works.  In  the  absence  of  a  depart-
 mental  telephone  exchange  in  Jam-
 shedpur  and  public  demand  in  the
 initial  stages  being  very  small,  the
 TISCO  exchange  was  permitted  to
 eater  to  the  public  demands  in  the
 area.

 (c)  There  is  no  proposal  to  bring
 this  exchange  under  the  control  of
 P.  &  T.,  as  a  large  majority  of  the
 telephones  from  this  exchange  are  for
 TISCO’s  own  workshops  and  officials.
 A  scheme  for  opening  a  1,500  line
 departmental  automatic  exchange  has
 been  sanctioned.  When  this  exchange
 is  opened,  it  will  cater  to  the  demand
 for  telephones  from  the  public  at
 Jamshedpur.

 Shri  S.  M,  Banerjee:  I  want  to
 know  whether  it  is  a  fact  that  because
 of  this  telephone  exchange  being
 under  TISCO  during  the  strike  in  958
 all  the  messages  exchanged  between
 the  various  Union  representatives
 were  tapped  by  TISCO  agents]  If  so,
 what  arrangements  have  been  made
 by  Government  to  see  that  the  tele-
 phone  exchange  does  not  remain  in
 the  hands  of  TISCO?
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 Dr.  P.  Subbarayan:  I  could  not

 quite  catch  this  question  because  the
 hon.  Member  has  used  a  lot  of  argu-
 ment  alonz  with  this  question.

 Shri  S,  M.  Banerjee:  During  958
 when  there  was  a  general  strike  all
 the  messages  and  talks  exchanged
 between  the  Union  leaders  were  tap-
 ped  by  TISCO  agents.  I  want  to  know
 whether  this  was  brought  to  the  notice
 of  the  hon.  Minister.  If  so,  what  steps
 are  being  taken  to  save  the  other
 citizens  from  the  hands  of  TISCO
 tapping?

 Dr.  P.  Subbarayan:  There  have
 been  so  many  conundrums  put  by  the
 hon.  Member  that  I  have  not  been
 able  to  follow  him.  Perhaps  I  am
 rather  dense.

 Mr.  Speaker:  Only  one  question  at
 a  time.  What  is  it  that  he  wants  to
 know?

 Shri  S.  M.  Banerjee:  This  telephone
 exchange  is  in  the  hands  of  TISCO,
 that  is,  the  Tata  Iron  and  Steel  Com-
 pany.  At  any  time  all  the  messages
 which  are  not  liked  by  Tatas  are
 tapped.  Sc  people  are  scared  about
 it.  I  want  to  know  when  they  are
 going  to  have  our  own  exchange  there.
 The  population  of  Jamshedpur  is
 nearly  two  lakhs.

 Dr.  P.  Subbarayan:  I  have  no  such
 complaint  cf  messages  being  tapped.

 Shrimati  Renu  Chakravartty:  Is  it
 the  policy  of  Government  that  if  there
 are  big  industrial  undertakings  in  a
 particular  place  there  will  be  no
 departmental  telephone  exchanges  in
 these  jagirdaris?

 Dr,  P.  Subbarayan:  I  have  alrcady
 said  in  answer  to  part  (c)  of  the
 question  that  we  have  sanctioned  a
 1,500  line  departmental  exchange  and
 all  the  private  telephones  will  be
 connected  tu  that  exchange  when  it  is
 ready.

 Shrimati  Renu  Chakravartty:  Will
 this  exchange  be  under  the  Posts  and
 Telegraphs  Department  or  under
 TISCO’s  licence?
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 Dr,  P.  Subbarayan:  No,  Sir;  it  will
 be  on  our  line  when  our  line  is  ready.

 Shri  S,  M.  Banerjee:  I  want  to  know
 whether  tlie  Government  of  India  has
 given  them  any  licence  and,  if  so,
 whether  this  particular  licence  is
 going  to  be  renewed  in  1960.

 Dr.  P.  Subbarayan:  As  it  is  for
 their  own  work  a  licence  was  issued.
 As  far  as  their  own  telephones  are
 concerned,  because  the  work  is
 internal  that  licence  will  be  continued
 in  their  name.

 Shri  ©,  K.  Bhattacharya:  Will  the
 hon.  Minister  kindly  tell  the  House  as
 to  how  the  expenses  of  the  Tatas  in
 running  this  telephone  exchange  com-
 pare  with  the  expenses  incurred  by
 our  own  department  in  running  such
 an  exchange?

 Dr.  P.  Subbarayan:  I  shall  have  to
 get  that  information.

 Shri  Nagi  Reddy:  When  our  ex-
 change  is  going  to  be  installed  there?

 Dr.  P.  Subbarayan:  Perhaps  in  1962,

 Misappropria  ion  of  Railway  Funds

 +
 Shri  S.  M.  Banerjee:

 vues,  £  Shri  A.  K.  Gopalan:
 will  the  Minister  of  Railways  be

 Pleased  to  refer  to  the  reply  given  to
 Starred  Question  No.  82]  on  the  llth
 December,  959  and  state:

 (a)  whether  departmental  inquiries
 regarding  misappropriation  of  railway
 funds  at  Bandel  S.ation  have  since
 been  concluded;

 (b)  whether  final  action  has  since
 been  taken  in  this  regard;  and

 (c)  the  number  of  officials  awarded
 punishment?

 The  Deputy  Minister  of  Railways
 (Shri  S.  झ,  Ramaswamy):  (a)  Depart-
 mental  enquiry  necessary  under  the
 Discipline  and  Appeal  Rules  for  Rail-
 way  employees  is  still  in  progress.

 (9)  and  (c).  Do  not  arise.
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 Shri  S.  M.  Banerjee:  In  September,
 959  the  hon.  Deputy  Minister  stated
 that  the.  amount  involved  is
 Rs.  54,514.50,  nP.  and  that  six  persons
 were  suspended.  Then  in  December
 he  said  that  the  departmental  enquiry
 is  going  on.  How  long  will  this
 depar:mental  enquiry  continue?  Could
 he  give  us  some  date?

 Shri  S.  V.  Ramaswamy:  Several  wit-
 nesses  have  been  examined.  Subse-
 quently  the  Chairman  fell  ill.  Now
 seven  defence  witnesses  have  got  to
 be  examined.  As  a  matter  of  fact  the
 enquiry  is  going  on  even  now.

 Shri  S.  M.  Banerjee:  May  I  know
 if  this  amount  pertains  to  the  payment
 of  wages  to  the  workers  who  were
 working  with  the  PWI  and  whether
 this  amount  misappropriated  by  six
 or  seven  officers  has  heen  paid  to  the
 workers  or  noi?

 Shri  S.  V.  Ramaswamy:  I  would
 like  to  get  the  information  and  inform
 the  hon.  Member.

 Shri  8.  M.  Banerjee:  In  reply  to  a
 previous  question  in  September,  +1959,
 when  the  ques.ion  was  asked  by  Shri
 Mahavir  Tyagi  as  to  whether  this
 amount  pertained  to  the  station  or  to
 other  payment,  the  hon.  Deputy  Minis-
 ter  replied  that  this  pertained  to  the
 payment  of  wages  to  the  workers  who
 were  working  under  the  PWI.  I
 want  to  know  whether  those  workers
 have  been  paid  or  not.

 Mr.  Speaker:  Have  they  been  paid
 or  not?

 Shri  S.  M.  Banerjee:  Yes.

 Mr.  Speaker:  For  that  he  wants
 notice.

 Shri  S.  V.  Ramaswamy:  These  pay-
 m  nts,  we  found,  were  bogus  pay-
 ments.  To  say  whether  the  workers
 were  paid  or  not  I  will  require  noitce.
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 रेल  गाड़ी  में  से  रेलवे  के  रुपयों  की
 थेले का  गायब  हो  जाना

 *ROVY,  श्री  विभूति  मिश्र  :  क्या  रेलवे
 मंत्री  यह  बताने  की  कृपा  करगे  कि  :

 (क)  कया  यह  सच  है  कि  १०  और
 १२  जनवरी,  १६९६०  के  बीच  पूर्वोत्तर
 रेलवे  की  जयनगर-पंडौल  लाइन  पर  रेलवे
 का  रुपयों  का  एक  थैला  गायब  हो  गया  था  ;

 (ख)  यदि  हां,  तो  उसमें  कितनी  राशि

 (ग)  इस  हानि  के  लिये  कौन  जिम्मेदार
 है  ;  भोर

 (घ)  भविष्य  में  ऐसी  घटनाश्रों  को
 रोकने  के  लिये  सरकार  का  क्‍या  कायंबाही
 करने  का  विचार  है  ?

 The  Deputy  Minister  of  Railways
 (Shri  S.  V.  Ramaswamy):  (a)  and  (b).
 Yes,  Sir.  An  incident  occurred  on
 0th  January,  960  when  8  bags  con-
 taining  station  earnings  amounting  to
 Rs.  18,471.16  nP.  were  found  missing
 from  a  Travelling  Cash  Safe  on
 Jaynagar-Darbhanga  section  of  the
 North-Eastern  Railway.

 (c)  The  Guard  incharge  of  the  train
 has  been  held  responsible  for  the  loss
 by  the  departmental  Committee.

 (d)  Provision  of  double  locking
 arrangements  in  such  cases  is_  being
 considered.

 श्री  विभूति  मिथ  :  क्या  यह  सही  है  कि
 दरभंगा  पहुंचने  के  पहले  ही  जो  ताला  लगा
 हुआ  था,  उसे  खोल  कर  सब  बैग  निकाल  लिये
 गये  ?

 Shri  S.  V.  Ramaswamy:  Obviously
 so,  Sir.  The  loss  was  discovered  only
 at  Darbhanga  when  the  safe  was
 opened.

 aft  बिभूति  मिथ  :  मैं  यह  जानना  चाहता
 हूं  कि  जब  रेलवे  का  पैसे  का  इतना  कारोबार
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 है,  तो  वहां  जो  चाबी  शौर  ताले  इश्यू  किये
 जाते  हैं,  क्या  रेलवे  की  कोई  एक्सपर्ट  कमेटी
 उनकी  जांच  करती  है  कि  इस  तरह  का  ताला
 श्रौर  चाबी  लगाई  जाये  ।

 Shri  S.  ९.  Ramaswamy:  The  ques-
 tion  of  examination  of  locks  and  other
 things  by  an  expert  committee  does
 not  arise.  What  has  happened  is  that
 the  Enquiry  Committee  has  gone  into
 it  and  the  police  also  have  been
 informed.  They  came  and  examined
 the  compartment  and  they  have  found
 that  a  saw  had  been  used  from  the
 third-class  compartment  leading  into
 the  brake  van,  and  the  wooden  parti-
 tion  was  sawn  through,  and  whoever
 was  in  the  third-class  compartment
 got  into  the  brake  van  and  removed
 the  cash  from  the  cash  box.  And
 actually  the  leather  bags  which  con-
 tained  the  money  was  found  in  the
 lavatory  attached  to  the  third-class
 compartment.

 aft  ब्रज  राज  सिह  :  सवाल  कुछ  है  श्रौर
 जवाब  कुछ  श्रौर  दिया  जाता  है  t

 Mr.  Speaker:  He  wants  to  know
 whether  any  expert  committee  is  going
 to  be  appointed  to  look  into  the  ques-
 tion  of  locks  and  keys  so  that  they
 may  not  be  tampered  with  by  any-
 body.

 Shri  S.  V.  Ramaswany:  Sir,  as  I
 submitted,  the  provision  of  double
 locking  arrangement  is  being  con-
 sidered.  Whether  an  expert  com-
 mittee  must  go  into  the  question  of
 improved  locking  is  a  matter  for  con-
 sideration.

 Shri  Shree  Narayan  Das:  May  I
 know  what  is  the  defence  put  forward
 by  the  guard,  whether  he  has  accepted
 the  responsibility  and  is  ready  to
 return  the  amount,  or  has  he  put  in
 any  defence  and,  if  so,  what  is  the
 defence  he  has  taken?

 Shri  S.  V.  Ramaswamy:  The  enquiry
 is  still  going  on.
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 Street  Delivery  of  Goods
 #1045,  Shri  Ajit  Singh  Sarhadi;  Will

 the  Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  there  is  any  scheduled
 programme  for  the  rest  of  the  Plan
 period  for  introducing  street  delivery
 and  door  to  door  collection  of  goods
 for  despatch;  and

 (b)  if  so,  the  details  of  the  scheduled
 programme?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  and  (b).
 There  is  no  scheduled  programme  as
 such  for  the  introduction  of  street collection  and  delivery  services.  But
 the  Railways  have  instructions  to
 introduce  these  services  in  the  major
 cities  as  early  as  possible.

 Shri  Ajit  Singh  Sarhadi:  When  the
 railway  authorities  have  already
 accepted  a  programme  of  introducing
 street  delivery  for  the  purpose  of  des-
 patch,  why  is  not  a  schedule  drawn  as
 to  how  many  stations  are  going  to  be
 given  that  facility  before  the  end  of
 the  Second  Five  Year  Plan  period?

 Shri  Shahnawaz  Khan:  We  have
 issued  general  instructions  saying  that
 wherever  there  is  demand,  the  street
 delivery  scheme  might  be  introduced.
 The  detailed  arrangements  have  been
 left  to  the  Railways,  and  they  are
 making  their  own  arrangements.

 Shri  Ajit  Singh  Sarhadi:  What  kind
 of  priorities  are  fixed,  say,  as  regards
 large  stations  where  there  is  so  much
 load,  etc.?  What  priorities  and  what
 instructions  have  been  issued  to  the
 General  Managers  on  the  subject?

 Shri  Shahnawaz  Khan:  It  is  not
 necessary  to  fix  any  priorities.  We
 have  issued  general  instructions  to  say
 that  wherever  there  is  a  demand,
 wherever  there  is  a  traffic  offering,
 out-agencies  should  be  opened  freely
 and  liberally.

 Shri  Raghunath  Singh:  May  I  know
 whether  the  scheme  was  introduced
 in  any  city  in  U.P.;  if  not,  why?
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 Shri  Shahnawaz  Khan:  It  is  already
 operating  in  Kanpur,  and  operating
 fairly  well.

 श्री  पद्म  देव  :  क्या  विभाग  ने  इस  बात
 का  अनुमान  लगाया  है  कि  इस  योजना  के
 कार्यान्वित  करने  पर  कितना  खर्च  भायेगा  ?

 थनी  शाहनवाज  खां  :  कुछ  खास  खर्च  तो
 नहीं  झायगा,  क्‍योंकि  सिटी  बुकिंग  एजेंसीज़

 |  का  ठेका  दे  दिया  जाता  है।  रेलवे  स्टेशन  से  सिटी
 बुकिंग  एजेंसीज़  तक  लारियों  के  जरिये  सामान
 ले  जाया  जाता  है  भौर  उसके  लिये  ठेका  होता
 है।  रेलव  का  कोई  खास  खर्च  नहीं  भाता  है  Vv

 Late  Running  of  Trains  on
 South-Eastern  Railway

 "1046.  Shri  Aurobindo  Ghosal:  Will
 the  Minister  of  Railways  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  the  late
 running  of  trains  of  South-Eastern
 Railway  is  mainly  due  to  the  conges-
 tion  of  traffic  between  Howrah  and
 Santragachi  stations;  and

 (b)  if  so,  what  steps  have  been
 taken  to  ease  the  situation?

 The  Deputy  Minister  of  Railways
 (Shri  S.  V.  Ramaswamy):  (a)  No.

 (b)  Does  not  arise.
 Shri  Aurobindo  Ghosal:  How  many

 empty  trains  run  between  Howrah
 and  Santragachi,  besides  the  regular
 trains?

 Shri  8S.  V.  Ramaswamy:  Eighteen.
 Shri  Aurobindo  Ghosal:  May  I  know

 if  most  of  the  trains  of  South-Eastern
 Railway  have  got  to  be  detained
 before  entering  into  Howrah  station,
 because  there  is  no  fixed  platform  for
 the  South-Eastern  Railway?

 Shri  S.  V.  Ramaswamy:  We  are  try-
 ing  to  improve  the  situation  (a)  by
 automatic  signalling,  (b)  by  a  link
 between  Mourigram  and  Dankuni  in
 order  to  avoid  this  movement  of  empty
 trains  and  (c)  we  are  also  trying  to
 have  stabling  lines  at  Tikapara.
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 Shri  Supakar:  May  I  know  if  the
 Jharsuguda-Nagpur  passenger  starts
 much  later  than  the  usual  starting
 time  and,  if  so,  why  there  should  be
 such  delay  in  starting  a  train  from
 the  very  inception?

 Shri  S.  झ,  Ramaswamy:  This  sub-
 ject  does  not  arise  out  of  the  question.

 DemoLtion  of  Huts  in  Delhi
 #1047,  Shri  B.  C.  Mullick:  Will  the

 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  the  huts
 situated  on  the  Qutab  Road  and
 inhabited  by  300  people  of  the  Waghri
 community  of  Gujerat  were  reduced
 to  ashes  on  January  ‘16,  1960;  and

 (b)  whether  the  huts  were  burnt  by
 the  police  under  orders  of  Northern
 Railway  authorities?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  and  (b).
 About  276  huts  belonging  to  Wagharies,
 Madaries,  Gypsies  and  beggars,  which
 were  erected  unauthorisedly  on  Rail-
 way  land,  were  demolished  on  l5th
 January,  960  wiih  the  assistance  of
 Mob.le  Demolition  Squad  of  Delhi
 State.  No  huts  were  set  on  fire  by
 the  Railway  administration  or  through
 their  agency.  After  the  huts  were
 demolished  on  15th  January,  960
 some  of  the  dwellers  and  squa:ters  are
 reported  to  have  set  fire  to  unservice-
 able  parts  of  ‘sirkis’  and  straw  etc.

 Shri  8.  0.  Mullick:  Is  it  a  fact  that
 the  hon.  the  Prime  Minister  visited
 these  parts  in  955  and  suggested
 rehabilita.ion  of  these  occupants;  if  so,
 may  I  know  what  action  has  been
 taken  in  regard  to  that  suggestion?

 Shri  Shahnawaz  Khan:  I  am  not
 aware  of  the  Prime  Minister  having
 visited  that  area.

 Shri  B.  0.  Mullick:  Is  it  a  fact  that
 two  children  died  of  cold  on  account
 of  the  demolition  of  these  huts?

 Shri  Shahnawasz  Khan:  It  is  not  a
 fact,  Sir.
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 Shri  P.  BR.  Patel:  The  Waghries  of

 Gujarat  have  been  staying  in  these
 huts  and  they  have  been  demolished.
 May  I  know  whether  they  have  been
 given  any  site  to  build  their  huts  and
 to  stay?

 Shri  Shahnawaz  Khan:  This  is  a
 problem  with  which  the  Railway
 Ministry  is  not  concerned,  because  our
 concern  is  that  they  have  unauthori-
 sedly  encroached  upon  our  land  which
 is  required  urgently  for  the  construc-
 tion  of  railway  quar.ers  and  we  would
 like  that  land  to  be  vacated  so  that
 we  can  put  up  quarters  for  he  rail-
 way  employees.

 Shri  P.  है,  Pa‘el:  May  I  know  why
 the  huts  were  demolished  without
 providing  them  any  sites  to  build
 their  huts?

 Shri  Shahnawaz  Khan:  We  gave
 them  no  authority  to  put  up  their
 unauthorised  structures  on  the  railway
 line.  If  anybody  puts  up  any  un-
 authorised  structure  by  encroachment,
 we  have  got  to  remove  it.

 Shri  B.  K.  Gaikwad:  I  want  to  know
 since  when  they  have  been  residing
 on  the  site.  As  regards  providing
 alternative  accommodation,  my  hon.
 friend  Shri  P.  R.  Pacel  has  asked  the
 question.  But  I  want  to  ask  another
 question,  namely,  whether  the:r  resi-
 dence  on  the  site  was  in  any  way
 hampering  the  movement  of  the  rail-
 ways.

 Shri  Shahnawaz  Khan:  I  have  just
 now  stated  that  the  Jand  is  required
 for  construction  of  railway  quarters
 and  for  other  purposes  of  the  Railways.
 It  is  certainly  hindering  us  to  that
 extent.

 Dr.  M.  8.  Aney:  How  long  have
 they  been  residing  in  these  huts  which
 are  standing  there?

 Shri  Shahnawaz  Khan:  Those  huts,
 admitiedly  they  have  been  there  for
 a  long  time.

 Shri  B.  K.  Gaikwad:  How  many
 years?

 Shri  Braj  Raj  Singh:  Twenty  years?
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 Shri  Shahnawaz  Khan:  Originally,
 soon  after  partition,  some  refugee
 families  came  and  put  up  their  huts
 there.  Then  they  were  taken  to  camps
 and  the  area  was  cleared.  Then,  some
 other  people  came  and  put  up  their
 huts  there.  They  were  demolished.
 They  went  away  somewhere  else.
 Somebody  else  came  there.  It  is  a
 continuous  process.

 Shri  Yadav  Narayan  Jadhav:  There
 was  a  press  report  about  this.  May  I
 know  whether  this  press  report  was
 brought  to  the  notice  of  the  Minister,
 that  the  President  of  the  Samaj,
 Mrs.  Manubhai  Shah,  had  made  a
 categorical  statement  that  the  huts
 were  burnt  by  the  police  under  the
 instructions  of  the  railway  officials?

 Shri  Shahnawaz  Khan:  I  reiterate
 that  no  huts  were  burnt  either  by  the
 railwaymen  or  under  their  instruc-
 tions.  What  happened  was  that  there
 was  some  spare  straw  etc.  and  the
 people  set  fire  to  that  useless  straw.

 Contracts  for  Discharging  Foodgrain
 Ships

 #1050.  Shri  Tridib  Kumar  Chaudhuri:
 Will  the  Minister  of  Food  and  Agricul-
 ture  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  con-
 tracts  for  discharging  foodgrain  ships
 are  distributed  on  the  principle  of
 rotation  amongst  different  established
 stevedoring  firms  in  the  ports  of
 Calcutta,  Bombay  and  Madras  by  the
 Director-General  of  Food,  Government
 of  India;

 (b)  if  so,  whether  the  monopoly  of
 the  contract  for  discharging  foodgrain
 vessels  in  Vishakhapatnam  is  given  to
 a  single  firm  of  stevedores  in  violation
 of  the  principle  of  rotation;  and

 (c)  if  so,  the  reasons  therefor?

 The  Deputy  Minister  of  Food  and
 Agriculture  (Shri  A.  M.  Thomas):  (a)
 No,  the  system  varies  from  port  to
 port  according  to  the  conditions  pre-
 vailing  at  each  port  and  our  opera-
 tional  needs.
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 (9)  and  (c).  The  system  at  Visha-
 khapatnam  has  been  to  entrust  the
 work  of  both  stevedoring  and  clear-
 ance  from  the  port  to  a  contractor
 who  has  been  selected  by  inviting
 tenders.

 Shri  Aurobindo  Ghosal:  May  I  know
 if  there  is  a  coterie  in  the  Calcutta
 port  having  a  monopoly  for  discharg-
 ing  foodgrain  ships?

 Shri  A.  M.  Thomas:  In  fact,  there
 are  two  stevedore  associations  there,
 and  they  are  being  entrusted  in  rota-
 tion  with  the  sevedoring  work  there.
 We  are  entering  into  fresh  negotia-
 tion  with  the  stevedore  associations
 with  regard  to  future  rates.

 Shri  Aurob'ndo  Ghosal:  There  are
 many  other  stevedore  companies  who
 also  want  to  discharge  foodgrain  ships.

 Shri  A.  M.  Thomas:  Recently  an
 association  has  been  formed.  We  have
 not  got  experience  of  that  association,
 so  we  have  not  thought  it  fit  to  entrust
 it  with  any  work  so  far.

 Shri  Tridib  Kumar  Chaudhari:  What
 is  preventing  the  Government  from
 following  the  system  of  rotation  in
 Vishakapatnam?  Where  there  are
 several  stevedore  associations,  the
 system  is  followed  in  every  other  port
 except  Vishakapatnam.

 Shri  A.  M.  Thomas:  It  is  not  correct
 to  say  that  in  every  port  the  system
 of  rotation  among  the  stevedore  asso-
 ciations  is  being  followed.  Of  course,
 with  regard  to  major  ports  it  has
 been  done  like  that,  but  in  Vishaka-
 patnam  there  was  not  a  large  turn-
 over  and  as  in  some  other  minor  ports,
 we  have  been  following  a_  different
 system,  but  I  may  inform  the  hon.
 Member  that  recently  we  have  taken
 a  decision  to  separate  stevedore  work
 and  shore  labour,  so  much  so  it  will
 now  be  possible  to  entrust  the  work
 to  the  stevedore  association  as  is
 being  done  in  other  ports  such  as
 Calcutta,  Bombay  and  Madras.

 Shri  Tyagi:  In  1957-58,  for  which  I
 have  got  the  latest  figure,  the  Govern-
 ment  had  to  pay  about  a  crore  of
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 rupees  as  demurrage  on  account  of
 delayed  discharge  of  ships.  May  I
 know  if  such  demurrage  has  to  be
 borne  by  these  firms  also,  or  only  the
 Government  has  to  bear  it?

 Shri  A.  M.  Thomas:  The  question
 of  demurrage  is  a  question  of  the
 past.  We  know  that  soon  after  the
 Suez  Crisis  there  was  a_  bottleneck
 and  we  had  to  incur  some  demurrage,
 but  we  have  also  to  take  into  account
 the  cases  of  clearance  being  effected
 earlier  than  the  stipulated  period  by
 which  we  are  earning  some  money.  It
 can  certainly  be  set  off  against  the
 demurrage  that  may  be  incurred  in
 some  cases.  The  overall  account  may
 not  be  bad.

 Sugar  Production

 *05l.  Shri  K.  N.  Pandey:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  the  production  of
 crystal  sugar  will  be  affected  due  to
 Khandsari  units  having  come  up  _  in
 large  number  in  the  zones  of  the  fac-
 tories  producing  sugar;

 (b)  if  so,  to  what  extent  the  pro-
 duction  of  sugar  will  be  affected;  and

 (c)  whether  any  step  has  been  taken
 by  Government  to  see  that  the  Khand-
 sari  units  do  not  come  in  the  way  of
 the  factories  producing  sugar?

 The  Deputy  Minister  of  Food  and
 Agriculture  (Shri  A.  M.  Thomas):  (a)
 and  (b),.  There  will  be  some  effect
 but  it  is  not  possible  to  determine  its
 extent.

 (c)  The  Uttar  Pradesh  Government,
 in  which  State  the  production  of
 khandsari  is  largely  concentrated  has
 started  licensing  of  khandsari  units
 with  a  view  to  exercising  locational
 control  and  reducing  competition  bet-
 ween  khandsari  and  vacuum  pan  fac-
 tories  for  the  same  cane.

 Shri  K.  N.  Pandey:  In  spite  of  the
 fact  that  this  is  a  regular  feature  that
 these  khandsari  factories  have  created
 a  great  problem  for  factories  produc-
 ing  crystal  sugar  and  a  great  problem
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 for  the  employment  of  sugar  workers,
 may  I  know  why  no  steps  are  being
 taken  by  the  Government  to  remove
 these  khandsari  factories  from  the
 sugar  factory  areas?

 Shri  A.  M.  Thomas:  It  is  not  correct.
 The  U.P.  Government  have  taken  some
 steps.  Of  course,  the  khandsari  units
 have  some  advantage  in  the  matter  of
 duties,  taxes  etc.,  but  we  have  to  take
 into  account  the  fact  that  it  would  not
 be  possible  for  the  sugar  factories  to
 utilise  all  the  sugarcane  that  is  being
 produced,  so  that  it  will  be  necessary
 to  have  khandsari  units  also,  but  it  is
 our  endeavour  to  see  that  there  is  no
 unhealthy  competition  between  the
 two  sectors.

 Shri  K.  N.  Pandey:  This  is  not  cor-
 rect  that  they  have  not  come  in  the
 way  of  producing  crystal  sugar.  Last
 year  also,  the  Food  Minister  made  a
 statement  before  the  House  that  it
 was  in  Western  U.P.,  that  there  was
 shortage  of  sugar,  and  most  of  the
 khandsari_  units  are  lying  in  the
 factory  zone  of  Western  U.P.

 Shri  Khushwagt  Rai:  You  want  to
 ban  khandsari?

 Mr.  Speaker:  It  is  not  a  question.
 What  is  the  question?

 Shri  K.  N.  Pandey:  He  has  just
 said  that  the  U.P.  Government  is
 taking  some  steps.  I  do  not  know
 whether  the  Minister  knows.....

 Mr.  Speaker:  What?

 Shri  K.  N.  Pandey:  that  there
 is  no  action  being  taken  by  the  U.P.
 Government.

 Shri  Braj  Raj  Singh:  You  want  ‘to
 tell  them?

 Shri  A.  M.  Thomas:  That  is  not
 correct.  In  fact  we  have  been  in
 correspondence  with  the  U.P.  Govern-
 ment,  and  the  U.P.  Government  feels
 that  the  steps  so  far  taken  are  enough
 to  control  the  situation.  In  the  cur-
 rent  year  I  may  state  that  in  spite  of
 the  so-called  competition  that  has
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 been  made  mention  of  by  the  hon.
 Member,  there  has  not  been  any  lack
 of  sugarcane  supply  to  the  factories.
 Production  is  also  much  more,  and
 the  sugarcane  crushed  would  be  per-
 haps  a  record  figure  in  U.P.  this
 year.

 Shri  Braj  Raj  Singh:  May  I  know
 whether  Government  thinks  it  proper
 to  place  some  curb  on  the  production
 of  khandsari?  Does  the  Government
 not  think  that  it  is  against  the  pro-
 visions  of  the  Constitution  that  a  busi-
 nessman  should  not  be  allowed  to
 have  his  business  according  to  his  own
 choice?  Will  the  Government  advise
 the  U.P.  Government  not  to  put  any
 curbs  by  any  Act  on  the  production
 of  khandsari  in  the  areas  where
 vacuum  pan  factories  are  working?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  S.  K.  Patil):  It  is  only  to
 avoid  unhealthy  competition,  it  is
 not  to  discourage  the  one  or  the
 other.  Even  now,  only  one-third  of
 the  sweetening  element  is  really  looked
 after  by  crystal  sugar,  the  rest  of  it
 is  gur  and  khandsari,  but  we  do  not
 want  any  unhealthy  competition  to
 develop.  That  is  the  only  object.

 Shri  Sinhasan  Singh:  What  is  un-
 healthy  competition,  when  the  people
 are  producing  khandsari  as  a_  small-
 scale  industry?  Have  Government  any
 policy  to  encourage  the  small-scale
 industries  against  the  big  industries.
 Khandsari  is  being  produced  on  a
 smal]  scale.  May  I  know  the  policy
 of  the  Government?

 Shri  8.  K.  Patil:  Really  speaking,
 that  is  not  the  policy.  Government
 cannot  encourage  and  help  the  sma  Le
 scale  industry  if  it  is  really  destroy-
 ing  something  else  in  the  near  vicinity.
 Therefore,  both  things  should  not  be
 mixed  together.  If  there  is  unhealthy
 competition,  no  matter  in  what  sector
 or  branch  of  the  industry,  it  is  bad.
 To  that  extent  it  is  limited.

 Shri  Sinbasan  Singh:  What  is  un-
 healthy  competition?  Khandsari  mill
 owners  are  producing  their  own  sugar
 and  are  employing  their  own  men,
 and  the  sugar  factories  are  producing
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 their  own  sugar  and  employing  their
 own  men.  Where  is  the  unhealthy
 competition?

 Shri  S.  K.  Patil:  I  would  tell  you.
 This  competition  is  only  restricted  to
 Western  U.P.  There  is  no  problem
 anywhere  else  about  khandsari.  It
 becomes  unhealthy  because,  there
 being  less  duty  etc.,  on  this  khandsari,
 they  are  paying  more  money  to  the
 cane-grower,  restricting  the  inflow  of
 the  cane  to  the  factories.  In  that  case,
 it  becomes  restrictive.

 Shri  Sinhasan  Singh:  Do  you  mean
 to  suggest  that  growers  should  not
 get  more  money?

 Mr.  Speaker:  He  may  sit  down.  I
 will  call  him  if  necessary.  Shri
 Jhunjhunwala.

 Shri  Jhunjhunwala:  In  khandsari
 there  is  much  less  recovery  as  com-
 pared  to  factory  sugar.  So,  there  can-
 not  be  any  competition  between  khan-
 sari  and  factory  sugar,  even  if  they
 pay  more  price.

 Shri  S.  K.  Patil:  That  is  a  very  de-
 batable  point,  because  once  we  enter
 into  that,  the  proponents  of  khand-
 sari  will  get  up  and  say  there  is  more
 recovery.

 Shri  Heda:  May  I  know  whether
 any  new  khandsari  units  are  coming
 up  in  non-sugar  factory  areas;  if  80,
 their  number,  their  production  and
 Government  policy  about  that?

 Shri  A.  M.  Thomas:  More  khand-
 sari  units  are  coming  up,  but  I  have
 not  got  their  number  here,  but  where
 there  is  a  vacuum  pan  factory,  we
 discourage  the  setting  up  of  a  khand-
 sari  unit.

 Shri  Sinhasan  Singh:  Why?  Is  it
 the  policy  of  the  Government  that
 the  cane-grower  should  not  get  more
 money  because  the  khandsari  people
 can  afford  to  pay  more  money?  Should
 the  cane-growers  get  less  money  and
 give  the  sugarcane  to  the  big  factor-
 ies?  What  is  the  policy?

 Shri  S.  K,  Patil:  Surely,  it  cannot
 be  the  policy  of  any  Government  that
 because  the  cane-growers  get  more
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 money,  the  factories  should  be  closed.
 Therefore,  we  have  to  strike  a  bal-
 ance.  There  cannot  be  one-way  tra-
 ffic  in  this  business.

 श्री  विभूति  मिश्र  :  इसमें  जरा  मतभेद
 हो  जाता  है।  खंडसारी  में  भी  हम  सल्फिटेशन
 करते  हैं,  जैसे  कि  मिल  वाले  करते  हैं  1  खंडसारी
 का  जब  हम  सल्फिटेशन  करते  हैं  तो  रिकवरी
 २  परसेंट  कम  प्राती  है  क्रिस्टल  शुगर  की
 भ्रपेक्षा  -  यह  बीमारी  मेरी  कांस्टिटुएन्सी  में  भी
 हो  रही  है  1  इस  साल  दो  जगहों  पर  हुई  |  इस
 लिये  मैं  सरकार  की  नीति  जानना  चाहता  हूं  कि
 जब  खंडसारी  में  भी  सल्फिटेशन  होता  है,  मिल
 जैसी  ही  सारी  कारंवाई  होती  है,  फिर  भी
 रिकवरी  २  परसेंट  कम  होती  है,  तो  वह  इसके
 बारे  में  क्या  सोच  रही  है  कि  इसको  रखे  या  न
 रखे  v

 श्री  स०  का०  पाटिल:  में  नहीं  मानता
 कि  इसमें  कोई  बीमारी  है  ny

 Shri  K.  N.  Pandey:  Is  it  not  a  fact
 that  some  khandsari  units  do  pay  some
 more  price  for  sugarcane  but  they
 recover  the  amount  by  under-weigh-
 ment?

 Shri  S.  K.  Patil:  These  are  the  tricks
 of  the  trade,  which  the  hon,  Member
 knows,  but  I  do  not  know.

 Shri  Yadav  Narayan  Jadhav:  May
 I  know  whether  some  units  of  sugar-
 cane  factories  were  closed  down  on
 account  of  shortage  of  sugarcane?

 Shri  A.  M.  Thomas:  We  are  ‘not
 aware,  but,  of  course,  some  factories
 have  not  been  working  for  some
 years  due  to  want  of  sugarcane  and
 other  causes.  If  any  specific  question
 is  put  concerning  any  factory,  I
 shall  be  able  to  answer,  not  a  general
 question  like  this.

 Shri  Vajpayee:  May  I  know  what
 steps  have  been  taken  by  Government
 so  far  or  are  proposed  to  be  taken  in
 the  future  in  order  to  evolve  a_  co-
 ordinated  production  policy  with  re-
 gard  to  sugar,  khandsari  and  gur?
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 Shri  8.  K.  Patil:  That  is  a  very  good

 question.  For,  it  has  7  ९0०76  neces-
 sary.  In  paces  where  there  is  com-
 petition,  some  kind  of  a  co-ordinated
 scheme  has  to  be  worked  out.  For
 instance,  in  Western  U.P.,  Govern-
 ment’s  attention  has  been  seriously
 drawn  to  that  question,  and  we  are
 in  correspondence  with  the  State
 Government  about  it.

 Nagarjunasagar  Project
 +

 Shri  N.  है,  Muniswamy:
 #1052.  Shri  Rami  Reddy:

 Shri  Madhusudan  Rao:
 Will  the  Minister  of  Irrigation  and

 Power  be  pleased  to  state:
 (a)  whether  the  estimates  of

 Nagarjunasagar  project  first  phase  in
 Andhra  Pradesh  have  increased  from
 Rs.  72  crores  to  Rs.  93  crores  within
 the  last  two  years;

 (b)  if  so,  the  causes  therefor;
 (c)  whether  the  schedule  of  rates

 regarding  labour  has  been  revised  and
 increased;  and

 (d)  what  percentage  of  enhanced
 estimate  is  due  to  the  enhanced  price
 of  cement?

 The  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Hathi):  (a)  to  (d).
 A  statement  giving  the  informa‘ion  is
 laid  on  the  Table  of  the  House.  [See
 Appendix  II,  annexure  No.  96].

 Shri  N.  R,  Muniswamy:  From  the
 statement  I  find  that  there  is  an  in-
 crease  of  about  Rs.  34  crores  on  the
 one  item  of  cement  alone,  as  against
 a  total  increase  of  about  Rs.  6.75
 crores  odd.  May  I  know  whether  this
 increase  on  one  item  alone  is  due  to
 the  strange  policy  pursued  by  the
 State  Trading  Corporation,  and  if  so,
 what  steps  Government  propose  to
 take  to  see  that  they  do  not  charge  so
 much?

 Shri  Hathi:  The  excess  on  this  item
 is  mainly  due  to  the  price  rise;  at  the
 time  of  the  preparation  of  the  esti-
 mates  the  price  was  Rs.  65  per  ton,  but
 now  it  is  Rs.  4  per  ton.
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 Shri  N.  R,  Muniswamy:  The  hon.

 Minister  has  not  specifically  answered
 my  previous  question.  Anyhow,  let
 me  ask  another  question  now.  I  find
 from  the  statement  that  the  estimates
 have  suffered  revision  thrice  during
 the  period  954—59.  Can  I  take  it
 that  these  will  be  the  final  estimates  or
 are  these  estimates  also  likely  to  be
 revised  once  again?

 Shri  Hathi:  It  all  depends.  If  the
 prices  rise,  the  estimates  may  go  up.
 But,  otherwise,  we  are  not  going  to
 revise  the  estimates.

 Shri  Rami  Reddy:  May  I  know  whe-
 ther  the  tempo  of  work  at  Nagar-
 junasagar  Project  has  been  geared  up
 to  such  an  extent  that  they  have  been
 able  to  spend  Rs.  4  crores  per  annum,
 and  whether  the  State  Government
 have  made  any  request  to  the  Central
 Government  to  enhance  the  outlay  for
 the  next  year,  and  if  so,  the  action
 taken  by  the  Centre  in  that  matter?

 Shri  Hathi:  As  I  have  said,  the
 progress  on  the  Nagarjunasagar  pro-
 ject  is  going  on  very  well  and  is  very
 satisfactory.  We  provided  Rs.  32
 crores  for  the  Plan  period.  But  as  the
 project  wants  more  money,  we  have
 now  arranged  to  give  Rs.  6  crores
 more,  and  that  would  mean  Rs.  38
 crores  as  total  for  the  Second  Plan
 provision.

 Shri  Basappa:  May  I  know  at  what
 stage  is  the  question  of  proper  alloca-
 tion  of  the  Krishna  waters  between
 the  States  of  Bombay,  Mysore  and
 Andhra  Pradesh?

 Mr.  Speaker:  That  does  not  arise  out
 of  the  main  question.

 Shri  Basappa:  It  arises  because  the
 waters  of  the  Krishna  have  to  be
 given  to  so  many  States.  I  want  to
 know  whether  one  State  can  develop
 at  the  cost  of  another,  and  whether
 that  is  not  a  thing  which  has  to  be
 taken  note  of.

 Mr,  Speaker:  The  main  question  re-
 lates  to  the  cost  of  the  project.

 Shri  Rami  Reddy:  May  I  know  whe-
 ther  the  State  Government  have  re-
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 quested  the  Centre  to  include  the
 Kanupur  and  Kavale  canals  in  the
 first  stage  of  the  Nagarjunasagar  pro-
 ject,  and  if  so,  whether  any  action  has
 been  taken  by  the  Centre  in  the  mat-
 ter?

 Shri  Hathi:  Yes,  they  have  made  a
 proposal,  but  the  question  of  allotting
 more  funds  has  to  be  considered.

 Shri  Heda:  The  statement  refers  to
 the  uniformity  between  the  right  and
 left  canals.  May  I  know  what  exact-
 ly  it  is,  and  whether  it  would  mean
 that  the  area  to  be  irrigated  by  the
 left  canal  would  be  raised  to  the
 same  acreage  as  would  be  irrigated  by
 the  right  canal?

 Shri  Hathi:  No.  Uniformity  means
 this.  In  the  oringinal  estimate,  no
 provision  has  been  made  for  acquisi-
 tion  of  land  required  for  field
 channels.  That  had  to  be  done  by  the
 people.  But  now,  here  also,  the  pro-
 ject  authorities  will  have  the  ‘field
 channels,  and  acauisition  of  land  is
 being  done.  That  is  the  uniform  pro-
 cedure  which  is  heing  followed,

 Shri  N.  R.  Muniswamy:  From  the
 statement  I  find  that  the  question  of
 further  revising  the  labour  rates  is
 under  the  consideration  cf  Govern-
 ment.  May  I  know  how  long  it  will
 take  for  Government  tc  settle  this
 affair  and  to  see  that  there  will  be
 no  trouble  from  the  laho-r  side?

 Shri  Hathi:  That  is  for  the  Andhra
 Pradesh  Government  to  do.  They
 have  intimated  that  this  maiter  is
 under  their  consideration.

 Shri  Rami  Reddy:  May  I  know
 whether  there  have  been  economies
 in  expenditure  at  the  Nagarjunasagar
 project,  because  some  of  the  works
 which  were  included  in  the  original
 estimates  were  dropped  later  on?  For
 instance  the  width  of  the  tunnel  was
 reduced  and  so  on,  and  consequently,
 real  economies  in  expenditure  have
 been  effected,  and  some  amount  has
 been  saved.

 Shri  Hathi:  At  page  2  of  the  state-
 ment,  the  hon.  Member  will  find  that
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 the  total  reduction  because  of  econo-
 mies’  effected  are  of  the  order  of
 Rs,  (221:4  lakhs;  otherwise,  the  excess
 would  be  Rs,  675  lakhs;  now,  as  a
 result  of  this  economy  to  the  tune  of
 Rs.  22  lakhs,  there  will  be  a  net
 increase  of  Rs.  454  lakhs.

 Manufacture  of  Electric  Locomotives
 91054.  Shri  D.  C.  Sharma:  Will  the

 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  a  con-
 tract  has  been  awarded  to  the  English
 Electric  Company  by  the  Railway
 Board  for  complete’  electric  equip-
 ments  for  the  manufacture  of  electric
 locomotives  in  India;

 (b)  the  total  cost  of  the  equipment;
 and

 (०)  when  it  will  be  set  up  and  go
 into  production?

 The  Deputy  Minister  of  Railways
 (Shri  8.  V.  Ramaswamy):  (a)  Yes,
 Sir.  The  order  is  for  supply  of
 electrical  equipment  for  0-No.  500
 Volt  D.C.  electric  locomotives,  to  be
 manufactured  at  Chittaranjan  Loco-
 motive  Works.

 (b)  £336,000  F.O.B.  U.K.  Port.
 (c)  Arrangements  are  in  hand  to

 start  manufacture  of  electric  loco-
 motives  in  Chittaranjan  Locomotive
 Works.  The  first  500  Volt  D.C.Elec-
 tric  loco  is  expected  to  be  manu-
 factured  by  about  the  middle  of  96l.

 Shri  D.  C.  Sharma:  May  I  know
 whether  globa)  tenders  were  invited
 for  this  purpose,  and  if  so,  the  names
 of  the  companies  which  competed  for
 this?

 Shri  8.  ्,  Ramaswamy:  No  global
 tenders  were  invited  in  this  case,  be-
 cause  there  were  only  three  sources
 of  supply,  the  reason  being  that  we
 did  not  want  to  have  a  multiplicity
 of  types  of  electrica’  equipment.  The
 three  firms  were:  The  Heavy  Electri-
 cals  Ltd.,  Bhopal,  the  English  Electric
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 Co.,  U.K.,  and  Messrs.  Hitachi,  Japan.
 We  went  in  for  the  English  Electric
 Co.

 Shri  D.  C.  Sharma:  May  I  know  how
 many  electric  locomotives  will  be
 required  by  our  country  by  the  end
 of  the  Third  Five  Year  Plan,  and  how
 the  programme  for  producing  these
 locomotives  has  been  phased?

 Shri  8.  V,  Ramaswamy:  The  total
 number  required  for  the  Third  Five
 Year  Plan  is  still  under  consideration,
 but  we  have  a  programme  to  manu-
 facture  five  electric  locomotives  per
 month  at  Chittaranjan  Locomotive
 Works  in  the  Third  Five  Year  Plan.

 Shri  Thimmaiah:  May  I  know  whe-
 ther  the  English  Electric  Company
 will  independently  manufac‘ure  these
 electric  locomotives  or  will  do  so  in
 collaboration  with  Chittaranjan?

 Shri  S.  V.  Ramaswamy:  The  Engiish
 Electric  Company  is  a  well-known
 firm,  very  old  and  established.  Wl:al
 we  are  getting  now  is  the  e'ectrical
 equipment.  The  mechanical  portion
 of  it  will  Le  manufactured  at  the
 Chittaranjan  Works.

 Shri  8.  M,  Banerjee:  May  I  know
 whether  any  assessment  has  been
 made  of  the  cost  of  the  locomotives  to
 be  manufactured  at  Chittaranjan,  and
 how  it  will  compare  with  that  of  the
 imported  ones?

 Shri  8.  V.  Ramaswamy:  It  is  too
 early  to  fix  the  price  of  the  locos  to
 be  manufactured  at  Chittaranjtn.  As
 and  when  we  manufacture,  we  shail
 let  the  House  know.

 Shri  8.  M.  Banerjee:  May  I  know
 whether  any  assessment  has  been  made
 as  to  by  which  year  the  first  loco-
 motive  is  to  be  out  from  the  Chittaran-
 jan  Works?

 Shri  S.  प्र,  Ramaswamy:  The  electri-
 cal  parts  are  tc  be  delivered  by
 January-May  96l,  and  the  locos  will
 be  de'‘ivered  by  Chittaranjan  by  May-
 October,  1961.
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 WRITTEN  ANSWERS  TO
 QUESTIONS

 Remodelling  of  Seaidah  Station
 #1043,  Shri  Rameshwar  Tanti:  Will

 the  Minister  of  Railways  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  the
 Eastern  Railway  have  decided  to  rc-
 model  the  Sealdah  (Calcutta)  Station,
 which  happens  to  be  the  busiest  steam
 engine  served  station  in  the  worid;

 (b)  if  so,  the  details  thereof;  and
 (c)  when  the  work  is  likely  to

 begin?
 The  Deputy  Minister  of  Railways

 (Shri  Shahnawaz  Khan):  (a)  Appar-
 ently  the  Hon’ble  Member  is  referring
 to  the  work  of  remode'ling  the
 Sealdah  Yard  which  has  been  in-
 cluded  in  the  Works  programme  for
 1960-61.

 (b)  A  statement  is  laid  on  the  Teble
 of  the  House.  [See  Appendix  II,
 annexure  No.  97.]

 (९)  Work  on  the  first  phase  of  the
 scheme  has  been  sanctioned  and  wili
 be  taken  in  hand  shortly.

 रेल  गाड़ी  में  से  रेलवे  के  रुपयों  के
 थेले  का  गायब  हो  जाना

 १०४४.  श्री  विभूति  मिश्र  :  क्‍या
 रेलवे  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  १०  और  १२
 जनवरी,  १६६०  के  बीच  पूर्वोत्तर  रेलवे  की
 जयनगर-पंडौल  लाइन  पर  रेलवे  का  रुपयों
 का  एक  थैला  गायब  हो  गया  था  ;

 (ख)  यदि  हां,  तो  उसमें  कितनी  राशि
 थी;

 (ग)  इस  हानि  के  लिये  कौन  जिम्मे-
 दार  है  ;  भौर

 (घ)  भविष्य  में  ऐसी  घटनाश्रों  को
 रोकने  के  लिये  सरकार  का  क्या  कार्यवाही  करने
 का  विचार  है  ?

 रेलवे  उपमंत्री  (श्री  सें०  Fo  रामस्वासो  )  :
 (क)  शौर  (ख).  जी  हां  -  १०-१-६०  को
 पूर्वोत्तर  रेलवे  क ेजयतगर-दरभंगा  सेक्शन  में
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 एक  सफरी  तिजोरी  से  रुपयों  के  ८  थैले  गायब
 हो  गये  जिनमें  स्टेशन  की  प्रामदनी  के  १८,४७१
 रुपये  १६  नये  पैसे  रखे  हुये  थे  ।

 (ग)  विभागीय  समिति  (Departmental
 Committee)  ने  इस  हानि  के  लिये
 गाड़ी  के  इंचार्ज  गार्ड  को  जिम्मेदार
 ठहराया  है  ।

 (घ)  सफरी  तिजोरियों  में  दोहरे  ताले
 लगाने  के  संबंध  में  विचार  किया  जा  रहा  है  t
 Co-operation  between  LA.C.  and

 P.LA.C.
 #1048.  Shri  Damani:  Wil!  the  Minis-

 ter  of  Transport  and  Communications
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  a
 scheme  is  under  consideration  for
 ercater  I.A.C.  co-operation  with  Pakis-
 tan  International  Airlines  Corporation;
 and

 (b)  if  so,  the  steps  taken  to  achieve
 it  in  recent  months?

 The  Deputy  Minister  of  Civil
 Aviation  (Shri  Mohiuddin):  (a)  No,
 Sir.

 (b)  Does  not  arise.
 “Enquiry  into  the  Sinking  of  Ship

 ‘Oberon’
 *  J  Shri  Subiman  Ghose: 1053,

 4  Shri  D.  R.  Chavan:
 Will  the  Minister  of  Transport  and

 Communications  be  pleased  to  refer
 to  the  reply  given  to  Starred
 Question  No.  58  on  the  7th  Novem-
 ber,  959  and  state:

 (a)  whether  an  enquiry  has  been
 held  into  the  sinking  of  the  ship
 ‘Oberon’  in  the  Hooghly  on  the  7th
 September,  959  under  section  248  of
 the  Indian  Merchant  Shipping  Act,
 1923;

 (b)  if  so,  whether  a  copy  of  the  re-
 port  will  be  laid  on  the  Table;

 (c)  if  reply  to  part  (a)  be  in  the
 negative,  the  reasons  for  delay;

 (d)  what  was  the  basic  pay  and
 allowances  drawn  by  each  of  the  de-
 ceased  at  the  time  of  his  death;

 (e)  whether  there  was  any  _life-
 belt  or  life-jacket  on  board  the
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 ‘Empire  Oberon’  at  the  time  of  sink-
 ing;  and

 (f)  if  not,  the  reasons  therefor?
 The  Minister  of  State  in  the  Minis-

 try  of  Tran  +  and  C  ications
 (Shri  Raj  Bahadur):  (a)  Not  yet.

 (b)  Does  not  arise.

 (c)  Before  the  actual  enquiry  is
 held,  there  are  certain  procedurai
 matters  to  be  complied  with,  namely,
 a  draft  statement  of  the  case  has  to  be
 prepared  and  scrutinised  technically
 and  legally.  A  questionnaire  has  also
 to  be  prepared.  This  preliminary
 action  has  been  completed  by  the
 ‘rector  General  of  Shipping  and  the
 Chief  Presidency  Magistrate,  Calcutta
 has  been  requested  to  arrange  for  the
 formal  enquiry.  The  enquiry  is  ex-
 pected  to  begin  shortly.

 (d)  A  statement  is  laid  on  the  Table.
 [See  Appendix  II,  annexure  No.  98].

 (e)  There  were  37  life  belts,  8  life
 buoys,  2  life  boats  capable  of  accom-
 modating  36  persons  and  a  buoyant
 apparatus  capable  of  accomodating  22
 persons  on  board  the  Empire  Oberon
 at  the  time  of  the  sinking.

 (f)  Does  not  arise.
 Supply  of  Foodgrains  to  Bihar

 Shri  Shree  Narayan  Das:
 #1055.  Shri  Radha  Raman:

 Shri  Rajendra  Singh:
 Will  the  Minister  of  Food  and

 Agriculture  be  pleased  to  state:
 (a)  whether  it  is  a  fact  that  fair

 price  shops  in  rural  areas  of  Bihar,
 specially  North  Bihar,  are  not  being
 supplied  with  the  requisite  quantity
 of  foodgrains  for  want  of  stock  with
 the  State  Government;

 (b)  if  so,  the  reasons  therefor;
 (९)  the  monthly  requirements  of

 foodgrains  put  forward  by  the  Gov-
 ernment  of  Bihar;  and

 (d)  to  what  extent  the  demands  put
 forward  by  the  State  have  been  met?

 The  Deputy  Minister  of  Food  and
 Agriculture  (Shri  A.  M.  Thomas):
 (a)  and  (b).  The  Bihar  Government
 have  all  along  been  holding  adequate
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 stocks  of  foodgrains  with  them  and
 according  to  them  the  continuity  of
 supply  to  the  fair  price  shops  has
 been  maintained  though  it  is  possible
 that  some  fair  price  shops  in  distant
 rural  areas  may  not  have  received
 supplies  for  a  very  brief  period.

 (c)  and  (d).  A  schedule  of  monthly
 requirements  of  foodgrains  has  been
 reeeived  from  the  Bihar  Government.
 These  are  only  in  the  nature  of  ad-
 vance  estimates  and  the  actual  allot-
 ment  will  have  to  be  decided  every
 month  with  reference  to  the  pricd
 level  and  the  off  take  from  fair  price
 shops.  Against  their  request  for
 30,000  tons  for  March,  we  have  so  far
 allotted  20,000  tons.  This  allotment
 together  with  the  stocks  which  the
 Bihar  Government  have  or  will  have
 from  previous  allotment  is  adequate
 to  meet  the  requirements  for  about
 3  months.  We  shall  make  further
 allotments  as  and  when  necessary.

 Women  run  over  by  Tirhut  Mail
 (Shri  Raghunath  Singh:

 Shri  Shree  Narayan  Das:
 Shri  Radha  Raman:

 l  Shri  Khushwagqt  Rai:
 Will  the  Minister  of  Railways  be

 pleased  to  state:
 (a)  whether  it  is  a  fact  that  five

 women  lost  their  lives  as  a  result  of
 being  run  over  by  the  2  Up  Tirhut
 Mail  on  the  morning  of  6th  March
 last  near  Goldenganj  station  on  the
 North  Eastern  Railway;  and

 (b)  if  so,  the  details  of  this  accident?
 The  Deputy  Minister  of  Railways

 (Shri  Shahnawaz  Khan):  (a)  and  (b).
 On  5th  March,  1960,  at  about  8-55
 hours,  four  women  and  one  girl,  while
 trying  to  cross  the  railway  track  on
 Bridge  No.  20  near  Goldenganj  station,
 were  run  over  by  a  goods  train.  One
 woman  and  the  girl  died  on  the  spot.
 The  remaining  who  also  sustained
 serious  injurics,  subsequently  succum-
 bed  to  their  injuries.

 Testing  and  Research  Centre,
 Chittaranjan

 1057.  Shri  Achar:  Will  the  Minister
 of  Railways  be  pleased  to  state:

 *1056.
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 (a)  whether  the  Testing  and  Re-
 search  Centre  at  Chittaranjan  hag  dis-
 covered  an  insecticide  product  which
 can  be  used  against  house-hold  pests
 such  as  ants,  moths  etc.;

 (b)  whether  the  Railways  are  using
 this  product;  and

 (c)  whether  any  arrangement  will
 be  made  to  produce  it  on  a  commercial
 scale  for  the  benefit  of  the  public?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  Two  em-
 ployees  of  the  Testing  Research  Sub-
 Centre  at  Chittaranjan  have  invented
 “Improvements  in  or  relating  to  insec-
 ticidal  coating  compositions.”

 (b)  The  product  is  being  tried  out
 on  some  Railways.

 (c)  The  possibility  of  producing  it
 on  a  commercial  scale  is  being  investi-
 gated.

 Replacement  of  Dakotas  in  Assam
 *1058,,  Shri  Hem  Barua:  Will  the

 Minister  of  Transport  and  Communi-
 cations  be  pleased  to  state:

 (a)  whether  any  date  has  been  fixed
 for  the  purpose  of  replacing  Dakotas
 by  Skymaster  Services  to  Assam;  and

 (b)  if  so,  what  is  the  date?
 The  Deputy  Minister  of  Civil  Avia-

 tion  (Shri  Mohiuddin):  (a)  and  (b).
 The  Corporation  propose  to  operate
 the  Calcutta-Gauhati  service  by  Sky-
 master  aircraft  as  soon  as  the  work
 of  lengthening  and  strengthening  the
 runway  at  Gauhati  Airport  is  com-
 pleted  which  is  now  expected  to  be
 towards  the  end  of  March,  1961.

 The  Corporation  have  placed  an
 order  for  the  purchase  of  5  Fokker
 Friendship  aircraft  which  are  due  to
 be  delivered  in  the  first  quarter  of
 96l.  These  aircraft  are  proposed  to
 be  utilized  mainly  in  the  Eastern
 Region.
 Scheduled  Caste  Candidates  in  P.  &  T.

 Deptt.
 *  JS  Shri  D.  A.  Katti: 1059,

 ‘|  Shri  Manay:
 Will  the  Minister  of  Transport  and

 Communications  be  pleased  to  lay  a
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 statement  showing:
 (a)  the  number  of  vacancies  (all

 grades)  reserved  for  the  Scheduled
 Castes  in  Delhi  circle  during  the  past
 two  years  and  which  have  not  yet
 been  filled  up;  and

 (b)  whether  it  is  a  fact  that  every
 year  the  posts  reserved  for  the  Sche-
 duled  Castes  in  Posts  and  Telegraphs
 Department  are  not  filled  up  on  the
 ground  that  suitable  candidates  are
 not  available?

 The  Minister  of  Transport  and  Com-
 munications  (Dr.  P.  Subbarayan):  (a)
 and  (b).  The  required  information  is
 being  collected  and  will  be  laid  on  the
 Table  of  the  Lok  Sabha  in  due  course.

 “Package  Programme”
 Dr.  Ram  Subhag  Singh:

 *1060.  <  Shri  Rami  Reddy:
 Shri  Damani:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  work  has  started  on
 “Package  Programme”  in  various
 areas  selected  for  the  purpose;

 (b)  if  not,  what  is  the  cause  of
 delay;  and

 (c)  when  Government  expect  to  be
 ready  to  start  this  work?

 The  Minister  of  Agriculture  (Dr.
 P.  S.  Deshmukh):  (a)  No.  But,  pre-
 liminary  consultations  with  the  State
 Governments  have  taken  place  about
 details  to  enable  them  to  launch  the
 scheme  within  a  short  time  after  final
 decision  is  taken.

 (b)  Various  authorities  concerned
 are  involved  in  the  scheme  and  had  to
 be  consulted.  The  concurrence  of  the
 Planning  Commission  was  received  on
 March  9,  1960,  but  certain  details  have
 yet  to  be  clarified.

 (c)  The  work  will  start  as  soon  as
 the  additional  supplies  and  resources
 required  are  mobilized.  Perhaps,  it
 may  be  possible  to  start  the  project
 in  the  rice  districts  during  the  kharif.
 The  State  Governments  have  been
 asked  to  be  in  readiness  with  the
 various  arrangements  required  in
 anticipation  of  final  approval.
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 Mental  Health  Services
 Shri  Ram  Krishan  Gupta:

 |  Shri  Shree  Narayan  Das:
 Shri  Radha  Raman:

 |  Shri  Kodiyan:
 (Shri  9.  C.  Sharma:

 Will  the  Minister  of  Health  be
 pleased  to  refer  to  the  reply  given  to
 Unstarred  Question  No.  854  on  the
 3rd  December,  959  and  state:

 (a)  whether  the  Central  Council  of
 Health  has  since  considered  the  pro-
 posal  to  establish  a  Central  Council
 of  Mental  Health  with  a  view  to  deve-
 lop  mental  health  education  in  the
 country  and  for  co-ordination  of
 various  activities  of  State  Govern-
 ments  in  the  field  of  Mental  Health
 services;  and

 (b)  if  so,  the  result  thereof?
 The  Minister  of  Health  (Shr’

 Karmarkar):  (a)  and  (b).  The  Cen-
 tral  Council  of  Health  has  not  yet
 held  its  meeting.  The  matter  will  be
 placed  before  the  next  meeting  of  the
 Central  Council  of  Health.

 कृषि  योग्य  परतो  भूमि  संबन्धी  विशेषज्ञ
 (श्री  भक्त  वर्शन  :

 श्री  राम  कृष्ण  गुप्त  :
 श्री  दो०  Wo  शर्मा  :
 श्री  to  Mo  कट्टी  :

 *  श्री  त०  ब०  विद्  ल  राव १०६,
 +  श्री  पांगरकर  :

 |  श्री  प्रकाश  वीर  शास्त्री  :
 श्री  खादीवाला  :
 श्री  क०  भे०  मालवोय  :
 श्यो  हो०  ना०  मुशर्ी :

 (ि  प्रभात  कार  १
 क्या  खाद  तया  कृषि  मन्त्री  २०  नवम्बर,

 १६५६  के  तारांकित  प्रश्न  संख्या  १६१  के
 उतर  के  संबंध  में  4४  बताने  की  कृपा  करेंगे
 कि  देश  में  कृषि  योग्य  परति  भूमि  के  बारे  में
 नियुक्त  की  गई  'वित्रेषज्ञ  समिति  के  कार्य  में
 वब  तक  क्या  प्रगति  हुई  है  ।

 कृषि  उपमंत्री  (श्री  सो०  बें०  कृष्णप्पा)  :
 बिहार  भौर  पंजाब  के  ग्रतिरिकत  समिति
 ने  मध्य  प्रदेश,  उड़ीसा,  पश्चिमी  बंगाल  शौर
 केरल  राज्जांके  कुछ  क्षेत्रों  का  दौश  किया  है।

 “1061.
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 रक्सौल  हवाई  पड़ा
 +१०६३.  श्री  विभूति  मिश्र  :  क्‍या

 परिवहन  तथा  संचार  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  चम्पारन  (बिहार)  में  रक्‍्सौल
 के  स्थान  पर  हवाई  ञ्  के  निर्माण  पर  ३१
 जनवरी,  १६६०  तक  कुल  कितनी  राशि  खर्च
 की  जा  चुकी  है  ;  भौर

 (ख)  हवाई  भट्टा  इस्तेमाल  के  लिये॥
 कब  तक  तैयार  हो  जायेगा  ?

 झसेनिक  उड़डयन  उपमंत्री  (ओ  मसुहो-
 उद्दोन)  :  (क)  ६,८५३,५७३  रुपये  t

 (ख)  रनवे,  एपरन  भौर  टैक्सी  ट्रैक
 बनकर  तैयार  हो  चुके  हैं  लेकिन  टरमिनल
 बिल्डिग  झभी  बननी  है  श्रौर  कमुनिकेशन  की

 सहूलियत  देना  भी  भ्रभी  बाकी  है  ।  लिहमजा
 हवाई  झड्ठा  भ्रमी  फौरन  ही  इस्तेमाल  में  नहीं
 लाया  जा  सकता  |

 Cancer  Hospital  at  Kanpur
 #1064.  Shri  S.  M.  Banerjee:  Will  the

 Minister  of  Health  be  pleased  to  state:

 (a)  whether  a  Cancer  Hospital  is
 likely  to  be  established  at  Kanpur;

 (b)  if  so,  when;  and

 (c)  whether  the  Government  of
 Uttar  Pradesh  have  asked  for  some
 financial  aid  from  the  Centre?

 The  Minister  of  Health  (Shri
 Karmarkar):  (a)  Yes,  Sir.  A  Cancer
 Institute  will  be  attached  to  the
 Kanpur  Medical  College.

 (b)  During  1960-61.
 (c)  Yes.  The  Government  of  India

 have  sanctioned  a  grant  of  Rs.  2  lakhs
 this  year.

 World  Bank  Loan  to  Railways
 Shri  D.  0.  Sharma: #1065.  Dr.  Ram  Subhag  Singh:

 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 World  Bank  is  giving  a  loan  of  50
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 million  Dollars  for  the  Railway  deve-
 lopment  programme  during  the
 Second  Five  Year  Plan;

 (b)  if  so,  the  nature  of  the  loan;
 and

 (c)  the  nature  of  the  development
 programmes  to  be  executed?

 The  Deputy  Minister  of  Railways
 (Shri  S.  ्,  Ramaswamy):  (a)  During
 the  Second  Five  Year  Plan  period,  the
 World  Bank  has  given  three  loans,
 totalling  225  million  dollars,  for  the

 CHAITRA  3,  882  (SAKA)  Written  Answers  7506

 Railway  Develop  t  Progr
 There  is  a  possibility  of  another  loan
 being  given  this  year  but  we  have  no
 definite  information  regarding  this.

 (b)  and  (c).  A  statement  is  placed
 on  the  Table  of  the  Lok  Sabha.

 STATEMENT
 Important  particulars  in  respect  of

 the  loans  obtained  from  the  World
 Bank  for  the  Railway  Development
 Programme  during  the  Second  Plan
 Period:

 Particulars  Amount  in,  Equiva-  Date  on  which  Rate  of  No.  of  half-yearly
 miliion  lentin  =  ह  ex-

 i italm  in
 dollars  croresof  ecuted  which  repayable Rs.

 (First  Loan  +  90  4a°8  rath  July,  7957  5  5/8%  23
 (z)Second  Loan.  85  40°4  6thSeptem-  58  %  3

 ber,  7958
 (2)  Taird  Loan  50  23°8  5०  July,  7959  6%  34

 Total  ~$  225  Rs.  I07°0
 inillivo  crores

 All  the  three  loans  have  been  given
 for  the  rehabilitation,  modernization
 and  expansion  of  the  Railways  in  tne
 Second  Five  Year  Plan,  and  are  to
 be  used  for  the  acquisition  of  loco-
 motives,  rolling  stock,  spare  parts  and
 other  railway  materials  and  equip-
 ment,  and  services  connected  there-
 with,  tall

 Uniforms  for  P.  &  T.  Staff
 Shri  Ram  Krishan  Gupta:

 #1066,  4  Shri  D.  0.  Sharma:
 Shri  Ajit  Singh  Sarhadi:

 Will  the  Minister  of  Transport  and
 Communications  be  pleased  to  refer  to
 the  reply  given  to  Starred  Question
 No.  405  on  the  30th  November,  959
 and  state  whether  Government  have
 since  considered  the  recommendations
 made  by  the  Uniforms  Committee  cf
 the  Directorate  of  Posts  and  Tele-
 graphs  regarding  the  stoppage  of  the
 use  of  Khadi  for  the  uniforms  of  cer-
 tain  classes  of  Posts  and  Telegraphs
 employees?

 The  Minister  of  Transport  and  Com-
 munications  (Dr.  P.  Subbarayan):  The
 Proposals  are  still  under  the  cun-
 sideration  of  the  Government.

 Medical  Education
 #1067,  Shri  Bibhuti  Mishra:  Will

 the  Minister  of  Health  be  pleased  to
 state:

 (a)  whether  Government’s  atten-
 ‘tion  has  been  drawn  to  the  presiden-
 tial  address  of  Dr.  H.  N.  Shivapuri  at
 the  XXXVI  All  India  Medical  Con-
 ference  held  at  Indore  on  the  27th
 December,  959  that  our  doctors  are
 making  serious  complaints  about  the
 quality  of  medical  education  received
 in  the  ill-equipped  and  _ill-statfed
 medical  colleges;  and

 (b)  if  so,  the  action  taken  so  far  by
 Government  to  reform  medical  college
 education?

 The  Minister  of  Health  (Shri
 Karmarkar):  (a)  Government  have
 seen  Dr.  H.  N.  Shivapuri’s  Presiden-
 tial  address  in  which  he  has  stated
 that  many  of  the  colleges  have  been
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 started  in  a  hurry  without
 arrangements.

 proper

 (b)  The  Medical  Council  of  India,
 which  is  a  statutory  body,  lays  down
 the  standards  for  medical  education.
 The  defects  noticed  by  the  Council
 are  brought  to  the  notice  of  the
 authorities  in  charge  of  the  Medical
 Colleges  for  remedial  action.

 Rihand  Dam  Project

 1068  Shri  S.  M.  Banerjee:
 Shri  Bishwanath  Roy:

 Will  the  Minister  of  Irrigation  and
 Power  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 power  production  from  Rihand  Project
 is  likely  to  be  delayed  for  a  year;

 (b)  if  so,  whether  the  delay  is  due
 to  non-availability  of  penstock  for  the
 project;

 (c)  whether  foreign  exchange  diffi-
 culty  stands  in  the  way  of  early  com-
 pletion  of  the  project;

 (d)  whether  State  Government  of
 U.P.  is  likely  to  incur  heavy  financial
 loss  because  of  this  delay;  and

 (e)  the  steps  taken  by  Central  Gov-
 ernment  to  overcome  this  difficulty?

 The  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Hathi):  (a)  From
 the  information  available  it  appears
 likely  that  the  power  production  from
 the  Rihand  Project  might  be  delayed
 by  4  to  6  months.

 (b)  The  delay  is  due  to  the  fact  that
 the  tracks  and  guides  for  penstock
 gates  could  not  be  delivered  by  the
 manufacturers  as  originally  scheduled.

 (०)  No,  Sir.
 (d)  This  aspect  will  be  examined

 hy  the  State  Government.
 (e)  The  possibility  of  getting  the

 tracks  and  guides  manufactured  at
 one  of  the  Ordnance  Factories  is  being
 explored
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 Train  Collision  at  Sapekhati  Station
 1258.  Shrimati  Mafida  Ahmed:  Will

 the  Minister  of  Railways  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  two
 goods  trains  collided  at  Sapekhati
 Station  (N.E.F.  Railway)  on  the  llth
 January,  1960;

 (b)  if  so,  the  details  of  the  accident;
 (c)  whether  the  cause  of  the  acci-

 dent  has  been  ascertained;  and
 (d)  if  so,  what  was  the  cause?
 The  Deputy  Minister  of  Railways

 (Shri  S.  V.  Ramaswamy):  (a)  and  (b),
 On  llth  January,  960  at  about  03-45
 hours  while  No.  901  UP  Goods  was
 being  received  at  Sapekhati  station
 on  the  Mariani-Tinsukhia  section  of
 the  North  East  Frontier  Railway,
 No.  860  Down  Goods  train  entered
 from  opposite  direction  on  the  same
 line  and  collided  head—on  with  the
 former  train.  As  a  result,  the  Engine
 and  the  next  7  wagons  of  860  Down
 and  2  wagons  of  90l  UP  derailed.

 The  Drivers  and  Firemen  of  both
 the  trains  sustained  minor  injuries.

 (c)  and  (d).  The  cause  of  the  acci-
 dent  is  under  investigation  by  the
 Railway  Administration.

 Loco  Workshops  on  Western  Railway
 1359.  Shri  Dindod:  Will  the  Minis-

 ter  of  Railways  be  pleased  to  state:
 (a)  the  total  number  of  Loco  Work-

 shops  on  Western  Railway  at  the  end
 of  1959;

 (b)  the  total  number  of  labourers
 employed  in  each  of  the  workshops;

 (c)  the  total  number  of  engines  re-
 paired  at  each  of  the  workshops  dur-
 ing  1959;  and

 (d)  the  total  amount  spent  by  Rail-
 ways  at  each  of  the  workshops  for  (i)
 primary,  and  (ii)  secondary  education
 during  1959?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  Seven.



 9509  Written  Answers

 (  Broad  Gauge,  5  Metre  Gauge  and
 ]  Narrow  Gauge).

 (b)  The  number  of  labourers  (arti-
 sans  and  Un-skilled)  employed  in  each
 of  the  workshops  are:—

 Dohad  हर  3457
 Ajmer.  4053
 Jaipur.  290
 Bhavnagar  800
 Gondal  366
 Jamnagar  275
 Pratapnagar  455

 (c)  Number  of  engines  repaired  in
 each  of  the  Workshops  during  1959:

 Dohad  2I5
 Ajmer  304
 Jaipur.  és  8  9१4
 Bhavnagar  44
 Gondal  24
 Jamnagar  8
 Pratapnagar.  44

 (d)  In  959  Railway  Schools  func-
 tioned  only  at  Dohad,  Ajmer  and
 Bhavnagar.  There  were  no  Railway
 schools  at  Jaipur,  Gondal,  Jamnagar
 and  Pratapnagar.  The  amount  spent
 in  the  aforesaid  3  schools  for  children
 of  Railway  Workshop  employees  !s
 not  separately  available,  as  the
 schools  catered  for  children  of  staff
 belonging  to  all  the  departments.

 Rural  Electrification  in  Punjab
 1360.  Shri  D.  0.  Sharma:  Will  the

 Minister  of  Irrigation  and  Power  be
 Pleased  to  state:

 (a)  whether  the  Punjab  Govern-
 ment  has  requested  for  financial  aid
 for  rural  electrification  scheme  for  the
 year  1960-61;  ana

 (b)  if  so,  the  action  taken  thereon?
 The  Deputy  Minister  of  Irrigation

 and  Power  (Shri  Hathi):  (a)  and  (b).
 The  Punjab  Government  have  sub-
 mitted  proposals  for  rural  electrifica-
 tion,  requiring  an  outlay  of  Rs.  239°6
 lakhs  during  960-6l.  The  proposals
 comprise  l5  schemes  under  the  Uhl
 and  Bhakra  Nangal  systems  in  the
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 various  districts  of  the  State.  The
 proposals  are  under  consideration.

 Passenger  Traftic
 ‘1361,  Shri  H.  N.  Mukerjee:  Will  the Minister  of  Railways  be  pleased  to state  the  daily  average  number  of

 passengers  passing  through  Howrah,
 Sealdah,  Bombay  V.T,,  Bombay  Cen-
 tral,  Madras  Central,  Delhi  and  New
 Delhi  Stations  during  958  and  9597

 The  Deputy  Minister  of  Railways (Shri  Shahnawaz  Khan):

 Daily  average  number of  outward  and  in- ward  passengers

 Name  of  Station

 7958  7959
 Howrah  ‘1975171  (212,057,
 Sealdah  1,66,669,  13753439
 Bombay  V.T.  2,53,05I  285,469
 Bombay  Central  75375  787
 *Madras  Central.  135440  13,880
 Delhi.  34,700  30,789
 New  Delhi  8,165  9,748

 *Excludes  scason  ticket  traffic.

 Transportation  of  Iron  Ore  from
 Minor  Portg  in  Andhra  Pradesh

 1362,  Shri  M.  V.  Krishna  Rao:  Wili
 the  Minister  of  Transport  and  Com-

 nications  be  pleased  to  state  the
 amount  of  iron  ore  transferred  from
 different  minor  ports  in  Andhra  Pra-
 desh  (Port-wise)  during  958  and
 19592,

 The  Minister  of  State  in  the  Minl\s-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):

 7958  7959 (in  tons)  (in  tons)
 Kakinada  +1,02,787,  98,650
 Masulipatam  —,33,206  1445217,

 Forest  Development  in  Punjab
 1363.  Shri  D.  0.  Sharma:  Will  the

 Minister  of  Food  and  Agriculture  be
 pleased  to  state  the  amount  allotted
 to  Punjab  during  the  Second  Five
 Year  Plan  period  so  far  for  forest
 development?
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 The  Minister  of  Agriculture  (Dr.
 P.  S.  Deshmukh):  A  sum  of  Rs,  8,29,550
 has  been  allotted  to  the  Punjab  dur-
 ing  the  Second  Five  Year  Plan  as  in-
 dicated  below:—

 Year  Loan  Grant}
 Rs.  Rs.

 1956-57  2,00,000  550
 1957-58,  2,00,000  12,000
 1958-59  2,00,000  14,000,
 I959-60  -1,80,000  23,000

 Total  -7;80,000,  495550

 Platforms  on  the  Pathankot-Amritsar
 Section

 1364,  Shri  D.  0.  Sharma:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  there  is  a  proposal  to
 raise  the  level  of  platforms  of  some
 stations  on  the  Pathankot-Amritsar
 section  of  Northern  Railway;

 ‘b)  if  so,  the  names  of  such  sta-
 sions;  and

 ९९)  when  the  work  will  start?
 The  Deputy  Minister  of  Railways «Shri  Shahnawaz  Khan):  (a)  No,  Sir.
 (०)  and  (c).  Do  not  arise.

 S.Ms,  and  A.S.Ms.  in  Mysore  D:vision,
 Southern  Railway

 1365.  Shri  Siddiah:  Will  the  Minister
 of  Railways  be  pleased  to  state:

 (a)  the  total  number  of  vacancies
 of  Assistant  Station  Masters  and
 Station  Masters  in  Mysore  division,
 Southern  Railway  as  on  the  lst  March,
 1960;

 (b)  for  how  long  the  vacancies  have
 been  kept  unfilled;  and

 (c)  the  steps  taken  or  proposed  to
 be  taken  to  fill  the  samé?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  6.

 (b)  (i)  3  from  1959.
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 (ii)  3  since  February,  1960.

 (c)  Action  is  in  hand  to  fill  these vacancies,

 Passenger  Amenities  on  Secunderabad Division
 ‘1366,  Shri  Madhusudan  Rao:  Will the  Minister  of  Railways  be  Pleased  to state:

 a)  the  names  of  Stations  in  Secun-
 derapad  Division  of  the  Central  Rail-
 way  ihe  platforms  of  which  will  be covered  during  the  year  960-6l;

 (p)  the  names  of  the  Stations  in  the same  Division  in  which  other  ameni- hes  such  as  water  and  electrification
 facilities  will  be  provided;

 (c)  the  number  of  under  and  over-
 briages  constructed  (with  names  of
 places)  in  the  same  Division  during the  Second  Five  Year  Plan  so  far;  and

 (d)  the  number  of  such  bridges  to be  constructed  during  the  remaining beriod  of  Second  Five  Year  Plan  with names  of  places?
 The  Deputy  Minister  of  Railways (Shri  Shahnawaz  Khan):  (a)  Hydera-

 bad,  Dornakal  and  Nizamabad.

 ‘b)  The  following  stations  are  pro- Posed  to  be  provided  with  water  sup-
 ply  facilities  during  1960-61;

 ray  Kondapalli.
 2.  Mancherial.
 3.  Makudi.
 4.  Virur.
 5  Latur  Road.
 6.  Fakhrabad.
 7.  Sahasrakund.
 8.  Tarur.
 9.  Partur.

 10.  Gangakher.
 ll.  Malsaila.
 12.  Kosai.
 13,  Satona.
 14,  Dhanora.
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 The  following  stations  are  propos-
 ed  to  be  electrified  during  1960-61.

 l.  Cavalry  Barracks.
 2.  Jalna.
 3.  Pedapalli.
 4.  Belampalli.

 (c)  One  road  over-bridge  in  place
 of  existing  level  crossing  connecting
 the  North  and  South  Colonies
 Lallaguda.

 (ad)  The  following  three  schemes
 as  agreed  to  by  the  Road  Authority,
 have  been  sanctioned  and  execution
 will  be  taken  up  shortly:—

 (i)  Two  Road  overbridges  across
 Singareni  Colliery  Yard  at
 Bhadrachallam  Road;  and

 (ii)  Road  Overbridge  between
 Belampalli  and  Mancherial  at
 Mandamari  for  the  use  of  the
 Collieries.

 National  T.B,  Institute,  Bangalore
 1367,  Shri  Siddiah:  Will  the  Minis-

 ter  of  Health  be  pleased  to  state:
 (ay  how  many  T.B.  workers  will

 be  imparted  training  in  the  National
 T.B.  Institute,  Bangalore,  during  the
 year  1960-61;

 (b)  the  duration  of  the  training;
 and

 (c)  the  estimated  cost  of  the  same?
 The  Minister  of  Health  (Shri  Kar-

 markar):  (a)  Eighty  T.  B.  workers
 comprising  doctors,  health  visitors,
 X-Ray  technicians  and  Laboratory
 technicians  are  likely  to  be  trained
 at  the  National  T.B.  Institute,  Banga-
 lore,  during  1960-61.

 (9)  the  duration  of  the  training
 will  be  from  six  to  nine  months.

 (c)  It  is  too  early  to  indicate  the
 cost  of  the  training.

 Health  Minister’s  Discretionary
 Grant

 1368,  Shri  Siddiah:  Wil]  the  Minis-
 ter  of  Health  be  pleased  to  state:

 (a)  the  names  of  the  voluntary  or-
 ganisations  and  institutions,  medical
 and  public  health  institutions  and
 individuals  who  were  sanctioned
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 grants  out  of  the  Health  Minister's
 Discretionary  Grant  in  the  year
 i959-60  so  far;

 (b)  the  amount  paid  to  each  of
 them;  and

 (c)  the  purpose  for  which  the
 grant  was  made?

 The  Minister  of  Health  (Shri  Kar-
 markar):  A  statemen:  is  laid  on  the
 Table  of  the  House  [See  Appendix
 II,  annexure  No.  99).

 National  Shipping  Board
 1369,  Shri  Ram  Krishan  Gupta:

 Will  the  Minister  of  Transpo:t  and
 c  tions  oe  pl  d  to  state
 the  deals  of  the  recommendations
 made  and  the  decisions  .aken  at  the
 meeting  of  the  Nationa!  Shipping
 Board  held  in  New  Delhi  on  the
 24th  November,  959  regarding  Coas-
 tal  Trade  and  Shipping  Targets?

 The  Minister  of  State  in  the  Minis-
 try  of  T  t  and  0  ications
 (Shri  Raj  Bahadur):  At  their  meet-
 ing  held  on  the  24th  November,  +1959,
 the  National  Shipping  Board  conti-
 nued  their  discussions  regarding  fix-
 ation  of  a  target  for  Indian  Shipping
 in  the  Third  Five  Year  Plan.  The
 Board  subsequently  submitted  their
 teport  to  Government  in  January,
 1960.  The  overall  physical  target  for
 [Indian  shipping  in  the  Third  Plan
 recommended  by  the  Board  is
 14,22,000  G.R.T.  including  300,000
 G.R.T.  for  coastal  shipping  alone.
 These  recommendations  are  now
 under  the  examination  of  Govern-
 ment.

 Head  Office  Building  of  I.A.C.
 1370.  Shri  Ram  Krishan  Gupta:

 Will  the  Minister  of  Transport
 and  C  icati  be  pl  d  to
 state  at  what  stage  is  the  proposal  to
 construct  a  building  to  house’  the
 Headquarters  Office  of  the  Indian
 Airlines  Corporation?

 The  Deputy  Minister  of  Civil  Avia-
 tion  (Shri  Ahmed  Mohiuddin):  Pend-
 ing  a  decision  regarding  the  location
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 of  the  Headquarters  of  the  Corpora-
 tion,  it  has  been  decided  by  the
 Indian  Airlines  Corporation  not  to
 Pursue  the  proposal  to  construct  a
 Headquarters  building  at  New  Delhi,
 as  originally  planned,  However,  it  has
 been  decided  by  the  Corporation,
 with  the  approval  of  the  Govern-
 ment,  to  construct  a  smaller  office
 building  at  New  Delhi,  essentially  to
 house  the  offices  of  the  Delhi  Base.
 Initially,  the  Headquarters  offices  will
 be  accommodated  in  the  new  build-
 ing.

 Derailment  of  Barauni-bound  Goods
 Train

 37i,  Shri  Ram  Krishan  Gupta:
 Will  the  Minister  of  Railways  be
 pleased  to  refer  to  the  reply  given  to
 Unstarred  Question  No.  487  on  the
 25th  November,  959  and  state:

 (a)  whether  investigations  into
 the  causes  of  the  derailment  to  the
 Barauni  bound  goods  train  have  been
 completed;  and

 (b)  if  so,  the  results  thereof?

 The  Deputy  Minister  Railways
 (Shri  S.  V.  Ramaswamy):  (a)  No  Sir.
 Investigations  are  still  in  progress.

 (b)  Does  not  arise.

 Power  Research  Institute,  Bangalore

 372  J  Shri  Ram  Krishan  Gupta:
 me  Shri  Shivananjappa:

 Will  the  Minister  of  Irrigation  and
 Power  be  pleased  to  refer  to  the
 reply  given  to  Unstarred  Question
 No.  80  on  the  779  November,  959
 and  state:

 (a)  whether  Government  have  since
 taken  any  decision  regarding  the
 scheme  for  setting  up  a  Power  Re-
 search  Institute,  at  Bangalore;  and

 (b)  if  so,  the  details  thereof?
 The  Deputy  Minister  of  Irrigation

 and  Power  (Shri  Hathi):  (a)  The
 answer  is  in  the  affirmative,
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 (b)  The  Power  Research  Institute
 at  Bangalore  is  estimated  to  cost  Rs.
 220  lakhs.  The  scheme  is  being  taken
 up  in  two  stages.

 The  first  stage  of  the  scheme  cost-
 ing  Rs.  36.42  lakhs  has  since  been
 sanctioned.”  The  Institute  will,  for
 the  present,  conduct  research  work
 on  the  following  problems:—

 (i)  High  Voltage  Engineering;
 (ii)  Electrical  Engineering;

 (iii)  Mechanical  Engineering;  and
 (iv)  Hydraulic  and  Civil  Engi-

 neering.
 The  U.N.E.S.C.O.  have  agreed  to  give
 assistance  from  the  U.N,  Special  Fund
 for  this  Institute  to  the  extent  of
 Rs.  6  lakhs.

 Augmentation  of  Water  Resources
 Committee  Report

 (Shri  S.  6,  Samanta:
 |

 Shri  Subodh  Hansda:
 Shri  Tridib  Kuma)

 7375  Chaudhuri:
 Shri  C.  K.  Bhattacharya:

 l  Shri  N.  R.  Muniswamy:
 Will  the  Minister  of  Irrigation  and

 Power  be  pleased  to  state:

 (a)  whether  the  Augmentation  of
 Water  Resources  Committee  set  up
 under  the  Chairmanship  of  Shri
 5.  D.  Kungar  by  Damodar  Valley
 Corporation  has  submitted  its  report;

 (9)  if  so,  what  are  the  main  re-
 commendations;  and

 (c)  if  not,  the  causes  of  delay?
 The  Deputy  Minister  of  Irrigation

 and  Power  (Shri  Hathi):  (a)  The
 final  report  of  the  Committee  has  not
 so  far  been  received.

 (b)  Does  not  arise.

 (c)  Further  discussions  are  to  be
 held  by  the  members.  on  certain
 issues.
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 Replacement  of  Wooden  Coaches  by
 Steel  Coaches

 Shri  P.  K.  Deo:
 isis.  Shri  Hem  Barua:

 Will  the  Minister  of  Railways
 be  pleased  to  refer  to  the  reply
 given  to  Starred  Question  No.  20
 on  the  7th  September,  1959,  and  state:

 (a)  how  long  it  will  take  to  re-
 place  the  wooden  coaches  by  _  steel
 coaches;  and

 (b)  whether  one  coach  building
 factory  will  be  able  to  cope  with  the
 total  demand  of  the  Railways  for
 such  steel  coaches?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  Wooden
 body  coaches  will  be  ‘progressively
 replaced  by  steel  body  coaches  85
 they  fall  due  condemnation  on  “age-
 cum-condition”  basis.  It  will  there-
 fore  be  some  decades  before  wooden
 bodied  coaches  recently  placed  on
 line  are  eliminated.

 (b)  No  Sir.  There  are  three  Pro-
 duction  Units,  namely  the  Integral
 Coach  Factory,  Madras,  the  Hindus-
 tan  Aircraft  Limited,  Bangalore,  and
 Messrs.  Jessop  &  Co.,  Ltd.,  Calcutta,
 and  the  coach  building  capacity
 available  in  these—is  adequate  for
 meeting  the  over-all  requirements  of
 steel  coaches  on  the  Railways.

 Special  Trains  During  Ardh  Kumbh
 Mela

 Shri  Ram  Krishan  Gupta:
 1875. <  Shri  Raghunath  Singh:

 (Shrimati  Ma  Palchoudhuri:

 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  the  number  of  special  trains
 run  during  Ardh  Kumbh  Mela  at
 Allahabad;

 (b)  the  number  of  passengers  who
 travelled  by  these  special  trains;  and
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 (c)  the  amount  of  expenditure  in-
 curred  and  income  earned?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  774
 (123,  on  the  broad  gauge  and  5]  on
 the  metre  gauge.)

 (b),  2,23,810.
 (c)  The  total  expenditure  incur-

 red  on  various  arrangements  made
 in  connection  with  Ardh  Kumbh
 Mela  at  Ailahabad  is  approximately
 Rs.  7°65  lakhs.  Information  in  re-
 gard  to  the  additional  earnings  which
 accrued  to  the  Railways  due  to  the
 Mela  is  being  collected  and  will  be
 laid  on  the  Table  of  the  House

 हिमाचल  आयुर्वेद  सम्मेलन
 १३७६.  श्रो  पद्म  देव  :  क्‍या  स्वास्थ्य

 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  जुलाई  १६५४  में  शिमला  में  जो
 हिमाचल  श्ायुवेद  सम्मेलन  हुआ  था  उसमें
 कौन-कौन  से  संकल्प  पारित  किये  गये  ;

 औ्रौर

 (ख)  उन  पर  सरकार  ने  क्या  कायंवाही  |
 की?  fend

 स्वास्थ्य  मंत्री  थी  करमरकर )  :  (क)
 और  (ख).  जुलाई  १६५८  में  शिमला  में  जो
 हिमाचल  प्रायुवेंद  सम्मेलन  हुआ  था  उसमें
 पारित  प्रस्ताव  तथा  उन  पर  की  गई  कार्यवाही
 इस  प्रकार  है  :--

 प्रस्ताव  संख्या  १

 इस  प्रस्ताव  में  शिमला  के  एक  निजी
 आयुर्वेद  चिकित्सक  श्री  लक्ष्मी  दत्त  पन्‍्त  के
 निधन  पर  शोक  प्रकट  किया  गया  है  ।

 इस  पर  कोई  कार्यवाही  करने  को  नहीं  ।
 प्रस्ताव  संख्या  २

 इस  प्रस्ताव  में  भारत  सरकार  से  भ्रनुरोध
 किया  गया  है  कि  :

 (क)  भारतीय  चिकित्सा  परिषद्‌  के
 समान  एक  भारतीय  प्रायुवेदिक  परि-
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 ay  स्थापित  की  जाये;  शौर

 (ख)  एक  केन्द्रीय  श्रायुवेदिक
 अनुसंधान  परिषद्‌  की  स्था-
 पना  की  जाये  ।

 केन्द्रीय  श्रायुर्वेदिक  भ्रनुसंधान  परिषद्‌
 की  स्थापना  हो  चुकी  है  |  केन्द्रीय  भारतीय
 आषध  परिषद्‌  की  स्थापना  विचाराधीन
 है
 प्रस्ताव  संख्या  रे

 इस  प्रस्ताव  में  भारत  सरकार  तथा  राज्य
 सरकारों  से  भ्रनुरोध  किया  गया  है  कि  सरकारी
 कर्मचारियों  को  श्रपने  तथा  अपने  परिवार
 के  इलाज  के  लिये  खरीदी  गई  श्रायुवेंदिक
 आ्रौषधियों  पर  हुआ  व्यय  वापस  मिलना
 चाहिये  ।

 स्वदेशी  दवा  पद्धतियों  को  मेडिकल
 अटेडेंटस  नियमों  के  श्रधीन  मान्यता  देने  के
 प्रशन  पर  समय  समय  पर  विचार  किया  गया  |
 और  क्‍योंकि  भारत  सरकार  अधिकतर  राज्य
 सरकारों  द्वारा  दी  गई  सुविधाओं  पर  निर्भर
 रहती  है  त:  एसा  करना  व्यावहारिक  नहीं
 पाया  गया  ।  इसलिये  जब  तक  राज्य  सरकारें
 अपने  कर्मचारियों  को  इन  चिकित्सा  पद्धतियों
 में  उपचार  एवं  विशेष  सुविधायें  नहीं  देतीं  तब
 तक  इन  चिकित्सा  पद्धतियों  में  केन्द्रीय  सरकारी
 कर्मचारियों  को  उपचार  सुविधायें  देना  संभव
 नहीं  t
 प्रश्ताय  संख्या  ४

 इस  भ्रस्ताव  में  भारत  सरकार  तथा
 हिमाचल  प्रदेश  प्रशासन  से  भ्रन्‌ रोध  किया  गया
 है  कि  वे  वैद्यों  को  मेडिकःः  फितनेस  सर्टिफिकेट
 एवं  जीवन  बीमे  के  लिये  मेडिकल  सर्टिफिकेट
 देने  का  श्रषिकार  दें  1

 हिमाचल  प्रदेश  प्रशासन  में  श्रायुवेंद
 चिकित्सा  पद्धति  के  चिकित्सकों  का  श्रमी  तक
 पंजीयन  नहीं  हुमा  है  ।  पूर्वी  पंजाब  आयुवदिक
 तथा  यूनानी  चिकित्सक  अधिनियम  १६४६
 को  हिमाचल  प्रदेश  में  लागू  करने  का  प्रइन
 विचाराधीन  है  ।  इस  विषय  पर  हिमाचल

 MARCH  23,  960  Written  Answers  7520

 प्रदेश  मंत्रणा  समिति  विचार  करेगी  ।  इस
 समिति  की  सिफारिशों  के  आधार  पर  उक्त
 झ्रधिनियम  को  हिमाचल  प्रदेश  में  लागू  करने
 की  झागामी  कार्यवाही  की  जायेगी  v  पंजीयन-
 कार्य  पूरा  होने  पर  वैद्यों  को  मेडिकल  सर्दि-
 फिकेट  देने  के  ग्रधिकार  के  प्रदन  पर  विचार
 किया  जायेगा  ।

 प्रस्ताव  संख्या  ५

 इस  प्रस्ताव  में  केन्द्रीय  सरकार  से  प्रार्थना
 की  गई  है  कि  वह  भ्रायुर्वेदिक  चिकित्सा  पद्धति
 को  प्रोत्साहन  देने  के  लिये  केन्द्र  तथा  राज्यों  में
 श्रायुवेंदिक  संचालकों  की  नियुक्ति  करे  t

 ग्यारह  राज्यों  में  झायुर्वेदिक  संचालक  हैं
 तथा  केन्द्र  में  स्वदेशी  दवा  पद्धति  क ेएक  सलाह-
 कार  कायें  कर  रह  हैं  ।  एक  केन्द्रीय  प्रायुरवेदिक
 अनुसंधान  परिषद्‌  भी  स्थापित  की  जा
 चुकी  है

 प्रस्ताव  संख्या  ६

 इस  प्रस्ताव  में  हिमाचल  प्रदेश  प्रशासन
 से  प्राथना  की  गई  है  कि  श्रायुवेदिक  विभाग
 पूर्णरूप  से  एक  भश्रायुर्वेदिक  संचालक  के  ही
 अधीन  होना  चाहिये  |

 हिमाचल  प्रदेश  प्रशासन  इस  पर  पहले
 ही  विचार  कर  रहा  है  ।

 प्रस्ताव  संख्या  ७

 इस  प्रस्ताव  में  हिमाचल  प्रदेश  प्रशासन
 से  प्रार्थना  की  गई  है  कि  वह  प्रायुवे  दिक  भौष-
 घालयों  में  श्रन्तरंग  उपचार  की  सुविधायें  दे
 तथा  प्रत्येक  जिला  मुख्यालय  में  आयुर्वेदिक
 अस्पताल  खोले  |

 २५  आयुर्वेदिक  श्रौषधालयों  में  रोगियों
 के  उपचार  के  लिये  श्रन्तरंग  बिस्तरे  देने  क।
 एक  योजना  तृतीय  पंचवर्षीय  योजना
 सम्मिलित  कर  दी  गई  है  ।  में
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 प्रस्ताव  संश्या  ८

 इस  प्रस्ताव  में  केन्द्रीय  सरकार  तथा
 हिमाचल  प्रदेश  प्रशासन  से  प्रार्थना  की  गई  है
 कि  वें  श्रायुवेंदिक  कर्मचारियों  का  स्थायी
 कैडर  स्वीकृत  करें  शौर  उन  कर्मचारियों  को
 स्थायी  करें  t

 arden  स्टाफ  को  प्रादेशिक  परिषद्‌
 हिमाचल  प्रदेश  के  पास  हस्तान्तरित  कर  दिया
 गया.  है  t  इस  परिषद्‌  ने  प्रायुवेंदिक  स्टाफ  का
 एक  स्थायी  कैडर  स्वीकृत  कर  लिया  है  श्रौर
 उसके  स्थायीकरण  के  प्रइन  पर  विचार  किया
 जा  रहा  है।

 प्रस्ताव  संख्या  &

 इस  प्रस्ताव  में  श्रायुरवेदिक  चिकित्सा
 पद्धति  के  चिकित्सकों  के  पंजीयन  का  भनुरोध
 किया  गया  है  |

 हिमाचल  प्रदेश  में  चिकित्सकों  के  पंजी-
 यन  का  प्रइन  विचाराधीन  है  ।

 प्रस्ताव  संख्या  १०

 इस  प्रस्ताव  में  शिमला  नगरपालिका  से
 अ्रनुरोध  किया  गया  है  कि  वह  आयुर्वेदिक
 झौषधालयों  के  कम  वारियों  के  बेतन  दरों  में
 संशोधन  करे  तथा  भ्रंशकालिक  कमंचारियों  को
 पूर्णकालिक  बना  दे  ny

 इस  पर  विचार  करना  शिमला  नगर-
 पालिका  का  काम  है  1

 प्रस्ताव  संख्या  ११

 इस  प्रस्ताव  में  कतिपय  भ्रायुर्वेदिक  भ्रौष-
 घियों  को  ऐलोपैथी  में  बदलने  का  विरोध
 किया  गया  है  Vv

 यह  प्रस्ताव  खास  कर  हिमाचल  प्रदेश
 प्रशासन  को  सम्बोधित  किया  गया  है  ।  फिर
 भी  स्वदेशी  द्रव्यों  से  ऐलोपैथिक  औषधि
 बनाने  पर  भ्रापत्ति  नहीं  की  जा  सकती  ।
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 प्रस्ताव  संख्या  १२

 यह  प्रप्ताव  द्रासव  इत्यादि,  जिनमें  कुछ
 मद्द  भी  होता  है,  के  निर्माण  एवं  विक्रय
 पर  लगे  प्रतिबंध  को  हटाने  के  बारे  में  है  ।

 यह  एक  आराम  प्रदन  है  जो  पहले  से  ही
 विचाराधीन  है  ।

 प्रस्ताव  संख्या  १३

 इस  प्रस्ताव  में  प्रायुवेंद  को  उचित  स्थान
 देने  का  श्रनुरोध  किया  गया  है  1

 इस  प्राचीन  पद्धति  को  पहले  ही  मान्यता
 दी  जा  चुकी  है  घ्रौर  हाल  ही  में  एक  केन्द्रीय
 श्रायुवेंदिक  भ्रनुसंघान  परिषद्‌  की  स्थापना  की
 गयी  है  ।

 प्रस्ताव  संख्या  १४

 इस  प्रस्ताव  में  पंजाब  शौर  कुरुक्षेत्र  के
 विश्वविद्यालयों  के  श्रघीन  एक  प्रायुर्वेदिक
 फैक्टरी  खोलने  का  अ्रनुरोध  किया  गया  है  ।

 इसके  साथ  ही  यह  भी  श्रनुरोध  किया
 गया  है  कि  इन  दोनों  क्षेत्रों  के  समस्त  आ्रायु-
 बेंदिक  कालिजों  को  इस  फैक्टरी  के  ग्रधीन
 रखा  जाय  ।

 यह  प्रस्ताव  पंजाब  सरकार  तथा  हिमा-
 चल  प्रदेश  प्रशासन  को  सम्बोधित  है  1  जहां
 तक  हिमाचल  प्रदेश  प्रशासन  का  प्रइन  है  वहां
 न  तो  कोई  मेडिकल  कालिज  है  भ्रौर  न  कोई
 भायुवेदिक  कालेज  ।  वहां  किसी  भक्रायुर्वेदिक
 कालिज  को  खोलने  का  भी  वतंमान  में  कोई
 प्रस्ताव  नहीं  है  t

 Master  Plan  For  Delhi

 377.  Shri  Vajpayee:  Will  the
 Minister  of  Health  be  pleased  to  state:

 (a)  whether  Delhi  Administration
 has  decided  to  acquire  5000  bighas  of
 agricultural  land  belonging  to  village
 Nariana  for  the  implementation  of
 the  Master  Plan;
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 (b)  if  so,  the  number  of  persons
 who  are  likcly  to  be  affected  by  this
 decision;

 (c)  whether  it  is  a  fact  that  the
 above  area  has  40  irrigating  wells  and
 produces  90,000  mounds  of  grains  and
 fresh  vegetables;  and

 (d)  if  so,  the  reasons  for  acquiring
 this  land  to  the  detriment  of  food
 production?

 The  Minister  of  Health  (Shri  Kar-
 markar):  (a)  Under  instructions  of
 the  Government  of  India,  Delhi  Ad-
 ministration  issued  a  notification  un-
 der  Section  4  of  the  Land  Acquisi-
 tion  Act,  1894,  notifying  Govern-
 ment’s  intention  to  acquire  34,070
 acres  of  Jand  in  Delhi,  vide  Notifica-
 tion  No.  F.I5(III)|59-LSG,  dated  the
 I3th  November,  1959.  5000  bighas  of
 Agricultural  land  in  Naraina  has
 been  included  in  the  area  _  notified
 for  acquisition.

 (b)  448  persons  are  likely  to  be
 affected.

 (c)  It  has  been  reported  that  there
 are  33  wells  (30  in  use)  in  the  land
 in  question  and  the  average  yield  of
 grains  and  fresh  vegetables  is  about
 21,000  maunds

 (d)  The  notification  referred  to  in
 reply  to  part  (a)  above  has  been  is-
 sued  under  Section  4  of  the  Land
 Acquisition  Act,  1894,  for  inviting
 public  objections.  The  objections
 which  might  have  been  filed  by  the
 villagers  will  be  given  due  conside-
 ration  by  the  Land  Acquisition  Col-
 lector.

 Increase  in  Milk  Production  through
 Music

 1378,  Shri  C.  K.  Bhattacharya:
 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  his  attention  has  been
 drawn  to  the  opinion  expressed  by
 the  Principal,  Banaras  Hindu  Univer-
 sity,  Music  College  that  play  of
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 music  in  dairy  farms  increases  milk
 production;  and

 (b)  if  so,  whether  any  experiment
 has  been  carried  on  to  test  it?

 The  Minister  of  Agriculture  (Dr.
 P.  S.  Deshmukh):  (a)  Yes.

 (b)  No.  The  Indian  Council  of
 Agricultural  Research  has  learnt  of
 press  reports  published  of  certain  ex-
 periments  carried  out  in  this  country
 and  abroad  as  a  result  of  which  it
 was  claimed  that  music,  particularly
 of  certain  type,  played  at  the  time
 of  milking  tended  to  increase  milk
 yielded  by  the  cows.  Certain  later
 reports  from  abroad  appeared  in  the
 press  some  time  ago  which  indicated
 that  the  increased  milk  yield  pre-
 viously  considered  to  be  the  effect
 of  music  was  actually  due  to  the
 wholesome  effect  of  music  played  on
 the  milkers  who  milk  the  animals
 more  efficiently  in  such  an  atmos-
 phere  rather  than  the  cows  them-
 selves  being  affected  directly  by  the
 music.  More  information  lis,  ‘how-
 ever,  being  colected  from  within
 India  and  also  from  abroad  on  the
 subject,  है

 Export  of  Rice  from  Madhya  Pradcsh

 1379,  Shri  Pangarkar:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  the  actual  quantity  of  rice  ex-
 ported  from  Madhya  Pradesh  during
 the  last  quarter  of  1959;  and

 (b)  the  names  of  the  States  and
 the  quantity  exported  to  each  State?

 The  Deputy  Minister  of  Food  and
 Agriculture  (Shri  A.  M.  Thomas):  (a)
 and  (b).  The  quantities  of  rice  and
 paddy  (in  terms  of  rice)  exported
 from  Madhya  Pradesh  during’  the
 last  quarter  of  959  were:

 Bombay  about  45,700  Tons
 West  Bengal  about  -1,04,100  ”
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 हिमाचल  प्रदेश  में  फल  के  पोधों  का  वितरण

 १३८०.  श्री  पद्म  देव  :  क्‍या  खाद्य  तथा
 कृषि  मन्त्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  वर्ष  १६५६-६०  में  श्रब  तक
 हिमाचल  प्रदेश  प्रशासन  ने  फलों  के  कितने
 पौधे  बांटे  हैं;

 (ख)  उनमें  से  सरकारी  पौधशालाश्ों
 और  श्रन्य  पंजीबद्ध  पौधशालाझ्रों  से  कितने
 कितने  पौधे  बांटे  गये;  श्रौर

 (ग)  उनकी  कुल  मांग  कितनी  थी  ?
 कृषि  उपमंत्री  (श्री  मो०  Fo  कृष्णप्पा)  :

 (क)  दिसम्बर,  १६५६  तक  १,१५,६५०  ।

 (ख)  जानकारी  इकट्ठी  की  जा  रही
 है  और  मिलने  पर  सभा  की  टेबल  पर  रख  दी
 जायेगी  ।

 (ग)  २,१४,१३३  पोधे  [उन  पौधों
 को  छोड़  कर  जो  कृषकों  ने  सीधे  रजिस्टर्ड
 नर्सरीज़  (Registered  Nurseries)  से  लिये
 हैं]  ।

 हिसाचल  प्रदेश  में  मिरर  ाप  मछलो

 १३८१.  श्री  पद्म  देव  :  क्‍या  खाद्य  तथा
 कृषि  मंत्री  यह  बताने  की  कृपा  करेंगे  कि
 हिमाचल  प्रदेश  के  ग्रामीण  लोगों  में  मिरर
 कार्प  मछली  को  लोकप्रिय  बनाने  के  लिये
 सरकार  ने  क्या  कायंवाही  की  है  श्रौर  इस
 सम्बन्ध  में  किन-किन  स्थानों  पर  प्रयोग
 किये  गये  हैं  ?

 कृषि  उपमंत्रो  श्री  मो०  बें०  कृष्णप्पा)  :
 हिमाचल  प्रदेश  के  ग्रामीण  लोगों  में  मिरर
 कार्प  मछली  को  लोकप्रिय  बनाने  के  लिये
 प्रशासन  ने  बड़ी  मात्रा  में  मिरर  कार्प  मछलियों
 के  तालाब  श्रौर  पोखर  निम्न  गांवों  की  ग्राम
 पंचायतों  को  सौंप  दिये  है  ।  यह  पंचायतें  उनकी
 देखभाल  की  जिम्मेवार  है  शौर  ये उनकी  बिक्री
 की  श्राय  से  लाभ  उठा  सकती  हैं

 (१)  खादर  का  बाग

 (२)  कोलार
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 सराहन

 (१६)  त्रिलोकपुर
 उन  मछियारों  को  जिनके  पास  तालाब

 शौर  पोखर  हैं,  मिरर  कार्प  नामक  छोटी
 मछलियां  मुफ्त  दी  जाती  हैं  ।  जनता  में  मछली
 खाने  को  लोकप्रिय  बनाने  के  लिये  प्रशासन
 मिरर  कार्प  मछली  को  एक  नाममात्र  ,
 मूल्य  ५०  नये  पैसे  प्रति  पौंड  पर  बेचता  है  ny

 हिमाचल  प्रदेश  में  पंचायतें

 १३८२.  श्री  पद्म  देव  :  क्या  सामुदायिक
 विकास  तथा  सहकार  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  हिमाचल  प्रदेश  में  इस  समय
 कुल  कितनी  पंचायतें  काम  कर  रही  हैं;

 (ख)  कितनी  पंचायतों  ने  भ्रपने  पंचा-
 यत  घर  बना  लिये  हैं;  श्रौर

 (ग)  द्वितीय  पंचवर्षीय  योजना  काल
 में  कितने  पंचायत-घर  बने  हैं  ?

 सामुदायिक  विकास  तथा  सहकार  उपमंत्रो

 (श्री  ब०  qo  पूति) 2  (क)  ५१८।

 (ख) ४६
 (ग)  इनमें  से  १२  के  लिये  भ्रनुदान  तो

 पहली  पंचवर्षीय  योजना  में  दिया  गया  था
 लेकिन  बनाए  वह  दूसरी  पंचवर्षीय  योजना
 काल  में  गए  हैं  ।

 Deaths  in  Railway  accidents  in
 Moradabad  Division

 1383.  Shri  Raghunath  Singh:  Will
 the  Minister  of  Railways  be  pleased
 to  state  whether  it  is  a  fact  that  dure
 ing  second  week  of  January,  960
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 more  than  six  men  were  killed  in
 Railway  accidents  on  Moradabad
 Division  of  Northern  Railway?

 The  Deputy  Minister  of  Railways
 (Shri  S.  V.  Ramaswamy):  During

 the  second  week  of  January,  1960,
 four  men  were  killed  in  Railway  ac-
 cidents  on  Moradabad  Division  of
 Northern  Railway.

 Central  Aid  for  Medical  Colleges  in
 Andhra  Pradesh

 1384.  Shri  Madhusudan  Rao:  Will
 the  Minister  of  Health  be  pleased
 to  state:

 (a)  whether  the  Centra  propose  to
 offer  help  to  Andhra  Pradesh  in
 establishing  some  more  medical
 colleges  or  expanding  the  existing
 ones;  and

 (b)  if  so,  the  names  of  the  colleges
 for  which  aid  is  given  and  where
 they  are  located?

 The  Minister  of  Health  (Shri  Kar-
 markar):  (a)  and  (b).  The  Govern-
 ment  of  India  are  already  offering
 financial  aid  in  respect  of  the  follow-
 ing  medical  colleges  in  Andhra  Pra-
 desh:—

 ay  Medical  College,  Kurnool.
 (2)  Medical  College,  Guntur.
 (3)  Gandhi  Medical  College,

 Hyderabad.
 (4)  Shri  R.  M.  Medical  College,

 Kakinada.
 There  is  no  proposal  to  _  offer

 financial  assistance  in  respect  of  any
 more  medical  colleges  in  that  State.

 Telephone  Industry
 1385,  Shri  Bibhuti  Mishra:  Will  the

 Minister  of  Transport  and  Communi-
 eations  be  pleased  to  state:

 (a)  whether  in  view  of  the  heavy
 demand  of  telephones  Government
 contemplate  to  expand  telephone  in-
 dustry  situated  at  Bangalore  or  to
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 set  up  another  telephone  factory;
 and

 (b)  if  so,  by  what  time?
 The  Minister  of  Transport  and

 Communications  (Dr,  P.  Subbara-
 yan):  (a)  and  (b).  The  P.  &  T.  De-
 partment’s  targets  for  telephone  faci-
 lities  to  be  provided  during  the  Third
 Plan  are  at  present  under  examina-
 tion  and  in  the  light  of  the  final  tar-
 gets  so  fixed,  the  Indian  Telephone
 Industries  Limited,  Bangalore,  will
 plan  expansion  of  its  factory  to  meet
 the  demands  of  the  P&T  Depart-
 ment,  and  others.  Present  indica-
 tions  are  that  the  telephone  require-
 ments  of  the  P&T  Department  and
 others  during  the  Third  Plan  can  be
 met  by  suitable  expansion  of  the
 present  factory.

 Departmental  Catering
 1386,  Pandit  D.  N.  Tiwari:  Will  the

 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  the  price  of  food-
 stuffs  in  dining  compartments  and
 certain  stations  in  Northern  Rail-
 way  has  been  increased  without  any
 increase  in  quantity  or  quality;  and

 (b)  whether  Government  have
 taken  any  steps  to  check  the  deter-
 iorating  standard  of  food  in  de-
 partmental  catering?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  Yes.
 The  rates  of  some  items  of  snacks
 and  breakfast,  lunch,  and  dinner
 have  been  enhanced  on  the  North-
 ern  Railway.  This  has  been  done
 mainly  to  meet  the  rising  costs  of
 raw  materials  and  _  the  increases
 made  generally  accord  with  the
 prices  of  items  of  similar  quality  and
 quantity  in  local  markets.

 (b)  On  the  whole,  the  quality  of
 food  served  in  the  departmental
 catering  establishments  has  been
 found  to  be  quite  satisfactory  and
 sustained  attention  is  being  paid  to
 further  improve  the  existing  stand-
 ard.
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 Train  accident  on  S.  E.  Railway
 1387.  Shri  Aurobindo  Ghosal:  Will

 the  Minister  of  Railways  be  pleased
 to  state:

 (a)  whether  any  train  accident  took
 place  on  the  3lst  January,  960  near
 Bauria  Station  in  South  Eastern  Rail-
 way,

 (b)  if  so,  the  cause  of  this  accident;
 and

 (c)  the  number  of  casualties  and  the
 extent  of  damage  suffered?

 The  Deputy  Minister  of  Railways
 (Shri  S.  V.  Ramaswamy):  (a)  Yes,
 on  30-1-1960,  there  was  a  derailment
 of  No.  360  Down  Kharagpur-Howrah
 Passenger.

 (b)  Under  investigation.
 (०)  There  were  no  casualties,  The

 cost  of  damages  to  the  Railway  pro-
 perty  has  been  estimated  at  Rs.  ‘1,000.

 Catering  Licences
 1388.  Shri  Yajnik:  Will  the  Minister

 of  Railways  be  pleased  to  state:
 (a)  whether  Government  have  made

 and  published  general  rules  for
 awarding  catering  licences  on  railway
 stations;

 (b)  whether  catering  contracts  had
 been  awarded  to  any  person  in  viola-
 tion  of  these  terms,  without  calling
 for  any  tenders  from  public  at  any
 stations  in  Gujrat  during  1959;  and

 (c)  whether  Government  have
 received  any  complaints  from  any  per-
 sons  of  Gujrat  in  the  matter  and  how
 these  have  been  disposed  of?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  No.  The
 general  method  of  awarding  catering
 and  vending  licences  is  by  calling  for
 applications  from  those  who  have,
 where  necessary,  the  requisite  experi-
 ence.

 (b)  and  (c).  In  the  context  of
 augmenting  arrangements  at  stations
 for  the  sale  of  ice  and  aerated  waters
 after  withdrawal  of  this  service  on
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 trains,  and  in  repsect  of  pending  appli-
 cations  from  members  of  Scheduled
 Castes|Tribces  for  vending  contracts  a
 few  licences  have  been  awarded  on
 the  Baroda  Division  without  calling
 for  applications  in  each  case  after  the
 vacancy  arose.

 Complaints  have  been  received  by
 the  Western  Railway  in  regard  to
 arrangements  made  for  augmenting
 the  sale  of  ice  and  aerated  waters  and
 these  are  under  examination  by  the
 Railway.

 Remittances  by  LA.C.  from  Pakistan

 (  Shri  A.  M.  Tariq:
 Shri  Arjun  Singh  Bhadauria:
 Shri  P.  G.  Deb:

 L  Shri  P.  C,  Borooah:

 छा  पा 1389.

 Will  the  Minister  of  Transport  and
 Cc  ‘icati  be  pleased  to  state:

 (a)  whether  the  Indian  Airlines
 Corporation  have  not  been  allowed  to
 bring  earnings  of  about  Rs.  30  lacs
 from  Pakistan;  and

 (b)  if  so,  the  action  taken  by  Gov-
 ernment  of  India  in  the  matter?

 The  Deputy  Minister  of  Civil  Avia-
 tion  (Shri  Mohiuddin):  (a)  and  (b).
 The  current  earnings  of  the  Indian
 Airlincs  Corporation  in  Pakistan  are
 more  than  their  expenditure  in  that
 country  with  the  result  that  there  is
 a  surplus  of  about  Rs.  |  to  Rs.  9  lakhs
 to  be  repatriated  each  month.
 Although  initially  the  Corporation  had
 some  difficulties  they  are  now  able  to
 repatriate  their  current  earnings.  The
 balance  as  on  3l-l-960  was  only  Rs.  4
 lakhs.

 2.  At  the  time  of  nationalisation  the
 Corporation  inherited  from  the  ex-air-
 lines  a  “Blocked”  balance  of  Rs.  8
 lakhs  in  Pakistan  which  they  were
 not  allowed  to  remit  to  India  by  the
 Pakistan  authorities.  This  amount  re-
 presented  part  of  the  collections  of  the
 ex-airlines  in  Pakistan  immediately
 after  the  devaluation  of  the  rupee  in
 September,  1949.  As  the  Government
 of  Pakistan  did  not  devalue  their  cur-
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 rency  on  devaluation  of  the  rupee,
 they  maintained  that  the  fares  for
 travel  from  Pakistan  to  India  in
 Pakistan  currency  should  also  have
 been  correspondingly  reduced  so  that
 the  Indian  companies  could  not  bring
 into  India  more  money  by  way  of
 fare  than  they  were  getting  prior  to
 devaluation  of  the  Indian  currency.
 Further  efforts  made  by  the  Indian
 Airlines  Corporation  and  Government
 for  re-patriation  of  this  amount  have
 not  been  fruitful  so  far.

 Goods  Wagons

 1390.  J  Shri  B.  Das  Gupta:
 ‘|  Shri  Aurobindo  Ghosal:

 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  how  many  B.O.B.S.  and  B.O.B.X.
 goods  wagons  have  been  purchased
 by  Railways  and  put  into  operation
 in  South  Eastern  and  Eastern  Rail-
 ways  during  the  period  from  the  Ist
 January,  957  to  the  3lst  December,
 1959;

 (b)  the  total  cost  thereof;

 (c)  the  number  of  accidents  which
 occurred  to  these  wagons  since  their
 introduction  in  both  the  Railways
 separately  during  the  same  _  period;
 and

 (d)  the  total  amount  of  loss  incur-
 red  thereby?

 The  Deputy  Minister  of  Railways
 (Shri  Shabecwaz  =  Khan):  (a)
 Number  of  BOBS  goods  wagons  pur-
 chased  and  put  into  operation  from
 1-1-57  to  31-12-59:

 S.E.  Railway  Eastern  Railway
 735  Nil.

 Number  of  B.O.B.S.  goods
 purchaseq  and  put
 from  1-1-57  to  3l-2-59:

 wagons
 into  operation

 S.E.  Railway  Eastern  Railway
 50  Nil.

 (b)  Rs.  +5,58,89,190  approximately.
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 (c)  Fifteen.

 (d)  Rs.  4,79,  424  only.

 Health  Centres  on  S.E.  Railway
 1391.  Shri  Aurobindo  Ghosal:

 Shri  B.  Das  Gupta:
 Will  the  Minister  of  Railways  be

 pleased  to  state:

 (a)  how  many  Health  Centres  have
 been  opened  in  the  South-Eastern
 Railway  during  the  Second  Five  Year
 Plan  period  as  per  directive  of  the
 Railway  Board;

 (b)  the  amount  allotted  for  the
 scheme;  and

 (c)  the  total  amount  expended  so
 far?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  Nil.
 However,  six  Health  Centres  (termed
 ag  Health  Units  on  Railways)  have
 been  sanctioned  for  construction
 during  the  Second  Five  Year  Plan,
 on  South-Eastern  Railway.  Out  of
 these,  three  are  at  present  under
 different  stages  of  construction.  Con-
 struction  work  on  the  remaining  three
 is  expected  to  be  taken  up  shortly.

 (b)  Rs.  10,19,000.,
 (c)  Rs,  1,10,000.

 Surplus  Railway  Land
 1392.  Shri  Chintamoni  Panigrahi:

 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  the  total  amount  of  surplus
 railway  land  which  has  been  made
 over  to  Orissa  Government  by  the
 Railway  authorities  during  1957-58,
 1958-59  and  1959-60;  and

 (b)  whether  this  land  has  been
 allotted  to  the  cultivators?

 The  Deputy  Minister  of  Railways
 (Shr}  Shahnawaz  Khan):  (a)  None.

 (b)  Does  not  arise.
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 Central  Fertiliser  Pool
 Shri  P.  R.  Patel:
 Shri  Fatehsinh  Ghodasar:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 1393,

 (a)  when  was  the  Central  Fertiliser
 Poo]  introduced;

 (b)  when  was  the  uniform  price  of
 fertilisers  fixed;  and

 (c)  what  is  the  loss  or  profit  since
 the  establishment  of  the  pool  and
 fixation  of  uniform  price  for  fertilisers
 to  this  date  (financial  year-wise)?

 The  Minister  of  Agriculture  (Dr.
 P.  S.  Deshmukh):  (a)  The  Central
 Fertiliser  Pool  is  in  force  since  1944.

 (b)  The  uniform  pool  prices  of
 chemical  fertilisers  were  fixed  in
 954  and  the  effective  dates  are  indi-
 cated  below:—

 Consumers  Effective Date
 (i)  State  Govts,  (Agricultural  quota)  19-13-54
 i)  Plantation  crops  like  Tea,

 Coffee  &  Rubber  हि  I5-3-54
 (iif)  Industrial  Users.  3-5-1954

 (९)  A  statement  is  laid  on  the  Table.
 STATEMENT

 Profits  or  loss  made  in  the  working  of  the
 scheme  for  the  ‘purchase  of  chemical  fertilisers”

 from  the  Budget  Year  1944-45  to  1958-59.
 Year  Net  profit  or

 loss(—) Rs.
 1944-45,  6,71,583,
 1945-46,  2§,64,06I
 1946-47  (—)4,40,36
 1947-48  145295857
 I948-49  142,639
 1949-50  -19,63,799
 I950-SI  +17,43,466-
 I95I-52  444,627,
 1952-53,  33405758
 1953-54  68,70,760,
 1984-55.  (--245,47347»)  These  indi-
 I955-56  8,75,985,  |  Cate  the
 I956-57  22,58,216  |  profit  or
 1957-58,  1554578413,  >  loss  since
 1958-59,  3,50,50,I40  |  the  intro-

 duction  of
 |  of  the  uni-

 J  form  price,
 (Audited)

 Total  6,42,45,916

 1959-60  The  profit  and  Loss  account  for
 1959-60  will  be  prepared  after  the
 close  of  the  financial  year.
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 दिल्ली  में  चकबन्दो

 १३१५४  श्री  नवल  प्रभाकर:
 गी  राधा  रमण  :

 वया  खाद्य  तथा  कृषि  मन्‍्त्री  यह  बताने
 की  कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  दिल्ली  के
 कुछ  गांवों  में  चकबन्दी  का  काम  रोक  दिया
 गया  है  ;

 _  (सर)  यदि  हां,  तो  इसके  क्या  कारण
 है;

 (ग)  किन-किन  शौर  कितने  गांवों में
 यह  काम  रौक  दिया  गया  है;

 (घ)  कितने  गांवों  में  इस  समय  चक-
 बन्दी  का  काम  हो  रहा  है;  श्रौर

 (डः)  इसके  कब  तक  पूरा  होने  की
 सम्भावना  हैं  ?

 कृषि  मंत्री  (डा०  Go  ज्ञा०  देशमुख  )  :
 (क)  श्रौर  (ख).  दिल्ली  लैंड  रिफाम्स  एक्ट
 १६५४  के  कार्यान्वित  होने  के  कारण  झगस्त,
 १६५४५  में  भूमि  की  चकबन्दी  का  काम  रोकने
 की  आवश्यकता  पड़ी  ताकि  जिन  पट्टेदारों  को
 इस  ऐक्ट  से  भूमिंधारी  के  हक  मिलें,  वे  भी  इस
 योजना  से  लाभ  उठा  सकें  t

 (ग)  निम्न  २५  गांवों  में  :

 (१)  सनोथ

 (२)  बुरारी
 (३)  निलवाल

 (४)  मुण्डका
 )  टीकरी  कलां

 )  कराला

 (७)  घेवरा

 )  जौन्ती

 )  निजामपुर  रशीदपूर
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 )  मोहम्मदपुर  माजरी

 (११)  सुलतानपुर  माजरा

 )  बुधनपुर
 (१३)  मंगोलपुर  खुर्द

 )  पंसाली

 )  बिजवासन

 )  ईसापुर
 )  हैबतपुर

 )  मुन्ढेला  कलां

 (१६)  नसीर  पुर
 )  जूनापुर
 )  देवली

 )  सैयदउल  श्रजायब

 )  मदनपुर  खादर

 )  जसूला
 (२५)  नांगली  रज़ापुर  ईस्ट

 बाकी  ४६  गांवों  में  चकबन्दी  का  काम
 श्भी  शुरू  करना  है।

 (घ)  श्रौर  (ड).  काम  भ्रव  भी  रुका  हध्ा
 है।  भ्राशा  थी  कि  दिल्ली  लैंड  रिफाम्सं  (अ्रमेंड-
 मेंट)  ऐक्ट,  १९५६  के  पास  होने  श्रौर  इसकी
 घारान्रों  के  कार्यान्वित  होने  के  बाद  नवम्बर,
 १६५९६  में  भूमि  की  चकबन्दी  का  काम  शुरू

 हो  सकेगा  |  परन्तु  ऐसा  नहीं  हो  सका  क्‍योंकि
 इसी  दौर।न  में  कई  गांवों  की  भूमि  को,  जहां
 काम  शुरू  करना  था,  सरकार  द्वारा  कब्जा
 करने  के  तिये  नोटीफाई  (notify  )  कर
 दिया  गया  ।  दिल्ली  का  मास्टर  प्लान  भी
 विचाराधीन  है  शौर  जब  तक  यह  मुकमिल  न
 हो  जाये  यह  ठीक  पता  नहीं  कि  चकबन्दी
 का  काम  करने  के  लिये  कौन  से  गांव  छोड़े
 जायेंगे  ।  इसलिये  इस  समय  पर  यह  बताना
 मुमकिन  नहीं  कि  किस  हय  तक  चफनदी  का
 काम  किया  जायेगा  श्रौर  किस  समय  तक  यह
 पूरा  हो  जायेगा  ।
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 Seed  Multiplication  Farm  in  Tripura

 1395.  Shri  Dasaratha  Deb:  Will  the
 Minister  of  Food  and  Agriculture  be
 Pleased  to  state:

 (a)  whether  any  plot  of  land  of
 Rang  Kang  Mauja  under  Birganj
 Tehsil  in  Tripura,  has  been  acquired
 by  the  Government  for  establishment
 of  Seed  Multiplication  Farm  recently;

 (b)  if  so,  the  area  of  acquired  land
 and  the  number  of  peasants  affected
 thereby;

 (c)  whether  any  representation  has
 been  received  by  Government  from
 the  affected  people;  and

 (d)  if  so,  the  action  taken  thereon?
 The  Deputy  Minister  of  Agriculture

 (Shri  M.  V.  Krishnappa):  (a)  Yes.
 (b)  26°80  acres  and  5  persons.
 (c)  Yes.
 (d)  Action  is  being  taken  by  the

 Tripura  Administration  to  settle  the
 affected  persons  on  suitable  khas  land.
 Primary  Schools  on  Eastern  Railway

 1396.  Shri  Subiman  Ghose:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  how  many  primary  schools  of
 austerity  type  there  on  the  Eastern
 Railway;

 (b)  the  cost  of  construction  of  each
 school;  and

 (c)  the  students  taught  in  each
 school;  and

 (d)  the  teachers  engaged  in  each
 school?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  96.

 (b)  Rs.  3535.
 (c)  Each  school  is  to  accommodate

 60  students  in  two  shifts.  The  total
 number  of  children  on  roll  in  all  these
 schools  was  4386  in  November,  1959.

 (d)  There  is  one  teacher  only  in  each
 school.
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 Foreign  Tourists
 1397,  Shri  9.  C.  Sharma:  Will  the

 Minister  of  Transport  ang  Communi-
 cations  be  pleased  to  state:

 (a)  whether  reports  of  cheating  of
 foreign  tourists  by  shopkeepers  have
 ‘been  received  by  Government;

 (b)  if  so,  the  number  of  such  cases
 in  19595,  and

 (c)  the  steps  taken  or  proposed  to
 be  taken  to  curb  this  tendency?

 The  Minister  of  State  in  the  Minis-
 try  of  Tr:  rt  ang  C  unicati:
 (Shri  Raj  Bahadur):  (a)  Yes,  Sir.

 (b)  Twenty-four  complaints  were
 received  from  foreign  tourists  by  the
 Department  of  Tourism  in  the  year
 1959.

 (c)  In  the  absence  any  legis-
 lation  it  has  not  been  possible
 to  take  any  action  against  de-
 faulting  shopkeepers.  However,
 with  a  view  to  facilitate  shop-
 ping  by  foreign  tourists  and  also  to
 prevent,  as  far  as  possible,  foreign
 tourists  being  cheated  by  shopkeepers,
 the  Department  of  Tourism  is  intro-
 ducing  8  scheme  by  which  shops  deal-
 ing  in  articles  of  special  interest  to
 foreign  tourists,  such  as  jewellery,
 silks,  brocades,  other  textiles,  handi-
 crafts,  curios,  brass  and  copper-ware,
 ivory  and  horn  articles,  carpets,  and
 furs,  will  be  granted  approval  by  the
 Government  of  India.  This  approval
 will  be  subject  to  certain  terms  and
 conditions  which  have  been  drawn  up in  consultation  with  the  Ministry  of
 Law.  One  of  the  conditions  stipulates
 that  the  shops  will  have  to  deposit  a
 security  in  the  form  of  a  cash  deposit in  a  scheduled  bank  or  by  way  of  a
 banker’s  guarantee  of  3  years.  The
 amount  of  security  varies  with  the
 merchandise  sold.  In  the  event  any of  the  approved  shops  is  found  to
 be  indulging  in  malpractices,  the  ap-
 Pproval  granted  to  it  will  be  withdrawn
 andlor  its  security  whole  or  part,  for-
 feited.  It  is  expected  that  the  Shop-
 Ping  Scheme  will  be  introduced  in
 sixteen  cities  within  the  next  3
 months.
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 Development  of  Indige  Systems
 of  Medicines  in  Punjab

 1398,  Shri  Chintamoni  Panigrahi:
 ‘Will  the  Minister  of  Health  be  please-
 ed  to  state:

 (a)  the  amount  given  to  the  Pun-
 jab  State  for  the  development  of  indi-
 genous  system  of  medicine  for  the
 year  1959;  and

 (b)  the  amount  asked  for  the  year
 1960?

 The  Minister  of  Health  (Shri
 Karmarkar):  (a)  and  (b).  An  amount
 of  Rs,  14  lakhs  has  tentatively  been
 allocated  to  the  Government  of  Pun-
 jab  for  each  of  the  years  1959-60.  and
 960-6l  for  the  development  of  Indi-
 genous  Systems  of  Medicine.
 Regional  Committees  for  Dry  Northern

 and  Temperate  Regions
 1399.  Shri  Hem  Raj:  Will  the  Minis-

 ter  of  Food  and  Agriculture  be  pleas-
 ed  to  state:

 (a)  whether  a  meeting  of  the  Regio~
 nal  Committees  for  the  Dry.
 Northern  (Wheat)  Region  and  Tem-
 perate  (Himalayan)  Region  was  held
 recently  at  Indore;

 (b)  if  so,  what  are  their  recommen-
 dations;  and

 (c)  whether  a  copy  of  the  report
 will  be  laid  on  the  Table?

 The  Minister  of  Agriculture  (Dr.
 P.  S.  Deshmukh):  (a)  Yes.

 (b)  and  (c).  A  copy  each  ot  the
 proceedings  of  the  above  two  Regional
 Committees  containing  their  recom-
 mendations  is  placed  on  the  Table.
 [See  Appendix  II,  annexure  No.  100).

 पांगी  में  चेचक

 १४००.  श्री  पद्म  देव  :  क्या  स्वास्थ्य
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  १६५६  के  भ्रन्तिम  मासों  में  जिला
 चम्बा  (हिमाचल  प्रदेश)  के  पांगी  स्थान
 पर  चेचक  महामारी  फैलते  के  ब्या  कारण
 थे;  शौर



 7539  Written  Answers

 (ख)  कितने  व्यक्तियों  को  चेचक  हुई
 शौर  उससे  कितने  व्यक्ति  मरे  ?

 स्वास्थ्य  मंत्री  (ओ  करमरकर)  :  (क)
 बतलाया  गया  हैँ  कि  १६५६  के  अ्नन्तिम  मासों
 में  हिमाचल  प्रदेश  के  जिला  चम्बा  के  पांगी
 स्थान  पर  कोई  चेचक  महामारी  नहीं  फैली  ।

 (ख)  इस  अवधि  में  पांगी  में  चेचक  से
 कोई  मृत्यु  नहीं  हुई  ।

 Narmada  Irrigation  Project
 40l.  Shri  Raghunath  Singh:  Will

 the  Minister  of  Irrigation  and  Power
 be  pleased  to  state  whether  Narmada
 Project  of  Bombay  State  which  will
 cost  42  crores  of  rupees  has_  been
 referred  to  some  retired  engineers’
 committee?

 The  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Hathi):  The
 Narmada  Project  (Broach  Irrigation
 Project,  Bombay)  was  considered  by
 the  Technical  Advisory  Committee  on
 Irrigation,  Power  and  Flood  Control
 Projects  in  its  meeting  held  on  l-2-59
 and  on  their  recommendation,  it  has
 been  referred  to  a  sub-committee
 consisting  of  Consultants  of  this  Minis-
 try  for  obtaining  their  opinion  on
 some  aspects  of  this  project.  It  is  now
 under  examination  by  this  sub-
 committee.

 Railway  Workshop  at  Podnur
 Shri  S.  R,  Arumugham:

 1402.  <  Shri  Ganapathy:
 [  Shri  Ayyakannu:

 Will  the  Minister  of  Rallways  be
 pleased  to  state:

 (a)  the  value  of  materials  manu-
 factured  by  the  Signal  and  Telecom-
 munication  Workshop,  Podnur,
 Southern  Railway  for  1959-60.

 (b)  the  amount  of  foreign  exchange
 saved  by  this  indigenous  production;

 (c)  the  target  for  production  for  the
 coming  year  i.e.,  960-6l;  and

 (d)  the  number  of  skilled  and  un-
 skilled  persons  working  in  the  Work-
 shop?
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 The  Deputy  Minister  of  Railways
 (Shri  S.  V.  Ramaswamy):

 Rs.
 (a)  Materials  manufactured:  22-48  lakhs

 Materials  repaired:  179  lakh  os
 ®  Rs.§°72  lakhs
 (c)  Manufacture  of  materials  24-00  lakhs

 Repair  and  overhaul  of
 apparatus:  (2°00,  lakhs

 a)  Skilled  (ore)
 Unskilled  340

 Flying  Club  at  Coimbatore

 (Shri  S.  R.  Arumugham:
 1403.  <  Shri  Ganapathy:

 [  Shri  Ayyakannu:
 Will  the  Minister  of  Transport  and

 ९  ications  be  pl  d  to  state:

 (a)  whether  it  is  a  fact  that  Gov-
 ernment  propose  to  start  a  Flying
 Club  at  Coimbatore,  Madras  _  State;
 and

 (b)  if  so,  when  it  is  likely  to  com-
 mence?

 The  Deputy  Minister  of  Civil  Avia-
 tion  (Shri  Mohiuddin):  (a)  and  (b).
 A  Flying  Club  has  been  functioning
 at  Coimbatore  since  January  20,  1960.

 हिमाचल  प्रदेश  का  परिवहन  विभाग

 १४०४.  श्रो  पवम  देव  :  क्‍या  परिवहन
 तथा  संचार  मंत्री  यह  बताने  की  कृपा  करेंगे
 कि:

 (क)  द्वितीय  पंचवर्षीय  योजना  काल
 में  हिमाचल  प्रदेश  के  परिवहन  विभाग  ने  शब
 तक  कितना  व्यय  किया  है  ;  श्लौर

 (ख)  योजना  के  भ्रन्विम  वर्ष  में  कितना
 व्यय  किया  जायेगा  ?

 परिवहन  तथा  संचार  मंत्रालय  में  राज्य-
 मंत्रो  (श्री  राज  बहादुर)  :  (क)  ३३६६
 लाख  रुपये  (२६-२-१६६०  तक)

 (@)  १५  ६७  लाख  रुपये  t
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 हिमाचल  प्रदेश  में  गाड़ियों  को  मरम्मत

 १४०५.  श्री  पद्म  देव:  क्या  परिवहन
 तथा  संचार  मंत्री  यह  बताने  की  कृपा  करेंगे
 किः

 (क)  १६५६-६०  में  हिमाचल  प्रदेश
 के  परिवहन  विभाग  की  कमंशाला  में
 कितनी  गाड़ियों  की  मरम्मत  की  गयी  ;

 (ख)  हिमाचल  प्रदेश  से  बाहर  कितनी
 भाड़ियों  की  मरम्मत  कराई  गयी;  और

 ॥  (ग)  मरम्मत  पर  कितनी  लागत
 शाई  ?

 परिवहन  तथा  संचार  मंत्रालय  में  राज्य-
 मंत्री  (श्री  राज  बहादुर)  :  (क)  वर्कशाप
 में  ४२८  गाड़ियों  की  १००३४  अवसरों  पर
 मरम्मत  की  गयी  ।

 (ख)  इस  समय  एसी  गाड़ियों  की  संख्या
 उपलब्ध  नहीं  है  ।  २३८  अवसरों  पर  गाड़ियों
 की  मरम्मत  हिमाचल  प्रदेश  से  बाहर  की  गयी,
 लेकिन  अधिकांश  श्रवसरों  पर  इन्हीं  गाड़ियों
 की  दुबारा  मरम्मत  की  गयी  ।  इनमें  शिमला
 से  बाहर  स्थित  दफ्तरों  की  गाड़ियां  शामिल
 नहीं  हैं  ।

 (ग)  २५,५०६  रुपये  ६१  नये  पैसे  ।
 इसमें  हिमाचल  प्रदेश  प्रशासन  के  उन  दफ्तरों
 की  गाड़ियों  के  मरम्मत  का  खर्च  शामिल  नहीं
 है  जो  शिमला  से  बाहर  काम  कर  रहे  हैं  ।

 बालावालो  स्टेशन  पर  रेल  बुषंटनायें
 १४०६.  स्वामी  रामानन्द  शास्त्री  :

 क्या  रेलबे  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  मई,  १६९५६  से  लेकर  शब  तक
 उत्तर  रेलवे  के  बालावाली  स्टेशन  पर  रेल
 दुघंटनाओों  से  कितनी  मृत्यु  हुई  t

 (ख)  ऐसी  दुर्घटनाओं  की  रोक-थाम
 के  लिये  सरकार  द्वारा  क्या  कार्यवाही  की  गयी
 हे; भोर
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 (ग)  क्‍या  सरकार  का  वहां  एक  छोटा
 पुल  बनाने  का  विचार  है  ?

 रेलवे  उपमंत्री  (श्री  सें०  Fo  रामस्वामो )
 (क)  एक

 (ख)  चूंकि  यह  एक  अकेली  घटना  थी
 जिसमें  अ्रनधिकृत  रूप  से  स्टेशन  में  झाया
 हुआ  एक  व्यक्ति  चलती  गाड़ी  के  नीचे  से
 पटरी  पार  करने  की  कोशिश  में  गाड़ी  से  कट
 गया,  इसलिये  इस  सम्बन्ध  में  कोई  खास
 कार्यवाई  करने  की  जरूरत  नहीं  समझी  जाती  t

 (ग)  जी  नहीं  ।

 Post  Offices  in  Punjab
 1408,  Shri  Ram  Garlb:  Will  the

 Minister  of  Tr:  rt  and  C  i
 cations  be  pleased  to  state:

 (a)  how  many  branch  and  sub-post
 offices  have  been  opened  in  Punjab  in
 1958-59  district-wise;

 (b)  whether  it  is  a  fact  that  in  many
 of  such  post  offices  adequate  furniture
 has  not  been  supplied;

 (c)  if  so,  the  steps  being  taken  by
 Government  to  equip  those  post  offices
 and  by  which  date  the  work  will  be
 completed;  and

 (d)  whether  it  is  also  a  fact  that  in.
 many  of  these  post  offices  only  Sub-
 Post  Masters  are  working  and  no
 clerks  have  been  appointed?

 The  Minister  of  Transport  ang  Com-
 municationg  (Dr.  P.  Subbarayan):  (a)
 A  statement  is  laid  on  the  Table  of
 the  Lok  Sabha.  [See  Appendix  II.
 annexure  No:  101).

 (b)  No;  only  in  a  few  extra  depart-
 mental  branch  offices  adequate  furni-
 ture  could  not  be  supplied  so  far.

 (c)  Necessary  action  has  already
 been  initiated  to  supply  the  same  in
 the  beginning  of  the  next  financial
 year.

 (d)  Yes,  85  there  is  no  justification.
 according  to  the  work  load  for  the
 appointment  of  clerks  in  addition  in
 such  offices.
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 Complaints  on  Railways
 1409.  Shri  Kumbhar:  Will  the

 Minister  of  Railways  be  pleased  to
 state:

 (a)  the  number  of  complaints  lodged
 in  the  complaint  books  of  the  running
 trains  on  the  various  Railways  during

 ‘the  year  1959;
 (9)  the  nature  of  the  complaints;
 (c)  the  action  taken  thereon;  and

 (d)  the  number  of  cases  60  far
 pending?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  to  (d).
 Information  is  being  collected,  and  will
 be  placed  on  the  Table  of  the  Lok

 ‘Sabha.

 Telephone  Advisory  Committee,
 New  Delhi

 ‘1410,  Shri  A.  M.  Tariq:  Will  the
 Minister  of  Transport  and  Communi-

 -cations  be  pleased  to  stac:

 (a)  the  number  of  times  the  Tele-
 phone  Advisory  Committee,  New
 Delhi  met  during  the  year  1959-60  so
 far;

 (b)  number  of  applications  sanction-
 ed  by  the  Committee  exchange-wise;

 (c)  whether  all  the  telephones  sanc-
 tioned  by  the  Committee  have  been
 installed;

 (d)  whether  any  progress  report  is
 furnished  to  the  Committee  in  regard
 to  the  telephone  connections  sanc-
 tioneg  by  the  Committee  and  installed
 subsequently  by  the  telephone  depart-
 ment;  and

 (e)  if  not,  who  watches  the  970-
 gress?

 The  Minister  of  Transport  and  Com-
 munications  (Dr.  P.  Subbarayan):  (a)
 2.

 (b)  Shahdara  22.
 (c)  6  have  been  installed.
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 (d)  Not  ordinarily.  The  information is  furnished  if  required  by  the  Tele-

 phone  Advisory  Committee,

 (e)  The  District  Manager  Tele-
 phones  watches  the  progress.

 P.  &  T.  Canteen,  Eastern  Court, New  Delhi

 i4il,  Shri  S.  M.  Banerjee:  Wil!  the
 Minister  of  Transport  and  Communi-
 cations  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Post
 and  Telegraph  Canteen,  Eastern  Court, New  Delhi  has  been  closed  from  Ist
 March,  1960;

 (b)  if  so,  the  reasons  for  its  sudden
 closure;

 (c)  whether  25  employees  have  been
 rendered  unemployed  as  a  result  of
 this  closure;

 (d)  whether  this  also  resulted  in
 great  hardships  to  Post  and  Telegraph
 employees  working  in  Eastern  Court
 in  shifts;  and

 (e)  whether  payments  of  retrench-
 ment  compensation  as  ordered  by
 Labour  Court,  Delhi  on  the  29th
 September,  2959  are  due  to  the
 retrenched  employees?

 The  Minister  of  Transport  and
 Communications  (Dr.  P.  Subbarayan):
 (a)  Yes.  This  canteen  though  desig-
 nated  as  P.  &  T.  Canteen  was  neither  a
 registered  one  nor  an  official  institu-
 tion  but  was  being  run  by  the  staff
 through  a  representative  committee.

 (b)  Due  to  continued  heavy  losses.

 (c)  The  exact  number  of  employees
 rendered  unemploycd  is  not  known.

 (d)  Yes  to  some  extent.  Alternative
 arrangements  are,  however,  being
 made  to  provide  a  new  canteen  for
 the  staff.

 (e)  Information  in  this  regard  is  not
 available.
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 32.0l  bre
 RE:  MOTION  FOR  ADJOURNMENT

 HAPPENINGS  IN  SOUTH  AFRICA
 Mr.  Speaker:  Papers  to  be  laid  on

 the  Table.
 Shrimati  Renu  Chakravartty  (Basi-

 shat):  May  I  ask  with  reference  to
 my  motion  for  adjournment....

 Mr.  Speaker:  I  have  disallowed  it.
 Shrimati  Renu  Chakravartty:  May we  beg  of  you  to  let  us  submit  that this  matter,  the  ‘errible,  inhuman  but-

 |  ‘chering  that  has  taken  place  in  South #  Africa,  has  roused  the  conscience  of the  entire  Asian-African  people  as well  as  of  the  whole  world?  It  is
 necessary,  South  Africa  being  one  of the  members  of  ‘the  Commonwealth, of  which  we  are  also  a  member,  that
 we  should  make  our  position  clear and  say  that.  we  also  hate  this  and
 Protest  against  this.  That  is  why  I
 make  an  appeal  to  you  to  allow  this
 motion  so  ‘that  at  at  least  a  state-
 ment  may  be  made  clearing  the  posi- tion  of  our  Government.

 Shri  Braj  Raj  Singh  (Firozabad): With  regard  to  the  interpretation  of
 Rule  377,  I  want  to  make  a  submis-
 sion.  I  had  given  notice  seeking  your permission  for  raising  this  matter  of
 South  Africa.  Rule  377  says:

 “A  member  who  wishes  to  bring to  the  notice  of  the  House  any matter  which  is  not  a  point  of
 order  shall  give  notice  to  the
 Secretary  in  writing  stating
 briefly  the  point  which  he  wishes
 to  raise,  in  the  House  together with  reasons  for  wishing  to  raise
 it,  and  he  shall  be  permitted  to
 raise  it  only  after  the  Speaker  has
 given  his  consent  and  at  such  time
 and  date  as  the  Speaker  may  fix”.

 T  had  this  morning  requested  you to  give  me  permission  to  raise  this
 matter  in  the  House.  I  had  also
 Riven  the  reasons.  Not  only  the
 ‘State  Department  in  Washington  but
 even  the  House  of  Commons  debated
 this  matter  yesterday.  Certain  Mem-

 ment
 bers  there  raised  this  question.  Bri-
 tain  is  also  a  member  of  the  Com-
 monwealth  of  Nations  of  which  we
 are  also  a  Member  and  South  Africa
 also  happens  to  be  a  member.

 Now,  mass_  killings  have  taken
 place.  The  Pan-African  movement
 is  being  crushed  by  the  Government
 of  South  Africa.  My  point  is  this:
 We  do  not  want  to  interfere  in  the
 internal  affairs  of  any  country;  we
 have  got  no  intention  to  do  it.  But  at
 least  we  have  got  the  right—this
 House  has  got  the  right—as  represen-
 tatives  of  ‘this  country  to  express  our
 opinion.  I  suggest  that  our  Govern-
 ment  should  protest  to  the  Govern-
 ment  of  South  Africa  against  these
 happenings  and  say  that  these  things
 should  not  happen.  Government
 should  also  direct  our  repre-
 presentative  at  the  UN.O.  to
 raise  this  matter  in  the  U.N.O.  We
 must  do  something  for  these  people,
 at  least  by  way  of  expression  of  our
 opinion.

 Shri  A.  0.  Guha  (Barasat):  May  I
 say  something?

 Mr.  Speaker:  No,  no.

 Shri  A.  0.  Guha:  This  House  should
 be  given  an  opportunity  to  express  its
 opinion.

 Mr.  Speaker:  No,  no.  There  are  a
 number  of  countries  in  the  Common-
 wealth.  What  happens  if  some  other
 things  happen  in  some  other  coun-
 tries  of  the  Commonwealth?  Of
 course,  I  agree  that  this  is  a  rare
 case,  so  far  as  South  Africa  is  con-
 cerned.  From  that  point  of  view,  I
 felt  that  it  would  not  be  convenient
 or  desirable  that  we  should  allow  a
 discussion  of  this  matter,  however
 shocking  it  might  be.

 As  regards  the  point  raised  by  Shri
 Braj  Raj  Singh,  Rule  377  does  not
 apply  to  this  case.  Any  matter  over
 which  we  have  jurisdiction  but  which
 is  not  specifically  provided  for  may
 be  raised  under  this  rule.  That  is
 only  if  we  have  jurisdiction,  not
 otherwise.  Therefore,  that  rule  does
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 {Mr.  Speaker]
 not  apply  so  far  as  this
 concerned.

 matter  is

 But  while  disallowing  this  motion, I  wanted  १०  request  the  hon.  Prime
 Minister  to  make  a_  statement.  if  he
 thought  it  necessary  or  useful.  Other-
 wise,  there  is  no  meaning  in  allow-
 ing  this.  I  do  not  want  to  create  a
 precedent.  The  matter  is,  of  course,
 very  shocking.  Therefore,  I  am  re-
 questing  the  hon,  Prime  Minister  to
 make  a  statement,  if  he  would  like
 to.

 The  Prime  Minister  and  Minister
 of  External  Affairs  (Shri  Jawaharlal
 Nehru):  Mr.  Speaker,  this  motion  or
 two  motions  raise  rather  difficult
 issues.  Normally,  as  you  have  been
 Pleased  to  say,  this  is  not  a  matter
 which  this  House  should  discuss,  I
 mean  some  interna]  matter  within  the
 internal  jurisdiction  of  some  other
 country.  Therefore,  if  I  may  _  res-
 pectfully  say  so,  what  you  have  said
 about  these  motions  is  the  only  right
 approach  to  them.

 Nevertheless,  quite  apart  from  these
 motions,  something  has  happened  at
 the  Langa  ‘township  near  Cape  Town
 which  has  shocked  the  conscience  of
 the  world,  and  more  particularly  of
 course  of  us  here  in  India  and  perhaps
 in  other  countries  of  Asia  and  Africa;
 but  I  would  not  like  to  exclude
 Europe  or  America,  because  this  is,
 as  far  as  we  know,  one  of  those  very
 special  happenings  that  almost  affect
 the  course  of  history.  Here  is  Africa
 at  the  present  moment—resurgent,
 proud  and  in  a  defiant  mood,  after
 long  centuries  of  suppression.  Many
 countries  are  becoming  independent;
 they  have  become  independent  and
 they  will  become  independent.  On
 the  other  side,  there  is  this  picture
 of  people  of  practically  a  whole
 nation,  excepting  some  groups  who
 came  from  Europe,  who  have  settled
 down  and  who  are,  of  course,  fully
 entitled  to  full  citizenship  and  rights
 and  privileges,  but  nevertheless  a
 minority;  these  people  of  the  minori-
 ty  are  passing  all  manner  of  laws,
 segregation,  apartheid  and  all  that,
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 which  we  well  know,  and  finally  ask-
 ing  every  African  not  to  move  abou.
 without  a  pass  or  ticket—a  prisoner-
 like  thing—converting  the  great
 majority  of  the  population  of  South
 Africa  into  a  kind  of  semi-prisoners.
 This  is  an  extraordinary  thing.  And
 when  these  people,  so  far  as  I  know,
 peacefully  protested  by  not  taking
 out  those  passes,  there  was  a  conflict
 and  there  was  this  large-scale  killing.

 Now,  killing  is  bad  at  any  moment,
 but  this  kind  of  culmination  of  all
 these  events  leads  to  certain  conclu-
 sions  in  the  minds  of  people  which
 point  ५०  this  being  not  the  end  of  an
 episode  but  the  prelude  to  future  con-
 flicts;  because  I  cannot  understand
 the  people  of  Africa  submitting  to
 this  kind  of  thing.  There  can  be  no
 doubt  that  people  in  Asia,  to  what-
 ever  country,  whatever  party  or
 group  they  might  belong,  will  also
 give  their  fullest  sympathy  to  them.

 Shri  Braj  Raj  Singh:  We  are  one
 with  them.

 Shri  Jawaharlal  Nehru:  That.  is
 the  position.  So  that  a_  situation
 arises  when  our  normal  approaches
 and  even  normal  rules  and  procedu-
 res  are  not  always  adequate  to  deal
 with  it.

 I  do  admit  that  it  would  be  wrong,
 at  the  present  moment,  to  discuss
 this  matter  in  a  motion  for  adjourn-
 ment  or  in  any  other  way.  But  I  am
 not  clear  in  my  mind  how  far  it
 should  not  be  permissible  sometime  or
 other  later  to  find  some  way  for  this
 House  to  express  its  opinion.

 Some  Hon.  Members:  Yes,  yes,  we
 should  express  our  opinion.

 Shri  Jawaharlal  Nehru:  I  do  not
 commit  myself.  But.  when  there  is
 a  strong  feeling  in  this  matter  in  this
 country  and  in  this  House,  surely,
 some  way  ought  to  be  found  for  the
 expression  of  that  feeling.  That  is
 the  position.

 Hon,  Members  said  something  about
 protesting  to  the  South  African  Gov-
 ernment.  We  have  no  relations  with
 the  South  African  Government  ef
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 protest  or  communication;  and  _  it
 would  be  rather  a  feeble  thing  for  us
 to  send  a  note  of  protest  with  regard
 to  this  matter.  What  the  United
 Nations:  may  do  about  it,  I  do  not
 ‘know.  But,  if  any  such  thing  is  raised
 there  our  sympathies  will  be  with  it.
 How  it  will  be  raised  and  what  the
 response  might  be  I  cannot  say.  If
 Tam....

 Shri  Braj  Raj  Singh:  At  least  cur
 Prime  Minister  can  refuse  to  sit  with
 the  Prime  Minister  of  South  Africa
 in  the  Commonwealth.

 Mr.  Speaker:  Let  there  be  no  in-
 terruption.  Let  him  be  allowed  to

 »  proceed.
 Shri  Jawaharlal  Nehru:  When  I

 vad  of  this  episode  I  was  reminded
 powerfully  of  something  that  occur-
 red  in  India  4  years  ago  the  Jallian-
 wala  Bagh  massacre.

 Shri  Braj  Raj  Singh:
 that.

 Shri  Jawaharlal  Nehru:  That  was
 followed,  as  everyone  here  knows  by

 call  manner  of  developments,  upheavals,
 struggles  and  the  like.  And,  I  do
 not  imagine  that  this  thing,  this  large-
 scale  killing,  and  even  more  so,  _  the
 spirit  behind  it,  the  spirit  of  racial
 mastery,  the  spirit  of  authoritarianism,
 the  spirit  of  not  only  segregation  but
 treating  the  great  majority  of  the
 people  as  an  inferior  race,  as  a  sub-
 human  species,  that  is  a  thing  which,
 obviously,  can  never  be  accepted  not
 only  by  them  but  by  the  hundreds
 of  millions  of  Africa  and  Asia.
 And,  therefore,  we  seem  to  be  perhaps,
 ‘on  the  verge  of  more  serious  happen-
 ings.  Not  in  the  immediate  future,  I
 mean,  because  nothing  can  be  more
 serious  in  the  world  than  vast  racial
 conflicts.  All  these  thoughts  came  to
 my  mind.

 More  than

 Now,  it  is  not  necessary,  if  I  may
 say  so,  for  this  House,  at  the  present
 Moment  or  later,  to  express  formally
 its  own  reaction  to  these  events.
 ‘Because  everyone  knows  how.  every
 single  Member  of  this  House  and  this
 country  must  feel  about  it  and  does
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 fee]  about  it.  I  ventured,  at  your
 bidding,  to  express  my  own  opinion
 on  this  subject  because,  as  hon.  Mem-
 bers  do,  I  feel  strongly  about  this.
 Normally,  I  must  restrain  myself  as
 much  as  I  could—a  Member  of  the
 Government  has  to  speak  in  restrained
 language.  But  lest  that  restraint
 might  be  mistaken  for  a  lack  of  strong
 feeling,  I  thought  I  might  take  ad-
 vantage  of  your  invitation  to  express
 tiv  views  of  myself  and  my  Govern-
 ment.

 Shri  Braj  Raj  Singh:  The  Prime
 Minister  has  been  pleased  to  agree  to
 the  holding  of  a  discussion....

 Mr.  Speaker:  Of  course,  1  do  not
 want  to  restrict  the  powers  of  the
 House.  I  may  immediately  say  that
 I  do  not  want  fo  stand  on  technicali-
 ties,  when  a  matter  is  of  great  concern
 to  the  whole  of  humanity.  It  is  not
 a  matter  concerning  any  particular
 country.  After  all,  our  Parliament  is
 supreme.  Not  only  this  Parliament,
 but  all  the  State  Legislatures  and  the
 whole  nation  are  shocked  at  the  news.
 And,  I  do  not  know,  as  the  hon.  Prime
 Minister  said,  if  it  is  not  a  prelude  to
 further  conflicts  which,  as  far  as  possi-
 ble,  must  be  avoided  by  an  expression
 at  any  early  stage.  I  shall  discuss
 the  matter  with  the  Leader  of  the
 House  and  try  to  devise  ways  and
 means,  as  to  how  we  should  tackle
 this  problem  or  express  our  views.

 We  will  proceed  to  the  next  item.
 Shri  S.  M.  Banerjee  (Kanpur):  May

 T  say....
 Mr.  Speaker:  No.
 Shri  S.  M.  Banerjee:  The  discussion

 may  be  today  or  tommorrow.  The
 British  Parliament  has  expressed  it-
 self.

 Mr.  Speaker:  That  is  different.  I
 understand  the  views  of  the  whole
 House.  There  is  no  single  Member
 who  is  not  in  favour  of  this.  I  shall
 try  to  find  out  how  best  we  can  give
 an  opportunity,  if  an  opportunity  is
 necessary.
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 35.5  hrs

 PAPERS  LAID  ON  THE  TABLE

 NOTIFICATIONS  UNDER  AGRICULTURAL
 Propucek  (DEVELOPMENT  AND  WARE-
 HOUSING)  CORPORATIONS  ACT
 The  Minister  of  Community  Deve-

 lopment  and  Co-operation  (Shri  S.  K.
 Dey):  Sir,  I  beg  to  lay  on  the  Table,
 under  sub-section  (3)  of  Section  52
 of  the  Agricultura]  Produce  (Develop-
 ment  and  Warchousing)  Corporations
 Act,  ‘1956.  a  copy  of  each  of  the  follow-
 ing  Notifications:

 (i)  G.S.R.  22l  dated  the  27th
 February,  1960.

 (ii)  G.S.R,  303  dated  the  l2th
 March,  960  making  certain
 further  amendments  to  the
 Agricultural  Produce  (Deve-
 ment  and  Warehousing)  Cor-
 porations  Rules,  1956.

 (iii)  G.S.R.  304  dated  the  2th
 March,  ‘1960.

 (iv)  G.S.R.  305  dated  the  12th
 March,  1960.

 (v)  GS.R.  306  dated  the  ‘12th
 March,  1960.  [Placed  in  Lib-
 rary,  See  No,  LT-27/60],

 COMMITTEE  ON  PRIVATE  MEM-
 BERS’  BILLS  AND  RESOLUTIONS

 SixtietH  REPorT
 Sardar  Hukam  Singh  (Bhatinda):

 Sir,  I  beg  to  present  the  Sixtieth  Re-
 port  of  the  Committee  on  Private
 Members’  Bills  and  Resolutions.

 2°6  hrs.

 DEMANDS  FOR  GRANTS—contd.

 Mousrry  or  Transport  AND  COMMU-
 NICATIONS—contd.

 Mr.  Speaker:  The  House  will  now
 resume  further  discussion  and  voting
 on  the  Demands  for  Grants  under  the
 control  of  the  Ministry  of  Transport
 and  Communications.  Out  of  the  8
 hours  allotted  about  l  hour  and  50
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 minutes  have  been  taken  and  _  the
 balance  available  is  6  hours  and  10°
 minutes,  Shri  Tridib  Kumar  Chaudhuri.
 may  continue  his  speech,

 Shri  Tridib  Kumar  Chaudhuri  (Ber-
 hampore):  S‘r,  I  was  trying  to  show
 yesterday  how  the  policy  of  compla- cence  and  a  systematic  neglect  of  the
 realities  concerning  the  basic  problems
 of  conservancy  of  a  deltaic  and  tidat
 river  channel  like  Hooghly  was  has-
 tening  the  ruin  of  the  port  of  Calcutta,
 I  do  not  know  whom  to  blame.  On
 the  one  hand,  there  are  the  Govern-
 ment  and  the  Planning  Commission
 who  are  responsible  for  fomulating
 the  overall  pol  cies  and,  on  the  other
 hand,  there  arc  the  Commissioners  of
 the  Port  of  Calcutta  who  are  entrust-
 ed  with  the  day  to  day  administration
 of  the  port  and  the  conservancy  of  the
 lower  Hooghly  navigation  channel  up:
 to  the  Sandheads.  To  my  mind,  both
 the  Government  and  the  Commission-
 ers  of  the  Port  of  Calcutta  failed  to
 size  un  adcauately  the  danger  that
 threatens  the  port  and  the  Hooghly
 river.

 1217  hrs.

 {Mr,  Deputy-SpeEAKER  in  the  Chair]
 It  is  extremely  surprising  how  in

 these  matters,  even  after  2  years  of
 independence  and  over,  the  colonial
 past  continues  to  dominate  such  vital
 establishments  of  our  national  eco-
 nomy  like  the  Port  administration,

 I  was  speaking  yesterday  of  the
 ineffective  way  the  Port  Commission-
 ers  were  trying  to  tackle  the  problem
 of  dredging  the  bars.  We  have,  or  had,
 a  fleet  of  4  dredgers  out  of  which  2
 are  admitted'y  old  and  outworn  and
 are  fit  to  be  relegated  to  the  junk
 heap.  Last  year  we  have  acquired
 only  one  new  dredger,  the  Bhagirati;
 and  we  are  expecting.  to  acquire  one
 more  next  year,  so  that  by  the  end  of
 960  we  will  have  a  dredger  fleet  of
 3  instead  of  4.  Do  the  Government
 want  us  seriously  to  believe  that  they
 will  be  able  to  tackle  the  problem  of
 dredging  with  this  inadequate  fleet  of
 three  dredgers  only?
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 I  was  speaking  of  the  colonial  hang-
 over.  In  all  these  matter  Government
 and  or  the  Port  Commissioners  depend
 on  the  advice  tendered  to  them  by
 their  consulting  engineers  in  U.K,  The
 Commissioners  of  the  Port  of  Calcutta
 have  inherited  this  firm  of  consulting
 engineers  as  it  were  from  the  British
 days,  And,  fo~  all  I  know  this  firm  of
 consulting  engineers  are  competent  to
 tender  advice  about  dredging  and
 aspects’  of  modern  engineering  and
 port  engineering.  They  have  hardly
 any  experience  about  river  training.
 One  of  the  former  Deputy  Conserva-
 tors  of  the  Port  of  Calcutta  is  now  on
 the  staff  of  this  firm  of  consulting
 engineers.  It  seems  he  came  _  here
 about  two  years  ago  and  all  the  advice
 he  could  tender  was  that  additional
 dredgers  must  be  purchased.

 About  river  training,  the  Govern-
 ment  told  us  last  year  in  the  report
 that  the  type  of  training  or  the  regu-
 latory  measures  to  be  adopted  in  the
 river  are  being  examined  in  the  Cen-
 tral  Water  and  Power  Research  Sta-
 tion,  Poona,  on  a  top  priority  basis.
 The  Government  do  not  as  yet  know
 what  sort  of  training  measures  are  to
 be  adopted,  We  are  given  a  homily  in
 the  report  presented  this  year  that
 results  are  still  awaited  and  told  that
 scientific  experiments  cannot  be  hustl-
 ed  without  detriment  to  the  results.
 Two  years  have  passed  and  there  is,
 as  yet,  no  indication  and  the  Port
 Commissioners  also  do  not  know  what
 ought  to  be  done,

 The  remedy  is  to  increase  the  head-
 water  supply  and  all  schools.  of  experts
 are  agreed  that  this  could  only  be
 done  by  the  construction  of  the  Far-
 rakka  Barrage.  It  was  my  privilege
 to  raise  a  discussion  about  this  mat-
 ter  in  958  and  although  the  Minis-
 ter-in-charge  of  Irrigation  and  Power
 was  to  reply,  the  Government  en-
 trusted  the  responsibility  of  replying
 to  the  debate  to  Shri  S.  K.  Patil  who
 was  then  holding  the  portfolio  of
 Transport  and  Communications.  We
 were  given  to  understand  at  that
 time  by  Mr.  Patil  that  the  Govern-
 ment  were  fully  seized  of  this  pro-
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 blem  and  something  would  be  done
 quickly,  Although  l4  years  have
 passed,  I  do  not  know  what  the  Gov-
 ernment  have  been  doing  in  the  mat-
 ter.  I  do  not  want  to  argue  in  detail
 about  the  imperative  necessity  for
 this  barrage  and  the  urgency  with
 which  we  are  confronted,  Everybody
 is  agreed  on  those  points.  As  early
 85  +1958,  even  the  Government  said—

 “The  Port  Commissioners  con-
 tinued  their  programme  of  inten-
 sive  dredging.  The  Government
 of  India  are,  however  of  the  view
 that  the  most  effective  method  to
 arrest  the  long-term  detcrioration
 is  by  regulation  of  upland  sup-
 plies  to  the  r:ver  Hooghly
 through  Bhagirathi  which  could
 be  achieved  by  the  construction
 of  a  barrage  on  Ganga  at  Far-
 rakha.”

 If  this  was  the  opinion  of  the  Gov-
 ernment  in  958—I_  sincerely  hope
 that  they  have  not  changed  their
 opinion  in  the  meantime—then  why
 should  not  they  proceed  on_  these
 lines?  Hold:ng  opinion  is  one  matter
 and  taking  positive  action  in  imple-
 menting  that  opinion  in  such  an
 urgent  matter  is  another  thing.  Some-
 how  or  the  other,  the  Government
 seem  to  have  been  _  dilly-dailying
 over  this  matter  much  too  long  and
 the  people  of  Bengal  and  Calcutta
 feel]  as  if  the  Port  of  Calcutta  and
 river  Hooghly  is  being  slowly  choked
 and  throttled  out  of  life  before  their
 very  eyes  by  this  sort  of  policy.

 Only  the  other  day,  there  was  an
 item  of  news  in  the  papers  that  the
 Transport  and  Communications  sub-
 committee  of  the  ruling  Party  had  a
 meeting  and  our  estimable  friend,
 Shri  Raghunath  S:ngh,  moved  a  reso-
 lution  for  speeding  up  the  construc-
 tion  of  the  Farrakha  Barrage  and  it
 was  also  stated—I  do  not  know  what
 is  the  source  of  the  news—that  the
 construction  of  the  Farrakha  Barrage
 had  been  included  in  the  Third  Plan,
 If  it  ig  a  fact,  I  would  humbly  request
 the  hon.  Minister  whom  we  all  hold
 in  great  respect  that  he  should  make



 7555  Demands
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 some  categorical  statement  in  this
 regard  so  that  the  people  of  Bengal
 may  feel  that  at  least  in  the  next  0—
 l2  years  something  will  be  done  to
 save  Calcutta  port  and  the  economy

 -of  rural  Bengal  as  also  the  larger
 economy  of  the  eastern  India,  I  sin-
 ‘cerely  hope  that  he  will  be  in  a  posi-
 “tion  to  make  that  statement.  I  do
 not  know  what  decision  the  Planning

 “Commission  has  taken.  I  have  rea-
 sons  to  believe  that  there  are  forces
 and  elements  in  the  Planning  Com-
 mission  who  are  against  this  scheme.
 I  would  only  request  everybody  con-
 cerned  to  bear  in  mind  that  even  if
 the  scheme  is  taken  up  this  year,  it
 will  take  at  least  2  years  to  complete
 it  and  after  that  the  flow  of  increased

 “head-water  available  through  Hooghly
 and  its  scouring  effect  will  not  have
 full  effect  till  four  or  five  ycars  after-
 wards.  That  is  to  say,  we  shall  have
 to  wait  for  another  15-16  years  till
 the  Ganga  Barrage  can  really  save
 Hooghly.

 With  all  the  earnestness  at  my  com-
 mand.  I  would  therefore  also  urge  the
 ‘Government  that  they  should  also
 think  of  devising  adequate  training
 measures,  It  is  no  use  consigning  the
 task  to  a  research  station.  I  am  very
 thankful  to  the  Government  for  not
 deciding  to  hold  a  seminar  over  this
 question,  It  was  entrusted  to  the
 mode!  research  station  in  Poona  on  a
 top  priority  basis  in  1958.  But  what
 is  the  meaning  of  this  ‘top  priority
 basis’?  Top  priority  remains  unchang-
 ed  for  two  long  years  and  the  research
 station  goes  on  carrying  out  this
 model  experiment  but  nothing  comes
 out  of  it.  If  my  information  is  cor-

 ‘rect,  Dr.  Pierre  Danel,  who  came  re-
 ‘cently  to  advise  the  Government  in
 ‘this  respect,  expressd  dissatisfaction
 over  the  model  experiments  that  were

 ‘carried  on  in  Poona.  It  seems  that
 tidal  and  ‘ofher  conditions  in  Hooghly

 “were  not  adequately  reproduced  there
 ‘and  could  not  be  reproduced  there.
 ‘So  I  would  ask  the  Government  if
 ‘they  could  not  think  of  some  kind  of
 rmodel  experiment  being  undertaken,
 under  the  auspices  of  the  port  or
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 under  the  auspices  of  the  Government,
 at  Calcutta  itself  where  those  condi-
 tions  can  be  adequately  observed  and
 al]  proper  training  measures  can  be
 adopted,

 I  referred,  Sir,  yesterday,  to  the
 fact  that  such  training  measures  have
 been  successfully  adopted  in  other
 countries.  I  mentioned  the  case  of
 training  of  the  Mississippi  outflow  in
 the  Mississippi  Delta,  Similar  mea-
 sures  have  been  taken  successfully  in
 Danube  and  on  the  Weser  between
 Bremen  and  Bremen  Haven.  There
 are  not  only  those  very  expensive
 training  measures  like  fascine  mattress
 jetties  concrete  walls  and  other  things
 for  narrowing  of  channels,  but  cross
 dykes  also  can  be  put,  groynes  can
 be  put  which  would  narrow  the  chan-
 nel  and  which  would  increase  the
 scouring  effect.  All  these  things
 should  be  taken  into  consideration  and
 something  should  be  speedily  done  in
 order  to  save  Calcutta.

 I  would  only  end  by  saying  that  if
 you  neglect  this  problem  any  further,
 you  wil]  hold  not  only  Bengal  at  peril
 but  the  future  of  your  entire  Second
 Five  Year  Plan  and  Third  Five  Year
 Plan  at  peril.

 श्री  wo  qo  तारिक  (जम्मू  तथा
 काइमी र)  :  जनाब  डिप्टी  स्पीकर  साहब,
 कम्युनिकेशन  एण्ड  ट्रांसो्ट  की  वजारत  पर
 जब  हम  नज़र  डालते  हैं  तो  एक  मुहावरा  याद
 श्राता  है,  ऊंट  रे  ऊंट,  तेरी  कौनसी  कल  सीधी  t
 वजारत  कम्युनिकेशन  एण्ड  ट्रांसपोर्ट  में  डाक-
 खाने,  तार,  सिविल  एवियेशन  श्रौर  टूरिज्म
 सभी  शामिल  हैं  ।  मैं  इस  कलील  वक्‍त  में  जो
 आ्रापने  मुझे  दिया  है,  इन  तमाम  चीजों  पर
 अपनी  राय  जाहिर  करना  चाहता  हूं  ।

 जनाबेववाला,  आज  से  चन्द  साल  पहले
 जब  हम  भ्राजाद  हुए  तो  डाकखानों  की  जो
 हालत  थी,  उसके  मुकाबले  में  श्राज  जो  हालत  है,
 उस  पर  नजर  डालते  हैं  तो  ऐसा  महसूस  होता
 है  कि  डाकखानों  की  हालत  बदतर  हुई  हैं,
 बावजूद  इस  बात  के  कि  हमने  बड़ी  बड़ी  इमारतें



 7557  Demands

 खड़ी  की  हैं,  बड़ी  बडी  तनख्वाहों  वाले  श्रफसर
 अ्रव्वाम  पर  लादे  हैं,  आज  खत  का  मिलना
 दुश्वार  हो  गया  है  ,  दिल्ली  में  श्राप  एक  चिट्ठी
 डालें,  उसका  मिलना  नामुम्किन  हो  जाता  है  ।
 तमाम  मुल्क  में  इस  बात  की  श्राम  शिकायत  हूँ
 प्कि  साहब  डाकखाने  में  कीमती  रसायल,
 फारेन  मेगेज्जीन  श्रौर  दूसरी  चीजें  चोरी  चली
 जाती  हैं,  उनका  मिलना  सख्त  मुएिकिल  हो  गया
 है  और  लोग  यह  कहते  हैं  कि खत  का  मजबून
 न्मांप  लेते  हैं  लिफाफा  देख  कर  t  पहले  लैला
 और  मजनूं  के  किस्से  में  इस  तरह  की  चीज़
 होती  थी  लेकिन  आज  सब  कुछ  डाकखानों
 में  होता  है  ।  बहुत  से  लोग  जिनमें  वजीरे
 साहिबान  भी  शायद  शामिल  हैं,  यह  कहते
 हुए  सुने  गये  हैं  कि  उनको  डायरियां,  कैलेंडर्स
 आर  दूसरी  किताबें  नहीं  मिली  हैं  ।  यह  निहा-
 यत  भ्रफसोसनाक  बात  है  ।  मैं  दरख्वास्त  करता
 हूं  कि  वजीर  साहब  इस  मामले  पर  खास
 निगाह  रखें  |  श्रगर  यह  चीज़  ऐसे  नहीं  रुकती
 है  तो  यकीनन  हमें  एक  पोस्टल  फोर्स  बनाने
 की  जरूरत  हैं  क्योंकि  डाकखाना  लोगों  का
 एतमाद  है  जो  कि  कुछ  हद  तक  खत्म  हो  चुका
 हैं  और  हमें  लोगों  के  दिलों  में  फिर  से  उस
 'एतमाद  को  पैदा  करना  होगा  ।

 जहां  तक  मेरी  रियासत  का  ताल्लुक  है,
 मैंने  कई  बार  पी०  एंड  टो०  काउंसिल  में  इस
 बात  की  दरख्वास्त  की  है  कि  हमारे  यहां
 डाकखानों  की  हालत  बहुत  श्रबतर  है  ।
 हमारे  बहुत  से  डिस्ट्रिक्ट  ऐसे  हें,  जहाँ  डाक-
 खाने  नहीं  हैं,  तारघर  नहीं  हैं  श्रौर  खुद  श्रीनगर
 में  जो  जी०  पी०  झो०  है।  उस  इमारत की  जो
 हालत  है,  वहां  डाक  तकसीम  करने  का  जो
 तरीका  है,  उसके  बारे  में  मैंने  कई  बार
 तवज्जह  दिलाई  है  श्रौर  मुझे  उम्मीद  है  कि
 श्राज  आनरेबल  वज़ीर  साहब  जब  इस  बहस
 का  जवाब  देंगे  तो  इस  तरफ़  भी  ज़रूर
 इशारा  करेंगे  |

 कमेमोरेशन  स्टेम्प्स  का  जो  सिल-
 सिला,  यादगारी  टिकटों  का  जो  सिलसिला
 आजादी  के  बाद  से,  पिछले  चन्द  सालों  से
 437  (Ai)  LS—4.
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 हमने  जारी  किया  है  वह  बहुत  ही  भ्रच्छी
 चीज़  है  ।  उससे  हम  रहनुमाप्नों  को,  भ्रच्छे
 लिखने  वालों  को  और  भझालिमों  को  खराज-
 तहसीन  पेश  करते  हैँ  ।  मैं  समझता  हूं
 कि  इस  मुल्क  में  भौर  भी  बहुत  से  आलम  हैं
 जिन  की  याद  में  इन  स्टैम्प्स  को  चलाया  जाना
 चाहिए  और  उनमें  मौलाना  अभ्रबुल  कलाम
 आज़ाद  हैं,  बहुत  बड़े  रहनुमा  श्री  सुभाष
 चन्द्र  बोस  हैं,  बौर  रफ़ी  प्रहमद  किदवई
 साहब  जिनकी  मरहन  मिन्नत  यह
 वज़ारत  है,  भौर  में  चाहता  हूं  कि  इन  सब
 को  इस  में  शामिल  किया  जाए  ।

 जहां  तक  तार  का  ताल्लुक  है,  इस  में
 हम  सब  एक  राय  के  हैं  कि  तार  का  मिलना
 श्रब  बहुत  मुश्किल  हो  गया  है  ।  श्रगर
 एक्सप्रेस  तार  भी  दी  जप्ती  है  तो  आदमी
 पहुंचने  के  चन्द  दिन  बाद  ही  वह  तार  वहां
 पहुंचती  है।  इसको  तरफ़  हकूमत  को  कुछ
 तवज्जह  करनी  चाहिए  ताकि  लोगों  को  इस
 में ब्रौर  दिक्‍कतें  न  हों

 उपाध्यक्ष  महोदय  :  क्‍या  मतलब  है,
 तार  देरी  में  जाने  लगी  है  या  प्रादमी  ज्यादा
 तेज़  चलने  लग  गया  है  ?

 श्रो  Wo  qo  तारिक:  तार  ज्यादा
 तेज़ी  से  नहीं  चलती  है  ।

 श्री  नरातहन्‌  (कृष्णगिरि)  :  आ्ादमी
 को  तार  से  जाना  चाहिए

 st  Wo  मु०  तारिक  :  इसके  झलावा
 मैं  टेलीफ़ोन्स  की  तरफ़  भी  तवज्जह  दिलाना
 चाहता  हूं।  इसमें  कोई  शक  नहीं  कि  टेलीफ़ोन
 आज  आज  हमारे  मुल्क  में  ज़रूरियात  ज़िन्दगी
 में  शामिल  हो  गया  है।  जब  हम  यह  चाहते
 हैं  जब  हमारी  यह  खाहिश  हैं  कि
 हमारा  मुल्क  तरक्की  करे  तो  उस  तरक्की.
 के  साथ  साथ  कम्युनिकेशन  की  तरक्‍्को
 बहुत  ज़रूरी  है।लेकिन  एक  तरफ़  हम  चाहते
 हैं  कि  मुल्क  तरक्की  करे,  मुल्क  के  ताजर  तरक्की
 करें,  लोग  तरक्की  करें,  दूसरी  तरफ़  तरक्की
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 [श्री  wo  मु०  तारिक]
 के  उस  ज़राय  को  इतना  मंहगा  कर  दिया  जाता
 है  कि  लोगों  के  लिए  इस्तेमाल  करना  मुश्किल
 हो  जाता  है।  टैलीफ़ोन  के  रेट्स  जो  हैं  श्रोर  जिस
 अंदाज़  से  इनको  ऊंचा  किया  गया  है,  उसके
 लिए  मैं  वज़ारत  को  किसी  तरह  मुबारिकबाद
 नहीं  दे  सकता  हूं  ।  मैं  दरख्वास्त  करूंगा  कि  आप
 एक  वार  फिर  इस  पर  गौर  करें  ।  आ्राज़ादी
 से  पहले  जो  सामान  टेलीफ़ोन  का  बाहर  के
 मुल्कों  स ेआता  था  वह  बहुत  मंहगा  होता  था
 लेकिन  श्राज़ादी  के बाद  उस  की  कीमत  कम
 है  क्योंकि  बहुत  सा  सामान  यहां  पर  श्राई०
 टी०  श्राई०  के  कारखाने  में  बनने  लग  गया
 है।  श्राई०  टी०  श्राई०  के  बारे  में  में  कहना
 चाहता  हूं  कि  इस  फक्ट्री  को  मैंने  जा  कर
 देखा  है  और  में  समझता  हूं  कि  इस  पर  हर
 हिन्दुस्तानी  को  फ़ख़र  है।  वहां  पर  काम  करने
 वाले  मज़दूरों  को  मैंने  देखा  है  शौर  वहां  के
 डिसिप्लिन  को  देखा  है  श्रौर  जो  चीज़ें  वहां  पर
 तैयार  की  जाती  है  उन  को  देखा  है  शौर
 में  समझता  हूं  कि  वे  किसी  सूरत  में  भी  बाहर
 के  मुल्कों  से  क्वालिटी  में  कम  नहीं  हैं  ।  वहां
 पर  हमें  बताया  गया  था  कि  चीज़ों के  दाम  कम
 हो  रहे  हैं  लेकिन  यहां  हमें  पता  चलता  है  कि
 उनके  दाम  ऊंचे  कर  दिये  गये  हैं  tv
 कनवटटिबल  पैम्फ़्लेट  में  पता  चलता  है  कि
 कि  कलड्ड  इंस्ट्र मेंट  का  जिसका  किराया
 पहले  १५८  रुपये  होता  था  शब  ४०  रुपये  हो  गया
 कहा  जाता  है  कि  यह  लग्ज़री  आइटम  है  ।
 अगर  यह  लग्जरी  श्राइटम  है  तो  में  पूछना
 चाहता  हूं  कि  यह  लग्जरी  आ्राइंटम  सिर्फ़
 मिनिस्टर  साहिबान  के  लिए  क्‍यों  रहे,
 सैफ्रेटरीज़  के  लिए  क्‍यों  रहे,  श्रगर  लग्ज़री
 श्राइटम  है  तो  इसके  चालीस  रुपये  हम  क्‍यों  दें  V

 Why  should  they  do  it  at  my  cost?
 Let  them  surrender  these  things  if
 they  are  actually  meant  for  the  peo-
 ple  of  India.

 Shri  Raghunath  Singh  (Varanasi):
 There  should  be  equality.
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 श्री  Wo  मु०  तारिक  :  प्रगर  ाप  इन
 चीज़ों  को,  इन  कल  इंस्ट्रमेंट्स  को  लोगों  में
 देते  तो  इसकी  कीमत  इतनी  ऊंची  नहीं  होती
 लोग  इन  चीज़ों  को  इस्तेमाल  में  लाना  चाहते
 हैं  -  लोग  चाहते  हैं  कि  खूबसूरत  चीज़ों  को  रखें
 लेकिन  श्राप  इसको  क़लील  तादाद  में  बनाते
 हैं  भ्रौर  सिर्फ़  वज़ीरों  के  लिए  सेक्रेटरीज
 के  लिये  ही  रखते  हैं  और  बाहर
 के  लोग  जब  मांगते  हैं  तो  आप  कहते
 है  कि  साहब  इसकी  मांग  बढ़  गई  है,  लिहाजा
 दाम  बढ़ा  दिये  जायें  ।  लेकिन  आ्राप  से  में
 पूछना  चाहता  हूं  कि  श्राप  इस  लग्जरी  आइटम
 को  क्‍यों  रखते  हैं,  क्यों  लादते  हें  लोगों  के:
 कंधों  पर  ?

 इसके  बाद  में  वज़ीर  साहब  की  तवज्जह
 आपरेटर्स  की  तरफ़  भी  दिलाना  चाहता  हूं  ४
 इसमें  शक  नहीं  है  कि  हमारे  यहां  टेलीफ़ोन  में
 काम  करने  वाले  लोग  क़ाबिल  हैं,  बहुत  श्रच्छे
 हैं  ।  लेकिन  में  मिनिस्टर  साहब  की  तवज्जह
 हुस्न  सुलूक  की  तरफ़  दिलाना  चाहता  हूं +
 हमारे  राज  बहादुर  राजस्थान  से  शाति  हें  भौर
 वह  इससे  काफ़ी  वाक़िफ़  हैं  -  हमें  काफ़ी
 दिक्‍कतें  हैं  a जब  किसी  नम्बर  को  हम  तलाश
 करते  हैं,  कभी  जब  ट्रंक  काल  करते  हैं
 और  दट्रंक  काल  को  भ्रगर  पूछते  हैं  कि  हमारा
 क्या  नम्बर  है  तो  कह  दिया  जाता  है  कि
 होल्ड  श्रान  श्राप  होल्ड  कीजिए  ।  कई
 घंटे  के  बाद,  होल्ड  करने  के  बाद  पूछा  जाता  है
 कि  कहिये  कया  हुआ  तो  कह  दिया  जाता  है  कि
 माई  जंकशन  इज़  बिज़ी ।  ्रब  उन
 का  जंग्शन  खाली  नहीं  होता  है  और  ह
 इधर  मैं  होल्ड  आन  किये  होता  हूं  ।  शब
 इस  में  बतलाइये  कि  क्या  किया  जाय  ।  इस
 बारे  में  वजीर  साहब  से  में  दर्ख्वास्त  करूमा
 कि  इस  हुस्ने  सुलूक  में  उन  को  थोड़ा  सा
 तह  की  तरफ  लाया  जाय  t

 जहां  तक  हवाई  जहाज  का  ताल्लुक  है,
 हवाई  जहाज  हमारी  जरूरियात  जिन्दगी  का
 एक  हिस्सा  बन  चुका  है  ।  बाहर  के  मुल्कों
 के  निरख  कम  होते  जा  रहे  हैं  शौर  हमारे  मुल्क
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 में  बढ़ते  जा  रहे  हैं  -  पिछली  दफा  जब  यहां
 कुछ  टूरिस्ट  शाये  थे  बाहर  के  मुल्क  से,  जो  कि
 टूरिज्म  को  जानते  हैं,  उन  में  से  बहुत  से  लोगों  ने,
 खास  कर  एक  रस्विस  ट्रैवेल  एजेन्ट  ने  इस  किस्म
 का  जिक्र  किया  था  हुकूमत  हिन्दुस्तान  से  कि
 अगर  वह  इस  मुल्क  में  टूरिज्म  को  बढ़ाना
 चाहती  है  तो  उसे  हवाई  जहाज  के  निर्ख  कम
 करने  चाहियें  |  इस  सिलसिले  में  में  कश्मीर
 का  जिक्र  करना  चाहता  हूं,  वहां  का  टूरिज्म
 बढ़ता  भ्रगर  इस  निर्ख  में  कमी  की  जाती  ।
 पहले  बहुत  सहलियात  थीं,  हवाई  जहाज  के
 अन्दर  मैगजीन्स  मुहैया  की  जाती  थीं,  ब्रेक  फास्ट
 श्रौर  नाइता  मुहैया  किया  जाता  था,  ये  ब
 चीजें  दी  गईं,  किन  रेट  और  बढ़ा  दिये  गये  ।
 भ्रवाम  की  सहुलियात  कम  की  जाती  हैं,
 लेकिन  इस  के  यह  माने  नहीं  हैं  कि  सरकार
 श्राराम  ग्रौर  सहुलियात  को  कम  करके  श्रपने
 श्रखराजात  को  बढ़ा  दे  ।

 इस  के  बाद  में  टूरिज्म  के  बारे  में  भ्रजं
 करना  चाहता  हूं  ।  टूरिज्म  के!  ऊपर  मेरी
 रियासत  का  दारोमदार  है,  इन्हेसार  है  t
 सारे  हिन्दोस्तान  को  आज  कल  टूरिज्म  से
 रू  शिनास  किया  जाता  है।  जहां  तक  टूरिज्म
 का  ताल्लुक  है,  शौर  उस  के  डिपार्टमेंट  का
 ताल्लुक  है,  में  यकीनन  बगैर  किसी  मुबालगे  के
 उस  की  तारीफ  करना  चाहता  हूं  |  बावजूद
 काफी  खामियों  के  इस  डिपार्टमेंट  ने  इस
 मुल्क  में  टूरिज्म  को  बढ़ावा  देने  के  लिए  जो
 कुछ  किया  है  वह  काबिल  सताइश  है,  लेकिन
 चन्द  बातें  ऐसी  हैं  जो  मैं  वजीर  साहब  के
 नोटिस  में  लाना  चाहता  हूं  1  वह  यह  है  कि
 टूरिज्म  जो  है  वह  सिर्फ  वजारत  ट्रान्स्पोर्ट
 भौर  कम्यूनिकेशन्स  का  ही  मामला  नहीं  है  ।
 झगर  इस  मुल्क  में  हमें  टूरिज्म  को  बढ़ावा
 देना  है  तो  हम  बहुत  सी  चीजों  के,  बहुत  से
 शोबाजात  के,  रेलवे,  पुलिस,  पब्लिकेशन,
 इन  सब  के  सहारे  से  ही  टूरिज्म  चला  सकते
 हैं  भौर  इस  में  अवाम  का  कोश्रापरेशन  भी
 जरूरी  है  n  हम  यह  जानते  हैं  कि  रेलवे  के
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 अलाहदा  मंत्री  हैं,  लेकिन  वजीर  टूरिज्म  का
 यह  फर्ज  है  कि  वह  मुल्क  में  टूरिस्ट्स  को  बुलाते
 हैं,  वह  चाहते  हैं  कि  इस  मुल्क  में  टूरिज्म  बढ़े
 तो  उन्हें  चाहिये  कि  टूरिज्म  के  बारे  में  लोगों
 को  सहूलियात  मुहैया  करें  ।  टूरिज्म  के
 माने  सिफ  यह  नहीं  होने  चाहियें  कि
 बाहर  के  मुल्कों  से  शाये  हुए  लोगों  को
 तो  टूरिस्ट  खयाल  किया  जाय  ।  टूरिस्ट्स
 इस  मुल्क  में  भी  हैँ।  हमारे  यहां  भी  टूरिज्म
 की  जरूरत  है  श्रौर  इस  की  भी  बड़ी  जरूरत  है
 हम  भ्रपने  लोगों  में  सैर  श्रौर  सयाहत  का  शौक
 पैदा  करें  ।  उस  से  दो  फायदे  होंगे  ।  एक  यह  कि
 हिन्दुस्तान  के  लोग  हिन्दुस्तान  को  पूरा  देख
 पायेंगे  श्रौर  दूसरे  यह  कि  हिन्दुस्तान  के!  लोगों
 में  एक  खास  किस्म  का  रिश्ता  पैदा  होगा  ।
 साउथ  के  लोगों  को  नार्थ  के  लोगों  को,  ईस्ट
 के  लोगों  को  और  वैस्ट  के  लोगों  को  देखने  का
 मौका  मिलेगा  ।  मैं  वजीर  साहब  की  तवज्जह
 इस  तरफ  दिलाना  चाहता  हूं  कि  उन्होंने  दिल्‍ली
 में  एक  सिलसिला  शुरू  किया  है  साइट  सीइंग
 का  श्रौर  वह  डी०  टी०  यू०  के!  जरिये  होता  है  ।
 लेकिंग  श्राप  ने  इस  की  कीमतें  इतनी  ऊंची
 रखी  हैं  कि  खुद  दिल्ली  में  रहने  वाले  लोगों
 को  दिल्ली  को  देखने  का  मौका  नहीं  मिलता  ।
 जब  श्राप  ३  रु०  पर  हेड  इस  का  निर्ख  रखते  हैं
 तो  मैं  श्राप  से  यह  उम्मीद  रखूंगा  कि  श्राप  यह
 खयाल  करेंगे  कि  दिल्ली  में  श्राज  ऐसे  कितने
 हिन्दुस्तानी  हैं  जो  ३  रु>  पर  हेड  के  हिसाब
 से  इस  चीज  को  देख  सकते  हैं  t
 हमें  सारे  परिवार  वे!  साथ  जाना  पड़ता  हैं  t
 श्राप  को  झ्न्दाजा  लगाना  चाहिए  कि  हम
 सारे  परिवार  के  साथ  झगर  ३  रु०  पर  हेड
 खर्च  करें  तो  इस  से  बेहतर  होगा  कि  हम
 हिन्दुस्तान  को  न  देखें  ।  मैं  वजीर  साहब  की
 तवज्जह  इस  तरफ  दिलाना  चाहता  हूं  कि
 बहुत  से  लोगों  की  यह  ख्वाहिश  होती  है  कि
 वह  ताजमहल  देखे  जो  हिन्दुस्तानी  तहजीब
 का  एक  नमूना  है  लेकिन  सिर्फ  इस  वजह  से
 लोग  नहीं  देख  पाते  कि  उन  के  पास  इतनी
 रकमें  नहीं  हैं  ।  मे ंवजीर  साहब  से  यह  चाहूंगा
 कि  वह  इस  मुल्क  में  ट्रान्सपोर्ट  को  इस  कदर
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 [श्री  श्र०  मुर  तारिक]
 सस्ता  करने  की  कोशिश  करें  कि  तमाम
 हिन्दुस्तान  के  लोग  हिन्दुस्तान  को  देख  सकें  ।
 ट्रान्सपोर्ट  के  सिर्फ  यह  माने  नहीं  हैं
 कि  आप  इस  मुल्क  में  बड़ी  बड़ी  स्कीमें
 बनाइप्रे  ।  द्वान्प्पोंट  के  यह  माने  हैं
 कि  आप  इस  मुस्क  में  अच्छी  सड़कें
 बनाइये  श्रौर  लोग  को  सस्ते  किस्म  का
 द्रान्स्पो्ट  मुहैया  कीजिये  ।  मैं  श्राप  की
 तवज्जह  इस  तरफ  दिलाना  चाहता  हूं  कि
 दूसरी  पंच  वर्षीय  योजना  में  ट्रांस्पोर्ट  और
 रेलवे  के  बजटों  में  २०  और  so  फी  सदी
 का  फर्क  था।  श्रगर  आप  इस  मुल्क  में
 भच्छा  द्रान्सपोर्ट  पैदा  करना  चाहते  हें,
 झगर  द.:10:  यह  चाहते  हें  कि  इस  मुल्क  के
 लोगों  को  सफर  की  सहूलियत  हासिल  हों,
 तो  इसके  लिय  दो  चीजों  की  जरूरत  है।
 एक  तो  सही  किस्म  का  ट्रान्सपोर्ट  और  दूसरे
 श्नच्छी  सड़कें ।  एक  तरफ  आप  डीजल  की
 कीमतें  बढ़ाते  हैं,  श्राप  टायरों  की  कीमतें
 बढ़ाते  हैं,  आप  श्रौर  चीजों  की  कीमतें  बढ़ाते
 है,  दूसरी  तरफ  आप  यह  तवकक्‍को  रखते  हें
 कि  मुल्क  में  टूरिज्म  का  बढ़ावा  हो।  मुल्क
 में  लोग  घूमना  फिरना  शुरू  कर  दें।  मैं
 समझता  हूं  कि  यह  सिर्फ  लोगों  के  जजबात  से
 मजाक  किया  जाता  है।  मैं  जिस  इलाके
 से  श्ाता  हूं  वहां  रेल  नहीं  जाती  श्रौर  हमारी
 टूरिज्म  में  काम  आ्ाने  वाली  चीजों  पर  श्राप  दाम
 बढ़ाते  चले  जाते  हैं।  श्राप  यहां  डीजल  पर,
 टायर  पर,  ट्र्क्स  पर  २०,  २०  फी  सदी  श्रौर
 ४०,  ४०  फी  सदी  कीमतें  बढ़ाते  हैं  इस
 तरह  से  आप  यकीनन  हमारी  तिजारत  पर
 एक  किस्म  का,  में  हमला  तो  नहीं  कह  सकता,
 लेकिन  नुक्सान  पहुंचाने  की  कोशिश  करते
 हैं।  आखिर  यह  हमारी  श्रपनी  हुकूमत
 है,  हमारी  भ्रपनी  कैबिनेट  है।  यह  किसी
 बजीर  का  जाती  मसला  नहीं  है,  एक  वजीर
 को  दूसरे  वजीर  से  मिल  कर  मश्विरा  करना
 चाहिये,  देखना  चाहिये  कि  मुल्क  को  कहां
 ले  जाना  है  ।  हम  न  किसी  वजारत  के
 हामी  हैं  और  न  किसी  के  दुइ्मन  हैं,  लेकिन
 इस  का  क्या  करें:
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 “हम  सुखन  फहम  हैं,  गालिब  के  तरफदार
 नहीं!  १४

 मैं  समझता  हूं  कि  वजीर  ट्रान्सपोर्ट  और
 बजीर  रेलवे  को  मिल  कर  बजट  बनाते  वक्त
 इसे  देखना  चाहिये  था  कि  भ्रगर  हम  इस  मुल्क
 में ट्रान्सपोर्ट  को  ऊंचा  करना  चाहते  हैं  तो  वह
 ऐसे  नहीं  हो  सकता  कि  एक  दम  चीजों  की
 कीमतें  ४०  फी  सदी  ऊंची  कर  दी  जायें।

 जहां  तक  टूरिज्म  का  ताल्लुक  है,  उस
 के  बारे  में  में  दो चीजों  की  तरफ  तवज्जह
 दिलाना  चाहता  हूं।  एक  तो  यह  कि  भि-
 खारियों  का  मसला  हमारे  मुल्क्र  में  बहुत
 बढ़ता  जा  रहा  है।  रेलवे  स्टेशन  हो,
 कनाट  प्लेस  हो,  कुतुब  मीनार  हो,  ताजमहल
 हो,  जहां  श्राप  जाइयेगा  आप  भिखारियों
 को  पाइयेगा।  यह  भिखारी  वे  भिखारी
 नहीं  है  जो  कि  रोजगार  नहीं  पा  सकते
 बल्कि  कुछ  लोग  फैशन  के  तौर  पर  भिखारी
 हो  गये  हैं  श्रोर  बाहर  से  आये  हुए  जो  लोग
 हू,  जब'  वह  हमारे  यहां  भिखारियों  की  बढती
 हुई  तादाद  देखते  हें  तो  उन्हें  एहसास  होता  है
 कि  हिन्दुस्तान  की  तरक्की  जो  है  वह  सिर्फ
 कागजी  है,  भ्रमलन  नहीं  है।  दूसरी  तरफ
 में  आप  की  तवज्जह  इस  शोर  भी  दिलाना
 चाहता  हूं  कि  आप  होटल्स  की  तरफ  गौर
 कीजिये  -  शायद  श्राप  को  याद  होगा  कि
 पिछली  बार  यहां  कुछ  फारेनर्स  श्राये  थे
 और  डाइरेक्टर  टूरिज्म  ने,  जो  खुद  काफी
 अच्छे  पढ़े  लिखें  झ्रादमी  हें,  समझदार  श्रादमी
 हैं,  उन्होंने  उन  की  एक  प्रेस  कांफरेंस  करवाई
 थी।  उस  में  उन्होंने  कहा  था:

 “The  Swiss  travel  agent  sug-
 gested  that  India  should  build
 more  first-class  hotels.  Hotel  acco-
 mmodation  would  also  solve  the
 tourist  problem  of  this  country.”

 लेकिन  मैं  आप  से  यहां  यह  दर्ख्वास्त  करूंगा  कि
 यह  होटल्स  सिफं  फारेनस  के  लिये  ही  न  बनाये
 जायें।  हमारे  लोगों  में  इस  किस्म  का  शौक
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 पैदा  किया  जाय  कि  वह  अगर  किसी  खास
 पहाड़ी  इलाके  में  या  किसी  तवारीखी  इलाके
 में  जाना  चाहते  हैं  तो  वह  भी  इस  काबिल  हों
 कि  किसी  भ्रच्छे  साफ  सुथरे  होटल  में  रह  सकें  |

 में  आपकी  तवज्जह  इस  चीज  की  तरफ
 भी  दिलाना  चाहता  हूं  कि  जैसे  पुरी  है,  श्रजमेर
 शरीफ  है,  भ्रमृतसर  है,  यह  ऐसी  जगरहें  हैं
 जो  सिर्फ  तवारीखी  यादगारें  ही  नहीं  हें  बल्कि
 मजहबी  यादगारें  भी  हैं।  यहां  श्राप  का
 फर्ज  है  कि  तमाम  चीजों  को  छोड़  कर  इस  चीज़
 की  तरफ  तवज्जह  दीजिये,  यहां  श्रच्छी
 अ्रच्छी  सरायें  बनाइये।  मैं  श्रजमेर  शरीफ
 के  बारे  में,  भुवनेश्वर  श्रौर  पुरी  के  बारे  में,
 भ्रमृतसर  के  बारे  में  कहना  चाहता  हूं  कि  यह्‌
 ब जगहें  हैं  जहां  दूर-दराज  से  खुद  हिन्दुस्तान
 के  लोग  बाते  हें  श्रौर  दो मकसद  ले  कर  दाते
 हैं।  एक  तो  हिन्दुस्तान  को  देखने  भ्रौर  दूसरे
 जो  हिन्दुस्तान  की  यात्रायें  हें,  मुकामात  हैं
 उन  की  जयारत  करने।  मुझे  आप  से
 तवक्‍्की  है  कि  श्राप  इस  तरफ  तवज्जह  देंगे

 दूसरी  चीज  जो  है  वह  रेटों  में  फर्क  के
 बारे  में  है।  मैंने  कई  बार  तवज्जह  दिलाई
 है,  शौर  मुझे  उम्मीद  है  कि  शाप  इस  एवान
 को  प्रागाह  करेंगे  कि  जिस  में  जो  टूरिस्ट  इलाके
 हें  उन  में  जो  चीजों  की  कीमतें  हें  भ्रौर  जो  बहुत
 ऊंची  हो  जाती  हैं  वह  न  हों  सकें  -  खुद  वजीर
 साहब  के  राजस्थान  के  बारे  में  में  शिकायत
 तो  नहीं  करना  चाहता,  मैंने  उन  से  रिक्वेस्ट
 की  है  कि  वह  इस  को  देखें  कि  कोकाकोला
 सवा  रुपया  में  मिलता  है  उन  के  किले  में,
 जिसे  देखने  के  लिय  उन्होंने  काफी  तारीफ
 की  है।  वहां  के  लिये  श्राप  ने  यह  फरमाया
 है  कि  एक  हाथी  रक्खा  गया  है,  जिस  पर  लोग
 शढ़  कर  उसे  देख  सकते  हैं।  लेकिन  वह
 हाथो  वाकई  हाथी  है।  उस  पर  चढ़ने
 का  ३२  रु०  लगता  है।  श्रगर  उस  हाथी
 को  श्राप  वहां  न  रखते  तो  बेहतर  होता।

 मैं  इन  चन्द  अ्ल्फाज  के  साथ  वजारत
 ट्रान्सपोट  एंड  कम्यूनिकेदन्स  की  मदों
 की  ताईद  करता  हूं।
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 people  of  India.



 7८7  Demands

 Shri  Raghunath  Singh  (Varanasi):
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 “The  Swiss  travel  agent  sug-
 gested  that  India  should  build
 more  first  class  hotels.  Hotel  ac-
 commodation  would  also  _  solve
 the  tourist  problem  of  this
 country.”
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 Shri  Raghunath  Singh:  Sir,  in  the
 world  today,  74  maritime  nations  have
 a  total  tonnage  of  25  million  GRT,
 consisting  of  21,000  overseas  going
 vessels.  Of  these  countries,  47  coun-
 tries  have  over  ]  million  GRT  of
 which  only  four  have  over  १0  million
 GRT,  viz.  U.S.A,  U.K.  Nigeria  and
 Norway,  About  a  dozen  countries
 have  4  million  GRT  or  more,  which
 may  be  regarded  as  having  reached
 maturity  in  the  maritime  world.
 Countries  having  |  million  GRT  and
 less  may  be  regarded  ag  infants  in  the
 maritime  world,  while  those  under  4
 million  tons  may  be  called  babes  in
 arms,  The  countries  between  |  mil-
 lion  and  4  million  tons  may  be  called
 adolescents.

 India’s  share  in  the  world  Tonnage:
 is  0.60  per  cent,  ie.  7.39  lakh  tons.
 We  have  only  68  over-seas  going  ves-
 sels  out  of  21,000  ovcr-seas  vessels  of
 the  world,  with  a  tonnage  of  4,65,000
 only,  Thus,  we  are  babes  in  arm,
 though  of  40  years  of  age.  This  old-
 aged  child  is  neither  becoming  mature
 nor  proving  helpful  to  earn  foreign
 exchange  for  poor  Mother  India,

 With  the  present  over-seas  tonnage
 of  4,65,000  GRT,  Indian  shipping  is
 carrying  only  8  per  cent.  of  the  foreign
 trade.  Our  foreign  trade  today  is  20
 million  tons  by  volume.  It  is  to  be
 remembered  that  during  the  years
 954—58,  the  cargo  handled  at  Indian
 ports  has  grown  from  22  million  tons
 in  954  to  32  million  tons  in  958—20
 million  tons  over-seas  and  2  million
 tons  coastal,  6  million  tons  imports  and
 6  million  tons  exports,  largely  due  to
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 the  economic  development  resulting
 from  earlier  plans.  With  later  plans,
 the  development  will  be  much  faster.
 Indian  tonnage  is  carrying  °6  million
 tons,  i.e,,  8  per  cent.  of  the  trade  only,

 Now,  if  by  the  end  of  the  third
 Plan  period,  India's  foreign  trade  goes
 up  to  30  million  tons,  on  the  basis  of
 fifty-fiftv,  Indian  tonnage  will  have
 to  carry  45  million  tons,  which  mean:,
 we  must  have  ten  times  the  gross
 tonnage  we  have  now,  viz.,  4,500,000
 GRT.  But  as  the  ships  are  growing
 in  speed  and  the  port  work  is  improv-
 ing  both  in  India  and  elsewhere  and
 as  the  coastal  trade  has  been  falling,
 4  million  tons;  GRIT  exclusive  of  the
 passenger  steamers,  may  be  regarded
 es  a  legitimate  national  target  to  be
 ultained  in  due  course  instead  of  the
 old  figure  of  2  million  GRT  that  was
 fixed  by  the  947  shipping  committee.

 Moreover,  it  has  been  officially  stat-
 ed  by  Shri  Raj  Bahadur,  the  Minister
 of  Shipping,  that  tne  capacity  of
 Indian  ports  will  be  49  million  tons
 if  the  second  Plan  schemes  are  cam-
 pleted,  i.e.,  coastal  and  over-seas  trade
 are  expected  to  reach  that  figure.  So
 despite  the  fall  in  the  coasta]  trade.
 the  inevitable  development  in  the
 foreign  trade  will  be  conveniently
 handled  at  the  Indian  ports.  There-
 fore,  our  target.  should  be  4  million
 tons,

 As  far  as  the  third  Five  Year  Plan
 is  concerned,  India  is  paying  at  pre-
 seri  Rs.  60  crores  per  year  to  foreign
 shipping  companies  as  freight.  This
 drainage  of  foreign  exchange  will
 never  allow  India  to  overcome  the
 d'fficulty  of  deficit  financing  and  ad-
 verse  balance,  The  present  budget
 shows  an  adverse  balance  of  Rs.  203
 crores  in  this  year,  ie.  75  per  cent.
 adverse  balance  is  due  to  the  payment
 ef  freight  of  foreign  exchange  to  the
 foreign  shipping  companies,  If  we
 exclude  this  payment,  there  remains
 an  adverse  balance  of  53  crores  only.
 This  deplorable  condition  is  continu-
 ing  from  year  to  year,  These  facts
 are  be'ng  ignored  by  our  Finance
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 Minister  and  hon.  Members  who  are  in
 the  helm  of  Government.

 The  place  of  India  in  maritime
 nations  is  nineteenth.  India’s  percent-
 age  of  world  trade  is  1:54  per  cent
 The  earning  of  Indian  shipping  from
 foreign  tratle  is  only  Rs.  6  crores  per
 year,  If  we  reach  the  2  million  target
 in  the  third  Five  Year  Plan,  the  Indian
 shipping  earning  will  save  Rs.  80
 crores  per  year,  .

 Leaving  out  the  private  sector,  let
 us  see  how  much  money  Government
 ts  paying  on  its  own  account  to  the
 shipping  companies.  In  ‘1956-57,  this
 Government  has  paid  Rs.  40  crores  in
 the  public  sector  to  the  shipping  com-
 panies.  In  1958-59,  this  Government
 has  paid  Rs,  60  crores  to  the  foreign
 shipping  companies.  These  figures
 will  prove  that  the  target  should  be
 at  least  2  million  tons  as  was  envis-
 aged  in  1947,

 There  are  men  who  like  foreign
 cloth  in  spite  of  national  sentiments,
 reason,  boycott  and  freedom  move-
 ment.  In  India,  the  Swadeshi  move-
 ment  was  started  in  1905,  Still  some
 people  like  foreign  cloth,  discarding
 khadar  and  swadeshi.  The  story  of
 shipping  tells  the  same  story.  Many
 Indian  shipping  companies  who  are
 taking  advantage  of  the  Government
 loan  to  the  extent  of  80  per  cent,
 still  do  not  want  to  buy  Indian-made
 ships  although  the  money  belongs  to
 the  poor  tax-payer  of  India,  firstly
 because  foreign  ship  will  always  be
 better  than  swadeshi  ship  like  swa-
 deshi  cloth  and  khadar  and  secondly
 because  of  decreasing  trend  of  nation-
 al  spirit  and  patriotism  in  our  ship-
 ping  companies.

 The  Indian  shipyard  is  more  than
 5  years  old,  but  it  has  been  neglect-
 ed,  Dying  children  like  Japan,  West
 Germany  and  Italy  emerged  from  the
 war  hospitals  like  grown  up  young
 men.  At  present  in  the  world  ship-
 yard,  upto  December,  1959,  ships  of
 more  than  5  million  tons  are  being
 constructed,  India  will  construct  only
 3  ships  this  year,  i.e.,  not  more  than
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 (Shri  Raghunath  Singh].
 16,000  tons,  if  the  Hindustan  Shipyard
 works  to  its  full  capacity.  Japan  is
 importing  iron  scrap  and  ore  from
 India  and  constructing  ]  million  tons
 of  ship.  Out  of  this,  775  per  cent.
 is  for  export.  West  Germany  is
 building  l  million  GRT  and  is  export-
 ing  88°9  per  cent,  of  her  ships.  In
 1948,  West  Germany  had  one-sixth  of
 the  tonnage  of  India,  i.e.  1,20,000,  GRT
 only,  After  0  years,  she  developed
 her  shipping  by  40  times  and  she  has
 now  4  million  GRT  consisting  of
 2,733  vessels.  Take  the  case  of  a  small
 country  like  Sweden.  She  is  export-
 ing  5  million  GRT,  i.e.  65°  per  cent.
 of  her  ships  built,  Our  Hindustan
 Shipyard,  since  its  beginning,  has
 delivered  only  23  ships  and  we  have
 placed  order  for  26  ships  with  West.
 Germany.

 Let  us  take  the  case  of  a  tiny  coun-
 try  like  Norway,  Her  whole  merchant
 navy  was  destroyed  during  World  War
 If.  From  May  945  to  1958,  she  has
 built  426  new  ships  and  s.ice  OUcto-
 ber,  1959,  piaced  order  for  building
 403  ships  with  a  tote]  tonnage  of  4.65
 million  GRT.  Thus,  she  will  have
 i:5  miltion  GR'T  whereas  India  with
 six  steel  plants,  tnree  in  the  private
 sector  and  three  in  the  public  sector,
 with  a  huge  ore  deposit,  will  construct
 only  three  ships  in  Hindustan  Ship-
 yard  of  16,000  GRT'  only  if  it  works  to
 tnll  capacity.

 33  hrs.

 We  welcome  the  announcement  of
 the  hon.  Minister  of  Transport  the
 other  day  about  the  construction  of
 the  second  shipyard,  The  drain  on
 foreign  exchange  for  purchasing
 foreign  ships  will  then  be  stopped.
 India  must  develop  her  ship-building
 industry  and  like  textile,  in  the  near
 future,  should  be  an  exporting  market
 of  ship  and  its  equipment,

 India  has  no  dry  docks.  In  UK.,
 instead  of  the  slipway  system,  a  sys-
 tem  has  been  evolved  where  ships  are
 being  constructed  in  dry  docks.  At
 present  at  the  new  port  in  Manmouth-
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 shire  of  United  Kingdom  the  Atlantic
 Shipping  Company  Limited  is  con-
 structing  45,000  GRT  ships  in  her  dry dock.  She  has  delivered  many  5,000 GRT  ships  built  in  her  dry  dock.  The
 Present  tendency  in  the  world  is  to build  the  ships  in  dry  docks  instead of  slipway,  India  has  no  dry  dock
 worth  the  name.  Indian  ships  are
 being  dry  docked  in  foreign  countries, This  is  a  shame  for  a  big  country  like
 India,  which  is  the  second  maritime
 country  in  Asia  after  Japan.  A  dry dock  is  the  immediate  need  of  the
 country.  It  will  serve  both  the  pur- poses—construction  of  ship  as  well  as
 Tepair.  I  do  not  understand  why  Gov-
 ernment  is  not  investing  four  crores of  rupees  for  the  construction  of  a
 shipyard,  thus  saving  nearly  Rs.  3
 crores  to  4  crores  a  year  now
 spent  on  purchasing  new  ships.

 The  construction  of  the  second  ship-
 yard  should  not  be  delayed.  It
 should  not  be  sandwitched  between
 Planning  Commission  and  vested  in-
 terests  of  the  country  who  are  total-
 ly  against  any  shipyard.  It  should
 thrive  on  the  beautiful  sunny  shore
 of  Kerala.

 After  every  four  years  ships  are
 surveyed.  In  each  survey  more  than
 Rs.  4  lakhs  to  6  lakhs  are  spent.

 Shri  9.  Cc  Sharma  (Gurdaspur):
 Is  the  hon.  Member  reading  out  his
 speech?

 Shri  Raghunath  Singh:  I  have  so
 many  papers  with  me.

 Mr.  Deputy-Speaker:  What  is  the
 hon.  Member  showing  me?

 Shri  Raghunath  Singh:  These  are:
 my  notes.

 Mr.  Deputy-Speaker:  That  is  exactly
 the  complaint  that  the  other  hon.
 Member  has  made,  that  he  is  reading
 from  his  notes.

 Shri  Raghunath  Singh:  But  this  is
 a  technical  subject:

 Mr,  Deputy-Speaker:  I  know  it  is
 a  technical  subject.  Therefore,  he  is
 allowed  to  do  it
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 Shri  Raghunath  Singh:  After  every
 four  years  ships  are  surveyed.  In
 each  survey  more  than  Rs,  4  lakhs  to
 6  lakhs  are  spent.  I  do  not  agree
 with  the  view  that  a  ship  of  more
 than  five  years  of  age  should  not  be
 acquired.  If  a  ship  is  in  a  good  con-
 dition  and  can  be  run  economically,
 age  should  not  come  in  the  way.  The
 age  of  the  ship  is  not  important.  The
 conditio  n  of  a  ship  is  important.
 When  the  foreign  exchange  condition
 is  tight,  India  must  have  second-hand
 ships  to  develop  her  shipping  indus-
 try  and  save  foreign  exchange.

 I  may  point  out  here  that  the  other
 day  we  heard  that  9  ships  are  being
 purchased  by  Pakistan,  9  second-hand

 ,  Ships,  which  come  to  a  ‘tonnage  of  one
 lakh.  If  Pakistan  enters  the  shipping
 industry,  our  business  in  the  Persian
 Gulf  and  in  the  Arabian  Sea  will  be
 captured  completely  by  Pakistan  and
 other  countries.  If  Pakistan  also
 enters  that  line,  with  Japan  already
 in  the  field,  I  do  not  know  where  we
 will  stand  unless  we  develop  our
 shipping  industry  and  capture  more
 markets.

 Vested  interests  in  India  have
 started  a  subtle  propaganda  against
 the  construction  of  a  second  shipyard
 and  acquiring  of  second-hand  ships.
 This  is  mainly  due  to  the  fact  ‘that
 New-comers  may  not  enter  in  the
 shipping  with  limited  resources.  The
 House  will  not  tolerate  any  mono-
 Polistic  tendency  from  any  quarter
 but  will  encourage  and  support  the
 free  development  of  this  industry  of
 the  country.

 Shipping  is  a  best  patriotic  way  of
 earning  and  investing  money.  Even
 Eastern  and  Western  Shipping  Corpo-
 rations  in  the  public  sector  have  made
 a  net  profit  of  Rs.  7°38  lakhs  in
 1958-59.  after  providing  for  normal
 depreciation  of  Rs,  47°43  lakhs.  Ten
 Indian  shipping  companies  have  made
 a  net  profit  of  Rs.  3°63  crores  in  1957-
 88.  Their  earning  was  Rs.  33:4
 crores  in  1957-58  and  Rs.  35°87  crores
 in  1958-59.

 In  support  of  my  point  of  view  I
 want  to  place  before  the  House  a
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 survey  of  eight  prominent  companies
 of  the  world,  five  from  the  U.K.,
 namely,  P.  &  O.,  B.I.,  Clan  Line.  Eller-
 man  &  Bucknell  and  Brockle  Bank,
 two  from  U.S.A.  namely,  American
 Export  Lines  and  American  Presi-
 dent  and  one  from  France,  namely,
 Messageries  Maritimes.  They  own
 303  oversea  vesscls.  Among  them  24
 ships  are  under  five  years  of  age,  68
 under  9  years  of  age,  58  undcr  33
 years  of  age,  99  under  7  years  of  age
 and  54  are  above  17  years  of  age.

 It  will  be  found  that  the  largest
 number  of  ships  of  these  very  im-
 portant  liner  companies  are  in  the
 group  13—17,  years,  far  away  from
 the  higher  limit  of  —5  years  for  the
 second-hand  ships  which  has  been
 so  unwisely  fixed  by  the  National
 Shipping  Board.

 I  request  the  Government  not  to
 advance  loans  to  those  shipping  com-
 panies  who  do  not  want  ‘to  purchase
 Indian-made  ships  and  to  meet  the
 requirements  of  Indian  shipping  the
 Government  should  implement.  the
 recommendations  of  the  Committee
 they  had  appointed  for  the  purpose
 and  invest  sufficient  amount  for  the
 construction  of  the  second  shipyard
 and  the  development  of  the  Hindu-
 stan  Shipyard.

 The  speech  of  the  Chairman  of  the
 Hindustan  Shipyard  is  very  pessimis-
 tic  and  out  of  tune  and  a  timely  reply
 was  given  by  the  hon.  Minister  of
 Sta'te  for  Shipping,  who  will  have
 the  unanimous  congratulations  of
 the  House.  I  can  say  that  responsi-
 bility  of  an  office  should  combine  with
 it  sincerity  of  purpose  and  belief  in
 its  objective.

 In  this  atomic  age  India  needs  a
 dynamic  policy  of  shipping  so  that
 India  may  keep  pace  with  the  rest
 of  the  world.  During  the  time  of
 emergency  or  war  Indian  shipping  will
 get  its  life  and  blood  from  Indian
 shipyards  and  dry  docks.  Indian.
 shipyards  should  produce  a  flotilla  to
 serve  as  the  second  line  of  defence.

 India’s  overseas  tonnage  should
 carry  at  least  50  per  cent  of  its
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 (Shri  Raghunath  Singh}
 foreign  cargo.  U.S.A.  is  pursuing  a
 policy  of  50:50.  India  should  aso
 follow  the  same  policy.  Government
 should  press  the  oil  refineries  in
 India  to  take  at  least  50  per  cent  of
 the  oil  carried  by  them  in  Indian
 tankers.

 I  will  mention  one  point  here.  In
 India  there  are  eight  maritime  States.
 Out  of  these  eights,  only  six  have
 major  parts.  The  other  two,  Mysore
 and  Orissa,  have  no  major  ports.
 Therefore,  I  would  suggest  that  Man-
 galore  in  Mysore  and  _  Paradip  in
 Orissa  should  be  included  in  the  Third
 Plan  for  construction  of  major  ports.

 Every  year  there  is  talk  about  the
 improvement  of  Calcutta  port  and  the
 Temoval  of  congestion  there.  As  a
 via  media,  why  should  we  not  develop
 the  Haldia  port,  which  is  twenty  miles
 below  Calcutta?  Even  ships  of  30
 to  40  draft  can  enchor  there.  There-
 fore,  these  three  ports  should  be  in-
 cluded  in  the  Third  Plan.  Also,  im-
 mediate  steps  should  be  taken  for  the
 training  of  officers,  engineers  and  sea-
 men  for  the  development  of  our  mer-
 cantile  marine.

 My  last  point  is  about  tankers.

 Mr.  Deputy-Speaker:  The  hon.
 Member  should  conclude  now.

 Shri  Raghunath  Singh:  I  must  be
 given  more  time  as  I  never  speak  on
 other  subjects.  I  have  taken  only  9
 minutes.

 Mr.  Deputy-Speaker:  He  was  en-
 titled  to  5  minutes.  He  himself  says
 that  he  has  taken  9  minutes.

 Shri  Raghunath  Singh:  Yes,  I  have
 taken  9  minutes.

 Shri  Tyagi  (Dehra  Dun):  He  is
 honest.

 Mr,  Deputy-Speaker:  He  might  take
 another  minute.

 Shri  Raghunath  Singh:  Tankers
 .@nd  passenger  liners  should  not  be
 withdrawn  from  the  private  sector.
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 Let  private  sector  and  public  sector
 develop  together.  Private  sector
 should  be  encouraged  to  invest  money
 in  passenger  liners  and  tankers  and
 preference  and  facilities  be  given  to
 those  companies  who  invest  money  in
 passenger  and  tanker  liners.  The  rea-
 son  is  obvious.  Private  companies  do
 not  wish  to  invest  money  in  passen-
 ger  ships  as  they  are  not  very  paying
 in  comparison  with  cargo  ships.

 In  Ceylon  there  is  8  regular  fight
 going  on  between  the  English  shipping
 companies  and  the  Indian  shipping
 companies.  English  shipping  liners
 have  asked  our  shipping  not  to  touch
 Ceylon  ports.  I  congratulate  the
 Indian  shipping  companies  because
 they  have  ignored  it  and  have  touched
 Ceylon  ports.  This  House  must  say
 to  the  world  that  if  the  other  shipping
 companies  are  ready  to  co-operate  with
 us  we  are  ready  to  co-operate  w'th,
 them,  but  if  they  want  to  pass  us  over
 we  will  not  allow  our  shipping  to  die.
 We  will  stand  for  it  and  fight  for  it.

 There  is  one  thing  more  and  that  is
 about  money.  Always  it  is  said  that
 there  is  no  money,  We  are  investing
 Rs,  6  crores  in  the  purchase  of  four
 aeroplanes.  I  do  not  want  that  we
 should  not  purchase  aeroplanes,

 Mr.  Deputy-Speaker:  Now  from  the
 sea  bottom  to  the  skies!

 Shri  Raghunath  Singh:  I  am  simply
 comparing  them.  If  we  invest  only
 Rs,  4  crores  in  shipping,  our  tonnage
 will  go  up  to  two  lakh  tons.  Why?
 Because  at  present  ships  are  being  vur-
 chased  on  deferred  payment.  On  20
 per  cent  advance  only  if  Rs.  6  crores
 are  spent  by  the  hon.  Finance  Minis-
 ter,  we  can  save  Rs.  80  crores  per  year.

 Shri  Tyagi:  The  hon.  Finance  Minis-
 ter  is  very  miserly.

 Shri  Raghunath  Singh:  They  are
 going  to  invest  Rs.  6  crores  in  aero-
 planes.  Why  are  they  not  spending
 Rs.  6  crores  or  Rs.  4  crores  on  shipping
 so  that  India  can  save  Rs.  80  crores?
 I  say  that  if  the  hon.  Finance  Minis-
 ter  wants  to  wipe  away  deficit  financ-
 ing  and  the  adverse  balance,  this
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 Rs.  60  crores  should  be  saved,  whicn
 is  being  paid  to  foreign  shipping  com-
 panies  as  freight.

 One  word  about  passenger  shipping.
 We  have  got  no  passenger  ship.  We
 must  have  passenger  shipping  line.  A
 ship  under  our  flag  with  our  nationals
 must  go  on  the  seas,  at  least  to  the
 U.K.  It  is  very  humiliating  asda
 shameful  that  our  nationals  and  our
 friends  should  go  in  foreign  ships.
 Why  should  we  pay  to  the  foreign
 ‘companies?  We  have  invested
 Re.  1,200,  crores  in  Railways.  We  arc
 getting  a  return  of  only  4  per  cent.
 In  the  shipping  business  only  Rs.  80
 crores  have  been  invested,  both  in

 ‘the  private  and  public  sectors.  By
 Jan  investment  of  Rs.  80  crores  you

 are  saving  Rs.  3  crores  and  by  invest-
 ing  Rs,  1,200,  crores  in  the  Railways
 you  are  getting  only  4  per  cent.
 ‘Vherefore  I  request  that  the  Govern-
 ment  should  give  at  least  Rs.  6  crores
 immediately  for  the  expansion  of
 Indian  shipping.

 wt  mo  fro  पटेल  (बलसार--
 रक्षित--प्रनु  सूचित  श्रादिम  जातियां)  :  उपा-
 ध्यक्ष  महोदय,  इस  मिनिस्ट्री  भ्राफ  ट्रान्सपोर्ट
 एंड  कम्युनिकेशन्स  की  डिमांड्स  पर  जो  वाद-
 विवाद  चल  रहा  है  तो  इस  प्रवसर  पर  में
 श्राप  के  द्वारा  कुछ  थोड़ी  सी  बातें  मंत्री  महोदय
 के  सामने  रखना  चाहता  हूं  ।

 सब  से  पहली  बात  मेरी  नेशनल  हाईवे
 नम्बर  ८  को  ले  कर  है  जोकि  बम्बई  से  अ्रहमदा-
 बाद  तक  जाती  है  ।  श्राज  से  पांच  महीने
 पहले  हम  ने  रेलवे  एथारिटीज़  के  साथ  बैठ
 कर  बुलसार  के  पास  जो  एक  रेलवे  क्रासिंग
 आती  है  वहां  उस  के  ऊपर  से  कितनी  ट्रैफिक
 चलती  है  वह  देखा  था  ।  उस  वक्‍त  २४  घंटों
 के  भ्रन्दर  ४००  मोटर  वैहीकिल्स  गुजरीं
 बुलक  कट्सि  भौर  साइकिलों  का  जिस  में
 कोई  हिसाब  नहीं  रक्‍्खा  गया  ।  इतनी  ट्रैफिक
 उस  नेशनल  हाईवे  नम्बर  ८  के  ऊपर
 चलती  है  ।  बम्बई  शौर  प्रहमदाबाद  के  बीच
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 में  किसी  भी  टाईम  कोई  जाय  भौर  वह  चैक
 करे  तो  यह  देखा  जायेगा  कि  हर  एक  पांच
 मिनट  में  एक  मोटर  वैहकिल  चलती  है  जिस
 के  कि  मानी  यह  हुए  कि  २४  घंटे  के  भ्रन्दर
 करीब  करीब  ३५०  या  ४००  मोटर  वैहीकिल्स
 वहां  पर  चलती  हैं,  मर्सीड्स  चलती  हैं  जिन
 के  कि  अन्दर ५.  टन  से  भी  ज्यादा  वजन  लादा
 जाता  है  भौर  अगर  उस  नेशनल  हाईवे
 की  हालत  कोई  भी  जा  कर  देखे  तो  उसे
 पता  चलेगा  कि  अ्रहमदाबाद  प्रौर  बम्बई
 के  बीच  में  चाहे  वह  कभी  भी  जाय  कम
 से  कम  २०-२५  मोटर  वैहीकिल्स  टूटी  पड़ी
 मिलेंगी  ।  किसी  का  रटीयरिंग  टूट  जाता  है
 तो  किसी  का  स्प्रिग  टूट  जाता  है  भौर  किसी
 का  टायर  फट  जाता  है  ny  उस  रास्ते  की
 हालत  इतनी  खराब  है  कि  उस  के  ऊपर
 मोटर  चलाना  बड़ा  मुश्किल  है  ।  बम्बई
 के  भ्न्दर  मुहम्मदपम्ली  रोड  है  जिस  पर
 कि  मोटर  ट्रान्सपोर्ट  कम्पनीज  के  झाफिसेज
 हैं  ।  वहां  पर  मुनशा  मोटर  कम्पनी  है,  गुजरात
 ट्रान्सपोर्ट  है,  न्यू  सौराष्ट्र  ट्रान्सपो्ट  है  भौर
 विजय  ट्रान्सपोर्ट  है  यह  जितनी  भी  ट्रान्सब
 पोर्ट  कम्पनीज़  हैं  इन  में  स ेकिसी  को  भी  भेजा
 जाय  और  उन  ट्रान्सपोर्ट  कम्पनी  वालों
 को  पूछें  कि  साउथ  में  नार्थ  में  शौर  कलकत्ता
 साइड  में  झ्राप  की  ट्रैफिक  रन  करती  है  लेकिन
 क्या  इस  से  ज्यादा  परेशानी  भाप  लोगों
 को  और  किसी  भी  रास्ते  पर  पड़ती  है  तो
 वे  सब  यही  कहेंगे  कि  इस  नेशनल  हाईवे
 पर  सब  से  ज्यादा  दिक्कत  उठानी  पड़ती
 है  1

 3.6  hrs,
 (Mr.  SPEAKER  in  the  Chair]

 a  लोग  फौरन  बतलायेंगे  कि  बम्बई  झोर
 अहमदाबाद  का  जो  यह  नेशनल  हाईवे  है
 उस  के  ऊपर  उन  लोगों  को  बड़ी  परेशानी
 है  ।  जब  भी  वे  निकलें  कोई  भी  वैहीकिल
 सीधी  पहुंच  नहीं  सकती  t  पहले  तो  बम्बई
 से  भ्रहमदाबाद  तक  लोग  कार  में  जाते  थे
 मगर  धव  उस  रास्ते  की  हालत  इतनी  खराब
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 [at  ato  fro  पटेल]
 हो  गई  है  कि  कोई  भी  कार  वहां  सीधी  नहीं
 पहुंच  सकती  ।  श्राज  से  दो  साल  पहले  मान-
 नीय  राज  बहादुर  हमारे  यहां  बिलीमोरा
 में  भाये  थे  उस  वक्‍त  में  ने  उन  से  कहा  था
 कि  प्राप  जो  द्रेन  में  भ्राये  हैं  तो  ट्रेन  में  आने
 के  बजाय  भ्रगर  श्राप  बम्बई  से  बिलीमोरा
 तक  जोकि  करीब  १६५  मील  का  फासला
 है  वहां  बाई  रोड़  जाते  तो  उन  को  पूरी
 तरह  पता  चल  जाता  कि  वह  रास्ता  वाकई
 में  कसा है.  |  श्राज  भी  मैं  उन  को  दावत
 देता  हूं  कि  वे  उस  नेशनल  हाईवे  की  हालत
 देखें  या  उन  का  कोई  भी  भ्रफसर  ा  कर
 खुद  उस  रास्ते  की  हालत  को  देख  सकता
 है ।

 अभी  तो  श्राप  सब  लोगों  को  मालूम  है
 कि  बम्बई  का  विभाजन  होने  वाला  है  i
 श्रहमदाबाद  कैपिटल,  होने  वाला  है  ।  जहां
 वह  नया  कैपिटल  होता  है  वहां  से  वह  नेशनल
 हाईवे  नम्बर  ८  पास  होता  हैँ  श्रौर  भ्रगर  उसके
 बारे  में  कुछ  नहीं  सोचा  जायगा  तो  बड़ी
 परेशानी  होगी  ।

 इस  नेशनल  हाईवे  के  बारे  में  दूसरी
 बात  में  यह  कहना  चाहता  हूं  कि  वहां  बम्बई
 से  १४३-१४४  मील  की  जहां  पर  वह  घारडी
 आती  है  और  उस  पहाड़ी  के  बाजू  में  जो
 नेशनल  हाईवे  जाता  है  तो  उस  नेशनल  हाईवे
 को  सीधा  करने  के  लिये  एक  साल  पहले  वहां
 दो  मील  की  एक  लाईन  लगाई  गई  थी  और
 उस  पर  पत्थर  भी  लगाये  थे  और  वह  सीधा
 रास्ता  था  मगर  क्या  हा ?  एक  साल
 गया  ।  अभी  वापिस  जो  लोग  लाइन  लगा
 रहे  हैं  वह  सीधी  नहीं  जाती  है  बल्कि  घूम
 कर  जाती  है  ।  इस  के  क्‍या  माने  हैं  समझ  में
 नहीं  झाता  |

 दूसरा  नेशनल  हाईवे  अभी  बुलसार
 सिटी  के  भ्रन्दर  से  जाता  है  तो  सिटी  में  भी
 उस  को  निकालने  के  लिये  ज्हों  ने  इंतजाम
 किया  है  और  वहां  से  सिटी  के  बाहर  से
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 जो  सीधी  लाइन  जाने  वाली  है  उस  की
 लाइन  श्राज  से  दो  साल  पहले  बनाई  गई  थी  ।
 वाकीं  श्रौर  भौरंगा  रिवर्स  के  बीच  में  से  जो
 लाइन  बांधी  थी  वहू  सीधी  थी  मगर  वहां
 के  लोग  मेरे  पास  शाये  भ्रौर  जन्हों  ने  यह
 मुझे  नकदा  दिया  तो  उस  से  पूरा  पता  चलता
 है  कि  पहले  जो  रास्ता  सीधा  था  उस  को
 श्रभी  टेढ़ा  बनाया  है  ।  आखिर  इस  का  क्‍या
 मतलब  है  कुछ  समझ  में  नहीं  भ्राता  है  ।  वैसे
 जब  भी  मेरे  पास  सब  कागजात  राय  शौर
 वहां  के  लोगों  ने  मुझे  एप्रोच  किया  तो  में
 ने  उन्हें  यकीन  दिलाया  और  जब  उस  की
 बाबत  हम  ने  ट्रान्सपोर्ट  एंड  कम्युनिकेशन्स
 मिनिस्ट्री  में  एप्रोच  किया  तो  मुझे  कहा  गया
 कि  हम  ने  वह  सब  कागजात  बम्बई  भेजे  हैं  ।
 अब  में  पूछना  चाहता  हूं  कि  श्रगर  बम्बई
 बलों  ने  सीधी  लाइन  बनायी  होती  तो
 फिर  हमें  यहां  एप्रोच  क्‍यों  करना  था  जब'
 वहां  नक्शे  के  हिसाब  से  टेढ़ी  लाइन  बनाई
 जानी  थी  तो  हम  ने  उस  के  खिलाफ  दिल्ली
 वालों  को  एप्रोच  किया  तो  यहां  केन्द्र  ने
 इस  पर  बगैर  सोचे  समझे  जो  इस  को  वापिस
 बम्बई  वालों  को  भेज  दिया  गया  है  तो  बम्बई
 वाले  दूसरा  क्‍या  करने  वाले  हैं  ।  अब  चूंकि
 बम्बई  वाले  ठीक  नहीं  करते  हैं  इसलिये  तो
 हम  ने  यहां  केन्द्रीय  सरकार  को  एप्रोच
 किया  था  शौर  इसलिये  आप  का  उन  कागजात
 को  उसी  तरह  बगैर  सोचें  समझे  वापिस
 कर  देना  कोई  मायने  नहीं  रखता  है  in  एक
 वक्‍त  वह  सीधी  लाइन  बनाते  हैं,  उस  के
 बाद  दूसरे  साल  एक  दूसरी  लाइन  लगाते
 &  अर  तीसरे  साल  वहू  कोई  और  ही  लाइन
 लगायेंगे  तो  इस  तरह  तो  काम  चलने  वाला
 नहीं  है  v  wa  नेशनल  हाईवे  के  ऊपर  बम्बई
 से  भाते  वक्‍त  १५४  मील  के  नजदीक  एक
 छोटी  सी  कांवरी  नदी  है  श्रौर  वह  नदी
 बारिश  के  दिनों  में  आप  सब  लोगों  को  मालम
 है  कि  वहां  पर  कितनी  बारिश  होती  है,
 हमारे  वहां  १००  इंच  से  भी  ज्यादा  बारिश
 गिरती  है  भ्रौर  वह  चूंकि  एक  छोटी  सी  नदी

 for  Grants  7592



 7593  Demands

 है  भौर  झगर  १  घंटा  भी  पानी  गिर  जाय
 तो  नदी  में  बाढ़  सी  श्रा  जाती  है  भौर  फिर
 वहां  तो  बारिश  ४,  ४  और  ५,  ५  रोज  तक
 गिरती  रहती  है  भौर  हालत  यह  हो  जाती  है
 उन  वर्षा  के  दिनों  में  कि  कभी  भी  झ्राप  उस
 नदी  के  पास  जा  कर  देखिये  तो  भाप  को
 १००  वैहकिल्स  एक  बाज़ू  में  श्लौर  १००
 वैहकिल्स  दूसरे  बाजू  में  वहां  भटकी  पड़ी
 रहती  हैं  ।  वहां  पर  एक  छोटा  सा  पुल  बनाया
 जाना  बहुत  जरूरी  है  शौर  में  ने  वहां  इस
 की  बाबत  इंजीनियरों  से  दरियाफ्त  किया
 तो  मालूम  हुआ  कि  कोई  ५००००  रुपया  उस
 पुल  के  बनाने  पर  खर्च  भ्रायेगा  लेकिन  जहां
 तक  मुझे  पता  है  वह  शायद  श्रभी  तक  मंजूर
 नहीं  हुआ  है  ।  में  नहीं  समझता  कि  जब
 बहां  पर  यह  हालत  हो  श्रौर  १००-१००
 वेहकिल्स  दोनों  बाजू  पर  वर्षा  के  दिनों
 में  ४,  ४  और  ५,  ५  दिन  तक  श्रटकी  पड़ी
 रहें  और  बम्बई  और  भहमदाबाद  के  बीच
 जो  ट्रैफिक  बिलकुल  बन्द  हो  जाती  है  तो  इस
 आवश्यक  पुल  के  निर्माण  पर  जिस  का  कि
 तखमीना  करीब  ४०,  ५०  हजार  होगा  श्रभी
 तक  उस  की  मंजूरी  क्‍यों  नहीं  दी  गई  ?
 तो  माननीय  राजबहादुर  जी  से  मेरी  प्रार्थना
 है  कि  इस  के  बारे  में  पूरा  ध्यान  दें  श्रौर
 इस  को  बनाने  का  जल्दी  कुछ  उपाय  करें  ।
 वहां  से  १५८  मील  के  ऊपर  एक  नया  पुल
 भी  चोली  नदी  पर  बनाया  है  एक  छोटी
 सी  नदी  पर  ।  तो  वह  बन  रहा  है।  प्राजकल
 हमारी  सरकार  की  यह  पालिसी  है  कि
 जो  रास्ते  बांके  हैं  उन  को  सीधा  बनाया  जाय,
 पर  वह  बात  कागज  पर  है  |  मगर  जब  हम
 देखते  हैं  तो  सीधे  रास्तों  को  बांका  बना
 रहे  हैं  श्रौर  ऐसा  दिखायी  देता  है  ।  आप  कहीं
 मी  जाइये  यह  देखेंगे  -  हमारे  यहां  एस०  टी०
 चलती  है  ।  उस  में  कभी  कभी  में  जाता
 हूं  ।॥  तो  एस०  टी०  में  मुसाफिर  मुझ  को
 कहते  हैं  कि  देखो  तुम्हारी  सरकार  कैसे
 सीधे  रास्ते  बनाती  है  |  अजीब  बात  है  t
 जो  रास्ता  सीधा  था  तो  वहां  पर  जो  पुल
 बनाया  तो  उस  नये  पुल  को  दूसरी  बाज
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 में  बनाया  |  जस  के  लिये  कितनी  जमीन
 एक्वायर  की,  उस  के  लिये  कितना  पैसा
 दिया,  झौर  जो  रास्ता  सीधा  था  उस  को
 बांका  बनाया  ।  उस  नदी  का  नाम  मीचोली
 है  1

 नेशनल  हाईवे  को  चौड़ा  करने  की  एक
 विज्लेष  योजना  है,  इस  के  लिये  जो  झभी
 रास्ता  है  उस  के  दोनों  बाजू  चालीस  चालीस
 फुट  जगह  सरकार  रास्ते  के  लिये  एक्वायर
 कर  रही  है  ।  इस  के  लिये  संकड़ों  मील  तक
 चालीस  चालीस  फीट  जगह  एक्वायर  करनी
 होगी,  वह  जमीन  मुफ्त  तो  नहीं  मिलेगी,
 उस  के  लिये  लाखों  करोड़ों  रुपया  खर्च  करना
 होगा  v  मगर  जो  नेशनल  हाईवे  भ्रभी  चल
 रही  है  भौर  भ्रमी  कायम  है,  वह  दूट  फूट
 गयी  है  भौर  दो  साल  के  पहले  दिल्ली  के
 एक  'श्रफसर  प्राये  थे  भ्रौर  उसी  नेशनल
 हाईवे  पर  खड़े  हो  कर  ठेकेदार  से  पूछ  रहे
 थे  कि  नेशनल  हाईवे  नम्बर  ८  कौनसा  है  ।
 ठेकेदार  ने  कहा  कि  यही  वह  नेशनल  हाई
 वे  है।  तो  श्रफसर  ने  कहा

 “I  am  seriously  asking  where
 is  the  National  Highway  No.  8.”
 The  gentleman  also  told  him,  “I
 am  also.  seriously  saying  that
 this  is  the  National  Highway  No.  8.”

 तो  वह  रास्ता  टूटा  फूटा  है  ।  लाखों  करोड़ों
 रुपये  लगाकर  श्राप  उस  के  बाजू  की  जमीन
 को  एक्वायर  कर  रहे  हो  ।  जो  नेशनल  हाई
 वे  है  उस  के  ऊपर  पहले  कच्चा  रास्ता  था  ।
 उस  पर  ाप  ने  एसफाल्ट  डाला  ।  प्राप  ने
 पौन  इंच  एसफाल्ट  डालने  का  श्रार्डर  दिया  ।
 ठेकेदारों  ने  श्राघा  इंच  ही  डाला  ।  एक  बारिश
 आयी  शौर  वहू  एसफाल्ट  बिल्कुल  साफ  हो
 गया।  भौर  श्राप  को  मालूम  है  कि  रास्ते
 का  एसफाल्ट  श्रगर  एक  बार  निकल  गया  तो
 फिर  उस  पर  पैच  नहीं  लगाया  जा  सकता  ।
 तो  जो  रास्ता  है  उस  के  ऊपर  श्ाघा  इंच  शौर
 पौना  इंच  का  लेश्र  डालने  के  बजाय  झगर
 श्राप  दो  इंच  का  या  डेढ़  इंच  का  एसफाल्ट
 का  लेयर  डाल  दें  तो  वह  रास्ता  कई  साल  तक
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 [श्री  ना०  मिं०  पटेल]
 बरबाद  न  हो  ।  जो  रास्ता  है  उसी  पर  कुछ
 करिये  ।  बाजू  की  जमीन  ले  कर  लाखों  करोड़ों
 रुपया  खच  करने  से  क्या  फायदा  होगा  ।  मेरा
 सुझाव  है  कि  इस  पर  भी  श्राप  थोड़ा  बहुत
 सोच  विचार  करें  शौर  बम्बई  से  भ्रहमदाबाद
 तक  का  जो  इंपारटेंट  रोड  चलता  है  उस  के
 ऊपर  ध्यान  देना  बहुत  जरूरी  है  ।

 दूसरी  बात  में  टेलीफोन  के  बारे  में
 कहना  चाहता  हूं  vt

 Mr,  Speaker:  After  5  minutes  the
 hon.  Member  goes  to  दसरी  बात  ।

 Shri  N.  N.  Patel:  Sir,  I  have  been
 waiting  for  so  many  days;  but  only  to.
 day  I  got  this  chance  to  speak.

 Mr.  Speaker:  Very  well.

 शो  ना०  नि०  पटेल  :  बम्बई  के  लोग
 मेरे  पास  श्राते  है  जिन  की  भ्रर्जी  आज  चार
 चार  पांच  पांच  साल  से  लगी  हैं  ।  उन  को  कहा
 जाता  है  कि  आप  को  टेलीफोन  झ्राप  के  नम्बर
 के  हिसाब  से  मिलते  जायेंगे  t  श्रभी  एक  भाई
 मेरे  पास  शाये  जन्हों  ने  कहा  कि  बम्बई  में
 एक  डेविड  सैसून  लायब्रेरी  है,  उस  के  एक
 हजार  भेम्बर  है  भ्रौर  भ्रच्छे  खानदानों  के  लोग
 उस  के  भेम्बर  हैं  ।  वह  चाहते  हैं  कि  वहां
 टेलीफोन  हो  tv  श्राज  चार  साल  से  वहां  के  लोगों
 ने  टेलीफोन  के  बारे  में  एप्लीकेशन  दिया
 हुआ  हैं  ।  उन  को  कहा  जाता  है  कि  श्राप  को
 प्रायरिटी  के  हिसाब  से  टेलीफोन  मिलेगा  ।
 और  यह  जन्हों  ने  मुझे  कहा-जिसे  सुन  कर
 मुझे  बड़ा  ताज्जुब  हुआ-कि  उसी  लाइब्रेरी
 के  सामने  एक  नया  होटल  लाबेला  शुरू  हुआ
 हैं  जिस  की  श्रोपनिंग  सेरीमनी  हमारे  माननीय
 पाटिल  साहब  ने  की  थी  a  में  उस  होटल के  श्रन्दर
 तो  नहीं  गया  मगर  मुझे  बताया  गया  है  कि
 उस  होटल  के  श्रन्दर  १२  टेलोफोन  दिये
 गये  हैँ  -  इस  होटल  को  शुरू  हुए  ६  महीने  नहीं
 हुए  हें  ।  तो  यह  भ्रजीब  बात  ह  जिन  का
 सालों  से  लिस्ट  पर  नाम  हैं,  जो  डिपाजिट  देने
 के  लिये  तैयार  हैं,  जिन  का  इंपारटेंस  है,  उन  को
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 टेलीफोन  नहीं  मिलता  ।  जब  हम  लोग
 ऐप्रोच  करते  हैं  तो  कहते  कि  उन  का  नाम
 लिस्ट  पर  हैं,  जब  उन  का  नम्बर  श्रायेगा
 तब  उन  को  टेलीफोन  दिया  जायेगा  ।  तो  इस  के
 बारे  में  सोचना  चाहिये  कि  श्रगर  श्राप  ने
 नामवार  लिस्ट  से  देना  है  तो  वैसे  ही  देना
 चाहिये  ।  जो  नये  झ्रादमी  हैं  उन  को  पहले
 नहीं  मिलना  चाहिये  ।

 दूसरे  हमारे  सूरत  के  लिय  भी  मिन्स्ट्री
 ने  कुछ  सोचा  है  कि  श्रंडर  ग्राउन्ड  केबिल
 दे  कर  ज्यादा  लोगों  के  लिये  टेलीफोन  की
 सहूलियत  दी  जाये  ।  लेकिन  जहां  [तक  में
 जानता  हूं  सूरत  के  लिये  जो  मैटीरियल  झाया
 था  उस  काम  के  लिये  वह  मेटीरियल  किसी
 दूसरी  जगह  भेज  दिया  गया  श्र  सूरत  वाले
 फिर  भी  चिल्ला  रहे  हैं  भ्रौर  वहां  पर  जो
 टेलीफोन  एक्सजेंज  की  बिल्डिग  बनने  वालौ
 थी  वह  भी  किसी  दूसरे  कारण  से  नहीं  बन  सकी
 हैं  ।  मेरा  सुझाव  हैं  कि  जो  सूरत  का  जूना
 पोस्ट  श्राफिस  है  वहां  पर  एक्सचेंज  को  बनाया
 जाये  और  टेलीफोन  की  जो  लोगों  की  ज्यादा
 मांग  है  उसे  पूरी  करन  का  प्रबन्ध  किया  जाय  ।

 श्री  प्रासर  (रत्नागिरि)  :  अध्यक्ष  महोदय,
 परिवहन  और  संचार  मंत्रालय  की  रिपोर्ट
 को  देखने  से  मालूम  होता  है  कि  इस  विभाग  ने
 कुछ  प्रगति  की  है  ।  लेकिन  जहाजरानी  बेड़े
 के  बारे  में  जितनी  हमने  श्रपेक्षा  रखी  थी
 उतनी  प्रगति  नहीं  हुई  शौर  इस  का  परिणाम
 यह  हैं  कि  हम  को  श्रपना  ६०  प्रतिशत  माल
 विदेशी  जहाजों  में  ढ़ोना  पड़ता  है  श्रौर  इस  के
 लिये  करोड़ों  रुपया  फारिन  एक्सचेंज  का  खर्च
 करना  पड़ता  है  t

 शिपिंग  पालिठी  कमेटी  की  रिपोर्ट  के
 अनुसार  हमारा  शिपिंग  टनेज  सन्‌  १६५४
 तक  २०,००,०००  (  बीस  लाख  टन  )  होना
 आवश्यक  था  लेकिन  श्राज  की  हमारी  शिपिंग
 के  बारे  में  जो  पालिसी  है  उस  को  देखते  हुए
 द्वितीय  पंचवर्षीय  योजना  में  भी  हम  दस  लाख
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 टन  भी  नहीं  कर  सकेंगे  ।  तो  इसकी  ओर
 ध्यान  दिया  जाये  और  जहाजी  बेड़े  का  लक्ष्य
 पूरा  करने  के  लिये  तीसरी  पंचवर्षीय  योजना  में
 झावश्यक  अनुदान  दिया  जाये  ।

 हमारे  यहां  सीमैन  की  बेरोजगारी
 दिन  प्रति  दिन  बढ़ती  जा  रही  है  -  तो  इस  पर
 पूरा  ध्यान  दिया  जाये  कि  हमारे  जहाजों  पर
 कोई  परदेष्षी  श्रादमियों  को  नौकरी  न  दी  जाये  v
 और  भपने  सीमैन  को  पूरी  सुविधायें  देने  की  ओर
 ध्यान  दिया  जाये  ।

 दूसरी  बात  मैं  बम्बई  के  हार्बर  के  सम्बन्ध
 में  कहना  चाहता  हूं  ।  बम्बई  के  बन्दरगाह  में
 दिन  पर  दिन  सिल्टिग  बढ़ता  जा  रहा  है,
 इसलिये  वहां  हैवी  ड्रेजिग  की  श्रावश्यकता  है
 जिस से  झाने  जाने  के  चैनल्स  ठीक  रहें  ।

 बम्बई  के  बन्दरगाह  में  माल  की  यातायात
 बहुत  बढ़ी  हे  शौर  भीड़  भी  बहुत  रहती  है  तो
 इसको  कम  करने  की  दृष्टि  से  एक  नया  भ्रच्छा
 पोर्ट  बम्बई  के  नजदीक  बनाना  झ्रावद्यक  हैं  ।
 रत्नागिरि  कोस्टलाइन  पर  कोई  भच्छा
 स्थान  देखकर  एक  मेजर  पोर्ट  बनाया
 जाये  ।

 सैकिड  शिपयार्ड  के  बारे  में  मिनिस्टर
 साहब  ने  बताया  कि  हम  ने  उस  बारे  में  श्रभी
 तक  निर्णय  नहीं  लिया  हैँ  ।  द्वितीय  शिपयार्ड
 के  बारे  में  जो  तीन  सिफारिशें  थीं  उन  में
 मजगांव  डाक  को  ज्यादा  महत्व  दिया  गया  था,
 और  बताया  गया  था  कि  वहां  पर  सैकिड
 शिपयार्ड  बहुत  इकानामिकल  रहेगा  ।  मेरी
 प्रार्थना  है  कि  श्रेगर  श्रभी  तक  कोई  निर्णय
 इस  विषय  में  नहीं  किया  गया  है,  तो  आगे
 ऐसी  जगह  के  लिये  निर्णय  लिया  जाये  जहां
 वह  इकानामीकली  बन  सके  ।  मेरा  सुझाव  है
 कि  यह  निर्णय  मजगांव  के  लिये  लिया  जाये।

 पोस्ट  जोर  टेलीग्राफ  के  बारे  में  एक  बात
 ठीक  हो  गयी  कि  उस  के  लिये  आप  ने  एक  बोड्ड
 बना  दिया  ।  लेकिन  बोर्ड  बनाने  के  श्रतिरिक्त
 सरकार  के  ऊपर  एक  झौर  जिम्मेदारी  है  ।
 जैसे  रेलवे  बोर्ड  ने झपने  सब  एम्प्लाईज
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 को  सुविधायें  दी  हैं  इसी  प्रकार  पोस्ट  एंड
 टेलीग्राफ  विभाग  के  एम्प्लाईज  को  भी  सुविधायें
 देने  का  प्रयत्न  होना  चाहिये  ।  मकान  आदि  की

 जो  जो  सुविधायें रेलवे  बोर्ड  ने  दी  हैं  वे  ही
 सुविधाये  इस  विभाग  को  भी  अपने  कर्मचारियों
 को  देनी  चाहियें  ।

 सैकिड  प्लान  पीरियड  में  देहातों  में  जितने
 पोस्ट  भ्राफिस  खोलने  की  प्रावश्यकता  थी
 उन  को  भ्रभी  तक  नहीं  खोला  गया  है  ।  मेरी
 प्रार्थना  है  कि  सेकिड  प्लान  पीरियड  में
 जहां  जहां  पोस्ट  झ्ााफिस  खोलने  की  ग्रावर्यकता
 है  वहां  पोस्ट  आफिस  प्रवश्य  खोले  जायें  ।
 लोग  कहते  हें  कि  यह  सरकार  कहती  तो  है
 लेकिन  पोस्ट  आफिस  नही  खोलती  ।  तो
 इस  झोर  ध्यान  दिया  जाये  t

 इस  के  बाद  मैं  इस  बात  की  झोर  ध्यान
 श्राकषित  करना  चाहता  हूं  कि  पोस्ट्स  एंड
 टेलीग्राफ्स  के  कर्मचारियों  के  सविस  कंडक्ट
 ्ल्ज्ञ  में  चेंज  करना  शप्रावइ्यक  है  ।  इस  का
 कारण  यह  है  कि  ये  सब  रूल्ज़  ब्रिटिशर्ज  के
 ज़माने  के  हैं।  इस  विषय  में  रूल  ४-ए  श्रौर
 ४-बी  का  में  विशेष  रूप  से  ज़िक्र  करना  चाहता
 हूं  7  थोड़े  दिन  पहले  पोस्ट्स  एंड  टेलीग्राफ्स
 एम्पलाईज़  यूनियन  ने  चीनी  आक्रमण  के
 विरुद्ध  एक  प्रस्ताव  पारित  किया  ।  सरकार
 ने  उस  पर  आपत्ति  की  और  कहा  कि  यह
 पालिटिक्स  है  ny  में  यह  पूछना  चाहता  हुं  कि
 यदि  श्राक्रमणकारियों  के  विरुद्ध  प्रस्ताव
 पारित  करना  पालिटिक्स  है,  तो  फिर  राष्ट्र
 की  सुरक्षा  क्या  है।  ऐसे  नियमों  को  बदलना
 आवश्यक  है  v

 जहां  तक  पोस्टल  एफ़िशेन्सी  का  सम्बन्ध
 है,  में  उस  के  बारे  में  कुछ  अनुभव  बताना
 आवश्यक  समझता  हूं  ।  बम्बई  में  एक  मकान
 में  एक  नीचे  रहने  वाले  श्रादमी  ने  उसी  मकान
 की  पांचवी  मंजिल  पर  रहने  वाले  दूसरे  झ्ादमी
 को  टेलीग्राम  भेजा  ।

 एक  माननीय  सदस्य  :  उस  ने  उस  को
 टेलीग्राम  भेजा  ही  क्‍यों  ?
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 श्री  श्रासर :  झ्रादमी  ऊपर  जा  कर  बात
 कर  सकता  है,  लेकिन  उस  श्रादमी  ने  टैस्ट
 करने  के  लिए  वह  टेलीग्राम  भेजा  ।  यह  कितने
 आ्राइचर्य  की  बात  है  कि  वह  टेलीग्राम  छः
 सात  दिन  के  बाद  मिला  ।  पोस्टल  एफ़िशेन्सी  की
 यह  स्थिति  ठीक  नहीं  है  श्रौर  इस  तरफ़  ध्यान
 दे  कर  इस  में  सुधार  किया  जाना  चाहिए।  /ति

 एक्सप्रेस  डिलिब्नी  पत्र  पोस्ट  किया  जाता  है
 तो  कहा  जाता  है  कि  एक्सप्रैस  डिलिब्री  मत
 कीजिए  ओर  उस  का  कारण  यह  बताया
 जाता  है  कि  एक्सप्रैस  डिलिब्री  लैटर  रेगुलर
 सैटर  से  भी  देर  में  पहुंचता  है।  मैं  यह  निवेदन
 करना  चाहता  हूं  कि  इस  स्थिति  पर  विचार
 किया  जाये  और  इस  में  एफ़िशेन्सी  लाई
 जाये  ।

 हम  ने  यह  भी  नुभव  किया  है  कि
 देहात  में  इकानोमी  के  नाम  पर  पोस्टमैन  की
 संख्या  कम  कर  दी  गई  है,  जिस  का  परिणाम
 पह  हुआ  है  कि  जिन  इन-एक्सैसीबल  श्लौर
 बैकवर्ड  एरियाज़  में  डिलिब्नी  दो दिन  बाद  होती
 थी,  वहां  श्रब  छः  सात  दिन  के  बाद  डिलिब्री
 होती  है  ।  यह  स्थिति  संतोषजनक  नहीं  है  भौर
 इस  तरफ़  ध्यान  दिया  जाना  चाहिए  ।  इस
 बात  का  प्रयत्न  किया  जाना  चाहिए  कि  जिन
 स्थानों  में  पोस्टमेन  कम  किए  गए  हैं,  वहां
 डिलिब्नी  का  ठीक  प्रबन्ध  हो  ।

 झाज  बड़े  बड़े  हाईवेज़,  कन्क्रीट  रोड्ज़
 भ्रौर  एसफ़ाल्ट  रोड्ज  बन  रही  हैं,  लेकिन  इस
 बात  की  खास  झावद्यकता  है  कि  देहात
 में  ट्रांसपोर्ट  फसिलिटीज  ज्यादा  से  ज्यादा  मिलें  ।
 इस  शोर  ध्यान  देना  श्रावश्यक  है  ।  लेकिन
 यह  दुख  की  बात  है  कि  हमारी  इस  मिनिस्ट्री
 की  श्रोर  से  देहात  में  रोड्ज़  श्रौर  रास्तों  की
 अवस्था  ठीक  करने  के  लिए  कोई  प्रयत्न  नहीं
 किया  जा  रहा  है।  देश  में  विकास  योजनाभों
 के  भन्तर्गंत  छोटे  छोटे  रास्ते  बनाए  जाते  हैं  ।
 विकास  योजनाझ्रों  के  नाम  पर  करोड़ों  रुपए
 खर्च  किए  जाते  हैं  श्रौर  जनता  भी  खाली  पेट
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 वहां  पर  श्रमदान  करती  है  -  लेकिन  उन
 रास्तों  के  बन  जाने  के  बाद  उन  का  मालिक
 कोई  नहीं  बनना  चाहता  ।  जब  लोकल  बोडे
 को  बताया  जाता  है  कि  रास्ता  तैयार  हो  गया
 है,  श्राप  इस  को  हाथ  में  ले  लें,  तो  वह  कहते  हैं
 कि  हमारी  आर्थिक  स्थिति  ठीक  नहीं  है  भौर
 भ्ाथिक  कठिनाई  के  कारण  हम  इस  को  हाथ
 में  नहीं  ले  सकते  हैं  ।  न  ही  स्टेट  गवनमेंट
 ऐसे  रास्तों  को  भपने  हाथ  में  लेती  है  ।  इस
 सम्बन्ध  में  हमारा  श्रनुभव  यह  है  कि  इन
 रास्तों  की  मरम्मत  ठीक  तौर  पर  नहीं  की
 जाती  है  और  एक  वर्ष  के  भ्रन्दर  ही  वे  बारिश
 की  वजह  से  बह  जाते  हैं  भौर  परिस्थिति  इतनी
 खराब  हो  जाती  है  कि  कोई  यह  नहीं  कह  सकता
 कि  वहां  पर  रास्ता  बना  भी  था  या  नहीं  ।
 कम्यूनिटी  डेवेलपमेंट  ब्लाक  की  श्रोर  से  ये
 रास्ते  बन  जाने  के  बाद  इन  को  स्टेट  गवर्नमेंट
 ले  ले,  इस  तरफ़  ध्यान  देना  प्रावश्यक  है  ।
 मंत्री  महोदय  शायद  यह  कहेंगे  कि  यह  स्टेट
 का  प्रश्न  है,  हम  इस  में  क्‍यों  दखल  दें,  लेकिन
 कम्यूनिटी  डेवेलपमेंट  के  श्रन्तर्गत  सैन्टर  की
 और  से  हम  यह  काम  कर  रहे  हैं  झ्ौर  इस  पर
 करोड़ों  रुपए  खर्च  कर  रहे  हैं  शौर  लोग  भी
 इस  में  श्रमदान  कर  रहे  हैं,  इस  पर  भी  इन  रास्तों
 की  हालत  ठीक  न  हो,  तो  जनता  में  फ्रस्ट्रेशन
 होता  हैं  श्रौर  विकास  योजनाझों  के  प्रति  उस
 में  निराशा  होती  है  ।  इस  लिए  यह  प्रावश्यक
 है  कि  विकास  योजनाश्रों  के  भन्तर्गत  जो  रास्त
 बनें,  उन  को  स्टेट  गवनंमेंट  अपने  हाथ  में  ले
 और  उन  पर  उस  का  कंट्रोल  रहे  ।  इस  विषय
 में  सेंटर  की  ओर  से  जो  भी  सहायता  ग्रावध्यक
 हो,  वह  दी  जाये  ।

 मुझे  दुख  के  साथ  कहना  पड़ता  ह  कि
 टूरिज्म  की  दृष्टि  से  बम्बई  स्टेट  की  भोर
 जितना  ध्यान  देना  भावद्यक  है,  वह  नहीं  दिया
 जा  रहा  है।  इस  बात  पर  प्रकाश
 डालना  शअ्रावश्यक  हैं  कि  हमारे  यहां
 विशेषत:  महाराष्ट्र  में  टूरिस्ट्स  के  देखने
 लायक  छत्रपति  शिवाजी  महाराज  के  जो
 पुराने  किले  रायगढ़,  सिधुदुर्ग,  प्रतापगढ़  हैं,  वहां
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 कोई  भी  ऐसा  स्थान  नहीं  है,  जहां  टरिस्ट
 लोग  आराम  से  प्रवास  कर  सकें  ।  हमारा
 आ्राग्रह  है  कि  जहां  हम  टरिस्ट्स  को  श्रालीशान
 बगीचे  श्रादि  दिखाते  हैं,  वहां  हम  को  उन्हें  वे
 स्थान  दिखाने  का  भी  प्रयत्न  करना  चाहिए,
 जहां  पर  हमारे  लोगों  ने  शौर्य  दिखाया  हैँ  श्नौर
 जिन  से  हमारे  प्राचीन  इतिहास  की  झलक
 मिलती  है।इस  लिए  मेरी  प्रार्थना  है  कि  इन
 स्थानों  को  भी  टूरिज्म  की  दृष्टि  से आवश्यक
 माना  जाये  और  इन  किलों  के  प्राधान्य  को  देखते
 हुए  इन  को  महत्व  दिया  जाये  भ्रौर  वहां  पर
 टूरिज्म  की  उचित  व्यवस्था  की  जाय,  क्‍योंकि
 इन  के  द्वारा  हमारा  प्राचीन  इतिहास  सब  के
 सामने  श्राता  है  ।

 एक  झावदयक  बात  यह  है  कि  सिधु
 दुरग  रत्नागिरि  डिस्ट्रिक्ट  में  है  ।  वह  दरया
 में  है  झीर  देखने  के  लायक  है,  लेकिन  सरकार
 की  शोर  से  उस  की  मरम्मत  नहीं  की  जाती
 हैं  श्रोर  उस  को  उचित  महत्व  प्रदान  करने
 के  लिए  जा  प्रबन्ध  किया  जाना  चाहिए,  वह
 नहीं  किया  जाता  है।  मेरी  प्रार्थना  है  कि  वहां
 'पर  श्रच्छी  व्यवस्था  की  जाये  ।

 श्यो  हत्यागों  (देहरादून):  कहां  है  वह
 किला  ?

 श्यो  झासर  :
 'डिस्ट्रिकट में  ।

 मालवन,  रत्नागिरि

 श्रभी  हाल  ही  में  मैसूर  में  एलू  ९ गोलीबारी--
 फार्यरिंग--हुई  थी  ।  उस  समय  बेलगाम  से
 दिल्ली  शौर  दिल्ली  से  बेलगाम  ट्रंक-काल
 करने  का  प्रयत्न  किया  गया,  लेकिन  वह  सारा
 दिन  एनगेज्ड  रहा  1  उन्होंने  कहा  कि  हम
 ट्रंककाल  नहीं  लेते,  नहीं  ले  सकते  1
 म  यह  जानना  चाहता  हू

 Was  in  the  direction  of  the  Ministry
 not  to  take  trunk  calls  from  Belgaum
 to  Delhi  or  Delhi  to  Belgaum?  यह

 जानना  ै भ्रावकयक  है  t  इसबारे  में  यह
 परेशानी  हुई  कि  बहुत  से  लोग  समाचार  भेजना
 चाहते  थे,  लेकिन  वे  नहीं  भेज  सके  ।  इस  का
 खुलासा  दिया  जाये  |
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 टेलोफ़ोन  डारेक्ट्री  पहले  हर  एक
 पार्लियामेंट  के  मेम्बर  के  घर  पर  आती  थी  ,
 लेकिन  श्रब  हमें  यह  सुझाव  मिला  है  कि  उस  को
 टेलीफ़ान  आफिस  से  लेने  की  व्यवस्था  को
 जाये  ।  पता  नहीं,  यह  कया  गड़बड़  हुई  है  ।
 इसकी  भ्रोर  सरकार  को  ध्यान  देना  चाहिए  ।

 श्रब  में  अपनी  कांस्टीच्युएन्सी  के  बारे
 में  दो  तीन  बातें  बताना  आवश्यक  समझता
 हूं।  हमारे  शिपिंग  मिनिस्टर  श्री  राज
 बहादुर  थोड़े  दिन  पहले  हमारे  डिस्ट्रिक्ट
 में  प्रवास  कर  के  आए  हैं।  वहां  की  स्थिति
 क्‍या  है,  उन्होंने  इस  का  प्रत्यक्ष  परिचय  पा
 लिया  है।  वहां  पर  बहुत  समय  से  एक
 बात  पेंडिंग  पड़ी  हुई  है  श्रोर  बहू  इन्टरमीडिए  ट
 पोर्ट्स  की  है।  उस  के  बारे  पें  वहां  झबहा
 चल  रहा  है।  सरकार  की  ओर  से  उस  का
 निर्णय  नहीं  दिया  जाता  है  कि  वह  कौन  सा
 पोर्ट  बनाना  चाहती  है।  इस  का  परिणाम
 यह  है  कि  हर  पोर्ट  वाला  कहता  है  कि  हमारे
 यहां  पोर्ट  बनना  आ्रावव्यक  है  ।  मेरी
 प्राथना  है  कि  इस  बारे  में  झगड़ा
 मिटाने  के  लिए  यह  भ्रावश्यक  है  कि  जहां  भी
 पोर्ट  बनाना है,  उस  का  तुरन्त  निर्णय  कर  दिया
 जाय  |

 संकिड  फाइव  यीअर  प्लान  में  हमारे
 माइनर  पोर्ट्स  के  लिए  कुछ  एमाउण्ट  सैंक्शन
 हुआ  था।  मैने  यह  प्रश्न  पूछा  था  कि  जो

 [  एमाउंट  सैंक्शन  किया  गया  है,  उस  में  से  कितना
 खर्च  हुआ  है  श्रौर  हमारे  यहां  कितने  पोर्ट्स
 का  डेवेलपमेंट  हुआ  है।  मुझे  बताया  गय।
 कि  इस  विषय  में  झावद्यक  इन्फर्मशन  मिलने
 के  बाद  दी  जायगी।  वह  इन्फर्मेशन  ब्मी
 तक  नहीं  मिली  है।  लेकिन  सैकिड  प्लान
 पीरियड  तो  पूरा  होने  को  भाया  है।  मुझे
 लगता  है  कि  एक  दो  पोट्स  में  थोड़ा  पैसा
 खर्च  हुआ  है,  बाकी  पोर्ट्स  वैसी  की  वैसी
 हैं।  मेरी  प्रार्थना  है  कि  सैकंड  प्लान  पीरियड
 पूरा  होने  से  पहले  रत्नागिरी  डिस्ट्रिक्ट  की
 पोर्ट्स  के  बारे  में  पैसा  खर्च  किया  जाय  शौर
 उन  को  डेवेलप  किया  नाय ।
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 [at  श्रासर]
 इन-एक्सेसीबल  एरियाज  में  टेलीग्राफ

 आफिस  की  बहुत  आवध्यकता  है।  हमारे
 यहां  कई  ऐसे  स्थान  हैं,  जहां  यदि  कोई  बीमार
 हो  जाय,  या  खलास  हो  जाय  और  उस  का
 समाचार  भेजना  हो,  तो  वह  भेजना  सम्भव
 नहीं  है।  इस  का  कारण  यह  है  कि  इन-
 एक्सेसीबल  भौर  बैकवर्ड  एरियाज  में  कोई
 ढ्ांस्पो्टे  फंसिलिटीज़  नहीं  हैं।  मेरी  प्रार्थना
 है  कि  ऐसे  एरियाज़  में  टेलीग्राफ  श्राफिस
 खोलने  का  प्रबन्ध  करना  झावश्यक  है।
 हर  एक  स्थान  पर  ऐसी  व्यापारी  व्त्ति  नहीं
 होनी  चाहिए  कि  मुनाफा  होता  है,  तो  हम
 खोलेंगे,  नहीं  तो  नहीं  खोलेंगे।  ऐसा  विचार
 न  करते  हुए  जहां  जहां  ऐसी  स्थिति  है,  वहां
 वर  टैलीग्राफ  श्राफिस  खोलने  की  व्यवस्था
 की  जाय।

 कोकण  शिपिंग  कमेटी  की  रिपोर्ट  के
 बारे  में  बड़ी  देरी  हो  रही  है।  मेरी  प्रार्थना
 है  कि  इस  पर  जल्दी  निर्णय  किया  जाय।
 वहां  की  फेरी  सविस  ठीक  नहीं  है।  जब  चाहे,
 तब  वे  डिसकनेक्ट  कर  सकते  है।  इस  लिए
 इस  ओर  ध्यान  दिया  जाना  चाहिए।

 Mr.  Speaker:  Dr.  Sushila  Nayar.
 Then  I  will  call  Shri  Osman  Ali  Khan,
 and  then  this  side.  Hon.  Members  who
 have  spoken  ought  to  continue  to  sit
 in  the  House.

 An  Hon,  Member:  Yes,  we  are
 trying.

 Dr.  Sushila  Nayar  (Jhansi):  The
 subject  of  transport,  I  think,  is  second
 only  to  food  production  in  its  urgency
 and  in  the  effect  it  has  on  the  life  of
 the  masses  in  our  country.  We  do  not
 have  enough  hospitals  in  the  country.
 If  we  can  have  good  roads  and  good
 transport  facilities,  we  can  carry  the
 sick  to  the  nearest  hospital  or  dispen-
 sary  within  a  reasonable  time  and  with
 without  too  much  damage  as  a  result
 of  the  journey.

 Similarly,  today  we  find  the  strange
 spectacle  that  excellent  foodstuffs,

 MARCH  23,  960  for  Grants  7604

 fruits,  vegetables  and  other  food  arti-
 cles  are  going  dead  cheap  in  certain
 parts  of  the  country,  while  they  are
 most  costly  in  certain  other  parts  of
 the  country  simply  because  there  are
 not  enough  transport  facilities  to  en-
 able  these  things  to  be  transported
 from  one  part  of  the  counfry  to  the
 other  with  speed  and  rapidity.

 It  is  very  gratifying  that  the  Trans-
 port  and  Communications  Ministry
 has  constituted  a  non-lapsing  road
 fund  so  that  money  which  is  not  used
 in  one  financial  year  can  be  used  in
 the  coming  year,  and  the  same  prin-
 ciple  has  also  been  applied  to  the
 fund  for  shipping  purposes.  However,
 the  provision  made  for  these  purposes
 is  most  inadequate.

 Shri  Raghunath  Singh  has  _  said
 enough  about  shipping,  so  I  will  con-
 centrate  on  the  need  for  a  better  and
 bigger  plan  provision  for  the  roads  in
 our  country.

 The  National  Council  of  Applied
 Economic  Research  has  recently  pub-
 lished  a  report  by  Mr.  Lokanathan  in
 which  facts  and  figures  have  been
 quoted  to  prove  the  importance  of
 road  transport  in  national  economy.
 According  to  this  report  in  1957-58  the
 net  contribution  by  road  transport  to
 the  finances  of  the  country  was  Rs.95:55
 crores;  the  gross  contribution  was
 Rs.  33.55  crores  and  the  difference
 was  the  money  spent  on  roads,  ad-
 ministration  and  everything  else  com-
 bined.  Thus,  the  total  amount  that
 the  Government  earned  from  road
 transport  was  a  substantial  sum  of
 Rs.  95.55  crores.  As  against  this,  dur-
 ing  the  same  period,  the  net  contri-
 bution  made  by  the  railways  to  the
 finances  of  the  country  was  Rs.  54.55
 crores,  which  means  it  was  Rs.  4
 crores  less  than  the  contribution  made
 by  road  transport.  Yet,  if  we  look
 at  the  plan  provision,  the  railways
 get  at  least  five  times  the  money
 allotted  to  road  transport.

 Iam  not  decrying  the  necessity  for
 the  expansion  of  railways,  money  has
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 to  be  spent  if  the  railway  system  has
 to  be  extended  in  this  country,  but
 when  we  have  done  with  somewhat
 inadequate  or  not  very  beautiful  rail-
 way  stations  for  a  number  of  years,
 we  can  manage  to  go  on  with  them  for
 a  few  more  years,  instead  of  beauti-
 fying  the  railway  stations  here  and
 there,  having  more  beautiful  build-
 ings,  or  making  the  railway  lines
 double.  We  can  carry  on  with  some
 difficulty.  What  is  nicessary  is  that
 We  open  up  those  paris  of  the  coun-
 try  which  have  not  becn  opend  up,
 and  open  them  up  as  rapidly  as  possi-
 ble.  If  it  can  be  done  by  extending
 the  railway  system,  by  all  means  let
 the  railway  system  be  extended  to
 these  areas.  But  it  is  much  cheaper
 and  much  quicker  to  open  up  these
 areas  with  the  help  of  road  transport
 than  it  is  by  extending  the  railway
 lines.  Therefore,  I  plead  that  a  better
 provision  should  be  made  for  expand-
 ing  the  road  transport  for  opening  up
 many  of  the  areas  which  are  today
 inaccessible.

 3.50  hrs.

 [Mr,  Deputry-SpeaKer  in  the  Chair]

 Apart  from  the  advantages  which  are
 obvious  ag  a  result  of  setting  up  of
 road  transport  and  communications
 for  linking  up  these  backward  areas
 in  the  interior  with  the  rest  of  the
 country,  road  transport  offers  a  con-
 siderable  amount  of  opportunities  for
 gainful  employment,  which  is  very
 urgently  needed  in  this  country

 It  is  a  strange  kind  of  irony  that  we
 are  increasing  the  burden  on  road
 transport  by  the  levy  of  taxes  on  die-
 sel  and  by  the  levy  of  extra  taxes  on
 tyres  and  so  on.  Cars  may  be  a  lux-
 ury  article,  although  that  is  also  a
 questionable  point,  but  buses  cer-
 tainly  are  the  poor  man’s  mode  of
 transport,  and  they  arc  by  no  stretch
 of  imagination  an  item  of  luxury.  The
 bus-owners  are  not  going  to  pay  the
 extra  taxation  that  we  have  levied  on
 them,  but  the  extra  burden  is  going
 to  fall  on  the  poor  man  in  this  country
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 who  has  to  travel  by  the  buses,  be-
 cause  he  can  have  no  other  or  better
 means  of  transport.

 I,  therefore,  plead  that  the  hon.
 Minister  should  take  up  this  matter
 with  the  Finance  Ministry  and  see  to
 it  that  we  provide  good  and  cheap
 transport  for  the  common  man  in  this
 country  and  extend  the  transport  sys-
 tem  particularly  to  those  areas  which
 are  today  not  connected  by  any  other
 means.

 I  represent  an  area  which  is  very
 backward,  namely  the  area  of  Jhansi
 in  Bundelkhand.  The  roads  are  in
 a  miserable  condition  in  that  area,  and
 there  are  many  rivers  flowing  all
 around,  dividing  up  the  whole  area
 during  the  rainy  season,  so  that  there
 are  no  means  by  which  people  can
 get  from  one  part  ot  the  district  to
 another  part  of  the  same  district.

 The  hon.  Minister  has  been  good
 enough  to  promise  one  bridge  over
 the  Betwa  in  that  area  at  Noteghat.  I
 hope  the  construction  of  this  bridge
 would  be  taken  up  as  early  as  possi-
 ble.  But  there  are  many  other  simi-
 lar  rivers  in  that  locality  which  need
 bridges.  The  roads  are  so  awful  that
 even  for  a  bullock-cart  to  go  on  some
 of  those  roads,  is  very  difficult.  It  is
 amazing  how  the  people  have  _  con-
 tinued  to  live  in  those  conditions  for
 hundreds  of  years.  It  is  time  that
 our  Government  pay  some  attention
 to  these  backward  areas  in  U.P.,  in
 Madhya  Pradesh  and  in  the  hill  areas
 of  our  country,  and  laid  good  roads,
 so  that  these  areas  can  be  linked  up
 with  other  parts  of  the  country,  both
 in  the  interests  of  the  people  living
 in  those  areas  and  also  in  the  interests
 of  the  overall  economy  of  the  country.
 I  wish  to  add  that  even  for  the  de-
 fence  of  the  country,  it  is  most  im-
 portant  that  more  attention  is  paid  to
 the  roads,  and  particularly,  to  roads
 along  our  border  areas  in  the  north
 and  in  the  east.

 Something  has  already  been  said  on
 the  subject  of  tourism  and  tourists.  I
 find  that  while  some  beautiful  big
 hotels  have  been  put  up  in  places  like
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 (Dr.  Sushila  Nayar]
 Delhi  or  Banaras,  in  most  other
 places  the  facilities  are  very  inade-
 quate.  The  guides  are  even  more  in-
 adequate  than  the  accommodation.  In
 Bombay.  a  system  has  been  instituted
 whereby  some  ladies  from  gooa  mid-
 dle-class  families,  wanting  part-time
 -employment  have  been  employed  on

 a  part-time  basis.  They  are  informed
 when  there  are  tourists  of  a  particular
 intellectual  type.  These  ladies  are
 given  training  for  giving  proper  in-
 formation  to  the  tourists.  I  wish  that
 this  system  could  be  extended  to
 other  parts  of  India  also.  It  will  be
 very  helpful,  and  it  will  result  in
 giving  a  good  impression  to  the  peo-

 ple  visiting  our  country.

 Then,  at  the  airports  and  the  rail-
 way  stations,  particularly  at  the
 airports  which  are  within  the  juris-
 diction  of  this  Ministry,  I  wish  the
 staff  can  be  instructed  to  behave  in
 a  proper  manner.

 Shri  Rajendra  Singh  (Chapra):  Im-
 possible.

 Dr.  Sushila  Nayar:  Two  days  ago,
 I  happened  to  be  coming  from
 Banaras.  Due  to  the  bad  weather,  the
 ‘plane  had  to  turn  back  and  go  back
 to  Banaras.  We  had  to  spend  the
 night  there.  While  we  were  waiting
 at  the  airport  to  know  whether  the
 plane’  would  take  off  on  that  even
 ing  or  not,  the  airport  officers  were
 shouting  in  such  a  manner  at  the
 lower  staff  that  one  of  them  started
 screaming  so  that  those  foreigners
 who  were  there  started  looking  this
 way  and  that  way.  So,  I  went  out,
 some  other  persons  out  of  them  also
 followed  me,  but,  fortunately,  the
 airport  officer  knew  Hindi;  so,  I  spoke
 to  him  and  spoke  also  to  the  air  hos-
 tess,  and  asked  her  to  go  and  tell
 these  fellows  not  to  behave  in  that
 manner.  These  foreigners  are  here
 perhaps  just  for  the  day,  and  if  they
 hear  us  shouting  in  this  manner,  they
 will  carry  back  the  impression  that
 this  is  how  Indians  behave.  Therefore,
 all  persons  employed  in  our  aviation
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 service  have  to  be  particularly  care-
 ful  as  to  what  they  do,  how  they
 speak  and  how  they  act,  and  what  im-
 pression  they  will  be  giving  to  the
 foreign  visitors  visiting  our  country.

 I  wish  a  little  more  attention  88
 given  to  the  promotion  of  internal
 tourism  in  our  own  country.  We
 need  to  know  more  about  our  own
 country  and  about  people  in  different
 parts  of  the  country.  Some  train  trips
 have  been  arranged,  but  I  wish  the
 Ministry  would  arrange  some  bus
 trips,  some  road  transport  trips  in  the
 same  manner  at  concessional  rates,
 for  students,  for  Government  em-
 ployees,  for  schoo]  teachers  and  for
 other  sections  of  our  population  like
 our  rural  masses  and  so  on.  It  will
 be  helpful  to  all  concerned.

 I  wish  to  say  a_  little  about  the
 P  &  T  Department  and  the  work  that
 has  been  entrusted  to  the  Postal  De-
 partment  for  the  sale  of  national  sav-
 ings  certificates.  From  all  over  the
 country,  we  gct  complaints  that  the
 postal  staff,  instead  of  encouraging
 the  people  in  the  process  of  buying
 these  national]  savings  certificates,  do
 everything  that  is  likely  to  discourage
 the  people  from  undertaking  this
 activity.  Somehow  or  the  other,  the
 Postal  Department  employees  have
 got  an  impression,  they  have  a  feel-
 ing  that  this  is  an  extra  burden  that
 has  been  imposed  on  them  and  that  it
 is  really  not  their  job.  How  that  im-
 pression  can  be  removed  is  for  the
 hon.  Minister  to  decide.  We  sug-
 gested  that  perhaps  they  should  be
 given  some  extra  remuncration  for
 doing  this  work.  The  Department  said
 that  they  would  give  these  people
 some  extra  remuneration  if  they  did
 work  beyond  a  certain  scale.  I  un-
 derstand  that  the  whole  process  has
 been  made  so  cumbersome  and  _  s0
 complicated  that  nobody  can  really
 draw  that  extra  emolument  that  has
 been  promised.  It  should  be  simpli-
 fied.  I  have  no  doubt  in  my  mind
 that  the  national  savings  movement
 can  grow  in  this  country  only  with
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 the  help  and  encouragement  of  the
 postal  department.  The  hon.  Minis-
 ter  must  see  to  it  that  the  bottlenecks
 are  removed.

 4  brs.

 In  order  to  achieve  this,  some  kind
 of  a  co-ordination  committee  consist-
 ing  of  representatives  of  the  postal
 department,  the  Finance  Ministry  and
 probably  of  the  National  Savings  Or-
 ganisation  has  been  set  up.  The  Cen-
 tral  Advisory  Board  for  National  Sav-
 ings  recommended  that  in  those  co-
 ordination  committees,  some  non-
 official  representatives  of  the  State
 and  Centra]  Advisory  Boards  should
 also  be  included  at  different  levels.
 When  this  recommendation  was  com-
 municated  to  the  Ministry,  we  got
 back  the  reply  that  the  committee  is
 a  departmental  body  to  iron  out  the
 difficulties  and  the  inclusion  of  non-
 officials  will  result  in  interference  by
 them  and  hamper  the  work.  It  is  a
 strange  kind  of  attitude  where  non-
 officials  are  considered  interfering
 busy-bodies—a  nuisance—and  the
 officials  are  the  people  who  are  there
 to  smoothen  out  things.  If  the  non-
 officials  are  so  very  interfering,  I  pre-
 sume  the  Ministers  will  also  come  in
 that  category,  and  the  officials  pro-
 bably  do  not  like  any  interference  by
 th  (Interruptions)

 Shri  Rajendra  Singh:  They  are  as
 much  untouchable  as  we  are!

 Mr.  Deputy-Speaker:  Not  so  much
 of  interference  now.

 Dr.  Sushila  Nayar:  I  suggest  that
 the  hon.  Minister  might  look  into
 this  and  curb  this  attitude  of  the  bur-
 eaucracy  to  whatever  extent  it  is
 possible  for  him  to  do.  We  have  as
 much  interest  in  the  smooth  running
 of  the  department  at  heart  as  any  of
 these  officers  can  have.  Why  should
 they  think  that  a  non-official  on  the
 co-ordination  committee,  who  can
 point  out  the  difficulties  of  the  public
 to  them  and  focuss  their  attention  to
 it,  is  likely  to  be  an  interfering  buey-
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 body  rather  than  a  helpful  person  who
 can  tel]  them  how  these  difficulties
 can  be  overcome?

 Lastly,  I  wish  to  say  a  word  with
 regard  to  the  delays  in  coming  to  deci-
 sions  and  in  the  implementation  of
 those  decisions.  For  instance,  there
 was  a  proposal  to  introduce  a  ration-
 alised  type  of  agency  system  for  na-
 tional  savings  from  the  Ist  of  April.
 Suddenly  we  got  a  letter  from  the
 Ministry  saying  that  there  are  too
 many  difficulties,  there  is  not  enough
 paper,  they  cannot  publish  the  forms
 ete.  and  therefore,  this  decision  may
 now  be  postponed  for  another  six
 months,  to  the  lst  October.  Nearly
 a  year  has  already  passed.  Now  an-
 other  six  months  are  added  to  it.  This
 is  not  the  only  instance.  This  is  only
 one  instance  of  delays  in  the  imple-
 mentation  of  decisions.  These  delays
 are  very  very  discouraging  and  I  wish
 something  is  done  about  them.

 Much  has  been  already  said  regard-
 ing  the  telephones.  But  I  wish  to  say
 that  the  trunk  telephone  system  is
 very  inadequate.  In  50  per  cent  of
 cases,  one  cannot  hear  clearly  what
 the  other  party  is  saying.  When  you
 turn  round  and  tell  the  operator  that
 the  line  is  not  clear,  he  says:  ‘Speak
 a  little  louder’.  By  speaking  lou-
 der  and  shouting  myself  how  can  I
 hear  what  the  other  party  is  saying?
 By  this  I  cannot  get  my  ears  sharp-
 ened  and  hear  what  the  other  party
 is  saying.  When  you  tell  him:  ‘Why
 don't  you  attend  to  your  machine  and
 see  why  the  sound  is  not  coming
 through  properly?”,  he  says:  “the  line
 is  coming  via  Gwalior’,  ‘it  is  coming
 via  Agra’,  ‘it  is  coming  via  this  place
 or  via  that  place’.  Something  should
 be  done  to  improve  this  mechanism.
 I  could  hear  clearly  the  voice  from
 India  at  the  other  end  in  Texas  in
 the  United  States.  If  there  can  be
 such  good  transmission  from  across
 the  oceans,  there  is  no  reason  why
 there  should  be  poor  transmission  from
 one  city  to  another  within  our  own
 country.



 [Dr.  Sushila  Nayar]
 I  thank  you  for  the  opportunity

 given  to  me.  I  will  say  on  some  other
 occasion  what  I  have  left  out  now.

 Shri  Osman  Ali  Khan  (Kurnool):
 Mr.  Deputy-Speaker,  in  the  present
 day  fast-moving  world,  where  time
 and  speed  are  factors  of  importance,
 air  transport  comes  uppermost  to  my
 mind  while  reviewing  the  activities
 and  working  of  the  Ministry  of  Trans-
 port  and  Communications.  Civil  avia-
 tion  has  made  great  strides  during  the
 past  few  years—with  the  introduction
 of  the  Viscount  service  on  the  trunk
 routes,  with  the  purchase  of  the  Bo-
 eings  by  the  Air-India_  International
 and  also  taking  into  account  the  gene-
 ral  operational  efficiency  and  the  high
 professional  integrity  of  the  manage-
 ment.  I  have  no  hesitation  in  saying
 that  we  can  fee]  legitimately  proud
 et  our  air  services.  But  whatever  be
 the  progress  that  we  have  made,  it  is
 a  fact  that  we  cannot  ignore  that  the
 air  services  have  been  losing  about  a
 crore  of  rupees  annually.  These  losses
 have  been  incurred  year  after  year,
 though  it  has  been  mentioned  that
 during  the  current  year  the  losses  are
 likely  to  come  down  to  Rs.  50  lakhs.
 There  has  been  a  steady  increase  in
 revenue  since  1953,  since  the  setting
 up  of  the  Corporation.  The  revenue
 has  doubled  itself,  but  with  this  in-
 crease  in  revenue  there  has  also  been
 a  steady  increase  in  expenditure.  I
 feel  that  the  increase  in  expenditure
 that  we  see  even  in  the  unit  opera-
 tiona]  costs  can  be  reduced  if  proper
 measures  are  taken.  The  Cost  Struc-
 ture  Committee  appointed  by  the
 Government  of  India  during  January
 959  has  gone  into  this  question.  In
 its  report,  the  Committee  refers  to
 the  general]  lack  of  cost  consciousness
 and  says:

 “We  find  at  various  levels  of
 management  there  were  officials
 who,  though  responsible  for  a
 substantial  segment  of  IAC  ex-
 penditure,  did  not  seem  to  be
 aware  of  the  responsibility  to
 contro]  expenditure”.

 The  report  also  refers  to  the  in-
 adequacy  of  budgetary  planning  and
 contro]  in  the  Indian  Airlines  Cor-
 poration.  I  believe  the  report  ig  be-
 fore  Government  for  consideration,
 and  I  hope  due  weight  will  be  given  to
 the  suggestions  and  recommendations
 made  in  the  report  so  that  the  IAC
 losses  can  be  reduced  by  creating  a
 consciousness  amongst  officials  about
 reducing  the  expenditure.

 Another  important  step  that  has  to.
 be  taken  for  reducing  these  losses  is
 the  replacement  of  the  Dakotas  by  a
 suitable  type  of  aircraft.  We  have
 at  present  45  Dakotas.  I  believe  out
 of  these,  42  are  fit  for  service.  All
 these  Dakotas  are  out-moded  and  not
 economica]  to  operate,  taking  into
 account  the  cost  of  fuel,  that  is,
 petrol,  which  is  very  high,  and  also
 the  payload  capacity  of  the  Dakota,
 which  is  much  lower  than  that  of  the
 Fokker  Friendship  or  the  Viscount.  I
 learn  that  the  direct  operational  cost
 of  any  other  type  of  aircraft  will  be
 25  per  cent  less  if  the  Dakotas  are
 replaced.

 व्‌  am  glad  to  find  that  5  Fokker
 Friendship  aircraft  have  been  pur-
 chased  and  are  likely  to  be  delivered
 in  the  near  future.  But  these  are  not
 sufficient  because  we  have  45  Dakotas
 to  be  replaced.  At  this  rate  of  gett-
 ing  5  Fokker  Friendship  aircraft  or
 some  other  aircraft  like  the  Lock-
 heed,  in  course  of  time,  it  may  take
 0  to  5  years  to  complete  the  re-
 placement  of  Dakotas.  We  must  re-
 place  the  Dakotas  as  early  as  possi-
 ble.  Probably  by  the  end  of  the  Third
 Five  Year  Plan  we  should  be  able  to
 do  so.  We  should  arrange  for  planes
 of  the  Fokker  type  or  the  Lockheed
 type  so  that  we  are  able  to  replace
 these  Dakotas  which  are  a  losing  pro-
 position.  We  have  seen  that  when
 these  Dakotas  were  being  operated  on
 the  trunk  routes  they  were  not  a  pro-
 fitable  proposition  and  with  the  re-
 placement  of  the  Dakotas  by  Viscounts
 all  the  trunk  routes  have  become  pro-
 fitable.  If  these  losses  in  the  IAC,
 which  are  a  regular  feature  year  after
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 year,  are  to  be  eliminated,  the  import-
 ant  thing  that  has  to  be  done  is  to
 replace  the  Dakotas  by  suitable  type
 of  aircraft.

 Before  we  replaced  these  Dakotas
 and  while  we  continue  to  have  these
 Dakotas  we  have  also  to  see  that  there
 is  proper  utilisation  of  the  Dakotas.
 Out  of  a  fleet  of  45,  42  are  actually
 serviceable;  and,  from  the  figures  I
 See  that  out  of  these  42  only  25  are
 in  daily  operation.  This  gives  a  per-
 centage  of  60—of  active  aircraft  com-
 pared  to  the  total  fleet.  In  other
 countries,  the  percentage  of  active  air-
 craft  compared  to  the  tota]  fleet  is
 around  85;  and  no  airline  would  to-
 lerate  a  figure  coming  down  below
 that.  It  is  most  unfortunate  that  our
 percentage  should  remain  at  60.  It
 is  a  poor  figure  and  I  hope  the  Min-
 istry  will  take  measures  to  improve
 this  operational  efficiency.  By  an  in-
 crease  in  this  percentage  the  opera-
 tion  costs  would  come  down  and  the
 overhead  costs  also  would  come  down.

 While  I  said  a  little  while  ago  that
 the  operational  efficiency  and  the
 management  is  quite  satisfactory,  I
 would  like  to  point  out  that  there  is
 scope  for  improvement  where  the  ser-
 vices  to  the  public  are  concerned.  To
 Rive  only  a  few  instances,  I  should
 Jike  to  say  that  at  the  airports  or  at
 the  booking  offices  at  Calcutta  and
 Delhi  the  passengers  have  sometimes,
 perhaps  most  often,  to  queue  up  and
 it  takes  half  an  hour  and  more  to
 purchase  an  air  ticket.  I  have  seen
 many  a  foreigner—and  I  have  seen
 others  also  many  times—waiting  in
 queues.  This  has  to  be  eliminated  bv
 taking  suitable  action.  I  would  also
 like  to  say  that  the  services  and
 ‘attention  paid  in  the  aircraft  are  far
 from  satisfactory  when  compared  to
 30  years  ago  or  7  or  8  years  ago.  The
 standards  have  deteriorated.

 The  punctuality  of  the  planes  has
 also  deteriorated.  No  plane  comes  in
 time.  The  arrival  and  departure  are
 hoth  delayed.  These  things,  though
 minor  as  they  may  look,  do  create  a
 bad  impression  on  the  public  about
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 the  working  of  the  Civil  Aviation
 Department.  So,  I  feel  that  suitable
 steps  have  to  be  taken  to  prevent such  delays  and  such  inconvenience  to
 the  public.

 Our  night  air  mail  service  scheme
 is  something  which  is  very  good  be-
 cause  overnight  we  get  a  letter  from
 Delhi  to  Madras  or  to  any  of  the  four
 cities.  But  the  scheme  continues  to
 be  the  same  since  its  inception  and
 only  the  four  cities  of  Madras,  Delhi,
 Bombay  and  Calcutta  continue  to  be
 served  by  the  night  air  mail  scheme.
 I  feel  that  something  has  to  be  done
 to  extend  this  to  all  other  places.  For
 example,  Hyderabad,  which  is  the
 capital  of  the  State  of  Andhra  Pra-
 desh  is  very  badly  served  by  postal
 services.  A  letter  that  is  posted  in
 Delhi  or  any  other  city  in  India  dur-
 ing  the  working  hours—petween  70
 and  7  hours—gets  there  by  the  next
 Viscount  service  and  it  reaches
 Hyderabad  in  the  afternoon  and  it
 cannot  be  delivered  before  5  o'clock
 and  it  reaches  the  office  the  day  after.
 It  takes  two  days  for  a  letter  to  be
 delivered  at  a  place  like  Hyderabad.
 And,  this  looks  very  poor  in  the  pre-
 sent  day  conditions  of  air  service  and
 something  has  to  be  done  to  remedy
 this,

 One  suggestion  that  I  would  make
 is  that  Hyderabad  has  to  be  connected
 with  the  night  air  mai]  service  by
 operating  an  aircraft  between  Hydera-
 bad  and  Nagpur  connecting  the  other
 aircraft.  This  service  can  operate
 from  Nagpur  to  Hyderabad,  Bangalore
 and  Trivandrum.  Trivandrum  also  is
 a  part  of  India  though  at  the  other
 end.  It  takes  a  long  time  for  a  letter
 to  reach  Trivandrum.  So,  I  suggest
 that  a  night  air  mail  service  connect-
 ing  Hyderabad  with  the  other  cities  of
 India  and  also  with  Bangalore  and
 Trivandrum  should  be  put  into  opera-
 tion.  There  were  actually  hopes  in
 Hyderabad  that  this  scheme  will
 come  into  operation  from  the  Ist  of
 April.  But,  while  going  through  the
 report  I  find  that  there  is  no  men-
 tion  about  it.  There  is  a  good  deal  of
 disappointment  at  this  and  we  hope
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 {Shri  Osman  Ali  Khan]
 that  consideration  wil]  be  given  by
 the  Ministry  to  this  so  that  letters
 do  not  take  such  a  long  time  to  go  to
 Hyderabad.  Now,  it  takes  two  days
 to  Hyderabad;  and  it  takes  3  days  for
 mofussil  places  in  Hyderabad.  Even
 a  letter  from  Madras  to  Hyderabad
 takes  two  days  even  though  it  is  only
 one  hour  by  plane.  It  takes  this  time
 because  the  letters  do  not  get  there
 before  the  Dakota  leaves.  Therefore,
 one  solution  is  to  have  night  air  mail
 service  connecting  Hyderabad  to  Nag-
 pur.

 Sbri  Ranga  (Tenali):  I  hope  the
 Ministry  agrees  to  that.

 Shri  Tyagi:  They  cannot  agrec  so
 soon.

 Shri  Osman  Ali  Khan:  Sir,  as  I  re-
 ferred  to  sometime  ago,  we  are  get-
 ting  these  5  Fokker  Friendship  air-
 craft  to  replace  the  Dakotas.  It  being
 talked  of  that  these  5  aircraft  would
 be  sent  to  the  eastern  region.  In  the
 south  also  there  is  great  demand  on
 the  route,  for  example,  Madras—Tri-
 chinopoly—Madurai—Trivandrum.  On
 this  route  a  Dakota  is  now  operating.
 It  has  to  carry  mails  to  all  these
 places  and  it  has  to  carry  passengers
 also.  There  is  so  much  of  traffic  that
 sometimes  one  has  to  wait  for  a  week
 to  get  a  ticket  on  this  route  since
 they  have  also  to  carry  mails.  Since
 there  is  so  much  of  traffic  it  is  neces-
 Sary  that  one  or  two  of  these  Fokker
 Friendship  aircraft  should  be  used  on
 this  route  also  so  that  the  needs  of  he
 public  are  served.  At  the  same  time,
 it  is  also  profitable  from  the  point  of
 view  of  the  Ministry.

 Shrj  Tyagi:  Sir,  my  _  hon.  friend
 says  that  the  Dakotas  carry  only
 ‘males’.  How  is  that?  Is  there  any
 such  rule?  The  Dakotas  carry  only
 males  and  not  females!

 Shri  Osman  Ali  Khan:  The  Dakotas
 carry  the  mails  and  also  the  passen-
 gers  of  both  sexes.  And  because
 mails  have  to  be  carried......
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 Dr.  P.  Subbarayan:  I  should  point
 out  to  Shri  Tyagi  that  a  man  includ-
 es  8  woman  under  the  general  prin-
 ciples  of  law.

 Shri  Tyagi:  In  your  Ministry!
 Mr,  Deputy-Speaker:

 case  of  Shri  Tyagi.
 Not  in  the

 Dr.  P.  Subbarayan:  I  am  prepared
 to  accept  that,  Sir.

 Shri  Osman  Ali  Khan:  So,  I  sug-
 gest  that  out  of  these  five  Fokker
 Friendship  aircraft  two  may  be  put.
 on  the  route  Madras—tTrichinopoly—
 Madurai—Trivandrum.  Apart  from
 this,  it  is  necessary  that  the  southern
 region  should  also  know  about  the
 progress  that  is  being  made  in  the
 country  in  the  field  of  civil  aviation.
 It  is  not  as  if  the  south  will  come  to
 know  about  it  only  after  5  years
 after  the  other  regions.  There  should
 also  be  created  an  atmosphere  of  res-
 ponse  and  they  should  feel  that  there
 is  progress  in  civil  aviation  also  and
 we  should  not  ask  the  passengers  to
 wait  for  a  week  to  get  a  ticket  on
 this  route.

 Last  year  I  referred  to  a  particular
 point  and  I  would  like  to  repeat  it
 this  year  also..  I  mentioned  that  for
 the  Viscount  service  that  operates
 from  Madras  to  Delhi—the  Delhi-
 Madras  service—the  timings  are  very
 inconvenient.  The  whole  day  is
 occupied  in  travel  from  Madras  to:
 Delhi.  It  is  as  good  as’  going  by
 train.  From  the  point  of  view  of
 working  hours,  it  takes  one  working
 day,  if  you  go  by  the  deluxe  train.
 The  same  thing  in  the  case  of  the
 Viscount  service  also,  even  though  it
 takes  a  lesser  number  of  hours.  So,
 I  suggest  that,  as  in  the  case  of  the
 other  cities,  the  Delhi-Bombay  service
 or  the  Delhi-Calcutta  service  where
 the  plane  leaves  in  the  morning  and
 reaches  the  other  place  by  !  o’clock,
 if  we  leave  Madras  by  6  in  the  morn-
 ing  we  can  reach  Delhi  by  om  When
 I  referred  to  this  last  year  I  was
 given  to  understand  that  when  the
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 next  Viscount  comes  there  will  be  a
 change  in  the  timings  and  this  would
 be  possible.  But  I  see  from  the  time
 table  that  more  services  are  inrto-
 duced  between  Calcutta  and  Delhi
 and  between  Bombay  and  Delhi—
 thrice  weekly;  but  this  has  not  been
 done.  I  know  that  the  argument
 may  be  that  there  is  more  traffic  that
 side  and  less  here.  It  may  be  so.
 But  if  you  provide  more  amenities
 and  change  the  timings,  the  traffic  is
 bound  to  increase.  When  the  Dakota
 was  operating,  it  was  almost  empty.
 I  never  travelled  by  it  because  it  was
 so  uncomfortable.  But  now  I  never
 go  by  train.  So,  if  suitable  timings
 are  given,  one  would  like  to  travel
 by  them  and  there  may  be  more  tra-
 मिट  on  this  route  also.

 Shri  Manay  (Bombay  City  Cen-
 tral—Reserved—Sch.  Castes):  Sir,  I
 desire  to  take  up  the  CAD  wing—
 the  Civil  Aviation  Department—of
 this  Ministry  which  has  been  neglect-
 ed.  Last  year  I  had  spoken  and
 given  the  grievances  of  the  staff  and
 I  am  sorry  to  say  that  the  hon.  Min-
 ister  did  not  pay  due  attention  to
 them  and  those  grievances  continue.
 I  desire  to  bring  them  to  the  notice
 of  the  hon.  Minister  again  in  the  hope
 that  he  will  look  into  them.  It  is  my
 painful  observation  that  the  Ministry
 is  showing  a  step-motherly  attitude
 to  the  staff  of  the  CAD  compared  to
 the  staff  of  the  P.  and  T.  For  ins-
 tance,  the  hon.  Minister  has  given  an
 opportunity  to  the  P.  and  T  union  to
 discuss  the  recommendations  of  the
 Pay  Commission.  This  gesture  should
 be  extended  to  the  CAD  employees
 also.

 The  arbitrary  application  of  the
 Commission’s  recommendations  about
 casual  leave  and  Saturdays  has  cau-
 sed  grievous  harm  to  them,  the  great
 majority  of  whom  are  both  operational
 and  technical  staff,  doing  shift  duties
 without  any  offs  or  holidays.  The
 Commission  had  in  view  only  office
 staff  as  will  be  evident  from  the  con-
 tent  of  their  recommendations  but
 the  Government  has  made  no  excep-
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 tion.  The  result  is  that  the  opera-
 tional  and  other  technical  staff  who
 have  to  take  casual  leave  for  each
 and  every  contingency,  are  badly  hit.
 The  nature  of  work  and  the  peculiar
 conditions  in  this  department  justify
 the  continuance  of  5  days  casual
 leave  and  half  Saturdays  where
 technical,  operational  and  other  staff
 are  concerned.

 Even  after  thirteen  years  of  func-
 tioning  the  seniority  list  of  some  of
 the  staff  is  being  revised  and  re-
 revised  for  various  reasons.  Repre-
 sentations  from  individuals  which
 have  been  repeatedly  turned  down
 previously  have  been  considered  as
 and  when  the  authoritics  feel  inclined.
 Seniority  lists  which  have  been  fina-
 lised  some  twelve  years  ago,  have
 again  been  upset  on  individual  repre-
 sentation  and  this  has  adversely
 affected  a  considerable  number  of  staff.

 About  recruitment  rules,  the  union
 was  given  an  assurance  that  it  would
 be  consulted  at  the  draft  stage  of  the
 recruitment  rules.  It  is  observed
 that  in  spite  of  the  fact  that  these
 rules  are  still  to  be  promulgated,  the
 department  has  commenced  imple-
 menting  them  much  to  the  detriment
 of  the  staff  who  neither  know  the
 content  of  these  rules  nor  the  method
 of  application.  The  promulgation  of  a
 service  code  for  the  department  was
 promised  years  ago.  These  are  not
 even  in  the  draft  stage  now.  In  the
 absence  of  a  service  code  exploita-
 tion  and  misuse  of  the  employees
 are  rampant.  Duties  and  responsibi-
 lities  of  the  various  cadres  are  not
 demarcated,  and  this  continues  to
 cause  confusion  and  misemployment
 of  staff.  if  I  may  say  so.  This  natu-
 rally  places  the  staff  in  an  embarras-
 sing  position,  and  if  I  may  say  so,
 open  to  exploitation:  There  are  no
 set  standards.  The  offices  are  to
 function  with  acute  shortage  and  at
 the  same  time,  no  overtime  allow-
 ance  is  paid  though  the  introduction
 of  overtime  for  all  operational  staff
 was  accepted  in  principle  years  ago.
 It  is  still  to  be  implemented  in  a
 majority  of  the  cadres.



 [Shri  Manay]
 Residential  accommodation  is  a

 problem  which  is  worrying  the  minds
 of  all  the  members  of  the  staff.  As
 1  said  last  year,  the  CAD  employees feel  very  much  embarrassed  for  want

 ‘of  accommodation  because  of  the
 peculiar  situation  in  which  they  are
 Placed.  There  has  been  some  little
 improvement  no  doubt,  but  then  this
 Problem  does  not  receive  as  much  at-
 tention  as  it  deserves.  There  are
 not  even  basic  facilities  and  the  staff
 are  compelled,  through  sheer  neces-
 sity,  to  put  up  in  them,  though  they are  not  for  persons  to  live  in.  No
 note  is  taken  of  the  climatic  and  topo-
 graphical  conditions  while  construc-
 ting  these  quarters.  The  result  is
 ‘that  living  is  difficult  in  them  and
 facilities  like  water  cannot  be  ade-
 quately  provided.  All  this  adds  to
 ‘the  decrease  in  the  area  of  the  vari-
 ous  types  being  now  constructed.

 In  Delhi,  in  the  last  3  years  only
 48  quarters  have  been  constructed.

 ‘The  staff  are  still  compelled  to  stay
 in  dilapidated,  unsafe  barracks.  With
 all  this  only  48  per  cent  of  the  staff
 had  been  provided  with  accommoda-
 tion  and  52  percent  have  to  find  their
 own  accommodation.  Transfers  being
 frequent,  most  of  the  staff  have  to  go
 without  accommodation  during  their
 stay  at  this  airport.  They  have  to
 come  for  their  duties  at  odd  hours.
 These  are  some  of  the  grievances  of
 the  CAD  staff  which  I  request  the
 hon.  Minister  to  look  into.  I  also
 request  him  to  take  the  union  into
 confidence  and  redress  their  grievan-
 ces.

 I  would  now  like  to  turn  to  the
 P.  and  T.  We  have  heard  about  the
 delays  in  the  delivery  of  telegrams.
 There  have  been  so  many  complaints
 that  telegrams  are  not  being  deliver-
 ed  in  time.  Despite  so  many  com-
 plaints  by  th»  public  and  their  re-
 presentatives  many  times  in  this
 House,  still  nothing  is  being  done  in
 this  connection  by  the  Ministry.  If
 the  hon.  Minister  pays  a  visit—let  it
 ‘be  in  Delhi—to  some  of  the  telegraph

 offices,  he  will  be  able  to  find  some
 of  the  reasons  for  the  delays  in  the
 transmission  of  telegrams.

 Sir,  from  the  reports  that  are  avai-
 lable  I  feel  that  red-tapism  has  still
 got  an  unquestioned  sway  over  the
 disposal  of  many  issucs.  For  instance,
 the  report  of  the  Telegraph  Enquiry
 Committee  which  was  submitted  an
 year  ago  is  still  under  consideration,
 and  nobody  knows  how  many  years
 more  it  would  take  for  the  P.  &  T.
 Board  to  come  to  a  decision  on  the
 suggestions  advanced  by  the  Com-
 mittee.  Everyone  in  India  has  be-
 come  sick  of  complaining  about  the
 inordinate  delays  in  telegrams.  Gov-
 ernment  spokesmen  have  never  plac-
 ed  the  real  factors  before  the  public,
 and  this  House  is  still  kept  in  dark
 as  to  what  were  the  findings  of  the
 Telegraph  Enquiry  Committee  and
 what  steps  have  been  taken  by  the
 Department  to  improve  matters.

 I  do  not  know  why  the  Government
 should  not  come  before  us  with  the
 full  report.  It  is  a  common  feature
 today  to  receive  a_  telegram  after
 three  hours  of  its  receipt  at  the  major
 telegraph  offices  at  which  they  were
 to  be  delivered.  We  need  not  go  too
 far  to  find  the  truth  behind  this  state-
 ment.  I  would  again  suggest  that
 the  hon.  Minister  may  pay  a  surprise
 visit  at  even  and  odd  hours  to  the
 principal  offices  in  Delhi  itself,  and  I
 am  sure  he  will  himself  come  before
 this  House  with  the  reasons  for  these
 delays.

 Are  these  delays  due  to  slackness
 of  workers  or  due  to  the  inadequacy
 of  staff  or  due  to  employment  of  per-
 sons  without  proper  preliminary
 training  or  due  to  the  existence  of
 worn-out  machines?

 Sir,  the  department  is  very  ambi-
 tious  in  announcing  teleprinter  work-
 ing  between  umpteen  stations,  but,  at
 the  same  time,  it  has  taken  little  in-
 terest  to  provide  these  offices  with  ade-
 quate  number  of  good  machines.  It
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 has  been  the  complaint  of  the  emplo-
 yees  in  the  Posts  and  Telegraphs  De-
 partment  that  they  are  not  provided
 with  good  machines.  Stoppages  on
 teleprinter  circuits  have  become  ab-
 normal  and  majority  of  them  are  due
 to  machine  trouble.  Even  though  the
 new  Siemens  Teleprinters  have  brou-
 ght  a  sigh  of  relief  to  the  telegraph
 workers,  yet  their  number  is  few  and
 far  between  and  the  maintenance
 squad  is  poorly  equipped.  Will  30
 not  be  wiser  for  the  department  to
 stop  opening  new  teleprinter  circuits
 unitil  the  department  has  sufficient
 machines  to  be  pressed  into  service?
 If  the  Department  still  feels  anxious
 to  march  with  the  time,  why  should
 it  not  feels  anxious  to  march  with  the
 time,  why  should  it  not  place  orders
 for  the  purchase  of  large  number  of
 these  Siemens  machines  to  cope  up
 with  the  situation?

 service  like  the
 at  any  rate,  be

 Efficiency  of  a
 telegraphs  cannot,
 maintained  when  we  have  defective
 machines.  I  understand  that  the
 Creed  Company  from  which  hundreds
 of  machines  have  been  purchased  in
 the  past  have  refused  to  supply  spare
 parts  in  adequate  numbers.  If  this
 is  so,  it  is  high  time  the  department
 takes  proper  precautions  in  purchas-
 ing  machines  in  future.  It  should
 also  explore  the  possibility  of  get-
 ting  the  requisite  spare  parts  from
 Creed  Company  through  the  good
 offices  of  our  High  Commissioner  in
 London.  I  would  also  suggest  that  a
 survey  of  al]  the  existing  machines
 be  made  and  adequate  steps  taken  to
 re-condition  them  to  give  trouble-
 free  service.

 Sir,  I  understand  that  the  Govern-
 ment  is  anxious  to  enter  into  an
 agreement  with  the  Olivetti  Company
 for  machines.  May  I  request  the  hon.
 Minister  to  cal]  for  a  technical  report
 on  the  use  of  the  few  machines  pur-
 chased  from  the  Olivetti  Company  so
 far?  If  my  information  is  correct,
 the  motors  of  these  machines  go  out
 of  order  very  frequently  and  the
 keyboard  is  too  hard  for  operation
 at  good  speed  when  compared  with
 437  (Ai)  LS—6.
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 that  of  the  Siemens  teleprinters.  I
 wish  the  hon.  Minister  would  give
 deeper  thought  to  this  issue  before
 embarking  upon  any  manufacturing
 scheme.

 It  is  not  the  machines  alone,  but
 the  methods  adopted  to  man  them
 that  would  also  affect  efficiency.

 Next  I  turn  to  the  telephone  service.
 There  is  still  dearth  of  telephone
 equipments  even  though  our  produc-
 tion  has  increased  doubly.  While
 essential  people  and  live  organisations
 are  being  asked  to  wait  for  connec-
 tions  for  want  of  equipment,  yet  in-
 numerable  number  of  defunct  organi-
 sations  continue  to  enjoy  telephone
 facilities.  I  do  feel  the  public
 should  get  a  better  service  than  the
 present  half-hearted  one.

 Of  course,  it  is  beyond  anybody’s
 imagination  to  expect  a  squad  of
 workers  to  serve  the  department  with
 all  the  zeal  necessary  when  we  do
 not  attend  to  their  basic  needs  of  life.
 The  carrier  and  repeater  equipment
 we  have,  mostly  out  of  the  remnants
 of  war,  are  ill-equipped  with  compo-
 nents.  While  in  other  countries  these
 repeaters  are  practically  kept  sealed
 and  buried  under  the  ground  to  give
 trouble-free  service  without  anyone’s
 attention  for  a  minimum  period  of  six
 months,  here  we  have  repeater  sta-
 tions  with  an  army  of  RSAs  and  yet
 unable  to  rectify  faults  quickly.  Will
 the  hon.  Minister  make  a  survey  of
 how  many  man-hours  are  lost  due  to
 channel  disturbances?

 Then  I  would  turn  to  the  problem
 of  workers  with  particular  reference
 to  the  Scheduled  Castes  and  Schedu-
 led  Tribes.  I  am  sorry  to  say  that
 the  department  has  not  done  justice
 to  certain  categories  of  clerical  work~
 ers  in  the  Directorate  itself.  While
 the  Home  Ministry  is  very  anxious
 to  improve  the  conditions  and  pros-
 pects  of  Scheduled  Caste  and  Sche-
 duled  Tribe  employees  in  the  Direc-
 torate,  the  Directorate  is  still  adopting
 dilatory  methods  in  the  matter  ot
 promotion  of  Scheduled  Caste  and
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 Scheduled  Tribe  men  to  the  cadre  of
 assistants  in  the  Directorate.  If  the
 hon.  Minister  is  interested  in  going
 into  the  details,  I  am  prepared  to  give
 him  all  the  information  that  he  would
 require.  Knowing  him  as  I  do,  I  hope
 the  hon.  Minister  would  take  note  of
 this  and  would  spare  no  pains  to
 render  justice  to  the  employees  be-
 longing  to  the  Scheduled  Castes  and
 Scheduled  Tribes.

 Lastly,  I  have  to  bring  to  the  notice
 of  the  hon.  Minister  the  defective
 postal  service  that  is  prevalent  in
 the  villages.  I  am  speaking  with  a
 particular  reference  to  Maharashtra.
 In  the  villages  in  Maharashtra  it  has
 been  observed  that  letters  are  deli-
 vered,  if  I  may  say  so,  after  a  delay
 of  not  less  than  two  weeks.  There
 is  a  delay  of  not  less  than  one  week,
 say,  in  the  of  letters  sent  from  Bom-
 bay  City  to  the  villages,  particularly
 in  Konkan  Districts  where  the  deli-
 very  man  is  supposed  to  visit  a  village
 only  once  a  week.  Supposing  Mon-
 day  is  fixed  as  the  day  for  a  particular
 village,  if  a  letter  is  received  in  the
 sub-post  office  on  Tuesday  that  letter
 would  remain  undelivered  for  six
 days,  till  the  next  Monday  when  the
 turn  of  that  particular  village  will
 come.  This  is  a  system  by  which
 this  delay  becomes  unavoidable  even
 though  the  department  might  feel
 inclined  to  over-come  that  day.  I
 would  request  the  hon.  Minister  to
 look  into  this  case,  where  the  villa-
 gers  feel  that  grave  injustice  is  being
 Jone  to  them  by  the  postal  authori-
 ties  in  so  far  85  delivery  of  letters,
 delivery  of  parcels  and  delivery  of
 telegrams  are  concerned.

 So  far  as  money  orders  are  concern-
 ed,  there  are  very  many  complaints
 that  if  a  letter  is  delivered  after  a
 week,  a  money-  order  is  delivered
 after  a  month.  I  do  not  know  whe-
 ther  the  reasons  are  beyond  the  reach
 of  the  authorities  there,  but  the
 teports  that  87९  available  reveal  that
 monev  orders  are  kept  with  the  sub-
 post  offices  for  about  two  weeks  and
 in  a  leisurely  way,  as  and  when  he

 would  get  time,  the  money  order  man
 who  is  supposed  to  cover  about  200
 villages  will  take  the  money  orders
 for  delivery,  This  is  a  matter  which
 should  be  looked  into  by  the  postal
 authorities.  I  personally  feel  that  if
 the  postal  authoritics  are  sincere  in
 doing  away  with  the  inconvenience
 caused  to  the  villages,  they  should
 find  some  method  by  which  these
 delays  could  be  overcome.

 Shri  Thanu  Pillai  (Tirunelveli):
 Mr.  Deputy-Speaker,  Sir  hon.  Mem-
 bers  have  spoken  about  ports  and
 shipping,  My  hon.  friend,  Shri
 Raghunath  Singh,  while  speaking
 abaut  the  new  ports,  forgot  about
 Tuticorin.

 Shri  Raghunath  Singh:  I  am  sorry
 I  have  forgotten  it.

 Shri  Thanu  Pillai:  I  cannot  forget
 it  because  it  is  in  my  constituency.

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  We  have  not
 forgotten.

 Shri  Thanu  Pillai:  At  least  the
 Minister  has  not  forgotten.  I  am
 thankful  to  him.  But  _  this  project
 which  had  been  expected  to  be  started
 in  the  Second  Plan  has  not  come,
 Instead  of  people  hoping  for  it,  rather
 it  has  created  a  fear  and  stir  in  the
 minds  of  the  people  that  it  may  not
 be  included  in  the  Third  Plan.  The
 Transport  Ministry  was  good  cnough
 to  write  a  letter  to  the  Madras  Gov-
 ernment  in  958  asking  them  to  go
 ahead  with  the  inspection  and  the
 necessary  tests  to  be  conducted.  In
 that  letter  they  observed:

 “The  Sethusamudram  project
 committee  estimated  the  cost  of
 the  original  integrated  project  for
 the  construction  of  the  Sethu-
 samudram  canal  and  the  develop-
 ment  of  Tuticorin  port  at  about
 Rs,  0  crores  which  included  a
 provision  of  Rs.  .6  crores  for  the:
 development  of  the  port.  This
 estimate  was  considered  to  be  an



 7625  Demands

 under-estimate,  According  to  the
 fresh  estimates  prepared  by  the
 Ministry  of  Transport  and  Com-
 munications,  the  cost  of  the  integ-
 rated  project  would  be  Rs.  26
 crores  including  Rs.  8  crores  for
 Tuticorin  port,  In  view  of  the
 existing  financial  situation,  it  was
 not  possible  for  the  Government
 of  India  to  include  provision  for
 the  Sethusamudram  project  in  the
 Second  Five  Year  Plan.  But  the
 question  of  development  of  the
 Tuticorin  port  would  not  he  held
 up  on  this  account”.

 ~

 This  gives  an  idea  that  there  was
 an  intention  to  include  it  even  in  the
 Second  Plan.  Having  raised  that
 hope,  there  is  some  doubt  now  and
 there  is  no  clear  statement  that  it
 will  be  definitely  included  at  least  in
 the  Third  Plan.  When  we  see  the
 report  of  the  Ministry,  we  find  that
 Rs.  99  crores  have  been  allotted  for
 the  development  of  ports  during  the
 Second  Plan.  So  far,  in  the  first  four
 years,  they  have  utilised  about  Rs,  25
 crores,  and  the  report  says:

 “According  to  present  expecta-
 tions,  schemes  costing  about  Rs.
 48  crores  will  be  carried  over  to
 the  Third  Five  Year  Plan.”

 So,  after  money  has  been  allotted,  the
 money  is  not  utilised.  Here  is  a  case
 of  development  of  Tuticorin  port. There  is  demand  for  it  from  the  peo- ple  of  the  region.  But  the  plea  is
 that  there  is  lack  of  finance.  But  then
 here  is  finance  which  is  not  being
 utilised,  and  it  is  being  carried  over
 to  the  next  Plan,

 The  Sethusamudram  project  and
 the  Tuticorin  port  are  integrated. Even  without  Sethusamudram,  Tuti-
 corin  by  itself  can  be  a  major  port. The  present  handling  capacity  is
 about  a  million  tons  with  all  the  diffi-
 culties  and  with  potentialities  of
 further  expansion.  Even  during  the
 third  Plan  period,  the  Cargo  is  esti-
 mated  to  be  a  million  and  a  half  tons. One  and  a_  half  million  tons  are
 expected  to  be  handled  by  the  Tuti-
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 corin  port  during  the  Third  Plan
 period.  It  could  not  be  done  without
 the  development  that  is  very  urgent
 and  essential.

 On  the  western  _  side,  there  is  a
 demand  for  Mangalore  to  be  develop-
 ed  as  a  big  port.  Even  if  both  these
 ports  are  taken  together—Mangalore
 and  Tuticorin—the  cost  may  not  be
 more  than  Rs.  20  crores.  Even  if  the
 Scthusamudram  project  is  not  taken
 up  immediately  and  even  if  the
 hydrographic  survey  is  continued,  the
 survey  will  lead  to  new  findings  to
 the  effect  that  the  Scthusamudram
 project  may  be  constructed  even  with
 a  much  lesser  amount.  I  cannot
 understand  why  without  definite  data,
 without  a  definite  conclusion  about
 the  feasibility,  the  idea  of  examination
 about  it  should  be  stopped  So,  I
 request  the  Government  to  infuse
 some  confidence  in  us  by  telling  us
 whether  they  are  going  to  include  it
 in  the  Third  Plan  at  least  or  not,

 We  are  not  accustomed  to  shouting
 and  creating  disturbances  over  thcse
 demands.  We  fecl  that  as  an  integral
 part  of  India,  we  have  got  a  right  to
 demand  certain  things.  Indeed,  it  is
 not  a  concession  but  a  matter  of  right,
 and  as  a  matter  of  right  we  say  that
 this  is  essential  for  our  region,  So  we
 are  demanding  it.  Why  should  there
 be  adjournment  motions.  strikes  and
 threats  of  strikes  and  de\nonstrations
 in  any  part  of  the  country  if  adequate
 attention  is  paid  to  the  legitimate
 demanas  of  the  people?  Of  course,
 the  Government  could  argue  that  the
 Tuticorin  port  will  not  be  an  economi-
 cal  one;  that  it  will  not  be  useful  and
 that  it  is  not  necessary.  If  they  say
 so  with  proof  we  are  prepared  to
 abide  by  their  decision,  But  if  it  is
 found  to  be  very  reasonable  and
 essential,  there  is  no  reason  why  there
 should  be  other  arguments  made  to
 postpone  the  implementation  of  the
 project  which  is  found  to  be  necessary
 and  essential.

 Now,  the  second  shipyard  is  to  he
 located  at  Cochin.  In  this  connection,
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 I  may  point  out  that  there  is  a  con-
 struction  programme  of  countrycrafts
 at  Tuticorin  already,  For  hundreds  of
 years  our  people  there  have  been  con-
 structing  these  sailing  vessels,  from  50
 to  350  tons  or  so.  They  do  not  have
 any  modern  facilities.  There  is  no  aid
 given  to  them  so  far.  They  have  been
 asking  for  assistance  for  modern
 equipment  and  modern  workshops and  also  facilities  for  buying  the  con-
 trolled  commodities  such  as  iron  and
 steel  for  the  construction  of  their
 boats,  The  Ministry  would  do  well
 to  help  these  poor  builders  to  get  the
 necessary  timber  and  iron  which  are
 very  essential  and  I  hope  the  Ministry
 will  also  try  to  give  some  loan  and
 other  assistance  to  them  by  way  of
 a  good  workshop  with  modern  imple-
 ments.

 I  now  come  to  airways.  My  _  hon.
 friend  Shri  Osman  Ali  Khan  pointed
 out  the  southern  region  in  this  regard.
 I  submit  that  Government  would  do
 well  to  start  a  service  from  Madras
 to  Colombo—Madras,  Tiruchirapalli,
 Madurai  and  Colombo—with  one  of
 the  big  aircrafts.  Ceylon  is  having
 two  services—one  on  Colombo-
 Kanakeshanthurai-Madras  route,  and
 the  other  on  the  Colombo-Kanake-
 santhurai-Tiruchirapali  route,  We
 are  also  entitled  to  have  two  services.
 We  have  now  got  one  direct  service
 from  Bombay  to  Madras  and  Colombo,
 We  had  service  from  Tiruchirapalli
 to’  Colombo  for  sometime.  But  for
 want  of  air  craft  or  something  also—
 for  some  economy  measures—that
 service  was  withdrawn,  In_  the
 southern  region,  especially  from
 Madurai.  Ramnad,  Tirunelveli  and
 Kerala  State,  there  are  large  numbers
 of  Indian  residents  who  still  continue
 to  travel  between  India  and  Ceylon
 very  often.  The  Madras-Madurai-
 Colombo  service  would  be  a  paying
 proposition  and  the  district  of  Tirune-
 lveli  which  is  now  developing  indus-
 trially—new  industries  are  coming  up
 there—has  got  vast  potentialitics  for
 air  passengers  and  for  an  air  port,  An
 air-trip  there,  which  was  constructed

 “as  a  war-time  measure  at  a  place
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 called  Kayathar,  has  been  abandoned
 as  useless.  There  are  better  places  in
 Tirunelveli,  The  hon.  Minister,  dur-
 ing  his  visit  there,  had  even  seen
 those  places  and  request  for  airport
 were  represented  to  him,  I  think  he
 would  have  been  convinced  of  ~the
 necessity  for  an  airport  there.

 I  now  come  to  the  roads  and__  the
 national  highways.  I  find  that  there
 has  been  some  slowing  down  in  the
 national  highway  schemes  in  the
 southern  region.  The  east  coast  road
 which  was  s.arted  some  years  back
 has  been  laid  cnly  in  bits  and  the
 links  of  culverts  or  bridges  have  not
 been  given.  Therefore,  the  roads
 which  have  already  been  laid  are
 deteriorating  due  to  disuse,  They
 have  even  spoiled  the  opportunity  of
 country  carts  going  by  the  «ld  track,
 because  the  new  road  comes  in,  which
 is  not  completed  and  they  not  aple  to
 use  either  the  old  track  or  the  new
 road,  There  is  difficulty  caused.  So,
 I  request  that  due  attention  may  be
 paid  to  the  Cape  Comorin—Rames-
 waram  road.  That  is  a  link  in  the
 Calcutta—Rameswaram  road.  In  the
 Rameswaram—Cape  Comorin  road,
 bits  are  laid  and  they  are  not  connect-
 ed.  I  request  that  that  may  be  looked
 into  and  due  connections  given,

 Then,  there  are  these  by-ways.  In
 Kovilpatti,  there  is  national  Highway
 No,  7,  which  goes  into  a  congested
 town  and  unnecessary  delay  and  diffl-
 culties  are  caused.  So,  there  should
 be  a  by-way  on  that  road  and  an
 alternate  bridge  at  Tirunelveli,
 because  the  present  bridge  is  old  and
 narrow  and  it  cannot  carry  the
 modern  heavy  vehicles.  So,  that  also
 may  be  considered.

 Coming  to  the  P,  &  T.,  we  had  occa-
 sion  to  complain  on  the  floor  of  the
 House  and  communicate  to  the  Minis-
 ter  about  the  inefficiency  in  telephone
 operations,  Now,  with  that  ineffict-
 ency,  there  is  the  load  of  heavier
 rates.  He  has  doubled  the  rates  from
 Rs.  0  to  Rs.  20.  Telephone  is  not  a
 luxury  these  days,
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 Shri  Harish  Chandra  Mathur
 (Pali):  He  is  charging  for  inefficiency.

 Shri  Thanu  Pillai:  Maybe  it  is  a
 premium  on  inefficiency.  I  submit
 that  in  other  countries  there  are  two-
 part  tariffs  for  residential  and  non-
 residential  telephones.  Companies,  of
 course,  pay  out  of  the  Government
 taxation;  there  is  the  2  annas  tax.
 They  would  calculate  on  that  and
 whatever  amount  is  paid,  they  do  not
 worry.  But  the  private  individuals
 having  residential  telephones  who
 could  not  afford  other  ways  of  con-
 veyance,  having  a  number  of  peons  to
 go  about,  etc  will  be  affected  very
 much,  This  is  the  only  thing  by
 which  they  can  easily  contact  other
 people  and  the  rest  of  the  country.
 Even  that  facility  to  be  deprived  and
 saying  that  it  is  a  luxury  is  not  pro-
 per.  Of  course,  there  is  demand.
 Even  if  all  the  present  telephones  are
 to  be  disconnected  and  offered,  there
 are  new  people  who  are  prepared  to
 to  take  all  of  them  and  pay  any
 amount.  Even  under  the  Own  Your
 Own  Telephone  system,  there  are
 people  in  the  country  prepared  to  pay
 Rs.  2,000  and  take  all  the  telephones,
 Likewise,  there  are  people  who  are
 prepared  to  pay  high  prices  for  all  the
 essential  commodities  and  grab  every-
 thing.  We  will  not  be  permitting
 that:  we  would  be  requisitioning,  con-
 trolling  and  rationing  essential  things.

 Shri  Tyagi:  It  is  not  a  question  of
 supply  and  demand.

 Shri  Thanu  Pillai:  Shri  Tyagi  says
 that  it  is  not  a  question  of  supply  and
 demand.  But  the  argument  of  the
 Minister  for  levying  this  high  rate  is
 that  it  is  because  of  the  supply  and
 demand  position  and  the  lack  of
 material,

 With  all  that  inefficiency,  it  is  a
 necessity  for  the  people.  Those  who
 want  to  use  the  telephones  mainly  for
 social  service  and  other  activities
 should  not  be  deprived  of  this  service.
 But  if  it  is  essential  to  increase  the
 rate.  I  plead  with  the  Minister  that
 he  should  consider  the  suggestion  of
 having  a  two-part  tariff  for  residential
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 and  non-residential  connections.
 Regarding  the  per-call  rate,  having  0
 calls  instead  of  i2  calls  and  the  con-
 cession  he  is  giving  by  way  of  free
 calls,  he  might  even  withdraw  that,
 concession.  But  let  him  not  increase
 the  rate,  That  is  my  only  submission.

 About  the  P.  &  T.  services,  there
 have  been  a  lot  of  recommendations
 here  for  construction  of  new  houses
 payment  of  higher  wages,  etc.  I  do
 not  grudge  them,  but  their  ineffici-
 ency  is  very  bad  and  deplorable.  Some
 letters  posted  at  Madras  come  to  Delhi
 after  three  days,  after  the  person  who
 posted  that.  letter  arrives  here.  They
 may  not  have  loyalty  to  us.  but  if  at
 least  their  loyalty  to  the  Ministry  and
 to  Government  had  been  unquestion-
 able,  we  would  have  endured  all  the
 sufferings  and  endorse  all  the  new
 emoluments  to  the  staff  and  something
 more,  But  when  we  -  read  their
 journals,  it  is  painful.  There  is  this
 magazine  The  Post  in  which  thev
 write  about  their  rights,  trade
 unionism,  etc,  I  am  _  reading  from
 The  Post:

 “The  position  of  the  ‘civil
 servants’  who  number  a  little
 over  three  millions  has  been
 assigned  in  the  socialist  pattern
 and  that  is  to  become  politically
 impotent.  However,  we  need  not
 quarrel  over  this  argument  since
 a  political  right  is  got  only  by
 agitation  and  not  by  debating  on
 the  floor  of  the  Parliament.  But
 who  is  there  in  the  House  of  the
 Representatives  to  voice  forth  on
 behalf  of  the  Government  ser-
 vants  when  the’  voice  of  the
 opposition  never  penetrates  into
 their  ears  which  is  full  of  the
 molten  liquid  of  ‘nationalism’.
 The  others  are  mere  followers  of
 the  ‘Pied  Pipers’  of  the  Ministry,”

 The  pied  Piper  is  Shri  Raj  Bahadur.
 This  quotation  is  with  reference  to  his
 speech  in  Parliament,  If  this  is  going
 to  be  the  attitude  and  loyalty  shown
 to  the  Government  and  to  the  P.&.T.
 department,  then  they  do  not  deserve
 any  consideration  at  our  hands.  I  am
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 only  sorry  that  every  time  an  impro-
 per  challenge  comes,  Government
 surrenders  to  them,  I  am  yet  to  see
 one  challenge  being  taken  up.  Once
 they  take  up  the  challenge,  I  assure
 Government  that  that  opposition  will
 be  crushed  to  pieces  by  the  ‘people  of
 India.  The  people  of  this  country
 will  not  tolerate  this  non-sense.

 Everything  in  this  Journal  Speaks
 about  other  countries,  For  example
 it  says  that  the  mails  are  carried  by
 wagons  to  the  aeroplanes  and  it  is
 lifted  by  the  aeroplanes  in  China.  In
 India,  do  the  postman  carry  all  the
 mails  to  the  aeroplanes  on  headloads?
 I  cannot  understand  this.

 Shri  S.  M.  Banerjee  (Kanpur):
 What  is  this  magazine?

 Shri  Thanu  Pillai:  It  is  the  post-
 men’s  journal,  The  Post,  I  have  got
 a  number  of  them.

 Shri  Raghunath  Singh:  It  is  a  com-
 munist  magazine.

 Shri  S.  M.  Banerjee:  It  is  not  a
 communist  magazine;  it  is  the  maga-
 zine  of  the  P.  &  T.  Federation,  I  am
 the  President  of  the  all-India  union.

 Shri  Raghunath  Singh:  You  are
 not  a  communist;  you  are  an  Indepen-
 dent.  (Interruptions).

 Mr.  Deputy-Speaker:  Order,  order.

 Shri  Thanu  Pillai:  I  told  it  once
 before  and  I  repeat  it.  Government
 and  the  Ministry  are  the  guardians  of
 these  cmployees;  they  should  be  the
 guardians.  But  the  guardian  would
 not  be  intimidated  and  the  whole
 country  should  not  be  held  to  ransom.
 They  are  a  handful  of  people;  not  all
 the  men  in  service  could  be  disloyal.
 But  the  leaders,  the  people  who  are  in
 the  forefront  leading  the  unions  are
 normally  from  a  group  of  people  who
 want  to  use  this  forum  for  political
 purposes  and  for  giving  trouble  to  the
 Government  and  to  the  country.  The
 hon,  Minister  has  got  experience  in
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 handling  “the  well-paid  pilots”,  strike in  the  Air  India  International;  he  has
 succeeded  there,  I  want  him  to  repeat that  in  this  case.  There  is  a  report that  some  demands  and  threats  of
 ultimatum  are  being  given.  I  only wish  to  beg  of  the  Minister  and  the
 Ministry  that  they  should  be  firm  to
 the  last  and  not  yield  to  threats.

 Shri  C.  D.  Pande  (Naini  Tal):  Mr.
 Deputy-Speaker,  I  am  really  con-
 strained  to  participate  in  this  dcbate for  two  reasons  or  for  only  one  reason,
 viz,  to  express  the  feeling  that  is  in the  minds  of  the  public.  It  is  a  great
 public  grievance  that  has  to  be  given expression  to  in  this  House  namely, the  revision  of  the  telephone  tariff.  It is  questionable  on  two  grounds,  first on  the  basis  or  the  manner  in  which this  increase  has  been  sought  ‘o  be
 brought  about  and  also  the  quantum that  is  proposed  to  be  increased.  Never
 before,  for  many  years,  were  the  rates of  telephone  or  telegram  or  postage increased  without  the  consent  of  the
 Parliament  as  that  had  been  part  and
 parcel  of  the  Budget.  For  the  first
 time,  the  hon.  Minister  has  thought  it
 Proper  to  tuke  shelter  behind  a  certain obscure  Telegraph  Act  of  860  when there  was  no  Parliament.  It  is  said that  there  is  authority  under  that  Act to  increase  the  rate  as  if  it  is  a  busi- ness  concern  where  the  demand  has increased  and  the  supply  has  decreas- ed  and  therefore  you  can  increase  the
 prices.
 35  hrs.

 I  appeal  to  this  House  that  this should  not  te  allowed  to  go  unchecked
 because,  after  all,  when  Parliament is  in  session,  when  the  Budget  is  under
 consideration,  why  was  this  revision of  tariff  not  brought  before  this  House in  the  form.  of  a  budget  proposal? When  we  increase  the  railway  rates, when  we  increase  any  tariff  which
 touches  the  finances  of  this  country the  previous  consent  of  Parliament  is
 always  taken.  So,  why  should  the
 tariff  for  t:!ephone  alone  be  excluded from  the  purview  of  Parliament?
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 In  this  connection,  I  would  like  to
 say  something  about  the  method  of
 bringing  thi-  taxation,  the  manner  of
 bringing  it  into  force.  It  is  likely  to
 yield  to  the  Exchequer,  or  is  likely
 to  cost  the  public,  to  the  extent  of
 Rs,  3  crores,  and  Rs.  3  crores  is  not
 a  minor  sur  that  you  can  ask  the
 public  to  pay  in  a  sort  of  demand  and
 supply  bas's.  The  other  aspect  is  the
 quantum  of  the  tariff  itself.  Really
 speaking,  rever  before  have  I  seen
 such  a  rise  in  the  tariff  overnight  to
 the  extent  of  almost  double.  It  is  not
 only  double  but,  in  some  cases,  it  is
 more  than  that  and  I  will  prove  it.
 In  such  of  the  towns  as  had  got  auto-
 matic  system  the  old  rental  was  Rs.  0
 a  month,  that  is  to  say  Rs.  20  a  year.
 Now  you  propose  to  make  it  Rs.  240.
 That  means  that  you  are  doubling  the
 rental.  Rental  means,  in  this  case.  the
 charges  for  installing  a  telephone
 instrument,  because  you  are  not  entitl-
 ed  to  make  a  single  call  on  that  tele-
 phone  free  and  you  are  charged  under
 the  call  system.  There  are  cities  in
 this  country—I  belong  to  a  place—
 where  fortunately  there  is  no  auto-
 matic  system  yet  and  we  belong  to
 the  category  of  300  telephone  connec-
 tions.  We  instal  a  telephone  connec-
 tion  by  paying  Rs.  270  a  year  and  we
 can  make  as  many  calls  as  possible.
 There  was  a  complaint  at  the  time
 that  people  should  not  misuse  the
 telephone  unnecessarily  and  make  calls
 for  frivolous  reasons.  Suppose  you
 8०  a  telephone  installed  in  your  house
 by  paying  Rs.  240  or  Rs.  270  a  vear.
 What  is  the  quantum,  what  is  the
 number  of  calls  that  you  expect  a
 subscriber  to  make  per  day?  After
 all,  do  you  expect  him  not  to  tele-
 Phone  even  five  times  a  day?  Does
 a  main  instal  a  telephone  connection
 in  his  house  not  to  make  even  five
 calls  a  day  free  of  charge?  I  th::
 the  normal  frequency  of  20  telephone
 calls  on  a  particular  day  was  sup-
 posed  to  be  reasonable.  If  twenty  is
 too  high,  let  it  be  at  least  ten.  Today
 the  rental  is  Rs.  240  per  year  and
 and  two  calls  you  are  making  free.
 That  means  that  if  I  make  eight  calls
 a  day,  eight  extra  calls,  I  must  pay
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 Rs.  .20  or  almost  Rs.  40  per  month;
 that  is,  about  Rs.  500  extra  per  year.
 That  is  to  say,  the  telephone  system
 which  was  costing  you  for  ten  calls
 a  day  or  more  Rs.  270  or  Rs.  240  a
 year,  will  cost  you  now  Rs.  240  rental
 plus  Rs.  40  a  month  for  the  same
 number  of  calls.  I  think  it  is  a  pre-
 Posterous  increase  in  the  tariffs  on
 telephones.

 Now,  what  is  the  purpose?  Do  you
 want  the  telephone  communication  to
 increase  or  decrease?  Do  you  want
 to  impose  a  sort  of  excise  duty  so
 that  people  should  be  deprived  of  the
 use  of  telephones?  After  all,  when
 once  you  instal  a  telephone  the  instru-
 ment  is  there  and  the  staff  is  there
 and  it  is  worked  under  the  automatic
 system  and  you  have  no  extra
 expenditure.  But  you  are  putting  a
 tariff  whereby  it  becomes  prohibitive
 for  a  man  to  insta]  a  telephone  in  his
 house  or  usc  it.  Now  with  the  revisea
 tariffs,  suppose  a  guest  comes  to  my
 house,  I  always  shudder  lest  he  will
 grab  my  telephone  and  go  on  tele-
 phoning  twice  or  thrice,  because  if  he
 telephones  thrice  I  have  to  pay  eight
 annas,  eight  annas  a  day.  Can  you
 expect  anybody  to  make  less  than
 ten  calls  a  day?  At  least,  I  cannot.
 Of  course,  I  cannot  say  about  the
 Ministers,  because  they  have  not  had
 the  experience  of  paying  for  their
 telephone  calls,  but  for  us,  the  Mem-
 bers  of  Parliament-—the  public  feels
 that  our  telephone  is  free  whereas  it
 is  actually  free  only  to  the  extent  of
 five  calls  a  day—how  many  Members
 can  limit  their  calls  to  five  a  day?

 Moreover,  telephone  is  not  a  luxury. Of  course,  those  who  have  got  busi-
 ness  houses  where  expense  accounts
 ure  maintained,  they  can  easily  pay. It  is  time  tat  there  is  a  tremendous
 rush  for  telephones.  But  that  should
 not  make  you  grab  more  and  more.
 You  have  to  take  care  of  the  public needs.  All  people  who  have  got  tele-
 Phones  are  not  rich.  All  people  who
 have  got  telephone  connections  can-
 not  afford  Rs.  240  a  year  plus  5  nP.
 per  call.  Now  it  is  5  nP.  and  not
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 two  annas.  Whenever  there  is  an
 opportunity  you  increase  the  rates.
 Two  annas  are  equivalent  to  2  nP.
 or  3  nP,  but  you  have,  on  the  ground
 of  rounding  it,  made  it  5  nP  per  call.
 Now  you  are  increasing  it  further
 still.  The  result  will  be  that  there
 will  be  less  and  less  number  of  calls.
 Though  the  instrument  is  there,  the
 staff  is  there,  when  every  thing  is  there,
 there  will  not  be  many  calls,  as  far
 as  the  private  citizens  are  concerned.
 There  may  be  calls  from  the  official
 telephones  and  business  houses  but
 the  public  will  not  be  inclined  to
 make  calls.  In  fact.  they  will  be
 deterred  from  telephoning  and  they
 will  do  it  as  little  as  possible  lest  they
 have  to  spend  2  annas  on  every  call.

 Apart  from  this,  there  is  the  ques-
 tion  of  trunk  call  charges.  Ever  since
 the  telephone  system  has  come  into
 this  country,  there  has  always  been
 a  half-rate  system.  Today,  as  will  be
 noticed,  there  is  virtually  no  half-
 rate  system.  Formerly,  between
 9  p.m.  and  8  a.m.  there  was  the  half-
 rate  system  under  which  you  can
 make  a  cal]  at  50  per  cent  charge.
 That  was  a  concession  which  we  used
 to  enjoy  so  far.  Then  there  was
 #  time  when  only  30  per  cent  was
 charged.  Now  you  have  made  it  40
 per  cent  and  the  time  between  l]  and
 32  in  the  night.

 Shri  Radhelal  Vyas  (Ujjain):  In
 some  places  late  fee  is  also  charged.

 Shri  C.  D.  Pande:  I  think  you  have
 not  only  increased  the  rental  of  the
 telephone,  which  used  to  entitle  one
 to  innumerable  calls  before,  but  you
 have  also  inflicted  a  further  rise  in
 the  trunk  calls.  For  example,  I  used
 to  call  Naini  Tal  every  day  under  the
 half  rate  system  paying  about  onc
 rupee  and  ten  annas.  Now,  according
 to  the  revised  tariff,  it  will  be  about
 2-4-0.  This  is  a  very  unwholesome
 system  of  increasing  the  _  tariff,
 increasing  it  without  the  consent  of
 Parliament.  The  proposal  should  have
 been  part  and  parce!  ot  the  Buaget.
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 You  have  said  that  there  is  a  deficit
 in  the  telephone  department  and  that
 is  why  you  are  doing  this.  There  were
 debates  in  this  House  for  many  hours
 on  increasing  the  rates  on  postcards
 or  envelopes  or  book  parcels.  Today
 we  are  collecting  Rs,  3  crores—with-
 out  any  mention  about  it  in  the  Budget,
 and  the  defence  is  that  there  is  a
 provision  in  the  Telegraph  Act  of  1860:
 when  there  was  no  Parliament,  that
 the  telegraph  department  can  increase
 the  rates  on  telegrams  and,  because
 telephone  system  is  also  a  part  of  the
 telegraph  system,  so  telephone  rates
 can  also  be  increased.  That  is  a  fine
 logic!

 I  will  take  some  more  minute  to
 say  a  few  words  about  the  road  sys-
 tem.  There  is  a  tremendous  urge  for
 roads  in  the  hills.  The  hills  have  got
 no  railways.  Many  members  in  this
 House  would  be  surprised  to  learn
 that  until  the  age  of  2  I  had  never
 seen  a  railway  train.  There  are  no
 railway  lines  in  the  hills.  I  can  say
 that  80  per  cent  of  the  hill  popula-
 tion  have  never  seen  a  rail  carriage
 or  a  railway  engine.  The  only  method
 of  transport  used  to  be  walking  on
 foot.  Since  motorable  roads  is  a  quick
 means  of  transport  you  should  pay
 particular  attention  to  that  aspect  in
 the  hills  so  that  it  would  compensate
 the  lack  of  other  means  of  transport,
 because  there  is  no  navigable  river,
 there  is  no  boat,  there  is  no  railway
 line.

 Dr.  P.  Subbarayan:  There  is  a  lake
 at  Naini  Tal.

 Shri  C.  D.  Pande:  It  is  only  for
 recreation  not  for  transport.  There-
 fore,  I  would  request  the  hon.  Minis-
 ter  to  give  particular  attention  to  the
 road  system  in  the  hills.  He  should
 also  reduce  the  charges  of  telephones
 and  restore  them  to  the  original  level.

 Mr.  Deputy-Speaker:  Pandit  Thakur
 Das  Bhargava.  He  will  also  try  to
 condense  his  remarks  within  I5
 minutes.
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 Pandit  Thakur  Das’  Bhargava
 (Hissar):  Certainly  Sir.  Even  less
 than  that.

 Shri  Basappa  (Tiptur):  I  did  not
 catch  your  eye.

 पंडित  ठाकुर  दास  भागंव:  जनाब
 डिप्टी  स्पीकर  साहव,  श्रभी  मेरे  लायक
 दोस्त  ने,  जिन्होंने  मुझ  से  पहले  तकरीर  की,

 Dr,  P.  Subbarayan:  I  would  request
 my  hon.  friend,  who  knows  well
 enough  that  I  do  not  know  the  langu-
 age,  as  he  knows  English  to  speak  in
 English.

 Shri  C.  K.  Bhattacharya  (West
 Dinajpur):  We  will  be  satisfied  with
 five  minutes.

 पंडित  ठाकुर  दास  भार्गव:  दो  तरह
 से  मामला  तय  हो  सकता  हँ--या  तो  यह
 कि  मं  अ्रंग्रेजी.  लोलू,  या  कि  झानरेबल
 मिनिस्टर  हिन्दी  सीखना  शुरू  कर  |

 शो  च०  mo  पांडे:  झ्राज  झंग्रेजी  में
 बोलिए  t

 पंडित  ठाकुर  दस  भागव :  जब  कभी
 कोई  मुझे  हुक्म  देता  हैँ  तो  में  तामील  करता
 हूं,  लेकिन  में  यह  भी  चाहता  हूं  कि  मेरी
 दररू4स्त  भी  सुनी  जाय  भौर  जो  हम  हिन्दी
 में भर्ज  करते  हें,  उस  को  समझा  जाये।

 I  will  do  it.

 My  hon.  friend  who  has  just
 preceded  me  has  brought  out  the
 point  very  clearly  which  I  had  includ-
 ed  as  number  one  in  my  list.  So  far
 as  the  Telephone  Department  is  con-
 cerned,  may  I  humbly  submit  that
 the  principle  which  is  applicable  to
 all  cases  of  this  nature  is  one  which
 is  applicable  to  the  Railways  also.
 How  do  the  Railways  increase  their
 freight  rates  and  fares  etc.?  The
 principle  is  there  that  if  the  traffic
 can  bear  something,  up  to  that  extent
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 only  the  Railways  can  increase  their
 freight  rate  etc.  That  was  the  princi-
 ple  in  England  and  in  other  places.
 I  wish  that  in  regard  to  all  commer-
 cia]  undertakings  this  rule  be  applied.

 Am  I  to  understand  that  the  Tele-
 phone  Department  would  not  work
 if  this  increase  is  not  made?  That  is
 not  the  case  of  the  hon.  Minister.  He
 has  increased  by  a  fiat.  It  must  be
 noted  that  the  Railway  rates  cannot
 be  increased  in  this  way  and  the  other
 rates  cannot  be  increased  in  this  way.
 The  only  way  is  that  they  are  regard-
 ed  as  a  tax.  It  is  quite  true  that
 even  now  the  people  will  use  tele-
 phones.  I  do  not  agree  with  my  hon.
 friend  when  he  says  that  people  will
 not  use  the  telephone.  They  have
 been  so  habituated  to  it  that  they  will
 use  it  up  to  the  time  they  can  find
 the  money  for  this.  But  is  it  con-
 stitutional,  it  is  right,  is  it  just  and
 fair  to  increase  the  rate  by  a  stroke
 of  pen  at  the  dead  of  night  without
 any  person  knowing  about  it  in  the
 land?  You  do  not  take  the  sanction
 of  the  Parliament.  No  tax  can  be
 levied  except  with  the  sanction  of  the
 Parliament.  This  is  the  rule  accord-
 ing  to  our  Constitution.

 Now  some  person  might  say  that
 this  is  not  a  tax.  But  I  must  submit
 that  this  is  nothing  but  a  tax.  It  is
 regarded  as  a  tax  in  the  case  of  Rail-
 way  farcs,  post  office  charges  etc.  and
 it  is  nothing  but  a  tax.  I  would
 therefore  humbly  submit  that  the
 proper  way  would  have  been  to  come
 before  the  Parliament  and  get  its
 sanction  as  sanction  is  got  in  the  case
 of  taxes.  I  do  not  know  of  the  provi-
 sion  in  the  Telegraphs  Act.  The  provi-
 sion  must  be  there,  otherwise  the  hon.
 Minister  would  not  have  resorted  to  it.
 But  even  if  it  was  there  it  was  wise  to
 come  to  the  Parliament  and  get  its
 sanction.  That  is  the  only  way  in
 which  it  should  be  done.  Otherwise,
 somebody  would  bring  some  amend-
 ment  to  the  Telegraphs  Act  and  see
 that  that  power  is  taken  away  for
 the  future.  We  do  not  want  it  to
 remain  there  for  your  purpose.  The
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 only  way  in  which  this  sohuld  have
 been  done  is  through  the  sanction  of
 .Parliament.

 As  regards  the  rates  my  hon.  friend
 ‘has  said  enough.  I  submit  that  as  a
 matter  of  fact  these  should  not  have
 becn  doubled  in  that  way.  So  far  as
 social  activities  and  private  affairs

 -are  concerned  for  which  a  telephone
 ds  used,  it  will  be  used  less  than
 before.  It  is  not  right  that  in  regard
 to  all  these  matters  you  increase  the
 rates  in  such  exorbitant  manner.

 I  have  to  say  something  more  about
 the  telephone  system  also.  I  do  not
 ‘know  the  principles  on  which  this
 number  of  sanctioned  connections  is
 assessed  in  various  localities  and  how

 ‘they  are  allowed  to  be  given.  As
 regards  my  own  town,  Hissar,  now
 the  population  has  increased  from
 26,000  souls  to  about  75,000  to  80,000
 souls  and  I  know  so  many  applica-
 tions  for  connections  are  there.  I  do
 not  think  people  get  connections  in

 ‘two,  three  or  four  years.  The  number
 sanctioned  is  very  small  even  as  com-
 pared  to  other  districts.  Now  it  is
 a  growing  district  in  which  Bhakra
 water  has  come  and  everything  has
 increased.  So  far  as  the  sanctioned
 strength  of  the  system  is  concerned,
 I  would  request  the  hon.  Minister
 kindly  to  revise  it  and  make  it  at
 least  400  so  that  people  may  get
 telephones.

 So  far  as  the  inconvenience  is  con-
 cerned,  I  am  very  glad  that  Shri  Raj
 Bahadur  was  once  pleased  to  phone
 to  me  to  say  that  between  Hissar,
 Rohtak  and  Delhi  the  connection  has
 been  strengthened.  I  was  very  happy
 to  hear  that  and  I  acknowledged  with
 thanks  the  information.  But  now  I
 find  that  after  a  few  months  every
 time  when  we  say,  “Please  connect
 me  to  So-and-so”,  they  say  that  the
 line  is  out  of  order.  It  is  so  diffi-
 cult  to...

 The  Minister  of  State  in  the  Minis-
 ‘ry  of  Transport  and  Communications
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 (Shri  Raj  Bahadur):  After  that  the
 traffic  has  increased.

 Pandit  Thakur  Das  Bhargava:  If
 the  traffic  has  increased  the  income
 too  has  increased.  Why  should  you
 double  it  now?  Therefore  my  sub-
 mission  is  that  connections  should
 also  increase  but  at  the  same  time
 the  line  should  not  go  out  of  order
 so  often.

 Then  the  complaint  is  there  that
 to  whatever  you  say  to  the  servants
 of  the  Telephone  Department  you
 receive  a  reply  which  is  not  satisfac-
 tory.  I  am  very  sorry  to  say  so  but
 it  is  so.

 As  regards  post  offices  also  I  may
 submit  that  at  many  places  new  post
 offices  should  be  opened.  In  all  those
 places  the  difficulty  is  that  the  popula-
 tion  has  increased,  the  -amount  of
 work  has  increased  and  the  number
 of  letters  has  increased.  For  instance,
 two  days  back  I  went  to  a  place.
 They  complained  in  a  public  meeting
 in  one  of  the  mandis  siwani  Mandi
 25  miles  from  Hissar  that  they  have
 got  no  post  office.  Similarly,  I  receive
 complaints  from  Hissar  Mandi.  There
 is  no  telephone  there.  In  cases  like
 this  the  previous  list  should  be  revis-
 ed  and  where  now  on  account  of  the
 growth  of  mandis,  towns  etc.  these
 things  have  become  necessary  they
 should  be  done.

 Now  I  come  to  the  one  subject  on
 which  I  wanted  to  speak  in  the  main.
 Two  years  ago  on  the  27th  March,
 ‘1958,  I  submitted  in  this  House  for  the
 consideration  of  the  hon.  Minister  a
 matter  of  very  great  public  import-
 ance.  That  was  about  the  bullock
 cart.  We  hear  so  much  about  ships,
 railways,  lorries  and  other  modes  of
 transport  here  but  we  do  not  hear
 anything  about  bullock  carts  nor  is
 there  any  mention  about  it  in  the
 official  reports  of  the  Ministry  sent
 to  us.  According  to  the  statistics,
 there  are  about  one  crore  bullock
 carts  in  this  country  and  an  increase
 of  two  lakhs  every  year.  This  is
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 according  to  the  statement  of  my
 hon,  friend  himself.  What  is  the
 amount  of  work  that  they  do?
 According  to  the  statistics,  they  carry
 more  passengers  than  the  railways,
 the  inland  system  and  any  other

 mode  of  transport.  They  carry  more
 passengers.  They  carry  more  goods.
 But  for  them,  so  far  as  transport  in
 this  country  is  concerned,  it  would
 not  be  carried  on  conveniently.  If
 that  is  so,  may  I  humbly  ask  as  to
 what  has  been  done  by  this  Depart-
 ment  so  far  as_  bullock-carts  and
 those  people  who  use  bullock-carts
 as  also  the  owners  of  bullock-carts
 are  concerned?  Has  anything  been
 done?

 In  the  year  1944,  this  Department
 appointed  a  Bullock-Cart  Sub-Com-
 aittee.  What  has  it  done?  It  brought
 out  five  papers,  at  the  same  time  came
 to  a  conclusion  and_  said  that
 Rs.  50,000  will  be  spent  for  a  parti-
 cular  purpose.  Has  a  single  pie  out
 of  that  money  been  spent?  Have
 their  tyres  been  made  better?  Have
 the  rims  been  made  better  to  3  and
 32  inches  as  was  suggested  then?
 Has  anything  been  done?

 Our  hon.  Prime  Minister  went  to
 China  and  saw  there  bullock-carts
 fitted  with  rubber  tyres.  He  came
 back  with  great  enthusiasm  and  it
 happened  that  Rs.  2  crores  were
 sought  to  be  appropriated  for  the
 purpose  of  improving  bullock-carts
 and  giving  them  rubber  tyres.  When
 the  Planning  Commission  went  into
 this  question  they  said  that  it  was
 impracticable  for  the  present.  Last
 time  when  I  talked  about  this  our
 hon.  Minsiter  rightly  said  that  it  is
 an  impracticable  proposition  as_  it
 involved  the  expense  of  9,670  crores.
 If  you  want  to  have  rubber  tyres  for
 all  the  carts,  according  to  the  present
 ‘value  Rs.  560  are  required  to  furnish
 a  bullock-cart  with  rubber  tyre
 wheels.  If  that  is  so,  I  do  see  that
 it  is  an  impracticable  proposition.  You
 want  about  Rs.  500  crores  for  this
 Purpose  above.
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 Then  the  hon.  Minister  stated—I  am
 only  refreshing  his  memory—that  a
 very  great  amount  of  money  will  be
 required  to  resurface  the  roads  for
 such  use.  I  quite  agree  with  him  that
 it  is  impracticable  if  this  is  to  be  done
 in  this  way.  But  are  there  no  other
 means  in  which  some  relief  can  be
 given  to  those  bullocks  which  pull  the
 carts?  After  all,  now  the  bullock-cart
 carries  from  6  to  25  maunds,  whereas
 if  this  amenity  is  provided  they  will
 carry  from  50  to  65  maunds.  This  is
 the  estimate  of  the  Ministry  itself.

 A  proposal  was  sent  to  the  Ministry
 for  the  purpose  of  being  explored  so
 that  some  relief  could  be  given.
 There  is  one  Dr.  Roy,  who  is  interest-
 ed  in  this  matter.  He  wrote  some
 letters  and  sent  some  cuttings  from
 American  magazines  from  which  it
 appears  that  second-hand  _  rubber
 tyres  could  be  had  at  very  cheap
 rates  in  America.  The  hon.  Minister
 is  very  sympathetic  towards  the
 village  people  and  he  wants  to  do
 something.  I  do  not  deny  that.  He
 went  into  the  question  with  Dr.  Roy.
 He  wanted  to  do  something.  But,  as
 a  matter  of  fact,  I  feel  that  he  is
 unable  to  do  anything.  His  depart-
 ment  would  not  allow  him  to  do  any-
 thing.  They  put  him  on  the  wrong
 track  and  said,  “Let  us  have  an
 experiment”.  They  tried  to  show
 that  when  the  mud  was  two  feet  high
 the  bullock-carts  would  not  go
 through  with  a  pair  of  rubber  tyres.
 I  quite  agree  with  that.  If  the  mud
 is  two  fect  high  or  even  one  foot  high,
 no  cart,  no  lorry,  no  motor  will  pass
 through  that.  That  is  perfectly  right.
 But  at  the  same  time  it  is  not  that
 every  day  of  the  year  they  have  to
 pass  through  muddy  roads.

 Last  time  I  requested  the  hon.
 Minister  that  as  his  Secretary  was
 going  to  America  for  some  other
 purpose  let  him  also  explore  this
 question,  It  appears  he  did  not  go
 into  this  matter;  he  never  approached
 those  people  who  published  articles
 in  the  magazines  that  second-hand
 tyres  could  be  available  at  very  low
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 [Pandit  Thakur  Das  Bhargava  }
 prices.  On  the  contrary  he,  or  our
 Ambassador  there,  sent  the  informa-
 tion  that  for  Rs.  200  some  second-hand
 tyres  could  be  had,  but  they  were  not
 meant  for  the  bullock-carts  used  in
 the  villages.  They  were  only  meant
 for  carts  used  in  urban  areas.  From
 the  letter—I  saw  that  letter—it
 appears  that  they  were  meant  only
 for  urban  areas.  I  would  be  happy
 even  in  urban  areas  if  second-hand
 tyres  could  be  tried  so  that  the
 bullock-cart  transport  could  ४९
 facilitated.

 Then  I  found  that  the  measurements
 of  the  rubber  tyres  given  in  the  letter
 were  such  that,  I  am  afraid,  it  was
 impossible  to  fit  those  rubber  tyres
 on  our  bullock-carts  which  are  run-
 ning  in  the  cities  also.  Therefore,  I
 submitted  to  the  hon.  Minister,  “If
 you  go  in  for  those  tyres,  I  am  very
 much  afraid  that  you  will  be  spend-
 ing  your  money  uselessly.”  So  far  as
 this  question  is  concerned,  I  hope  the
 hon.  Minister  wil]  be  pleased  to
 explore  it  by  sending  a  special  man
 to  America  who  would  go  into  the
 question  and  find  out  whether  it  is
 possible  to  get  rubber  tyres  at  low
 prices.  This  has  not  yet  been  done—
 I  wish  this  had  been  done—  and  I
 hope  the  hon.  Minister  will  go  into
 this  matter  which  is  an  important
 one.

 The  real  difficulty  is  that  these
 village  people  are  very  poor  and  they
 cannot  take  recourse  to  strikes  or
 threats  or  anything  of  the  sort.  They
 are  unorganised  people;  these  bullocks
 are  mute—they  would  not  raise  any
 signs  of  protest.  But  at  the  same
 time  their  interests  are  of  paramount
 importance.  So  far  as_  the  hon.
 Minister  is  concerned,  I  think  he  is
 the  one  Minister  on  whom  I  can  rely
 for  looking  to  these  interests.

 There  was  a_  proposal  that  these
 bullocktcarts  should  be  fitted  with
 ball  bearings  so  that  their  course

 MARCH  23,  960  for  Grants  7644

 could  be  smooth  but  that  too  has  not
 been  tried.  There  was  another  pro-
 posal  also  that  iron  tyres  of  34  inches
 dimension  should  be  put  on  wooden
 wheels  but  no  experiment  has  been
 made  in  this  regard.  Nothing  has
 been  done.  My  complaint  is  _  this:
 even  if  we  are  unable  to  do  a  thing,
 it  should  be  tried  and  we  should  at
 least  know  that  something  has  been
 done  in  this  direction.

 As  regards  the  fitting  of  ball  bear-
 ings  I  would  submit  that  ‘t  is  not  a
 difficult  task.  It.can  be  done  in
 India;  it  can  be  easily  done.  But
 even  this  experiment  has  not  been
 tried.  I  for  one  cannot  suggest  any-
 thing  new.  I  am  not  an  expert,  but
 I  would  beg  the  hon.  Minister  to
 kindly  see  that  this  matter  is  explor-
 ed  earnestly  and  sympathetically.
 This  is  all  I  want  to  submit.  I  am
 very  anxious  that  the  interests  of
 those  people  arc  looked  into.  You
 may  do  whatever  you  like.  We  do
 not  want  that  Rs.  500  crores  should
 be  spent  on  this.  I  know  it  is
 impracticable.  But  at  the  same  time
 you  could  have  a  phased  programme,
 say,  over  a  period  of  ten  years.
 About  these  rubber  tyres,  a  certain
 company  was  charging  about  Rs.  465
 for  making  rubber  tyres.  Now,  the
 United  States  have  brought  it  down
 to  a  reasonable  figure;  it  can  be  done
 in  Rs,  200.  There  wil}  be  two  advant-
 ages  if  we  use  rubber  tyres.  Firstly,
 they  could  be  used  in  bullock-carts
 and  that  will  give  more  convenience.
 Secondly,  he-buffaloes  will  be  used
 all  over  India—they  can  be  had  at  a
 reasonable  price  of  Rs.  75—and  these
 bullocks  will  be  used  for  cultivation
 purposes,  whereas  they  are  now  being
 used  for  transport  purposes  also.
 Therefore,  we  will  be  giving  double
 blessing  and  double  benefit  to  the
 village  people.

 Shri  Braj  Raj  Singh  (Firozabad):
 More  votes  also  in  the  elections.
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 Pandit  Thakur  Das  Bhargava:  As
 I  submitted,  the  village  people  are
 not  organised;  they  do  not  demand
 these  things.  But  at  the  same  time
 our  Government  does  not  look  to
 wotes  alone;  it  looks  to  public  con-
 venience  and  to  the  benefit  of  the
 village  people.  Therefore,  I  would
 submit  that  another  effort—a  serious
 effort  be  made  to  go  into  all  these
 questions  and  at  the  time  of  the  next
 budget  we  should  hear  that  some-
 thing  has  been  done  in  this  connec-
 tion.  That  is  all  I  have  to  say.

 The  Deputy  Minister  of  Civil  Avia-
 tion  (Shri  Mohiuddin):  Mr.  Deputy-
 Speaker,  Sir,  the  discussion  has
 thrown  up  certain  points  regarding
 the  administration  of  Civil]  Aviation
 including  the  Indian  Airlines  Cor-
 poration.

 Shri  Osman  Ali  Khan  referred  in
 detail  to  the  working  of  the  Indian
 Airlines  Corporation  and  made  some
 valuable  suggestions  for  which  IT  am
 thankful  to  him.  I  assure  him  that
 his  suggestions  will  be  fully  consider-
 ed  by  the  Indian  Airlines  Corpora-
 tion  and  effectively  carried  out
 wherever  it  is  possible.

 It  is  no  doubt  true  that  the  Indian
 Airlines  Corporation  has  been  running
 at  a  loss  from  1953-54,  to  1958-59  and
 the  joss  has  gradually  come  down
 from  Rs.  19  crores  to  about  Rs.  9]
 lakhs  in  1958-59.  and  it  is  expected
 that  in  1959-60  the  losses  wil]  be
 about  Rs.  55  lakhs.  It  is  a  good  sign
 and  I  hope  the  efforts  at  reducing
 these  losses  will  continue.

 Shri  Supakar:  The  loss  of  Rs.  55
 Jakhs  in  1959-60?

 Shri  Mohiuddin:  The  loss  by  the
 end  of  March,  960  is  expected  to  be—
 of  course,  it  is  only  an  approximate
 figure—about  Rs.  55  lakhs.

 The  Indian  Airlines  Corporation  has
 been  incurring  losses  during  the  last
 sO  many  years  but  the  House  may  re-
 member  that  the  private  Air  com-
 panies  before  nationalisation  were  also
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 incurring  losses  and  the  Government
 had  given  them  rebates  on  petrol.  The
 losses  incurred  in  the  Indian  Airlines
 Corporation  had  created  a  feeling  that
 the  Indian  Airlines  Corporation  can
 run  only  on  losses  and  this  feeling  ‘that
 we  cannot  do  anything  to  balance  the
 income  and  expenditure  had  permeat-
 ed  the  organisation  of  the  Indian  Air-
 lines  Corporation  itself  and  that  was
 rather  unfortunate.  Shri  Osman  Ali
 Khan  had  quoted  from  the  findings  of
 the  Committee  in  which  they  have
 referred  to  the  lack  of  cost  conscious-
 ness.  The  Government  had  appointed
 the  Committee  of  experts  to  suggests
 ways  and  means  to  run  the  Indian
 Airlines  Corporation  without  losses
 and  if  possible  with  profits.

 Shri  C.  K,  Bhattacharya:  Without
 increasing  the  fares.

 Shri  Mohiuddin:  As  regards  the
 fares  Shri  Tariq  also  mentioned  that
 we  should  reduce  the  fares—there  has
 been  this  suggestion  from  some  quar-
 ters  of  the  House  and  also  from  the
 public  that  the  fares  should  be  reduc-
 ed.  I  may  mention  that  the  fares  of
 the  Indian  Airlines  Corporation  are
 the  lowest,  are  one  of  the  ‘lowest  in
 the  world.

 Shri  Braj  Raj  Singh:  What  about
 the  income  in  the  other  parts  of  the
 world?

 Shri  ९.  K.  Bhattacharya:  It  may
 appear  to  be  the  lowest  when  compar-
 ed  to  U.K.  and  U.S.A.  But  at  the  same
 time  ‘the  per  capita  income  of  the  peo-
 ple  in  those  countries  should  be  taken
 into  account.

 Shri  Braj  Raj  Singh:  That  he  will
 not  tell  you.

 Shri  Mohiuddin:  The  hon.  Member
 may  remember  that  the  aircraft  is  the
 same  all  over  the  world,  the  cost  of
 maintaining  aircraft  is  the  same  all
 over  the  world.

 Shri  Harish  Chandra  Mathur:  It  is
 much  different  in  other  countries.

 Shri  C.  R,  Pattabhi  Raman  (Kum-
 bakonam):  The  salaries  are  different.
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 Shri  Mohiuddin:  The  price  of  the
 petrol,  including  the  tax,  is  one  of  the
 highest.

 An  Hon.  Member:  And  the  Ministers
 are  also  the  same.

 Mr.  Deputy-Speaker:  Order,  order.
 Shri  Mohiuddin:  Anyhow  the  feel-

 ing  had  grown  up,  and  suggestions  had
 come  that  the  fares  should  be  reduced
 and  the  Airlines  Corporation  should
 4uch  even  those  places  where  there
 was  no  possibility  of  generating  more
 traffic,  on  the  other  the  feeling  was
 that  the  losses  should  be  reduced  as
 much  as  possible.

 Of  course  it  is  in  the  interests  of
 the  country  that.  a  commercial  Cor-
 poration  should  run  at  a  profit,  and  in
 appointing  the  Committee  the  purpose
 was  that  suggestions  might  be  made
 as  to  how  to  reduce  the  cost  as  well
 as  how  to  increase  revenue.  The  cri-
 ticism  that  the  Committee  has  direct-
 ed  to  the  management  of  the  IAC  has
 gone  home,  and  I  am  glad  ‘to  report
 that  there  is  an  all-round  effort  to  in-
 crease  the  revenue  on  the  one  hand
 and  to  control  the  cost  on  the  other.

 One  of  the  yard-sticks  by  which  the
 costs  can  be  measured  is  the  cost  per
 ton-mile.  In  1955-56  the  cost.  per  ton-
 mile  was  Rs.  176  and  since  then  it  has
 gone  up  to  Rs,  1,83,  But  I  am  sure
 that  with  the  cfforts  that  the  Indian
 Airlines  Corporation  are  making  to
 control  the  costs,  the  costs  per  ton-
 mile  will  come  down  in  the  near
 future.

 One  important  indication  for  lower-
 ing  the  cost  is  that,  for  example,  in
 1958-59  the  revenue  had  increased  by
 16°89,  per  cent  over  the  previous  year
 of  1957-58.  The  cost  had  gone  up,
 that  is  the  expenditure  had  gone  up
 by  14:04  per  cent.  The  margin  bet-
 ween  the  increased  revenue  and  the
 increased  cost  was  only  about  2  per
 cent.  But  in  959-60—of  course  I  am
 only  giving  the  revised  figures  for
 959-60—the  revenue  is  expected  to
 go  up  by  5°20  per  cent  and  the  ex-
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 penditure  is  expected  to  go  up  by  .7]
 per  cent.  This  is  a  very  good  indica-
 tion,  and  I  am  sure  that  with  the
 efforts  that  the  Indian  Airlines  Cor-
 poration  are  putting  into  increasing
 efficiency  we  will  show  a  profit  in  the
 near  future.

 My  feeling  is  that  960  to  962  is  a
 vital  and  turning  point  for  the  Indian
 Airlines  Corporation,  and  if  full
 efforts  are  made  to  control  the  ex-
 penditure  with  he  increasing  revenue,
 the  balance  sheet  will  show  better
 results.

 Now,  Sir,  if  any  commercial  cor-
 poration  were  to  show  profits  and
 show  better  result,  it  is  necessary  that
 the  financial  siructure  of  that  cor-
 poration  should  also  be  on  sound  lines.
 So  far  as  the  losses  incurred  by  the
 Indian  Airlines  Corporation  from  year
 to  year  are  concerned,  sometimes
 Rs.  9  lakhs  or  Rs.  08  lakhs,  as  I
 have  mentioned,  were  given  as  loans
 to  the  Indian  Airlines  Corporation,  and
 it  was  expected  that  those  loans  would
 be  repaid.  It  was  decided  last  year
 that  instead  of  making  up  the  losses
 as  Joans  to  the  Indian  Airlines  Cor-
 poration,  Government  should  give
 them  subsidy  and  that  the  subsidy
 should  be  based  on  standard  cost.  The
 Committee  has  recommended  the
 standard  cost.  And  I  hope  that  the
 standard  cost  as  recommended  by  the
 Committee,  or  as  revised  and  approv-
 ed  finally  by  Government  will  be
 adhered  to.

 In  order  to  write  off  the  previous
 losses,  the  decision  of  the  Government
 has  been  implemented  this  year  in
 which  Rs.  5,88,81,000  has  been  sanc-
 tioned  as  subsidy  representing  the
 accumulated  losses  of  the  Corporation:
 from  1953-54,  up  to  3lst  March  1959.

 (15-37  hrs.
 [SHrt  MutcHanv  Dupe  in  the  Chair]

 In  the  sum  of  Rs.  +5,88.81,000  Rs.
 -2,31.99,000  represents  the  cash  losses
 up  to  3lst  March  1959.  This  amount
 will  be  refunded  to  the  Government
 in  repayment  of  the  loan  on  this
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 account.  The  balance  of  Rs.  3,56.82,000
 representing  the  depreciation  part  of
 the  accumulated  losses  will  be  paid  to
 the  Corporation  who,  in  turn,  will  de-
 posit  this  amount  with  the  Central
 Government  in  an  interest-bearing  de-
 posit.  By  this  decision,  the  accumulat-
 ed  losses  of  the  Corporation  revealed
 in  the  balance  sheet  are  being  wiped
 out  and  the  balance  sheet  will  now
 show  a  beiter  financial  picture.

 Hon,  Members  have  repeatedly  made
 the  suggestion  that  we  should  have
 a  Viscount  service  to  Madras  in  the
 mornings.  The  same  question  was
 raised  during  the  Question  Hour  a
 number  of  times,  and  I  had  as  far  as
 possible  explained  the  difficulty  in  the
 way  of  introducing  the  morning  ser-
 vices  'to  Madras  with  only  ten  Vis-
 counts  which  the  Indian  Airlines  Cor-
 poration  have  at  the  present  moment.
 Of  course  there  are  other  difficulties
 as  well.  For  example,  8  base,  an
 engineering  base  has  to  be  established
 at  Madras  in  order  to  start  a  morning
 service  from  that  place.  I  entirely
 agree  with  the  hon.  Members  that.  if
 there  were  a  morning  service  from
 Madras  to  Delhi  and  from  Delhi  to
 Madras,  the  timings  will  be  much
 more  convenient  for  the  southern
 region,  for  Trichinopoly,  Bangalore
 and  other  places.

 Shri  Narasimhan:  And  the  southern-
 most  region.

 Shri  Mohiuddin:  Not  Salem!

 Shri  C,  D.  Pande:  Salem  and  Banga-
 lore  are  the  same.

 Shri  Mohiuddin:  I  do  agree  that  it
 will  be  convenient.  But  there  are
 difficulties  at  the  present  moment,  and
 there  are  genuine  difficulties  both  in
 respect  of  the  number  of  aircraft  as
 well  as  in  the  matter  of  starting  a  new
 enginecring  base  for  the  Viscount  at
 Madras.

 The  complaint  has  been  made  about
 the  booking  offices.  There  are  com-
 Plaints.  The  method  of  booking  does
 also  require  improvements.  Centra-
 lised  booking  of  seats  would  be  the
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 best  solution.  Still,  till  we  make
 that  final  arrangement,  I  am  sure  the
 30९08)  improvements  are  being  made  in
 regard  to  services  rendered  by  the
 booking  offices  to  their  chents.  I
 have  mysclf  felt  that  there  is  a  defi-
 alte  improvement  in  the  —  services
 rendered  by  the  booking  offices  to  the
 clients  and  the  services  rendered  to
 the  passengers  in  the  aircraft.

 shri  Narasimhan:  Very  poor.

 Shri  Mohiuddin:  If  there  are  any
 complaints,  I  would  request  the  hon.
 Member  to  Ict  us  know,  so  that  the
 iA.C.  may  have  in  their  possession
 acfinite  knowledge  about  particular
 complaints,  so  that  they  can  be  recti-
 fiea,

 Sari  D.  R.  Chavan  (Karad):  To
 whom  are  ths  complaints  to  be  made,
 to  the  Minister  or  to  the  I.A.C.?

 Shri  Mohiuddin:  If  you  write  to  the
 Minister,  certainly  every  attention
 will  be  paid  to  remove  the  complaint.

 Shri  Osman  Ali  Khan:  Many  of  the
 complaints  have  remained  unanswer-
 ed.

 Shri  Mohiuddin:  I  am  very  sorry  if
 they  have  not  been  answered,  I  will
 i00k  into  that.

 Shri  Osman  Ali  Khan  has  also  sug-
 gested  that  a  new  leg  for  night  air
 mail  service  should  be  started  con-
 necting  Trivandrum,  Bangalore,
 Begumpet  and  Nagpur.  It  is  a  good
 suggestion.  Apart  from  the  present
 difficultics  in  the  number  of  aircraft,
 I  do  not  know  whether  additional
 quantum  of  mail  will  be  available  for
 a  special  plane  to  leave  Trivandrum,
 touch  Bangalore  and  Begumpat  and  go
 to  Nagpur,  because  the  quantum  of
 mail  is  an  important  factor.  lam
 not  sure  about  it,  buh  this  suggestion
 will  be  communicated  for  examination
 to  the  Indian  Airlines  Corporation
 and  to  the  Director-Gencral,  Posts  and
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 Telegraphs,  who,  naturally,  deals  with
 the  air  mails.

 Shri  Manay  has  dealt  with  some
 points  regarding  the  staff.  I  wish  hon.
 Members,  when  they  come  to  know  of
 any  complaint  regarding  the  staff,  first
 communicate  it  to  the  Minister  or  to
 me,  and  if  our  replies  are  not  satis-
 factory,  then  they  can  raise  it  in  the
 House.  I  believe  that  is  the  conven-
 tion  that  has  been  established.  As
 far  as  I  remember,  Shri  Manay  never
 wrote  about  it.  and  I  think  the  com-
 Plaint  that  he  has  made  is  purely  a
 one-sided  representation  ‘from  some
 interested  parties.

 Shri  B.  K.  Gaikwad  (Nasik):  He
 had  represented  last  year,  that  is  what
 he  said.

 Shri  Mohiuddin:  He  raised  a  point
 about  residential  quarters.  I  entirely
 agree  with  him  that  sufficient  number
 of  quarters  have  not  been  built.  I
 am  glad  that  he  has  brought  this
 point  forcefully  to  the  notice  of  the
 House,  and  I  am  sure  that  more  hous-
 es  will  be  built.  We  will  certainly
 look  into  the  possibilities  of  in-
 creasing  the  construction  of  houses  for
 the  cmployees  of  the  Civil  Aviation
 Department,  especially  in  the  far-off
 regions  and  at  airports  which  are  at
 a  distance  from  the  towns.

 Shri  Narasimhan  has  suggested  that
 an  aerodrome  should  be  built  at
 Salem.  The  policy  regarding  con-
 struction  of  aerodromes  is  based  on
 two  considerations:  there  must  be
 possibilities  of  increasing  traffic  from
 the  place  chosen  and  attention  will  be
 paid  especially  if  it  is  not  convenient-
 ly  connected  by  trains;  secondly  aero-
 dromes  should  be  built  at  places
 where  they  would  be  required  as
 diversionary  airports  either  for  inter-
 national  service  or  domestic  service.
 Suggestions  for  airports  are  consider-
 ed  on  the  basis  of  these  two  principles
 that  have  been  laid  down.  I  assure
 my  hon.  friend  that  his  suggestion
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 will  be  considered  on  the  basis  of
 these  two  criteria.

 With  these  remarks,  I  wish  to  close
 my  speech.

 Shri  B.  0.  Mullick  (Kendrapara—
 Reserve—Sch.  Castes):  The  Ministry
 of  Transport  and  Communications  is
 an  important  Ministry  which  is  res-
 ponsible  for  the  development  of  trans-
 port,  which  is  of  national  importance
 to  the  country.  It  has  to  meet  the
 demands  for  the  development  of  road-
 ways,  waterways,  airways  and  rail-
 ways  also  in  co-ordination  with  the
 Railway  Ministry.

 My  first  observation  will  be  about
 ports.  There  are  only  six  major  ports
 in  the  country,  and  they  cannot  meet
 the  growing  needs  of  trade.  After
 independence  I  think  no  sincere  steps
 have  been  taken  to  have  the  required
 number  of  major  ports  to  meet  our
 day-today  needs.  There  are  226
 minor  ports  on  our  coastline  which
 extends  to  about  2,900  miles.  I  am
 sorry  to  find  only  a  few  out  of  these
 226  minor  ports  are  receiving:  atten-
 tion  under  the  Second  Plan.

 In  the  east  cost  Paradip  offers  the
 best  site  for  a  Central  project,  and
 this  has  already  been  referred  to  by
 an  hon.  Member.  French,  German
 and  Japanese  experts  have  all  given
 a  favourable  opinion  in  regard  to  the
 development  of  this  port.  This  port
 began  functioning  as  a  minor  port  in
 1958.  Even  within  a  short  period  of
 five  months  during  the  fair  weather
 season  in  1958-59,  five  ships  were  suc-
 cessfully  loaded  with  about  25,000
 tons  of  Sukinda  iron  ore.  The  depo-
 sits  of  iron  ore  available  at  Sukinda
 area  are  calculated  to  be  more  than
 30  million  tons.  From  this  area
 alone,  at  the  rate  of  about  two  million
 tons  of  iron  ore,  Paradip  would  con-
 tinue  to  export  to  foreign  countries
 for  50  years  or  more.  The  _  high
 grade  ores  from  Tomka  mines_  in
 Sukinda  which  are  being  exported  by
 S.T.C.  through  Calcutta  port,  at  the
 export  price  of  Rs.  57  per  ton,  would
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 cost  only  Rs.  37:7  per  ton  if  exported
 through  Paradip  port.  It  will  be  the
 cheapest  port  in  the  country.  There
 is  also  the  possibility  of  earning
 foreign  exchange  to  the  tune  of  Rs.  5
 to  Rs.  0  crores  a  year  which  would
 greatly  benefit  the  country  as  a  whole
 in  carrying  out  its  programme  of
 national  development.  The  deve-
 lopment  of  port.  facilities  at,
 and  transport  facilities  to  Paradip  Port
 would  open  up  a  vast  hinterland,  rich
 in  forest,  mineral  and  industrial
 wealth,  consisting  of  not  only  the  State
 of  Orissa  but  also  South  Bihar,  Eastern
 Madhya  Pradesh  and  Eastern  Uttar
 Pradesh.  According  to  the  report  of
 the  model  studies  at  the  Poona  re-
 search  station,  Paradip  has  been  re-
 commended  for  the  building  of  a  coas-
 tal  harbour  just  like  those  at  Madras
 and  Visakhapatnam.  The  cost  of
 building  the  harbour  would  be  about
 Rs.  6°83  crores  for  export  of  two
 milliun  tons  of  iron  ore  per  year.  So,
 there  is  ample  justification  for  deve-
 loping  Paradip  port  as  a  major  port.
 I  strongly  urge  that  this  port  should
 be  taken  up  immediately  for  tion
 as  a  top  priority  project.

 I  am  glad  that  Government  have
 gran‘ed  a  sum  of  Rs.  .8l  lakhs  for
 the  construction  of  a  road  from  Tomka
 mines  to  Jenapur  canal  head,  but  in
 the  absence  of  a  high-level  bridge  over
 the  Brahmani  river  at  Kabataband,  it
 will  be  impossible  to  carry  the  iron
 ores  from  Sukinda  to  Paradip  port
 thoughout  the  year.  Government
 should  provide  money  for  the  cons-
 truction  of  this  bridge.  The  cost  of
 construction  of  this  bridge  is  estimated
 at  about  Rs.  90‘lakhs.  I  would  urge
 that  this  amount  should  be  sanctioned
 soon.

 T  have  moved  a  cut  motion  regarding
 the  construction  of  bridges  over  rivers
 on  the  national  highways,  especially
 on  those  passing  through  West  Benga)
 and  Orissa.  Recently,  Orissa  and  Wert
 Bengal  have  joined  toge'‘her  in  one
 fone  for  purposes  of  rice  supply.  If
 the  bridges  are  constructed  over  all  the
 Tivers  on  the  national  highways,  then

 437  (Ai)  LS—7.

 for  Grants  7634
 they  will  be  easily  approachable  to
 each  other.  This  matter  should  get
 sincere  consideration  at  the  hands  of
 Government,  so  as  to  meet  the  de-
 mands  of  these  two  friendly  States.
 Here,  I  would  like  to  say  a  word  re-
 garding  Assam  also.  A  sum  of  Rs.  4
 lakhs  were  sanctioned  as_  early  as
 954  for  the  purpose  of  purchasing  two
 ferry-crafts  to  be  placed  on  the  na-
 tional  highway  in  Jogighopa-Pancha
 Ratna,  bu.  till  now,  the  ferry-crafts
 have  neither  been  purchased  nor  been
 placed  in  the  crossing.  I  would  re-
 quest  the  hon.  Minister  to  look  into
 the  matter.

 Now,  I  come  to  the  next  important
 aspect,  and  that  is  about  the  plight  of
 the  extra-developmental  employees  in
 the  Postal  Department.  There  are
 about  one  lakh  extra-departmental  em-
 ployees  who  are  working  under  this
 Ministry.  Government  are  really
 callous  towards  these  people.  These
 people  are  doing  the  best  service  to
 the  people  in  the  villages.  An  one-
 man  committee  was  appointed  to  go
 into  their  conditions  of  service  etc.  and
 the  report  of  that  committee  was  sub-
 mitted  to  the  Ministry  more  than  a
 year  ago,  but  I  regret  that  Govern-
 ment  have  not  taken  any  sincere  steps
 to  consider  this  matter.  These  peopie
 are  undergoing  several  hardships  due
 to  the  levying  of  taxes  on  the  neces-
 sities  of  day-to-day  life.  It  is  un-
 democratic  to  keep  this  matter  pend-
 ing  for  years  and  years.  We  want  a
 definite  reply  from  the  hon.  Minister
 on  this  matter.

 There  is  also  a  demand  for  a  recog-
 nised  union  of  the  extra-departmental
 employees  to  enable  them  to  ventilate
 their  grievances.  It  is  a  legitimate  de-
 mand.  We,  that  is,  some  Members  of
 Parliament  met  the  hon.  Minister  Dr.
 P.  Subbarayan  in  this  connection,  and
 he  promised  to  do  the  best  in  the
 matter.

 I  want  to  say  a  few  words  now  re-
 garding  the  Regional  P.  &  T.  Advisory
 Committees  that  are  functioning  in  the
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 States.  These  committees  should  work
 above  party-poli.ics.  From  my  own
 State,  20  Members  have  been  elected
 to  Lok  Sabha,  of  whom  3  Members
 belong  to  the  Opposition  Parties,  but
 I  am  sorry  to  say  that  all  the  Members
 who  have  been  represented  on  the
 Advisory  Committee  belong  only  to
 the  Congress  Party.  That  is  not  a
 healthy  sign  of  democracy.  Some  of
 the  Members  of  the  Congress  party
 are  also  continuing  for  more  than  one
 term.  That  is  also  a  very  bad  sign.
 One  must  not  be  represented  on  this
 committee  for  more  than  one  term.

 Coming  to  village  roads,  I  have  to
 make  a  few  observations  in  that  con-
 nection.  The  progress  made  with  re-
 gard  to  the  construction  of  roads  in
 rural  India  is  not  satisfactory.  There
 are,  of  course,  various  schemes  under
 which  grants  are  given  to  the  States
 for  the  development  of  roads.  But  I
 am  sorry  to  say  that  during  the  three
 years  of  the  Second  General  elections,
 I  could  not  see  any  road  having  been
 constructed  in  my  constituency.  The
 old  major  roads  are  not  maintained
 properly  either.  The  House  will  be
 surprised  to  know  that  during  the  first
 three  years  of  the  Second  Plan,  only
 53  miles  of  new  roads  have  been
 constructed  throughout  my  State  un-
 der  the  Works  Department.  From  the
 report  of  the  Orissa  Government,  I
 understood  that  Government  of  India
 had  promised  a  sum  of  Rs.  70  lakhs
 for  expenditure  on  nine  road-pr@jects
 under  the  Grant-in-aid  schemes.  So
 far,  beginning  from  the  First  Plan,
 only  one  road-project  out  of  nine  has
 been  completed,  The  rest  are  in  the
 womb  of  Mother  India.

 I  am  glad  that  the  Government  of
 India  have  promised  to  finance  upto
 Rs.  6°67  lakhs,  the  construction  of  a
 toad  to  the  places  of  Buddhistic  in-
 terest,  such  as  Ratnagiri,  Udayagiri  and
 Lalitgiri.  This  amount  is  not  adequate.
 The  hon.  Minister  of  State,  Shri  Raj
 Bahadur  visited  this  place  and  made  a
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 very  excellent  speech  there,  and  pro-
 mised  to  provide  all  the  facilities  re-
 quired.  I  would  request  him  also  to
 provide  the  tourists  with  rest-houses
 in  Ratnagiri,  and  also  give  the  amount
 that  he  had  promised,  and  increase  the
 amount  provided  in  this  year’s  budget
 to  connect  up  these  places  by  roads.

 My  last  point  is  regarding  the  con-
 version  of  the  extra-departmental  sub-
 offices  into  departmental  sub-offices,  so
 as  to  improve  and  give  more  facilities
 to  the  villagers  in  the  rural  areas.  J
 demand  that  all  the  existing  extra-
 departmental  sub-offices  should  be
 converted  into  sub-offices.  In  my  con-
 stituency,  there  is  an  cxtra-depart-
 mental  post  office  at  Kaipara.  Before
 Independence,  it  was  functioning  as  a
 departmental  office,  but  now  it  is  neg-
 lected.  It  has  got  a  beautiful  office
 building,  staff  quarters  and  sufficient
 land.  I  request  the  hon.  Minister  to
 look  into  the  matter.

 Shri  Harish  Chandra  Mathur:  My
 interest  in  road  transport  arises  out  of
 a  little  study  which  I  had  occasion  to
 make  as  a  Member  of  the  Road  Trans-
 port  Reorganisation  Committee.  The
 more  I  studied  this  subject,  the  more  I
 felt  that  this  important  industry  had
 been  criminally  neglected  at  the  hands
 of  the  Central  Ministry.  I  have  made
 a  particular  study  of  this  subject,  and
 I  find  that  either  there  is  not  a  proper
 understanding  of  the  entire  subject  or
 for  certain  other  reasons,  the  Ministry
 is  finding  itself  ineffective  in  the
 matter.

 When  the  Report  of  the  Road  Trans-
 port  Reorganisation  Committee  was
 discussed  on  the  floor  of  this  House,
 out  of  about  28  Members,  27  Members
 gave  their  fullest  support  to  that  re-
 port,  stressing  on  the  Ministry  to  im-
 plement  those  recommendations  as
 early  as  possible.  But  what  do  we  find
 today?  We  find  that  all  the  important
 recommendations  remain  pigeon-holed or  remain  somewhere,  which  I  do  not
 know.  What  is  the  difficulty  of  the
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 Ministry  in  implementing  at  least  those
 recommendations  with  which  they
 were  primarily  concerned,  and  where
 even  the  States  were  not  concerned?

 They  had  to  set  up  a  certain  organi-
 sation  at  the  Centre,  to  strengthen  the
 working  of  the  Ministry,  and  certain
 recommendations  were  made  in  that
 regard.  I  do  not  know  why  they  have
 not  been  able  even  to  strengthen  the
 organisation  in  the  Central  Ministry.
 It  is  my  feeling  that  if  the  railways
 have  always  got  the  better  of  the
 Toads,  it  is  only  because  they  have  got
 a  strong  Railway  Board  here  at  the
 Centre  with  their  full  weight  and  act-
 ing  in  the  fullest  measure.  It  is  really
 surprising  that  road  transport  has  not
 been  able  to  do  even  an  insignificant
 thing  in  this  respect.

 6  hrs.

 Again,  so  far  as  the  Plan  allocations
 are  concerned,  I  could  not  understand
 why  it  was  not  possible  for  the  road
 transport  organisation  to  get  even  the
 very  meagre  provision  placed  at  their
 disposal  utilised  to  get  a  little  foreign
 exchange  to  build  all  the  bridges
 which  serve  to  remove  the  great
 bottlenecks  in  road  transport.  I  was
 further  amazed  and  surprised  to  find
 that  the  Plan  allocations  in  the  Third
 Five  Year  Plan  are  the  poorest  so  far
 as  road  transport  is  med.  The
 increase  in  the  quantum  of  the  Plan
 from  Rs.  4500  crores  to  Rs.  7000  crores
 should  have  been  reflected  in  the  pro-
 vision  for  road  transport  in  the  Third
 Plan.  We  had  in  the  Second  Plan
 about  Rs.  250  crores;  it  was  actualy
 Rs.  246  crores  which  was  cut  down  to
 Rs.  244  crores.  In  addition,  there  was
 another  Rs.  25  crores  at  their  dispo-
 sal.  I  understand  the  provision  in  the
 Third  Plan  for  road  transport  is  Rs.  250
 crores.  This  is  almost  fantastic.  It  ap-
 Pears  to  me  that  the  Ministry  has  com-
 pletely  failed  put  forth  a  strong  case
 and  carry  conviction  with  the  Plann-
 ing  Commission.
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 It  is  agreed  on  all  hands  here  that

 the  road  transport  is  by  far  the  most
 efficient  mode  of  transport.  It  is  only
 road  transport  which  could  reach  the
 farthest  corners  of  the  country  and
 serve  the  rural  population.  It  is  only
 road  transport  which  could  reach  the
 homes  and  hearths  of  the  people.  I
 quoted  figures  from  all  the  various
 countries  on  the  Continent,  in  the  USA

 -—everywhere—to  ‘show  that  further
 outlay  in  capital  in  every  progressive
 country  was  declining  so  far  as  rail-
 ways  are  concerned  and  going  up  pro-
 gressively  so  far  as  road  transport  is
 concerned.  Here  it  is  just  the  other
 way  round.  I  would  strongly  plead
 with  this  House  that  out  cof  the  Plan
 allocations—if  they  cannot  stretch  the
 Plan  further—Rs.  200  crores  should
 easily  be  cut  down  from  tbe  railways
 and  passed  on  to  road  _  transport,  if
 rural  India  is  to  be  served,  if  villages
 are  to  be  served  and  if  we  are  to  carry
 on  with  the  efficient  mode  of  transport
 that  road  transport  is,  if  we  are  not  to
 relegate  ourselves  to  outmoded  trans-
 port  so  far  as  the  railways  are  con-
 cerned.  I  understand  the  :mportance
 of  the  railways  where  you  have  got
 industrial  centres,  where  you  have  to
 carry  a  particular  type  of  freight,
 where  you  are  building  up  steel  plants
 and  the  like.  But  I  strongly  plead
 that  the  provision  for  road  transport
 should  be  raised  from  Rs.  250  crores
 to  Rs.  450  crores  if  we  are  to  make
 any  headway  in  this  matter.  The
 importance  of  road  transport  must  be
 understood.

 When  I  was  speaking  in  the  general
 di:  ion  of  the  Budget,  I  pointed  out
 to  the  hon.  Finance  Minister—and  I
 also  had  a  talk  with  him—that  out
 of  the  total  of  Rs.  2l  croces  he  is
 raising  by  taxation,  as  much  as  Rs.  3
 crores  is  a  definite  weight  only  on
 road  transport.  I  cannot  understand
 how  such  an  impost  could  be  justified
 The  Planning  Commission  and  all
 other  bodies  which  have  gone  ito  the
 matter  have  clearly  made  out  2  case
 that  road  transport  in  this  country  is
 the  most  heavily  taxed.  As  a  matter
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 of  fact,  the  Central  Government  are
 advising  all  State  Governments  not
 to  tax  road  transport  further.  while
 they  themselves  are  going  to  tax  road
 transport  in  a  fantastic  manner.  Can
 the  advice  of  the  Central  Government
 carry  any  conviction  with  the  State
 Governments?  It  is  definitely  bound
 to  fall  flat  on  the  State  Governments
 when  they  know  that  the  Central,
 Government  themselves  are  gcing  just
 the  other  way  round.  As  a  matter  of
 fact,  what  we  find  is  that  the  State
 Governments  and  the  Centra!  Gov-
 ernment  are  vying  with  each  other  in
 texing  road  transport.

 There  is  an  insideous  propaganda—
 against  which  I  warn  tho  Minister—
 being  carried  on  by  certa‘n  larger
 units.  These  larger  units  come  and
 whisper:  ‘Well,  road  transport  can
 absorb  a  little  more  taxaticn’.  IT  wish
 Government  to  understand  tha!  this  is
 only  to  drive  out  the  smaller  u.it,  the
 smaller  man  who  is  there  in  the  road
 transport.  It  is  done  with  a  view  to
 drive  out  the  smaller  unit,  the  road
 transport,  which  is  most  !abow-inten-
 ‘sive  and  must  be  given  a  proper  place in  our  transport  system.  |  4¢  hope Uhat  the  hon.  Minister  will  be  able  to
 protect  the  legitimate  rig*its  cf  road
 transport.  It  is  my  grave  charge
 against  him  that  he  has  so  far  ccm-
 pletely  failed  to  protect  the  legitimate
 rights  of  road  transport,  even  though he  is  in  charge  of  it.  (Interruption).

 Another  thing  which  beats  my  com-
 prehension  is  the  taxation  on  diesel.
 We  taxed  diesel  last  time.  Again  we
 have  taken  a  very  big  slice  of  taxation.
 What  is  the  argument  behind  it?  I
 have  tried  to  understand  it  from  the
 Finance  Minister.  I  have  tried  to  get
 certain  information  from  the  Minister
 of  Transport.  I  wish  him  to  make  the
 House  understand  whether  it  is  their
 intention  to  shift  road  transport  from
 diesel  to  petrol,  Is  that  possible?  Is
 Petrol  a  more  efficient  fuel?  Will  they
 be  able  to  change  the  balance  by  this
 faxaiion?  I  say  it  is  not  going  to  be
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 there.  A  very  competent  authority
 from  the  finance  side  informed  that
 has  been  a  shift  because  there  was  an
 impost  last  year  to  the  extent  of  about
 38  per  cent.  I  say  it  is  absolutely
 wrong.  I  challenge  that  statement.  I
 would  rather  like  the  Minister  in
 charge  of  Road  Transport  to  clarify
 this  position  on  the  floor  of  this  House
 as  to  whether  there  has  been  any  shift
 because  of  this  impost  last  year  or
 there  is  going  to  be  any  shift  simply
 because  of  the  impost  this  year.  It  is
 only  going  to  hit  the  consumer,  the
 poor  man,  who  has  no  other  mode  of
 transport.  There  is  no  other  mode  of
 transport  which  goes  to  the  rural
 areas;  il  is  only  the  bus  which  does
 so.  By  this  impost  Government  are
 just  hitting  the  middle  class  and  the
 lower  middle  class.

 I  wish  to  further  warn  the  Minister
 because  the  whole  thing  is  based  on  a
 very  superficial  view  which  is  taken.
 It  is  really  unfortunate  that  the  Fi-
 nance  Minister  has  not  got  the  facts
 and  figures.  It  is  really  unfortunate
 that  he  has  not  made  a  real  study  of
 the  impact  of  this  taxation.  I  wish  to
 state  on  the  floor  of  the  House  that  the
 effect  of  this  heavy  impost  on  diesel  is
 going  to  be  this,  namely,  the  increasing use  of  kerosene.  Increasingly  kero-
 sene  is  being  used  and  being  mixed
 with  diesel,  because  kerosene  is  chea-
 per  than  any  of  these  fuels.

 Shri  Ramanathan  Chettiar  (Pudu-
 kotlai):  There  is  a  definite  shift  due
 to  last  year’s  impost.

 Shri  Harish  Chandra  Mathur:  I  wish
 you  give  the  hon.  Member  an  oppor-
 tunity  to  explain  this.

 I  have  asked  for  facts  and  figures
 from  the  Finance  Ministry;  I  have
 asked:  for  information  from  the  Minis-
 try  of  Transport.  I  have  asked  for
 them  from  the  very  best  authority
 who  have  got  these  statisticc—and  they
 have  completely  failed.  As  a  matter
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 of  fact,  they  made  a  clean  confession
 of  the  fact  that  there  has  been  no
 shift.

 Shri  Chintamoni  Panigrahi  (Puri):
 He  has  the  figures  with  him.

 Shri  Harish  Chandra  Mathur:  Those
 people  who  are  the  authority  have
 confessed.  I  accept  the  challenge.  I
 throw  it  as  an  open  challenge.  Let  the
 Minister  of  Transport  state  that  there
 has  been  a  shift,  that  there  would  be
 any  shift.  I  warn  him  that  the  shift
 is  this:  that  these  people  have  started
 using  kerosene  oil  increasingly  for
 mixing  it!  with  diesel.  This  is  a  very
 dangerous  thing.  I  know  nobody  in
 the  Treasury  Benches  will  have  the
 courage  to  have  that  impost  on  kero-
 sene  oil  and  tax  it  to  that  extent.

 An  Hon.  Member:  More  costly.
 Shri  Harish  Chandra  Mathur:  I  make

 a  strong  plea  on  this  point  that  the
 Government  should  state  what  the
 position  is.  I  will  not  be  satisfied  if
 they  say  that  they  have  appointed  the
 Neogy  Committee  and  they  are  await-
 ing  its  Report.
 6.09  hrs.

 |{Mr,  SPEAKER  in  the  Chair]

 They  have  completely  prejudiced  the
 recommendations  of  the  Neogy  Com-
 mittee  by  taking  certain  steps  at  the
 present  stage.  Not  only  that,  they  are
 Prejudicing  all  the  evidence  of  the
 various  committees  which  have  gone
 into  this  matter.  These  bodies  advised
 Government  just  the  other  way  round.
 Government  are  completely  ignoring
 the  advice  tendered  by  the  various
 bodies  which  were  appointed  and
 which  have  gone  into  this  matter.  I
 do  hope  that  the  Minister  will  be  able
 to  put  his  weight  and  see  that  this
 impost  on  diese]  is  removed.

 Then  I  would  like  to  say  something
 about  tourism.  I  made  out  the  point
 last  time  that  Government  have  cut
 down  the  foreign  exchange  allowed  to
 tourists  going  from  here.  What  has
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 been  the  effect  of  it?  You  say  that
 you  have  saved  about  Rs.  7  or  Rs.  8
 crores  through  this  process.  I  asked
 him  to  check  up  these  figures  from
 the  Reserve  Bank.  You  will  find  that
 the  money  which  was  flowing  in  from
 outside  has  also  been  reduced  ac-
 cordingly  by  about  Rs.  0  crores  or
 Rs.  8  crores.  You  have  not  saved  in
 foreign  exchange  whatsoever.  You
 have  only  encouraged  black-market
 and  the  malpractices.  Tourists  going
 from  here  use  the  money  which  is
 available  in  bank  balances  outside  this
 country.  After  all,  tourism  is  a  two-
 way  traffic  and  you  must  recognise  it.
 Let  us  understand  that  tcurism  has
 given  us  Rs.  20  crores  by  way  of
 foreign  exchange.  Let  us  at  least
 learn  the  business  aspect  of  tourism.

 It  is  estimated  not  only  here  but  from
 outside  also  that  tourism  is  going  to
 increase  considerably  during  the  next
 5  years.  If  it  is  going  to  increase  that
 way,  my  point  is  that  we  must  see  that
 tourism  is  made  a  two-way  traffic.

 Even  at  present  what  I  find  is  that
 the-hotels  in  Delhi  are  completely
 booked.  Have  you  made  any  arrange-
 ments  to  see  that  you  can  take  the
 tourist  traffic  which  is  likely  to  in-
 crease  during  the  next  5  years?  It
 is  supposed  that  it  is  likely  to  give  you
 foreign  exchange  to  the  tune  of  about
 Rs.  40  to  Rs.  50  crores.  I  am  not  ex-
 aggerating  it  a  bit.  As  a  matter  of
 fact,  the  figures  given  are  that  we  are
 likely  to  get  from  Rs.  50  crores  to
 Rs.  60  crores  by  the  end  of  966  sim-
 ply  out  of  this  tourist  traffic.  If  it  is
 so,  then  all  side  arrangements  have
 got  to  be  made.

 It  is  not  only  that.  When  you  get
 the  tourists  you  may  not  be  able  to
 make  arrangements  for  the  transport.
 We  must  see  whether  the  Indian  air-
 lines  inside  the  country  are  capable  of
 lifting  the  tourist  traffic  or  not.  Have
 we  taken  note  of  the  fact  or  not?  Have
 we  made  arrangements  that  we  will
 be  able  to  move  the  tourist  traffic
 which  is  likely  to  increase  during  the
 nekt  5  years?
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 (Shri  Harish  Chandra  Mathur)
 What  about  our  hotel  acommoda-

 tion;  what  about  our  wayside
 accommodation?  I  hope  the  Ministry
 will  throw  some  light  on  the  subject.
 We  just  go  in  a  lopsided  manner;  we
 do  not  take  an  overall  picture;  and  we
 do  not  make  adequate  arrangements
 on  all  these  sides.

 Then,  I  would  like  to  mention  about
 Posts  and  Telegraphs.  It  is  really  un-
 fortunate  that  the  Posts  and  Tele-
 graphs  Administration  is  at  its  lowest
 ebb  of  efficiency,  both  in  the  matter
 of  posts  as  well  as  in  the  matter  of
 telephones  and  telegrams.  You  will
 see  that  the  efficiency  has  gone  down
 from  year  to  year.  I  would  like  to
 know  from  the  hon.  Minister  what
 definite  and  positive  steps  he  proposes
 to  take  not  only  to  arrest  this  detorio-
 ration  but  also  to  see  that  this  most
 essential  public  service  is  improved  and
 gives  satisfaction  to  the  people.

 What  we  have  received  is  only  a
 cent  per  cent  increase  in  our  telephone
 bills.  Though  the  Minister  may  be
 technically  correct,  I  join  issue  with
 him  and  I  definitely  deprecate  the
 manner  in  which  this  tariff  has  been
 revised  and  raised.  It  is  fantastic—I
 do  not  think  it  is  an  unparliamentary
 word,  and  I  have  no  other  word  to
 use.

 We  are  all  the  time  talking  of  social
 services.  But  what  I  find  is  that  the
 social  services  are  available  only  for
 the  richer  classes.  The  social  services
 available  in  this  country  are  made  so
 costly  that  they  are  available  only
 for  the  capitalist  classes  or  the  richer
 classes  It  may  be  possible  that  the
 richer  classes  have  a  greater  demand
 for  these  telephones,  that  they  are
 able  to  pay  for  all  these  telephones.
 But  you  are  definitely  knocking  out
 the  middle  classes;  you  are  knocking
 out  the  smaller  businessmen  and  you
 are  making  it  absolutely  impossible
 and  difficult  for  them.

 We  hear  strong  voices  being  raised
 for  raising  the  small-scale  industry.
 But  do  you  think  that  the  small-scale
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 industrialist  who  has  nowadays  got  to
 be  on  the  phone  can  pay  the  revised
 rates?  Do  you  think  that  the  middle
 class  man  or  the  higher  middle  class
 man  who  is  eduacted  and  intelligent,
 who  is  the  only  person  who  can  make
 a  proper  use  of  the  telephone  is  going
 to  use  it?)  They  will  not  be  satisfied
 by  duplicating  the  calls  from  0  to  20
 basic  per  month.  They  won't  be  able
 to  pay  Rs.  240  in  a  lump  sum  as  if
 everybody  has  got  a  bank-balance  for
 everything  he  does.

 Mr.  Speaker:  The  hon.  Member
 must  conclude.

 Shri  Harish  Chandra  Mathur:  |  will
 finish  in  a  minute,  Sir.

 Simply  for  small  administrative
 conveniences  you  have  ridden  rough-
 shod  over  the  feelings  of  the  people.
 Government  may  be  able  to  carry
 thorugh  these  things.  But  let  it  be
 noted  that  they  have  been  very  ill
 received  and  everyone  concerned
 feels  strong  resentment  about  the
 manner  in  which  it  has  been  done,
 about  the  exorbitant  rates  charged.
 Nobody  could  have  imagined  that  you
 could  revise  your  rates  like  this
 straightaway  in  a  precipitate  manner.
 (Interruption).  The  railways  could
 have  done  the  same  thing.  They  also
 have  their  freights  and  fares;  and
 they  could  also  raise  their  freights  and
 fares  in  this  way  without  coming  to
 Parliament.  If  this  sort  of  tendency
 is  allowed  to  develop,  I  think,  it  would
 be  most  dangerous  for  democracy.  I
 hope  the  hon.  Minister  will  take  a
 warning  from  the  feelings  of  the
 people.  If  he  goes  to  the  Central  hall
 and  if  he  cares  to  stay  there  for  8
 few  minutes  and  like  to  hear  the  talk
 on  the  subject  he  will  find  that  this
 act  of  his  has  been  resented  by  every-
 one  there.

 Shri  C.  D.  Pande:  I  am  opposed  to
 it.  e

 Shri  Harish  Chandra  Mathur:  I,
 therefore,  strongly  plead  with  my  hon.
 friend  to  see  that  these  rates  are
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 revised  back  to  their  original  level.
 You  have  got  a  telephone  factory  of
 your  own.  You  have  got  a_  cable
 factory  of  your  own.  As  a  matter  of
 fact,  we  expected  that  with  all  the
 telephones  being  manufactured  here,
 with  all  the  cables  being  manufactured
 here,  you  will  be  able  to  make  them
 cheaper.  But  you  have  not  got  that
 efficiency  to  cut  down  your  costs
 (Interruption).  You  ask  the  people

 to  pay  through  the  nose  for  your
 inefficiency.  There  is  very  little  justi-
 fication  for  that.

 I  will  say  just  one  word  about  civil
 aviation.  My  hon.  friend,  the  Deputy
 Minister  just  now  explained  that  they are  cutting  down  their  losses.  I  am
 not  at  all  happy  at  the  manner  in
 which  they  are  cutting  down  ‘heir
 losses.  They  say  that  they  have  cut
 down  their  losses  from  Rs.  96  lakhs
 to  Rs.  55  lakhs.  How  have  _  they
 achieved  it?  They  have  not  achieved
 it  by  cutting  down  the  cost  of  opera- tion.  He  himself  admitted  that  the
 cost  of  operation  has  gone  up.  They have  achieved  it  by  concentrating traffic  only  between  Calcutta  and
 Bombay  and  Calcutta  and  Delhi  and
 Calcutta  and  Madras.  These  places are  highly  commercialised  places where  you  can  always  try  such
 methods,  and  reduce  your  losses.

 You  are  not  opening  new  routes.
 Even  those  places  which  were  on  the
 map  previously  have  been  knocked
 out  and  have  been  brushed  aside.  We
 wanted  a  connection  for  Udaipur  and
 Jaipur  and  what  have  they  done?  we
 were  paying  for  any  losses  which  were
 going  to  be  incurred  after  introducing
 the  service.  But  what  is  the  manner
 in  which  you  are  operating  the  air
 service  to  Jodhpur?  It  is  going  to  be
 twice  a  week.  How  do  you  think  that 8  Passenger  who  goes  to  Jodhpur
 today  is  going  to  wait  there  for  his
 next  plane  after  three  days?  At  least a  little  commercial  outlook  should  be
 there.  You  should  think  of  opening the  country.  We  cannot  afford  to
 have  absolute  rigidity  in  developing social  services.  Nowhere  in  the  world
 have  they  developed  the  air  services
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 and  civil  aviation  in  this  manner.  In
 civil  aviation  you  have  got  to  take  a
 broader  outlook.  The  social  services
 have  got  to  be  developed.  This  is
 really  our  resentment;  this  is  the
 resentment  all  over  the  country  at  the
 manner  in  which  the  Ministry  is
 functioning  without  caring  for  the
 feelings  of  the  people.  and  without
 giving  them  better  services.  We  do
 not  want  you  to  be  absolutely  un-
 commercial;  but  utility  has  been  very
 much  ignored.

 श्रो  ब्रजरान  सिए  :  भप्रध्यक्ष  महोदय,  जिस
 तरह  टेलीफोन  की  दरों  को  इस  विभाग  ने
 बढ़ाया  है  उस  तरीके  और  उन  के  रेटों  के
 खिलाफ  भी  मैं  पना  सख्त  विरोध  प्रकट
 करता  हूं।  खास  तौर  से  संसदीय  परम्परोओं
 में  जब  संसद्‌  बैठ  रही  हो  तब  रेवन्यू  बढ़ाने
 का  कोई  काम  संसद  के  बाहर  किया  जाय
 मिनिस्ड्री  के  द्वारा,  इस  से  बड़ी  संसद  की  प्रतिद्ठा
 की  कोई  और  हानि  नहीं  हो  सकती,  इस  से
 बड़ी  बेइज्जती  श्रौर  कोई  संसद्‌  की  नहीं  हो
 सकती  V  ३  करोड़  रु०  इकट्ठा  करने  की  बात
 है।  ३  करोड़  रु०  इकट्ठा  किये  जाने  के
 लिये  बजट  में  कोई  बात  लाई  जाती  तो
 मुल्क  को  यह  मालूम  होता  कि  श्राप  इस
 तरह  से  रुपया  इकट्ठा  करने  जा  रहे  हैं,  संसद
 के  मेम्बरों  को  मालूम  होता  कि  श्राप  उसे
 इकट्ठा  करने  जा  रहे  हैं।  लेकिन  संसद
 की  बैठकें  यहां  हो  रही  हों  और  संसद्‌  के
 बाहर  आप  यह  एलान  करते  हैं  कि  हम  ३
 करोड़  रु०  टेलीफोन  की  दरों  को  दुगुना  कर
 के  इकट्ठा  करेंगे।  प्रदन  सिर्फ  इतना  नहीं
 है  कि  श्राप  ३  करोड़  रु०  टेलीफोन  की  दरों
 को  दुगुना  कर  के  इकट्ठा  करना  चाहते  हैं,
 श्रदन  यह  भी  है  कि  क्‍या  यह  उचित  है  संसद
 की  परम्पराप्रों  के  मुताबिक  जब  कि  संसद
 का  भ्रधिवेशन  हो  रहा  हो  तब  भाप  बाहर
 इस  तरह  का  कोई  काम  करें।  प्रध्यक्ष
 महोदय,  भाप  की  बार  बार  इस  तरह  की
 व्यवस्थायें  हुई  हैं  कि  जब  संसद्‌  की  बैठकें
 हो  रही  हों  तब  मंत्रियों  को  कोई  भी  मेजर
 पालिसी  स्टटमेंट  भ्र्थात्‌  कोई  सिद्धान्त  वक्तव्य
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 [at  ब्रजराज  सिंह]
 बाहर  नहीं  देना  चाहिये।  लेकिन  यहां
 सिदान्त  वक्‍तव्य  की  बात  नहीं  है,  यहां  तो
 रुपया  इकट्ठा  करने  की  बात  है,  कर  लगाने
 की  बात  है,  भौर  उसे  बाहर  किया  जाता  है।
 में  इसके  खिलाफ  झपना  सख्त  विरोध
 कट  करता  हूं।

 धब  प्रदन  यह  उठता  है  कि  जो  लोग
 टैलीफोन  का  इस्तेमाल  करते  हें  उन  के  ऊपर
 इस  तरह  जो  श्राप  दुगुनी  दर  लगा  रहे  हैं
 इस  से  उनका  कोई  फायदा  हुआ  या  सरकार
 को  कोई  रुपया  मिलेगा  ?  मुझे  भय  है  कि
 जो  लोग  अब  तक  टैलीफोन  का  एस्तेमाल
 कर  रहे  थे  वे  यह  देख  कर  कि  दरें  दूनी  कर
 जा  रही  हैं,  कहीं  कहीं  श्रौर  भी  ज्यादा  बढ़ेगी
 इस  का  दृप्तेमाल  रोक  देंगे।  झ्ौर  जब  उस
 का  इस्तेमाल  रुकेगा,  कनेक्शन्स  कटेंगे,  तो
 जो  दुगुना  रेट  कर  रहे  हैं,  वह  भाप  को  नहीं  मिल
 सकेगा।  इस  लिये  में  निवेदन  करूंगा  कि
 मिनिस्टर  महोदय  से  कि  वे  अपने  इस  गलत
 कदम  को  वापस  लें।  वै  स्पष्ट  तौर  पर
 एलान  करें  कि  उनकी  गलती  थी  कि  जब
 संसद्‌  की  बैठकें  हो  रही  थीं  तब  संसद  के
 बाहर  इस  का  एलान  किया  गया।  प्रगर
 झगले  आम  बजट  में  उसे  लाना  चाहें  तो  लायें,
 लेकिन  कम  से  कम  इस  साल  उसे  लागू  न
 करें।

 झभी  मेरे  माननीय  मित्र  श्री  माथुर
 ने  कुछ  हवाई  सबिस  के  बारे  में  कहा,  इस  से
 पहले  मिनिस्टर  महोदय  ने  भी  कुछ  बातें  कहीं
 हैं।  कुछ  श्रावचर्य  की  बात  है।  मैं  मानता
 हूं  कि  यह  कोई  अच्छी  बात  नहीं  है  कि  वह
 हानि  को  घटा  कर  १  करोड़  से  ५५  लाख
 पर  ले  श्राये  हें।  लेकिन  दरअसल  जो  तरीका
 सोचने  का  है  वह  यह  है  कि  हम  हवाई  जहाज
 की  सर्विसिज  पर  इतना  ध्यान  दे  रहे  हैं,
 मुल्क  में  इस  को  खोलना  चाहते  हैं  ताकि
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 इस  में  भ्रधिक  से  प्रधिक  लोग  चलें।  लेकिन
 हमें  सोचना  पड़ेगा  कि  कौन  से  लोग  हैं  जो
 हवाई  जहाज  में  चल  सकते  हैं  जिन  से
 हमें  मुनाफा  मिल  सकता  है  ।  एक  तरफ
 हवाई  जहाज  की  बात  श्राती  है  शौर  दूसरी
 तरफ  इस  मुल्क  में  १  करोड़  १०  लाख  बैल-
 गाड़ियां  मौजूद  हैं।  इन  बैलगाड़ियों  का
 सुभार  करने  के  लिये,  उन  की  व्यवस्था
 को  ठीक  करने  के  लिये  कहीं
 पर  एक  करोड़  रुपया  भी  देने
 की  कोई  बात  नहीं  है  ।  जरा  सोचें
 कि  कितने  लोग  इस  से  लाभ  उठाते  हैं।
 भौर  दूसरी  तरफ  हवाई  जहाज  को  सवाल  है,
 जिन  से  मुश्किल  से  १/५०  फी  सदी  लोग  भी
 लाभ  नहीं  उठा  पाते  हैं  मुल्क  के  ।  इस  की  तरफ:
 हम  इतना  ध्यान  देना  चाहते  हैं।  मेरे
 इस  कहने  का  यह  मतलब  नहीं  है  कि  हम  हवाई
 सर्विस  की  व्यवस्था  को  न  सुधारें।  सुधार
 सकते  हों  तो  सुधारें,  लेकिन  इस  का  कतई
 यह  मतलब  नहीं  होना  चाहिये  कि  हम  वहां
 नुक्सान  देते  चले  जायें  और  हमारे  ट्रांसपोर्ट
 के  जो  दूसरे  हिस्से  हैं  उन  को  हम  इस  बुरी
 तरह  से  लापरवाही  में  डाल  दें,  उन  का  कोई
 विकास  न  हो  सके,  उन  का  कोई  उत्थान
 नहो  सके।  श्राज  मुझे  दिखता  है  कि
 जिस  तरह  से  सरकार  की  नीति
 चल  रही  है,  उस  के  मुताबिक  हम  अधिक
 से  भ्रधिक  योरोपीयकरण  की  बात  करते  हैं,
 हम  अपनी  श्रर्थ  व्यवस्था  का,  ब्पने  जो  ट्रांसपोर्ट
 के  साधन  हैं  और  और  अपने  रहन  सहन
 के,  जिन्दगी  के  तरीकों  का  अभ्रधिक  से  अधिक
 पश्चिमीकरण  करना  चाहते  हैं,  लेकिन  जो
 हमारी  भ्पनी  चीजें  हैं  श्रौर  जो  हमारे  मुल्क
 की  भ्र्थ  व्यवस्था  में  बहुत  श्रावश्यक  है,  उन  की
 तरफ  हमारा  ध्यान  नहीं  जाता  1  मैं  निवेदन
 करना  चाहता  हूं  कि  श्रगर  हम  अपने  मुल्क  की
 र्थ  व्यवस्था  को  ठीक  करना  चाहते  हैं,
 उसे  सुधारना  चाहते  हें,  तो  जिस  तरह  से
 हम  ने  खहर  का  विकास  किया  या  जिस  तरह
 से  उस  के  लिये  सरकार  से  सहायता  दे  कर  बहुत
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 से  लोगों  को  रोजगार  दिया  है,  उसी  तरह
 से  हमें  बैलगाड़ियों  को  भी  कुछ  सहायता
 देनी  पड़ेगी,  स  का  भी  हमें  बिकास  करना
 पड़ेगा।  मेरे  मित्र  श्री  ठाकुर  दास  भागंव
 ने  बार  बार  हस  बात  को  कहा  है,  इस  साल
 भी  उन्होंने  कहा  कि  जो  बैलगाड़ियों  के  पहिये
 हैं  हम  उन  के  विकास  की  तरफ  क्या  कर  रहे  हैं  ?
 जो  गांवों  की  सड़क  हैं  उन  के  विकास  के  लिये
 हम  क्‍या  करने  जा  रहे  हैं?  क्‍या  हम  उन  को
 बनवाने  जा  रहे  हैं?  लेकिन  मुझे  झफसोस
 के  साथ  कहना  पड़ता  है  कि  उन  गांवों  की
 सड़कों  को  बनवाने  का  जहां  तक  सवाल  है,
 उन  को  सुधारने  का  जहां  तक  सवाल  है,  गांवों
 की  जनता  को  जो  खास  तरीका  है  चलने  का,
 जो  उस  के  साधन  हैं  माल  ढोने  के  या  खुद
 चलने  के,  उन  के  विकास  का  कोई  प्रश्न  नहीं
 उठता  है।  कहा  जाता  है  कि  तृतीय  पंच-
 वर्षीय  योजना  में  न  सड़कों  के  विकास  के
 लिये  कोई  अच्छी  निधि  रक्‍्खी  जा  रही  है  शौर
 न  इधर  कोई  ध्यान  दिया  जा  रहा  है।  में
 निवेदन  करूंगा  कि  यदि  हम  श्रपने  मुल्क
 की  ग्रथंव्यवस्था  को  उन  लोगों  के  एस्तेमाल
 में  ले  जाना  चाहते  हैं  जो  लोग  कि  पिछड़े
 हुए  हैं,  जो  ग्रामीण  हैं,  जो  भ्रागे  नहीं  बढ़  पाये
 हैं,  तो  फिर  हमें  अपने  पूरे  दृष्टिकोण  में
 परिवर्तन  करना  पड़ेगा।  इस  संदर्भ  में
 मुझे  यह  याद  श्राता  है  कि  रेलवे  की  तरफ
 हम  कितना  ध्यान  देते  हैं।  जब  भी  रेलवे
 पर  बहस  होती  है  अधिक  से  श्रधिक  कोशिश
 की  जाती  है  कि  उस  में  रुपया  लगायें  ।  लेकिन
 जब  ट्रांसपोर्ट  मिनिस्ट्री  पर  बहस  का  सवाल
 प्राता  है,  जब  सड़कें  बनवाने  का  सवाल  श्राता  है
 तो  मुझे  श्रफमोस  के  साथ  कहना  पड़ता  है  कि
 ट्रान्सपोर्ट  मिनिस्ट्रो  शौर  मिनिस्टर  लोग
 उस  पर  कोई  ध्यान  नहीं  देना  चाहते  हैं।
 पिछले  साल  जब  यह  बात  कही  गई  तो  यह
 सफाई  दी  गई  मिनिस्टर  “होदय  की  तरफ  से
 कि  उन  में  भ्रौर  रेलवे  मिनिस्टर  में  कोई  मतभेद

 कहीं  नहों  है।  मतभेद  की  बात  कौन  कहता  है?
 लेकिन  जिस  विभाग  के  प्राप  इन्चाजें  हैं,  जिस
 के  फ्रप  'जिम्मेयार  हैं,  उस  के  भ्रन्दर  आने  बाले
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 विषयों  का  विकास  करने  के  लिये  श्राप  क्‍या
 कोशिश  कर  रह  हैं।  इस  मुल्क  की  झष-.
 व्यवस्था  में  यह  भ्रावश्यक  हो  गया  है  कि  हथ
 यह  देखें  कि  झाने  जाने  के  एसे  कौन  से  साधन
 हैं  जो  कम  पैसों  में  जनता  तक  पहुंचाये  जा
 सके।  मेरा  निवचय  मत  है  कि  रेलबे  व्यवस्था
 बहुत  खर्चीली  होती  जा  रही  है।  एक  मील
 लम्बी  लाइन  डालने  के  लिये  हमें  १७  लाख
 रु०  खर्च  करने  पड़ते  हैं  श्रौर  एक  मील  सड़क
 डालने  के  लिये  मैं  समझता  हूं  कि  भ्रच्छी  से  भ्च्छी
 सड़क  ५०,०००  रु०.  से  १  लाख  झु०  के  बीच
 में  बन  सकती  है।  जहां  पर  हम  एक  मील
 रेलवे  लाइन  डालेंगे  वहां  १७  मील  लम्बी
 लड़क  बन  सकती  है,  तो  हमें  सोचना  चाहिये
 कि  ज्ागे  4:  लिये,  आगे  आने  वाले  हिन्दुस्तान
 में  हमें  किस  व्यवस्था  पर  चलना  पड़ेगा,  हम
 झधिक  से  अ.धिक  रेलों  का  विकास  करें  या  अधिक
 से  भ्रधिक  सड़कों  का  विकास  करें।  मुझे
 भय  है  कि  मिस्ट्री  का  ध्यान  इस  तरफ  नहीं
 जा  रहा  है,  श्रौर  श्रगर  जा  रहा  है  तो  वह  इतनी
 कमजोर  है  कि  प्लैनिंग  कमिशन  से  झपनी  बाल
 नहीं  मनवा  सकती  है,  दूसरे  मिनिस्टर  लोग
 उसके  सामने  भ्रपनी  चीजों  को  रख  सकते
 हैं  लेकिन  पूरा  नहीं  करवा  सकते  हैं।  मेँ
 कहना  चाहंगा  कि  हमें  सड़कें  पर  विशेष  ध्यान
 देना  चाहिये।

 6°28  hrs.

 (Sarr  MutcHanp  Duss  in  the  Chair)

 झाखिर  हमें  बैलगाड़ियों  की  व्यवस्था  फो
 रखना  हैं  या  मोटर  की  व्यवस्था  को  रखना  हैं  t
 भगर  जो  शोर  चलने  के  साधन  हैं  मुल्क  के
 उन  का  विकास  करना  है  तो  तब  तक  उन  का
 विकास  नहीं  हो  सकता  जब  तक  अघिक  से
 अ्रधिक  सड़कें  हम  न  बनावें  ।  सरकार  की
 तरफ  से  यह  बहाना  भी  मिल  जाया  करता  है
 कि  केवल  नैशनल  हाईवेज  की  देख  भाल  करने
 की  जिम्मेदारी  उन  की  है  और  दूसरी  सड़कें
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 [att  ब्रजराज  सिंह]
 राज्यों  के  विषयों  में  हें,  डिस्ट्रिक्ट  बोर्ड्स  के
 अन्तगंत  ग्राती  हैं  या  ग्राम  पंचायतों  के  भ्रन्तगंत
 भ्राती  हैं  ।  किसी  के  भी  भ्रन्तगंत  श्रायें  लेकिन
 सरकार  की  जिम्मेदारी  है  कि  वह  सारी  सड़कों
 की  योजनाओं  को  भ्रच्छे  ढंग  से  बनाये  भौर
 यह  देखे  कि वे  प्रच्छे  ढंग  से  चलती  हैं  ।  लेकिन
 भ्रगर  सिफ  नेशनल  हाई  वेज  की  बात  हो  तो
 म  यह  कहूंगा  कि  वह  केन्द्रीय  सरकार  के
 कामों  में  भ्राती  हैं,  जो  प्रन्तर्राज्यीय  महत्व
 की  सड़कें  हैं,  श्राथिक  महत्व  की  सड़कें  हैं,
 जो  एक  राज्य  को  दूसरे  राज्य  से  जोड़ती  हैं,
 उन  के  लिए  केन्द्रीय  सरकार  की  जिम्मेदारी
 है  t  में  पूछना  चाहता  हूं  कि  श्रब  तक  कितनी
 ऐसी  सड़कें  बनाई  गई  हैं,  या  कितनी  ऐसी
 सड़कों  के  लिए  सहायता  दी  गई  है  जो  प्रतर्रा-
 ज्यीय  महत्व  की  सड़कें  हैं,  जो  श्राथिक  महत्व
 की  सड़कें  है,  जो  एक  राज्य  को  दूसरे  राज्य  से
 जोड़ती  हैं  ।  मेरा  खयाल  है  कि  सम्भवतः
 न  कोई  ऐसी  सड़क  बनाई  गई  है  श्लौर  न  ऐसी
 सड़क  के  लिए  कोई  सहायता  दी  गई  है  ny
 श्रगर  श्राप  ऐसी  सहायता  नहीं  देना  चाहते  हैं
 तो  कैसा  मुल्क  बनाना  चाहते  हैं।  मेरी  मंशा
 इस  के  कहने  से  यह  है  कि  भ्रन्तर्राज्यीय  महत्व
 की  सड़कों  को  या  जो  एक  राज्य  को  दूसरे
 राज्य  से  जोड़ती  हैं  उन  के  द्वारा  भ्राप  श्राधिक
 रूप  से  एक  राज्य  को  दूसरे  राज्य  से  मिलाना
 चाहते  हैं  तो  ऐसी  सड़कों  को  श्राप  बनवायें  |
 में  निवेदन  करूंगा  कि  सरकार  को  इधर  भ्रधिक
 ध्यान  देना  चाहिए  ।  एक  इस  तरह  की  सड़क
 है  भागरा  जिले  को  राजस्थान  से  मिलाने  वाली
 यह  दो  ऐसे  राज्य  हैं  जिन  को  मिलाना  बहुत
 झावश्यक  है  सड़क  के  ज़रिये  ।  सरमथुरा  से
 सोरों  तक  या  एटा  तक  ।  यह  बहुत  पुराना
 शौर  ऐतिहासिक  मार्ग  है  ।  बार  बार  यह  बात
 कही  गई  है  लेकिन  इस  की  तरफ  सरकार  का
 कोई  ध्यान  नहीं  जा  रहा  है  t  इन  दो  राज्यों
 को  मिलाने  के  लिए  इस  सड़क  का  निर्माण
 “किया  जाये  ।  इस  सड़के  के  निर्माण  में  कोई
 ज्यादा  खर्च  होने  वाला  नहीं  है  लेकिन  कभी
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 इस  प्रोर  ध्यान  नहीं  जाता  ।  में  कहूंगा  कि
 यदि  श्रप्रतर्राज्यीय  सड़कों  को  श्राप  बनवाना
 चाहते  हैं,  अपने  कतंव्यों  में  यह  बात  रखना
 चाहते  हैं,  भ्राथिक  महत्व  की  सड़कों  को
 बनवाने  की  कोई  बात  करना  चाहते  हें  तो
 फिर  कम  से  कम  इस  सड़क  को  लेकर  श्राप  को
 १०,  ०  या  २५  हजार  रुपया  खच  करना

 चाहिए  ।  श्राप  सिर्फ  नैशनल  हाईवे  की  बात
 न  करें,  इस  तरह  की  सड़कों  को भी शप को
 बनवाना  चाहिए  ।  लेकिन  मुमे  ्रकपोस  है
 कि  सारे  का  सारा  सोवते  का  तरीका  गलत
 हो  गया  है  ।  जहां  पद्चिमोकरण  की  बात
 झायेगी  वहां  हमारी  सरकार  का  ज्यादा  ध्यान
 जायेगा  ।  जहां  पर  पिछड़ी  हुई  अर्थ  व्यवस्था
 को  सुधारने  और  विकास  करने  का  सवाल
 झायेगा  वहां  पर  सरकार,  दब  जाया  करती
 है  ।  जो  लोग  इस  के  बारे  में  सोचते  हैं  वे
 यह  सोच  बैठते  हैं  कि  उन  को  बात  चल  नहीं
 सकती  ।  इस  संदर्भ  में  में  कह  रहा  था  कि
 अब  समय  श्रा  गया  है  कि  सरकार  को  सोचना
 चाहिए  कि  श्रषिक  से  अ्रधिक  गाड़ियों  का
 विकास  करना  चाहिए,  ग्रधिक  से  अधिक
 सड़कों  का  विकास  करना  चाहिए,  खास  तौर
 से  ऐसी  सूरतों  में  जब  सड़कों  पर  रेलों  के
 मुकाबले  कम  खर्च  करना  पड़ता  है।  सड़क
 बनाने  से  न  सिर्फ  हम  कम  पैसे  में  सड़क  बना
 सकते  हैं  बल्कि  भरने  मुल्क  की  प्रधिक  से  अधिक
 झाबादी  को  काम  भी  दे  सकते  हैं  -  सरकार
 को  यह  सोचना  पड़ेगा  कि  हमारा  ध्यान  रेल
 पर  भश्रधिक  जाये  या  सड़क  पर  श्रधिक  जाये  ny
 सरकार  को  इस  मौलिक  समस्या  के  ऊपर  सोचना
 पड़ेगा  t  मेरा  निश्चित  मत  है  कि  सरकार  को
 भ्राज  जो  वह  रेलों  का  विद्युतीकरण  करने
 जा  रही  है  श्रौर  जिस  पर  कि  करोड़ों  रुपया
 खर्च  किया  जायेगा  उस  विद्युतीकरण  को

 छोड़  कर  या  रेलों  का  जिस  तरह  से  विकास

 हो  रहा  है  उस  विकास  कार्यक्रम  को  रोक  कर

 सड़क  के  विकास  पर  उसको  भपना  ध्यान
 केन्द्रित  करना  चाहिए  झौर  सड़कों  के  बिकास
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 के  काम  को  सरकार  को  पने  हाथ  में  लेना
 चाहिए  ।  में  ट्रान्स्पोर्ट  मिनिस्टर  साहब  से
 झाशा  करूंगा  कि  वे  अपनी  बात  को  मंत्रिमंडल
 में  भ्रच्छे  तरीके  से  रखें  भौर  उस  के  लिए
 प्लानिंग  कमिशन  पर  जोर  डालें  ताकि  सड़कों
 के  विकास  का  काम  हाथ  में  लिया  जाये  श्रौर
 उस  पर  काम  शुरू  हो  जांये  ।  भाखिर  हमारी
 तृतीय  पंचवर्षीय  योजना  बन  रही  है  और  मैं
 जानना  चाहता  हूं  कि  हमारी  सड़कों  के विकास
 के  लिए  क्या  कार्यक्रम  रखा  गया  हैं  या  नकशा

 बनाया  गया  हैं  श्रौर  किस  तरह  सड़कों  का
 निर्माण  करके  मुल्क  के  पिछड़े  इलाकों  को
 जोड़ना  चाहते  हैं  भौर  किस  तरह  यह  रोड
 डेवलपमेंट  प्रोग्राम  को  श्रागे  बड़ाना  चाहते  हैं  ?
 में  आशा  करूंगा  कि  मंत्री  महोदय  उधर
 ध्यान  देंगे  ।

 पोर्ट्स  के  डेवलपमेंट  धौर  विकास  का  भी
 भ्रदन  हमारे  सामने  है  ।  इसके  बारे  में  यहां  पर
 काफी  चर्चा  की  गई  है  1  जहां  तक  इसका
 प्रदन  है  कि  उनका  विकास  होना  चाहिए  प्रौर
 चोर्टस  अधिक  बनने  चाहिएं  तो  इस  में  तो
 कोई  दो  राय  हो  ही  नहीं  सकतीं  ny
 झब  इन  पोर्ट्स  में  जो  हमारे  मजदूर
 खोग  काम  करते  हैं  झौर  खास  कर
 कलकत्ता  पोर्ट  में  जहां  कि  झाज  मजदूरों
 में  असन्तोष  है  वहां  उनको  सन्तुष्ट  करने  का
 प्रइन  विशेष  रूप  से  हमारे  सामने  है  शोर  मैं
 जानना  चाहूंगा  कि  इस  प्रश्न  को  हल  करने
 के  लिए  यह  मिनिस्ट्री  क्या  ध्यान  दे  रही  है
 भर  क्या  कदम  उठा  रही  है  ?  जब  यह  बात
 झाती  है  तो  इस  के  लिए  कह  दिप्रा  जाता  है  कि
 यह  काम  तो  सम्भवत:  लेबर  भिनिस्ट्री  का  है,
 श्रम  मंत्रालय  का  काम  है  ।  में  उदाहरण  के
 लिए  कहना  चाहूंगा  कि  कलकत्ता  के  डौक
 लेबर  बोर्ड  पर  झ्रापको  मिनिस्ट्री  का  प्रति-
 निधित्व  है,  लेबर  मिनिद्री  का  प्रतिनिधित्व
 है  लेकिन  यह  सब  कुछ  होते  हुए  भी  वहां  काफी
 मड़बड़  चल  रही  है  ।  स्टैताडोर  वहां  पर
 मजदूरों  का  शोषण  कर  रहे  हैं,  मेहता  कमेटी
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 की  रिपोर्ट  से  यह  साफ  हो  गया  है  |  लेकिन
 हम  देखते  हैं  कि  सरकार  के  यह  कहने  के
 बावजूद  कि  मेहता  कमेटी  की  रिपोर्ट  भौर
 सिफारिशों  को  सरकार  ने  मंजूर  कर  लिया  है
 शौर  सरकार  उनको  भ्रमल  में  लाना  चाहती  है,
 श्राज  तक  उन्हें  अमल  में  नहीं  लाया  जा  रहा
 है  ।  लाखों  रुपया  सरकार  का  गोलमाल
 किया  जा  रहा  है  ।  मैं  आशा  करूंगा  कि
 मजदूरों  के  हित  को  दृष्टि  में  रखते  हुए  सरकार
 उस  मेहता  कमेटी  की  रिपोर्ट  को  जिसे  पक
 नने  स्वीकार  बग  'लया  है,  मजदूरों  में
 शान्ति  और  संतोष  की  भावना  पैदा  करते  के
 लिए  वह  उस  कमेटी  की  सिफारिशों  पर  जल्द
 से  जल्द  श्रमल  कराते  के  हेनु  प्रावश्यक  कदम
 उठायेगी  ।  ऐसा  करते  से  कलकत्ता  पोटे  में
 जो  कि  हमारे  देश  का  एक  बड़ा  पोर्ट  है  उस  में
 शान्ति  शौर  व्यवस्था  कायम  रखते  में  काफी
 मदद  मिलेगी

 देश  में  विशेष  कर  ग्रामीण  क्षेत्रों  में  पोस्ट
 आफिसेज  की  संख्या  बढ़ाते  को  बात  कहो  गई
 है  ।  में  मानता  हूं  कि  हम  अधिक  से  अधिक
 पोस्ट  ग्राफिसेज  खोल  रहे  हैं  लेकिन  मुझे  इस
 सम्बन्ध  में  प्रफपोस  के  साथ  कहना  पड़ता  है
 कि  नये  नये  पोस्ट  भ्राफिसेज  खोलते  के  बारे  में
 सरकार  के  पास  जो  रिपोर्ट  भ्राती  हैं  सम्भवत:
 वह  गलत  होती  हैं,  गलत  रिपोर्ट  आ्ातो  हैं  t

 हम  एक  खास  दायरे  में  तीन  मील  के  दायरे  में
 एक  पोस्ट  श्राफिस  ले  आयेंगे,  इस  तरह  की
 गलत  रिपोर्ट  झ्ाती  हैं  क्योंकि  कहीं  कहीं  पर
 तो  १०,  १०  मील  तक  भी  कोई  पोस्ट  भ्राफिस
 नहीं  है  ।  ऐसे  स्थानों  पर  नये  पोस्ट  प्राफिस
 खोलने  की  बात  नहीं  चली  है  ny  मैं  भ्राशा
 करूंगा  कि  सरकार  का  ध्यान  जल्द  से  जल्द
 इधर  जायगा  प्ौर  भ्रधिक  से  अधिक  पोस्ट
 झाफिसेज  खोले  जाकर  ग्रामीण  जनता  को

 यह  सुविधा  तो  दे  ही  दी  जायगी  कि  उनके  लिए
 तीन  ठीन  मील  के  फासले  पर  एक  पोस्ट
 प्राफिस  जरूर  हो  जाये  |
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 (att  ब्रजराज  सिंह]

 जहां  तक  ट्रंक  टेलीफोन  कौल्स  की  दरों
 का  सवाल  है  में  समझता  हूं  कि  उस  पर
 पुनविचार  करने  की  जरूरत  है  जो  नई  दरें
 लागू  की  गईं  हैं  उन  से  जनता  को  बहुत  परेशानी
 हो  रही  है।  उसके  बारे  में  सरकार  पुनविचार
 करके  न  सिर्फ  भ्रपनी  आमदनी  बढ़ा  सकती  है
 बल्कि  जनता  को  संतोष  भी  प्रदान  कर  सकती
 है

 एव्सट्रा  पोस्टल  डिपार्टमेंटल  स्टाफ  के
 बारे  में  जो  कमेटी  बनी  थी  शौर  उस  ने  जो
 सिफारिशें  को  हैं  उन  सिफारिशों  को  लागू
 ब्यों  नहीं  किया  जा  रहा  है।  मैं  जानना  चाहूंगा
 झोर  संसद्‌  को  इस  बारे  में  जानते  का  हक  है
 कि  सरकार  उनके  बारे  में  क्या  रुख  भ्रल्टियार
 कर  रही  है  ?  उन  सिफारिशों  को  झ्ाखिर
 हम  कब  तक  के  लिए  टालना  चाहते  हैं  ?

 यह  कुछ  बातें  थीं  जो  कि  में  ने  आपके
 सामने  निवेदन  कीं  v  में  फिर  जोर  के  साथ
 कहना  चाहूंगा  कि  एक  तो  बेलगाड़ी  की
 व्यवस्था  को  श्राप  को  ठीक  करने  के  लिए
 जोर  देना  चाहिए  और  उस  पर  ध्यान  देना
 चाहिए  क्‍योंकि  यह  बात  साफ  है  कि  भ्रगर
 उधर  ध्या  नहीं  दिया  जायेगा  तो  हम  सिर्फ
 मोटर  कार  से,  बस  से  और  रेल  से  ही  इस
 देश  की  भ्रर्थ  व्यवस्था  को  श्रच्छे  ढंग  पर  नहीं
 ला  सकते  हैं  ।  इसलिए  बैलगाड़ी  पर  'ध्यात
 दे  कर  एक  करोड़  रुपया  उधर  लगाइये  ।
 में  समझता  हूं  कि  एक  साथ  ही  ५००  या
 १०००  करोड़  रुपया  नहीं  लगा  सकते  लेकिन

 दूसरी  या  तीसरी  पंचवर्षीय  योजना  में  इसके
 बास्ते  २०,  २५  करोड़  रुपया  रख  कर  ट्रान्स-
 पोर्ट  के  साधन  बढ़ा  सकते  हैं  t

 दूसरे  रेल  और  रोड  ट्रान्सपोर्ट  के  कोझ्ार-
 डिनेशन  का  जो  सवाल  उठता  है  तो  उस  में
 हमारी  गवर्नमेंट  ऐसा  न  करे  कि  रेल  चूंकि
 हमारी  नेशनलाइज्ड  अंडरटंकिंग  है  इसलिए

 MARCH  23,  960  jor  Grants  7676

 उसको  फायदा  पहुंचाते  के  लिए  हम  हमेशा
 रोड  ट्रान्सपोर्ट  के  रास्ते  में  रुकावर्टे  डालते
 जायें  ।  इस  समय  का  जो  बजट  है  उस  में
 करीब  १२,  १३  करोड़  रुपये  का  जो  टैक्स  है
 वह  सिर्फ  सड़क  परिवहन  से  वसूल  किया  जाता
 है  भौर  उस  से  इस  पर  चोट  लगती  है  इसका
 नतीजा  यह  होता  है  कि  इस  से  न  सिर्फ  रेलवे
 को  भ्रप्रत्यक्ष  रूप  से  फायदा  पहुंचता  है  बल्कि
 वहां  पर  जो  इन  को  कोदिष  करनी  चाहिए,
 एकोनामिक  तरीके  से  चलने  की,  उस  में  भी
 बहू  कोशिश  नहीं  करते  हैं  ।  मुझे  श्राज्षा  है कि
 अरब  सरकार  का  ध्यान  अधिक  से  अधिक
 रेल  ट्रान्सपोर्ट  की  तरफ  से  हट  कर  रोड
 ट्रान्सपोर्ट  की  तरफ  जायगा  जिससे  कि  पिछड़ी
 हुई  र्थ  व्यवस्था  का  विकास  किया  जा
 सके  ।

 Shri  Basappa:  Mr.  Chairman,  Sir,
 in  a  developing  economy  such  as  ours
 the  importance  of  this  Ministry  need
 not  be  emphasised.  The  forces  releas-
 ed  by  our  Five  Year  Plans  and  other
 things  have  led  to  greater  production
 in  this  country,  and  the  main  question
 will  be  how  far  our  transport  system
 will  be  able  to  cope  up  with  the
 needs  of  out  State  at  this  juncture.
 From  this  point  of  view,  when  our
 industrialisation  is  taking  place  at  a
 greater  speed,  when  our  exports  and
 imports  are  also  expanding,  when  the
 passenger  traffic  and  goods  traffic  are
 equally  expanding,  it  is  but  natural
 that  this  Ministry  should  receive  the
 greatest  attention.

 Sir,  we  have  been  saying  that  the
 railway  system  is  getting  over-worked.
 Naturally,  the  road  system  and  the
 water  system  equally  gains  import-
 ance.  In  this  context,  Sir,  my  hon.
 friends  have  referred  to  certain  ports.
 I  come  from  a  State  which  has  nearly
 200  miles  of  coast-line  in  the  west.
 Therefore,  I  would  like  to  look  into
 the  port  system  of  this  country.  What
 do  I  see?  This  country  has  a  coast-
 line  of  nearly  3000  miles  with  only
 seven  major  ports  or  so.  The  goods
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 carried  through  these  ports  is  very
 heavy,  and  it  is  high  time  that  we
 should  look  into  the  development  of
 other  ports  in  this  country.

 The  few  major  ports  of  our  country
 are  already  over-worked.  For  exam-
 ple,  we  hear  every  day  of  the  conges-
 tion  in  the  Calcutta  Port,  in  the
 Bombay  Port,  in  the  Madras  Port.
 We  hear  every  day  of  the  labour
 troubles  that  are  going  on  there.
 Therefore,  it  is  very  very  necessary
 ‘that  a  re-alignment  of  the  pattern  of
 our  commerce  in  this  country  should
 take  place.  It  is  high  time  that  we
 do  it.  From  that  point  of  view,  if  we
 look  at  the  map  of  our  country,  there

 are  only  two  States  which  have  no
 major  ports:  one  is  Orissa  and  the
 other  is  my  S.ate,  the  Karnataka
 State,  the  bigger  Mysore.

 In  this  State  of  Mysore  there  are
 ports  which  can  become  major  ports
 if  only  a  little  attention  is  given.
 There  is  the  port  of  Karwar  which
 has  been  proclaimed  by  many  many

 -engineers  in  the  past,  there  is  the  port
 of  Mangalore,  there  are  other  small
 ports  like  Bhatkal  and  others.  What
 has  happened  to  all  these  ports?
 Look  at  the  exports  and  imports  of
 that  part  of  the  area.  We  have  iron

 ‘ore  and  manganese  ore  to  be  export-
 ed,  we  have  rich  malanad  where  the
 coffee  plantations,  tea  plantations,
 cashew-nut  trees  and  sandalwood
 trees  are  there  and  for  which  we

 -have  to  import  lot  of  fertilisers  from
 sother  parts  of  the  country.  More
 than  that,  the  fishing  industry  in  that
 part  is  very  very  important  and  lot
 of  exports  take  place.  In  these  cir-
 cumstances,  the  necessity  for  the
 development  of  these  ports  on  the
 west  coast,  the  Karnataka  area,  as-
 sumes  greater  importance.

 I  said  that  there  should  be  a  re-
 alignment  of  the  pattern  of  commerce
 in  this  country.  Why  did  I  say  so?
 It  is  not  out  of  any  narrow  conside-
 ration  that  I  said  so.  We  must  take
 the  national  consideration  and  also
 the  regional  consideration.  The  ex-
 port  of  manganese  ore  or  iron  ore
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 through  the  port  of  Bombay  or
 Madras  or  Calcutta  would  cost  us
 more.  The  very  savings  in  the  cost
 of  transport  through  these  ports
 would  go  to  develop  the  port  of
 Mangalore  or  the  port  of  Karwar  as
 well  as  the  road  system  in  that  part
 of  the  country.  I  do  not  know  why
 this  has  not  been  thought  of.  And
 even  if  it  has  been  thought  of,  I  do
 not  know  why  it  has  been  shelved.  I
 have  not  been  able  to  understand  it.

 I  know  a  little  of  the  history  of
 ithe  past  in  regard  to  these  areag,
 and  especially  about  the  Bombay
 Port  and  the  Cochin  port.  Probably,
 in  those  days,  the  authorities  of  the
 Bombay  port  thought  that  much  of
 the  trade  of  that  big  area  which  was
 then  called  Vijayanagar  empire—once
 upon  a  time  the  Karnataka  area  was
 called  the  Vijayanagar  empire—could
 pass  only  through  Bombay,  and  the
 People  of  those  areas  then  thought
 that  their  trade  could  pass  only
 through  Bombay.  So,  there  has  been
 a  positive  neglect  which  amounts,  so
 to  say,  to  a  scandal  in  regard  to  the
 development  of  Karwar  or  Mangalore
 all  these  years,  and  you  may  under-
 stand  it  if  you  refer  to  the  history
 of  this  part  of  the  country.  In  these
 circumstances,  I  wish  the  Ministry  to
 take  note  of  the  high  feelings  that
 are  in  the  minds  of  the  people  there.

 I  am  not  coming  in  the  way  of  the
 Tuticorin  port.  Let  not  my  hon
 friend  Shri  Thanu  Pillai  say  that  I
 am  saying  something  against  him.  I
 do  not  say  anything  at  all  against
 his  claims.  This  country  needs  more
 major  ports.  My  only  claim  is  for
 the  development  of  Mangalore.  Man-
 galore  port  has  a  capacity  of  3  or
 3}  lakh  tons  and  other  potentiali-
 ties  as  have  been  indicated  in  the
 reports  and  it  is  said  that  it  can  be-
 come  a  major  port.  I  do  not  mind
 whether  it  is  Karwar  or  Mangalore.
 Let  us  have  at  least  one  major  port
 there.  Let  it  be  anyone  of  these  two.
 One  of  them  can  be  developed  as  a

 ‘i
 major  port  and  that  should  be  deve-
 loped  spon.
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 Everytime  when  we  put  forward

 some  claims,  the  question  of  the  rail-
 way  line  is  raised.  My  hon.  friend
 Shri  Achar  over  there  knows  much
 more  about  it  than  I.  He  knows
 much  more  about  Mangalore  than  I.
 Every  time  we  raise  the  question  of
 the  Hasan-Mangalore  railway  line  in
 this  House,  it  is  said  that  unless  you
 have  a  major  port  you  cannot  have
 a  railway  line.  Now,  the  Minister
 may  say  that  unless  you  have  a  rail-
 way  line,  you  cannot  have  a  major
 port.  This  is  something  which  I  can-
 not  understand.  There  is  a  Kannada
 proverb  and  I  think  a  similar  pro-
 verb  exists  in  the  other  languages
 also.  The  meaning  of  that  proverb
 is,  unless  the  person  marries,  his
 madness  will  not  go;  and  unless  his
 madness  goes,  he  will  not  marry.
 This  holds  good  equally  well  in  this
 context.  I  request  that  the  Minister
 will  see  to  it  that  some  of  our  ports
 are  developed.  I  do  not  want  to
 dwell  on  this  point  any  more.

 I  wish  to  say  a  few  words  about
 the  reorganisation  of  the  States  in
 this  country,  in  connection  with  this
 discussion.  Some  of  the  reorganised
 States  are  put  to  a  lot  of  inconveni-
 ence  because  of  the  disturbances
 eaused  to  the  communication  system
 or  because  of  the  lack  of  any  com-
 munication.  I  know  Madhya  Pra-
 desh  is  one.  Its  capital  is  located
 far  away  from  the  centre  of  the
 State,  and  a  number  of  States  have
 been  brought  together  to  form  the
 modern  Madhya  Pradesh.  There  are
 no  good  communication  systems
 there.  That  is  equally  true  of  Kar-
 nataka  or  the  Mysore  State.  The
 present  Mysore  State  includes  those
 areas  of  Karnataka  added  on—the
 Karnataka  areas  in  Bombay  and  Hy-
 derabad  and  also  Coorg,  besides  the
 South  Kanara  district  which  formerly
 belonged  to  Madras.  Thus,  many
 more  areas  have  come  in  to  from  the
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 present  Mysore  and  the  road  system
 especially  in  the  new  areas  which
 were  added  on  to  us  is  very  bad
 For  instance,  in  the  Gulbarga  area
 in  former  Hyderabad,  the  communi-
 cations  are  hopelessly  bad.  Same  is
 the  case  with  the  Bombay-Karna-
 taka  area.  We  have  to  spend  a  lot
 of  money  no  doubt,  and  something
 is  being  done.  I  am  very  happy  to
 say,  it,  but  some  bridges  on  the
 national  highway  in  this  area  are  still
 to  be  constructed.  The  Malnad  area
 especially  is  very  rich,  though  it  is
 a  backward  area.  It  has  plenty  of  re
 sources,  like  timber,  coffee,  tea,
 cashewnuts  and  mangoes.  Take,  for
 example,  Coorg.  It  has  about  30,000
 acres  rich  with  teak.  We  require
 railway  sleepers  to  be  made  out  of
 this  wood.  That  means,  there  is  a
 saving  of  foreign  exchange.  These
 possibilities  are  there.  So,  this  area
 must  be  developed.

 Now,  I  come  to  the  question  of
 other  important  highways’  which
 have  to  be  developed.  For  instance,
 there  is  the  Poona-Bangalore  high-
 way  and  also  the  highway  from
 Mangalore  to  Bangalore.  These  are
 some  of  the  highways  to  be  develop-
 ed.

 I  then  come  to  the  question  of  the
 second  shipyard.  I  have  no  grudge
 against  Cochin  being  selected  for  the
 second  shipyard.  But  the  claim  for
 a  second  shipyard  in  Karwar  in  the
 third  Five  Year  Plan  is  also  equally
 important,  Attention  no  doubt  is
 being  given  to  the  development  of
 shipyards,  but  the  progress  is  very
 slow.  When  we  are  still  in  the  be-
 ginning  stage  of  the  building  of
 these  shipyards,  at  least  should  we
 not  think  of  countryboats  which  was
 mentioned  by  some  of  my  _  hon
 friends?  The  development  of  coun-
 trycrafts  is  very  essential.  Nearly
 10,000  boats  are  required  in  that  part
 of  the  west  coast  to  which  I  have
 been  lreferring.  The  fishing  indus-
 try  is  growing.  So,  the  boats  are:
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 necessary.  Therefore,  I  say  that  this
 industry  should  also  be  developed.

 Mr.  Chairman:  The  hon.  Member’s
 time  is  up.

 Shri  Basappa:  I  think  I  must  make
 haste.  About  tourism,  I  might  say
 that  our  country  has  got  very  rich
 potentialities.  The  great  Himalayas
 in  the  north  and  the  western  ghats
 in  the  south-west  offer  very  fine
 scenery  and  all  the  natural  advant-
 ages  are  there.  The  great  poets  and
 historians  have  written  much  about
 these  areas.  Everybody  who  comes
 to  our  country—philosopher,  histo-
 rian  or  anybody—has  plenty  of  things
 to  see  in  our  land.  So,  there  is  a
 great  necessity  for  developing  some
 of  these  areas  and  establish  air-strips
 there.  For  example,  there  is  Bija-
 pur;  there  is  also  Hampi,  the  seat  of
 the  old  Vijayanagar  empire.  So,  I
 wish  the  hon.  Minister  takes  note  of
 these  things  and  try  to  develop  these
 areas  by  having  air-strips  at  these
 Places.

 There  is  the  question  of  the  aero-
 drome  at  Bangalore.  The  aerodrome
 there  is  in  a  very  bad  condition.  The
 contro]  of  this  aerodrome  I  think  is
 with  the  Defence  Ministry  and  the
 maintenance  of  it  comes  under  the
 Ministry  of  Transport  and  Communi-
 cations.  It  is  high  time  that  this
 Ministry  took  over  charge  of  that
 aerodrome  and  saw  to  it  that  a  new
 building  is  constructed  there  within
 a  very  short  time.

 I  must  thank  the  Minister  for
 bringing  about  a  separte  postal  cir-
 cle  Yor  Karnataka.  It  was  a  very
 long-felt  need  and  that  has  been
 Satisfied.  I  appreciate  the  work  done
 in  this  direction.

 I  do  not  want  to  go  into  the  details
 of  the  need  for  waterways.  I  would
 simply  point  out  the  development  of
 the  waterways  between  Mangalore
 and  Kundapur  should  be  taken  up. It  is  a  very  important  route.  Pro-
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 gress  in  this  direction  is  very  slow.
 Nearly  40  per  cent  of  the  products  of
 Assam  and  Calcutta  go  through  the
 waterways  and  so  waterways  should
 be  developed,  and  wherever  neces-
 sary,  the  important  waterways  should
 be  declared  as  national  waterways.

 There  is  only  one  thing  that  re-
 mains  to  be  said.  That  is  about  the
 postal  system.  Of  course,  they  are
 doing  all  that  is  possible,  but  there
 is  one  point  which  I  want  to  make
 in  regard  to  the  telegrams.  The  en-
 tries  in  the  telegrams  are  not  always
 clearly  written.  I  can  cite  my  own:
 experience.  I  once  gave  a  telegram
 that  I  would  be  arriving  at  such  and
 such  a  place  by  night  at  a  particular
 time.  The  telegram  went  late,  and
 though  I  arrived  in  proper  time,  the
 person  whom  I  wanted  to  see  had
 not  arrived  there.  So,  unless  the
 telegram  clearly  mentions  the  date
 etc.  the  people  whom  we  want  to
 see  at  the  place  where  we  arrive,
 cannot  arrive  at  the  time  required
 by  us.  The  telegram  must.  clearly
 show  the  date  and  time  when  it
 was  sent  and  the  date  and  time  when
 it  was  received.  Otherwise,  it  be-
 comes  very  difficult.  I  hope  the
 Ministry  will  realise  this  point  also
 and  see  that  all  steps  are  taken  to
 rectify  matters.

 Shri  P.  C.  Borooah  (Sibsagar):  Mr.
 Chairman,  Sir,  if  a  well-developed
 system  of  transport  and  ica-
 tion  is  vital  for  the  economic  growth
 and  the  industrial  development  of
 the  country;  then  it  can  be  said  very
 well  that  the  State  from  which  I
 come—Assam—has  not  been  receiv-
 ing  the  due  attention  from  the  Gov-
 ernment.  Assam  is  very  badly  dealt
 with  in  the  matter  of  transport  and
 communication,  at  the  hands  of  the
 Government  not  only  now  but  from
 a  long  past.

 So  far  as  the  total  length  of  the
 national  highway  in  Assam  is  con-
 cerned,  only  about  800  miles  out  of
 a  total  of  about  4.000  miles  of  the
 national  highways  fall  in  Assam.
 But  there  is  a  _  persistent  demand
 from  the  people  of  Assam  that  the
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 north  trunk  road  from  North  Gauhati
 to  Dhemaji,  a  distance  of  about  75
 miles  be  declared  as  a  national  high-
 way.  This  road  passes  through  a
 railwayless  rich  area  of  about  5,000
 Sq.  miles  and  is  bounded  on  the  north
 by  the  NEFA  hills  and  on  the  south
 by  the  Brahmapuira  river.  It  may be  remembered  that  this  area  was
 shown  in  the  Chinese  maps  belonging
 to  China.  Unfortunately,  about
 half  of  this  area  falls  in  my  consti-
 tuency.  That  is  also  why  I  urge  on
 the  hon.  Minister  that  he  should  be
 pleased  to  see  that  this  road  is  dec-
 lared  as  a  National  Highway.

 Assam  has  got  the  highest  rainfall
 in  the  country  and  some  of  its  sta-
 tions  record  the  highest  rainfall  in
 the  world.  As  a  result,  the  roads
 get  damaged  quite  ofien.  Since  the
 Jast  great  earthquake  of  1950,  the
 bed  of  the  river  Brahmaputra  is  get-
 ting  shallower  and  as  a  result  that
 area  getting  floods  very  often.  So,
 some  sort  of  s  abilisation  programme
 for  these  roads  is  wanted.  It  may
 be  necessary  to  change  the  specifica-
 tion  of  the  roads  also.

 Mr.  Chairman:  The  hon.  Member
 may  come  nearer.  He  is  not  audible
 here.

 Shri  P.  C.  Borooah:  I  was  just  re-
 fering  to  the  damage  caused  to  the
 roads.  It  therefore  needs  stabilisa-
 tion  and  change  of  specification  in
 constructional  works.  The  specifica-
 tion  of  roads  say  in  Rajasthan  where
 the  sub-soil  remains  hard  through-

 -out  the  year  may  not  be  suitable  for
 Assam  where  due  to  lot  of  rain  the
 sub-soil  gets  very  soft  or  water-
 logged.  When  heavy  motor  trucks
 ‘heavily  laden  pass  fast  by  the  road,
 the  thin  hard  crest  of  the  road  sur-
 face  gets  damaged  and  cracked;  the
 road  becomes  bad  and  this  necessi-
 tates  a  major  repair  every  time.
 ‘Therefore,  I  say  that  there  should  be

 a  programme  of  stabilisation  for  the
 National  Highway  so  far  ad  the
 Assam  part.  is  concerned:  and  ‘that

 4
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 should  be  taken  in  hand_as  soon  as
 possible.

 Regarding  the  widening  of  the
 National  Highway,  the  width  of  the
 National  Highway  in  Assam  is  only
 l2  feet.  Nowadays  there  are  big
 trucks  the  drivers  of  which  do  not
 care  for  the  laws  of  the  road.  So,  i?
 is  difficult  to  get  a  pass  in  Assam
 roads  without  risking  one’s  life.
 Therefore,  we  want  that  at  least  in
 that  part  of  the  country,  the  width
 of  the  Natinoal  Highway  should  be
 increased  from  2  feet  to  8  feet,  if
 not  more.

 Coming  to  road  maps,  I  congratu-
 late  the  ‘hon.  Minister  on  his  having
 initiated  a  scheme  for  preparing  8
 comprehensive  road  map  for  all  dis-
 tricts  for  the  purpose  of  drawing  up
 an  integrated  plan  of  road  develop-
 ment  for  each  State  and  also  for  the
 country  as  a  whole.  ‘This,  when  com-
 pleted,  will  surely  greatly  facilitate
 the  work  of  development  very  much.
 In  answer  to  a  question  of  mine  re-
 cently,  the  hon.  Minister  said  that
 these  maps  will  be  for  official  use
 only.  I  do  not  quite  understand
 what  is  the  necessity  of  keeping  these
 as  an  Official  secret.  I  think  it  should
 be  made  available  to  the  public,  so
 that  the  Government  also  can  get
 the  benefit  of  having  the  public  opin-
 jon  about  the  roads  of  the  country
 which  is  an  important  thing.

 Regarding  shipping,  my  friend,
 Shri  Raghunath  Singh,  has  said  many
 things.  I  do  not  want  to  say  much;
 particularly  coming  from  an  inland
 State,  I  do  not  think  I  possess  as
 much  experience  as  he  does.  We
 have  got  a  very  long  coastline  of!
 3,500  miles.  Also  our  external  mari-
 time  trade  ranges  between  Rs..  200
 crores  to  Rs,  500  crores.  These  at
 once  establish  the  importance  for
 development  of  our  shipping.

 Coming  to  Kandla  port,  coming  as
 I  do  from  an  inland  State,  I  do  not
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 think  I  should  devote  much  time  ‘on
 the  subject  of  shipping  or  ports.  But
 I  could  not  resist  the  temp.ation  of
 sSpeak.ng  a  few  words  about  Kandla

 ®port,  in  whose  development  Assam
 has  interes.  It  may  amuse_  the
 House  to  know  that  in  the  gone  by
 days  of  mythology  Assam  had  inti-
 ma.e,  rather  sweet,  relationship  with
 Gujarat.  Lord  Krichna  from  Dwarka
 went  overnight  to  Kundilnagar  in  the
 easern  most  part  of  Assam  and
 married  Princess  Rukmini  and  fought
 Rukmav:r,  the  brother  of  Rukmini
 for  opposing  the  marriage.  Anirud-
 dha,  the  nephew  of)  Lord  Krishna

 ‘enchanted  by  Chitraickha  fell  in  love '  with  Usha  the  daughter  of  Vanasura
 ‘without  sezing  her  and

 married  her.  In  the  present  days
 a’so,  the  dredger  which  is  commis-

 |

 for  dredging  the  Kand'a  port
 is  named  “Rukmavati”,  which  is  a
 strange  coincidence.

 -
 Shri  Harish  Chandra  Mathur:  His-

 tory  will  repeat  itself.

 Shri  P.  C.  Borooah:  Of  course.
 However,  it  is  not  on  mythological
 grounds  alone  that  Kandla  is  import-
 ant  for  Assam.  Kandla  port  is  the
 only  port  to  which  Assam  has  got
 direct  access,  without  necessitating
 any  of  her  outgoing  traffic  being
 transhipped  on  the  way.  A  wagon
 can  come  to  Kandla  straight  from
 A-sam,  but  in  all  other  cases  tran-
 shipment  from  metre-gauge  to  broad-
 gauge  is  necessary.  As  such,  Assam
 is  much  interested  in  the  develop-
 ment  of  Kandla  port  and  I  trust,  the
 Ministry  will  pay  heed  to  it.

 Coming  to  inland  water  transport,
 Assam  is  vitally  interested  in  it.
 Assam  ‘has  got  to  depend  on  Inland
 ‘Water  Transport  to  a  very  great  ex-
 tent.  About  40  per  cent  of  Assam’s
 traffic  from  Calcutta  is  moved  by  in-
 land  water  transport  and  93  per  cent
 of  her  tea  and  90  per  cent  of  her
 jute  .are  transported  to  Calcutta  by

 aterways.  All  of  these  are  practi-
 ally  being  done  by  the  Joint  Steamer

 rvices,  a  combine  of  two  British
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 companies  who  had  to  be  given  a
 subsidy  to  the  extent  of  Rs.  5  lakhs
 a  year  by  the  Government.  The
 development  of  inland  wacer  trans-
 Port  is  vital  not  only  for  the  deve-
 lopment  of  Assam  but  also  for  her
 very  existence.  Unfor.unately,  this
 has  suffered  from  negligence  for  the
 last  hundred  years.  In  the  First  Five
 Year  Pian  it  was  absolute:y  over-
 looked  and  in  the  Second  Plan  only

 a  paltry  sum  of  Rs,  .42  crores  was
 provided.  I  do  not  know  what
 amount  is  going  to  be  provided  in  the
 Third  Plan.  The  Gokhale  Committee
 recommend:d  that  ए.  50  crores  should
 be  alloca‘ed  for  the  purpose.  I  hope
 the  hon.  Minister  will  be  able  to
 pursue  the  Planning  “Commission
 and  see  that  this  is  done.

 About  the  Pandu  port  we  are  glad
 to  find  that  Government  have  decid-
 ed  to  undertake  the  cons  ruction
 work.  Along  with  this,  we  also  urge
 upon  the  Government  to  provide
 terminal  facilities  at  Dhubri  on  the
 Brahmaputra,  to  raise  the  foreshore
 at  Gauhati,  to  provide  ship  repairing
 and  docking  facilities  in  As-am  and
 to  construct  light  portable  prefabri-
 cated  aluminium  transit  sheds  at
 Neamiti  and  other  important  ghats
 On  the  Brahmaputra.  I  hope  the
 Minister  will  pay  attention  to  these
 subjects,

 Regarding  air  transport  I  do  not
 want  to  say  much.  The  runways  at
 Gauhati  and  Mohanbari_  should  be
 extended  to  enable  bigger  aircrafts  to
 land  there.  The  other  day  when  our
 Prime  Minister  went  to  Gauhati  he
 had  to  fly  past  Gauhati  airport  and
 land  at  Tezpur  and  then  enplane  a
 dakota  to  come  to  Gauhati,  wasting
 qu'te  a  bit  of  his  valuable  time.
 Therefore,  we  want  these  two  run-
 ways  to  be  extended.  Shillong
 is  the  only  State  capital  which
 is  stil)  not  on  the  air  map  of
 India.  Fortunately  all  the  State
 capitals  have  got  air-stations  but  it
 is  only  Shillong  that  has  heen  left
 out.  I  trust  the  hon,  Minister  will
 see  to  it  also.
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 Regarding  passenger  service,  there
 is  a  persisient  demand  that  there
 should  be  one  morning  service  from
 Gauhati  to  Calcutta  and  one  evening
 service  from  Calcutta  to  Gauhati.
 The  hon,  Deputy  Minister  is  not  here
 whom  we  had  already  moved.  I
 want  to  bring  this  to  his  notice  that
 an  evening  service  from  Calcutta  to
 Gauhati  should  be  introduced  so  that
 people  from  Assam  can  go  to  Cal-
 cutta,  finish  their  work  and  go  back
 to  Gauhati  the  same  day.

 Another  small  thing  I  want  to  sub-
 mit  is  about  the  full  meal  to  the
 passengers.  Assam  lines  are  one  of
 the  most  paying  lines  but  Assam  _  is
 penalised  in  the  full  meal  being
 withirawn.  I  do  not  know’  what
 amount  Government  is  going  to  save
 from  this  and  what  they  are  going  to
 lose  by  withdrawing  these  small
 things.  They  say  that  on  Assam  lines
 the  stops  are  at  short  intervals.  But
 the  first  stop  from  Gauhati  to  Cal-
 cutta  is  after  two  hours.

 Mr,  Chairman:  The  hon.  Member's
 time  is  up.

 Shri  P.  C.  Borooah:  Just  two  min-
 utes,  Sir.

 Most  of  the  Assam  services  start
 from  Dum  Dum,  that  is,  Calcutta,
 between  ‘the  morning  hours  of  6  and
 8  o'clock.  To  catch  the  8  o'clock  ser-
 vice,  one  has  to  start  at  the  latest  at
 6  o'clock  as  l4  hour  earlier  is  the
 time  given  for  reporting  at  the  air
 office.  He  reaches  Gauhati  at  0
 o'clock,  just  at  the  same  time  when
 the  morning  Viscount  service  rea-
 ches  Delhi  from  Calcutta.  If  the
 Vircount  passengers  get  hungry  and
 want  full  meal  why  shoud  the
 Dakota  passengers  not  get  it?  I  do
 not  understand  why  this  disparity
 maintained.  It  is  a  very  small
 demand.  I  hope  the  Government
 would  see  to  it  and  full  meal  is  in-
 troduced  very  early  in  Assam  lines.
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 Regarding  the  telephones,  I  want
 to  say  a  few  words.  This  is  my  last
 subject.  I  have  got  two  sub-divi-
 sional  towns  in  my  Constituency.  One
 is  North  Lakhimpur  which  is  _  still
 unconnected  with  the  tclephone  sys-
 tem  of  the  country.  There  is  no  tele-
 phone  uptill  now.  The  other  sub-
 divisional  town  is  Sibsagar  from
 where  I  come.  That.  is  stil]  carrying
 on  with  the  age  old  magnet  system
 although  electricity  is  available  there
 since  last  three  or  four  years.  I
 think  these  inconveniences  of  the
 public  should  be  removed  as  early
 as  possible.

 Coming  to  my  last  point  regarding
 telephones,  I  would  say  a  few  words
 about  the  telephone  ra‘e.  According
 to  the  new  trunk  telephone  rates
 system,  the  ministry  have  divided  ‘the
 24  hours  into  six  periods,  namely,  6
 to  9  in  the  morning  at  70  per  cent;  9
 A.M.  to  8  P.M.  at  full  charges;  8  P.M.
 to  ३]  P.M.  at  70  per  cent;  ]  P.M.  to
 midnight  at  40  per  cent;  midnight  to
 5  A.M,  at  full  charges  and  5  A.M.  to
 6  A.M.  at  40  per  cent.  The  effect  of
 this  change  will,  firstly,  be  that  no-
 body  would  like  to  go  in  for  the
 midnight  to  5  A.M.  period  when  he
 is  going  'to  be  charged  of  full  rates
 which  was  till  recently  available  at
 50  per  cent  rates.

 Mr,  Chairman:  The  hon.  Member’s
 time  is  up.

 Shri  P.  0.  Borooah:  One  minute
 more,  Sir.

 On  the  other  hand  this  will  keep
 the  entire  telephone  system  which
 costs  the  country  Rs.  14  crores  lying
 idle  for  five  hours.  There  will  be
 almost  no  work  during  this  period.
 Secondly,  the  two  one-hour  periods
 when  charging  will  be  at  40  per  cent
 will  face  a  tremendous  rush.  As
 soon  as  the  rush  comes  in,  before  a
 call  is  put  through  the  time  will  be
 over.  Thirdly,  during  the  day  time,
 that  is,  from  8  A.M.  to  9  P.M.  all  the
 night  ‘traffic  will  be  divided  and  again
 there  will  be  rush  and  as  a  result  the
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 people  will  be  subjected  to  inordi-
 nate  delays.

 If  I  am  correctly  informed  the  De-
 partment  has  also  realised  these  diffi-
 cullies  and  they  are  possibly  going  to
 withdraw  it.  I  want  to  ask  the  hon.
 Minister  whether  my  information  is
 correct  that  he  himself  was  not  in
 favour  of  this  change.  And  again  if
 my  report  is  correct,  it  was  in  black
 and  white.  I  request  the  hon.  Min-
 ister  will  say  a  few  words  about  this
 in  his  reply.

 Shri  Manabendra  Shah  _  (Tehri
 Garhwal):  Mr.  Chairman,  Sir...

 Shri  Radhelal  Vyas  (Ujjain):  No-
 body  from  Madhya  Pradesh  has
 spoken.  We  should  have  an  oppor-
 tunity.

 Shri  S.  M.  Banerjee:  Wil]  the  hon.
 Minister  reply  tomorrow?

 Shri  Raj  Bahadur:  I  am_  replying
 today.  I  was  due  to  start  at  5  o'clock.

 Mr.  Chairman:  He  will  reply  today and  the  hon.  Minister  will  reply  to-
 morrow.

 Shri  Raghunath  Singh:  We  are  sit-
 ting  till  6-30.

 Shri  Manabendra  Shah:  Sir,  my
 hon.  friend,  Shri  Samanta  yesterday
 referred  to  his  resolution  of  the  ‘ith
 March,  1955,  regarding  'the  separa-
 tion  of  the  posts  and  telegraphs  fin-
 ances,  At  that  time  the  position,  as
 ]  see  it,  was  that  my  hon.  friend  was
 on  one  side  and  the  hon.  Minister  was
 on  the  other  side.  The  hon.  Minister
 was  not  agreeable  to  the  proposal  of
 the  hon.  Member.  In  fact,  this  pro-
 Posal  as  far  as  I  can  see,  was  not
 acceptable  to  Government  up  to  the
 very  recent  past.

 The  hon.  Member,  Shri  Pillai,  re-
 ferred  to  the  threatened  strike  of  the
 P&T.  At  that  time  a  decision  of  the
 Government  had  to  be  taken.  No
 decision  of  the  Government  is  taken
 in  a  day.  Decisions  are  taken  after
 a  lot  of  deliberation.  Then  they  come
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 to  some  decision.  At  that  time  the
 Government  could  have  taken  the
 decision  about  the  creation  of  the
 Board.  But  they  did  not  do  so.  They
 created  Pay  Commission.  That  means
 upto  that  period  also  they  were  not
 very  keen  on  the  creation  of  the
 Board.  Otherwise  they  could  have
 created  the  Board  and  given  it  a
 chance  of  looking  into  the  pay-scales
 just  like  the  Railways.  The  Railways
 have  their  own  pay-scales  and  all
 that.  They  did  not  do  that.  It  defi-
 nitely  means  that  upto  that  stage
 they  were  not  very  keen  on  the  crea-
 tion  of  the  Board.  Even  the  Pay
 Commission  did  not  suggest  anything
 about  the  Board.  They  looked  into
 the  administrative  structure  and  the
 emoluments  only  about  the  Posts  and
 Telegraphs  Department  and  other
 departments

 Coming  to  the  reasons  that  have
 been  offered  to  us  regarding  the  crea-
 tion  of  the  Board,  I  find  that  the
 important  amongst  them  are:

 (l)  the  lack  in  renewal  funds;
 (2)  accumulation  of  capital  for

 the  development  of  P  &  T  alone;

 (3)  greater  autonomy  in  pur-
 suing  its  plans;  and

 (4)  freedom  from  day  to  day
 interference  from  the  red-tape
 of  the  Ministry  controlling  it.

 I  also  understand  that  all  this  is
 based  on  the  fact  that  Posts  and  Tele-
 graphs  which  is  a  public  utility
 should  be  governed  more  on  com-
 mercial  basis  than  on  official  basis.
 What  a  reason  to  advance  in  a  wel-
 fare  State  where  almost  al]  services
 exist  and  are  shaped  to  do  the  max!-
 mum  service  to  the  maximum  num-
 ber  of  people.  The  encouragement
 that  has  been  given  to  the  Posts  and
 Telegraphs  is  naturally  dependent  on
 the  progress  made  by  the  Railways.
 It  is  true  that  the  Railways  have
 made  a  lot  of  progress.  In  fact,  next
 to  agriculture,  the  largest  amount  of
 capital  has  been  spent  on  the  deve-
 lopment  of  the  Railways.  But  I  dis-
 agree  with  any  hon.  Member  who
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 {Shri  Manabendra  Shah]
 suggests  that  it  is  due  to  the  Board.
 What  is  often  forgotten  is  that  it  was
 not  dus  to  any  developmen:  plans
 followed  with  any  noble  intentions
 tha.  the  Britishers  developed  the
 Railways.  They  were  developcd  with
 a  complete  disregard  to  the  econo-
 mical  or  social  activities.  They  were
 only  created  to  serve  the  needs  of
 stra‘cgy  and  to  crush  the  one  time
 prosperous  trade  of  this  ccuniry
 with  its  rich  inheritance  in  cottage
 industry.  It  was  to  ensure  that  the
 country  was  most  effeciively  ruled
 by  the  sword  and  the  country’s  in-
 genuity  whether  in  raw  materials  or
 in  skill  was  exploited  to  their  advan-
 tage..  Our  economy  was  thus  comple-
 tely  uprooted.

 I  hope  I  have  convinced  the  House
 that  the  development  of  Railways
 was  not  due  to  the  Board  type  of
 set-up  but  due  to  the  intentions  of
 the  persons  governing  the  country.  I
 am  a  raid  I  would  not  agree  with  the
 hon.  Member  Shri  Ma‘thur  who  said
 that  it  was  due  ito  the  Bcard  type  of
 set-up  that  the  Railways  are  progres-
 sing  50  much.  It  was  this  lop-sided
 progress  of  tlie  Railways—and  _  the
 lop-sided  progress  is  st'll  continuing
 —tha!  we  are  feeling  deficiency  in
 rest  of  the  depar:ments.  In  fact,  the
 vory  fact  that  we  are  having  various
 plans  indicates  that  the  planning  of
 o’her  departments  was  not  at  par
 with  the  Railways  ani,  therefore,  we
 are  having  all  these  plans.  Do  we
 have  the  same  consideration  for  Posts
 and  Tclegsraphs  as  the  Britishers  had
 for  the  Railways  or  do  we  at  present
 thwart  the  progress  of  the  Posts  and
 Telegraphs?  I  am  sure  all  there
 things  will  not  be  acceptable  to  the
 hon.  Minister.

 In  fact,  if  you  go  through  the  sta-
 tistics  you  will  find  in  the  Report  of
 the  activities  of  the  Pest  and  Tele-
 graphs  that  the  following  progress
 has  been  achieved:  The  number  ०
 post  offices  added  in  the  First  Five
 Year  Plan  was  19,712,  and  in  the
 Secohd  Plan  (upto  81-12-59)  it  was
 10,796.  As  tegards  Telegraph  offices,
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 the  number  in  the  First  Plan  was
 4465  and  in  the  Second  Pian  it  35
 932.  As  regards  the  telephones,  the
 number  in  the  First  P.an  was  increas-
 ed  by  -1,09,600  and  during  the  Second
 Plan  by  +1,20,200,

 From  the  Posts  and  Telegrapns
 Department  Annual  _  Report  for
 957  58,  pages  66-67  we  will  further
 find  that  the  earnings  of  the  Depart-
 ment  right  from  1925-26  to  1957-58
 show  that  it  has  been  mostly  a  rising
 spiral.  Out  of  these  twenty-three
 years,  oniy  seven  years  were  the
 lean  period,  and  these  were  th?  c>-
 pression  years  of  the  ‘thirties’.  In  fact,
 probably,  there  was  not  depression
 only  in  the  Posts  and  Telegraphs
 Department;  it  was  there  in  other
 departments  and  also  perhaps’  in
 othcr  countries.

 The  second  argument  that  probably
 governed  this  decision  of  the  Gov-
 ernment  relates  to  accumulation  of
 surplus  for  capital  formaiion  to  serve
 as  rep'acement  for  the  much-needed
 depreciation.  In  this  I  also  include
 contributions  to  ani  withdrawals
 from  the  renewals  reserves  funds  of
 the  Posts  and  Telegraphs  Department.

 The  sta‘ement  at  appendix  III  of
 the  Annual]  Report  of  the  Posts  and
 Telegraphs  Department  for  1957-58
 shows,  in  column  7,  that  “the  accu-
 mulated  profi's  of  the  Department
 have  been  rising  continuously  from
 1939-40.  to  1957-58".

 Similarly,  column  6  of  Appendix  V
 regarding  renewals  reserves  fund
 shows  that  “the  Denartment  had  in
 1957-58  Rs.  7,7i,42,000  as  against
 Rs.  -3,06,91.000  in  1936-37."

 Similarly,  in  appendix  IV,  which
 shows  the  statement  cf  capita]  out-
 lay  in  the  Posts  and  Telegraphs  De-
 partment  during  and  to  the  end  of
 March  +1959,  the  to‘al  fixed  assets  of
 the  Department  stood  at  over  Rs.  04
 crores,  The  outlay  during  one  year
 alone  amounted  to  Rs.  9  crores.
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 Therefore,  I  am  very  doubtful  if
 the  convers.on  of  the  Posts  and  Te.e-
 graphs  from  what  it  existed  into  a
 Board  would  show  any  better  pro-
 gress.  And  if  at  all  it  registers  a
 bet:er  progress,  it  will  be  at  the  ex-
 pense  of  the  other  activities  of  the
 Government.  Because,  it  must  not  be
 forgotten  that  no  earning  department
 can  take  for  itself  a  licn’s  share;  no
 earning  department  can  allow  other
 departments  to  be  neglected.  The
 other  wings  of  the  Government  must
 receive  their  due  consideration  even
 if  they  are  not  earning  departments.
 Therefore,  to  feel  justified  about  not
 giving  grants  to  others  is  not  a  posi-
 tion  that  any  Department  should
 take.  There  are  departments  like
 Defence  and  External  Affairs.  There
 is  hardly  any  income  there.  But  if
 the  necessity  demands,  other  depart-
 ments  which  are  earning  departments
 will  have  to  come  forward  to  contri-
 bute  to  these  Ministries,

 Therefore,  to  say  that  because  the
 Railways  can  do  what  they  like,  the
 Posts  and  Telegraphs  should  also  be
 allowed  to  do  what  they  like,  I  think,
 is  a  wrong  argument.  The  argument
 should  probably  be  that  the  Railways
 should  also  be  contributing  more  to
 the  general  reserve.

 Some  hon,  Member  said  that  the
 Board  have  been  doing  very  good
 work.  But  the  very  fact  that  many
 committees  had  been  set  up  in  the
 Railway  Board  means  that  the  func-
 tioning  of  the  Board  was  not  satis-
 factory.  For  instance,  the  Mackay
 Commi'tee  and  the  Acworth  Commit-
 tee  which  were  created  found  mis-
 takes  and  wrong  workings  in  the
 administration  of  the  Railway  Board.
 In  fact,  even  tcday  I  do  not  know
 how  far  we  can  say  categorically
 that  the  functioning  of  the  Railway
 Boar’  is  all  that  we  expected  07
 thought  it  would  be.

 Thercfore  I  fervently  hope  and
 appeal  to  the  hon.  Minister  not  to
 hurry  up  with  the  experiment  with
 regard  to  the  Posts  and  Telegraphs
 Denartment  but  to  allow  it  to  werk
 smoothly  ‘as  it  stood  before.  Because,
 it  has,  as  it  existed,  done  a  yeoman’s
 service.
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 Then  I  would  like  to  draw  specially

 your  attention,  Sir,  and  I  hope  that
 it  will  be  conveyed  to  the  Speaker.
 It  is  about  parliamentary  ccntrol
 over  Posts  and  Telegraphs,  In  fact,  I
 am  encouraged  to  raise  this  issue  by
 the  fact  that  hon.  Shri  Pande  referred
 to  the  incrcase  in  the  telephone  rates
 without  the  permission  of  Parlia-
 ment,  or  without  Parliament  being
 taken  into  confidence  The  same  was
 the  position  regarding  the  creation  of
 the  P  &  T  Board.  The  Board  was
 created  and  established  be‘ore  Pariia-
 ment.  came  to  know  of  it,  or  Par'ia-
 ment  was  given  an  opportunity  to
 debate  on  it.  In  fact,  we  are  now
 being  placed  in  tre  position  of  merely
 doing  the  post  mortem  and  not  of
 trying  to  help  the  Government  in
 erea‘ing  new  policies.  Therefore,  I
 contend  that  it  has  hrought  into
 being  the  existence  of  indirect  con-
 trol  of  Parliament.  At  present,  we
 can  at  any  siage  or  at  any  time  raise
 any  issue  regarding  Posts  and  Tcle-
 graphs,  but  I  feel  after  the  creation
 of  the  P  &  T  Board,  we  will  be
 having  only  indirect  control  over  it,
 and  perhaps  will  cnly  be  able  to  raise
 those  issues  on  which  the  Minis‘er  or
 the  Ministry  under  him  issues  a  direc~
 tive  to  the  Board,  the  rest  of  the
 things  may  perhaps  get  debarred.
 This  is  a  significant  matter  to  which
 I  would  like  to  draw  your  a‘tention
 Sir.  Parliamentary  control  will  then
 be  only  a  myth  ani  it  will  wither
 away  as  most  of  it  has  already  done
 as  compared  to  the  nineteenth  cen-
 tury  Parliament.

 Shri  Chintamoni  Panigrahi:  While
 going  through  the  Reports  of  the
 Ministry  I  find  that  in  some  of  the
 departments  the  achicvements  are
 most  discouraging.

 Let  us  Jook  at  the  building  pro-
 gramme  of  the  P  &  T  Department,
 In  1951-52  the  amount  utilised  on
 this  head  was  Rs.  27  lakhs  and  _  the
 amount  that  lapsed  was  Rs.  49.25
 Jakhs.  In  1954-55.  the  amount’  ut'lis-
 ed  was  Rs.  356.25  lakhs  and  the
 amount  that  lapsed  was  Rs.  20.76
 Jakhs.  This  is  most  discouraging,
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 and  the  figures  for  the  succeeding
 years  appear  to  be  still  worse.  We
 would  like  to  know  from  the  Minis-
 ter  how  much  of  the  money  _  they
 have  spent  during  the  succeeding
 years.

 It  can  be  said  that  this  is  a  Min-
 istry  of  committees  and  recommend-
 ations  which  have  never  been  im-
 plementcd.  A  commi.tee  was  ap-
 pointed  to  look  into  the  service  con-
 ditions  and  ihe  grievances  of  the
 extra-departmental  postal  employees.
 During  the  last  two  years  tho  com-
 mit'ee  has  submitted  its  report,  but
 the  Government  has  not  finalised  its
 consideration,  and  every  time  we  put
 a  question  to  the  Minister  in  the
 House,  we  are  told  that  they  are
 considcring  it.  This  is  really  most
 amazing  and  we  hope  the  _  recom-
 mendations  of  this  Committee  would
 be  considerel]  immediately,  without
 any  further  delay.

 Government  appointed  another
 committee,  and  it  is  the  Inland  Water
 Transport  Committee.  The  commit-
 tee  itseif  has  said  that  since  the
 attainment  of  independence,  during
 the  last  twelve  years,  inland  water
 transport  has  not  been  dealt  with
 properly.  During  the  First  Plan,  the
 allccation  for  inland  water  transport
 was  very  meagre.  During  the  Second
 Plan  it  was  expected  that  the  allot-
 ments  for  this  purpose  would  be
 more  encouraging,  but  the  allotments
 are  still  less,  and  they  have  not  been
 utilised  to  the  full.  The  committee
 itself  has  said  that  there  have  been
 a  number  of  reports  on  inland  water
 transport  during  the  last  ten  years,
 but  very  few  of  their  recommenda-
 tions  have  been  implemented,  and
 meanwhile,  inland  water  transport  is
 actually  receiving  a  setback  all  over
 India.  The  committee  has  made
 some  very  modest  recommendations.
 They  said  that  during  the  rest  of  the
 Second  Plan  period,  for  nor‘h-east
 India  Rs,  42  lakhs  should  be  a!lotted,
 Rs.  30  lakhs  to  Orissa,  Rs.  43  lakhs  to
 Kerala,  Rs,  0  lakhs  to  Mysore,  Rs.  30
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 lakhs  to  Andhra  and  Rs.  5  lakhs  to Madras.  Though  the  recommenda- tions  are  most  modest,  yct,  I  would like  to  know  from  the  hon,  Minister how  much  of  this  money  has_  been
 given  to  the  various  States  during the  last  two  years  of  the  Second  Plan, and  how  much  cf  this  money  has
 been  utilised.  You  will  know  from the  hon.  Minister  that  the  achieve-
 ments  are  really  not  encouraging.

 Government  also  appointed  another
 commi:tee  cailed  the  Intermediate
 Ports  Development  Committee,  What
 happened  to  the  recommendations  of
 this  committee?  Even  when  the  re-
 commendations  of  the  committee  have
 not  been  finalised,  behin]  the  scene
 efforts  are  going  on  to  see  that  cer-
 tain  ports  in  ceriain  areas  get  prio-
 rity,  overlooking  the  rightful  de-
 mands  of  certain  other  ports  such  as
 Paradip,  for  instance,  so  far  as  Orissa
 is  concerned.

 A  little  while  ago,  my  hon.  friend
 from  Mysore,  Shri  Basappa  said  that
 the  feeling  in  Mysore  was  very  high as  to  why  Mangalore  was  not  being treated  very  nicely.  But  I  would  say that  considerations  other  than  eco-
 nomic  weigh  with  the  Ministry,  and
 those  considerations  are  most  paro-
 chial,  and  I  can  charge  the  Ministry
 that  they  are  not  viewing  this  from
 the  point  of  view  of  economic  consi-
 derations,  but  other  points  and  other
 considerations  weigh  with  the  Min-
 istry  I  would  just  cite  one  or  two
 instances  to  this  effect.

 ‘The  Roads  Wing  of  the  Ministry  of
 Transport  have  formulate]  a  prog- ramme  for  development  of  roads  for
 Promoting  the  export  of  iron  ore.  If
 you  go  through  the  report  of  the
 Ministry,  you  will  find  that  for  Mysore
 State,  an  amount  of  Rs,  185:99  lakhs
 has  been  approved,  and  for  Orissa,  an
 amount  of  Rs.  11:81,  lakhs  has  been
 approved,  for  improving  road  com-
 munications  for  the  export  of  iron
 ore.  The  world  knows  that  Orissa
 produces  2l  lakhs  tons  of  iron  ore
 every  year.  In  ‘1957,  the  production
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 of  iron  ore  in  Orissa  was  about
 2i,4,650  tons  whereas  in  Mysore  it
 was  only  6,75,000  tons  or  so.

 Shri  Raj  Bahadur:  How  much  of  it
 is  exported?

 Shri  Chintamoni  Panigrahi:  It  is
 exported,  I  can  tell  you.  How  much
 of  it  is  not  being  exported  because  of
 lack  of  communications?  I  do  not
 say  that  Mangalore  should  not  be
 developed  into  a  port.  I  plea  for
 that.  I  plead  that  there  is  necessity
 for  developing  two  major  poris,  one
 in  the  East  Coast  at  Paradip  and  the
 other  in  the  south  Coast  at  Manga-
 lore.  I  do  admit  that  there  is  possi-
 bility  for  expanding  both.  But  the
 way  Government  are  spending  money
 and  the  way  they  are  allotting  funds
 shows  that  considerations  other  than
 economic  weigh  with  them,  not  the
 economic  consideration  about  which
 the  hon.  Minister  speaks  so  much
 when  he  replies  to  our  points.

 Then,  there  is  the  question  of  deve-
 lopment  of  minor  ports.  The  Gov-
 ernment  of  India  appointed  another
 committee  to  develop  intermediate
 and  minor  ports,  and  they  had  their
 suggestions.  Then,  they  appointed
 an  officer  on  special  duty  to  look  into
 them.  But  what  happened?  So  far
 as  the  development  of  minor  ports
 are  concerned,  Rs.  5  crores  were
 allotted  during  the  Second  Plan
 Period,  I  would  like  to  know  how®
 much  of  this  has  been  utilised.  Again,
 so  far  as  the  development  of  major
 ports  in  the  country  are  concerned,
 what  has  happened?  There  are  six
 major  ports  in  this  country,  and  out
 of  the  Rs.  8  crores  allotted  for  their
 development,  Rs.  7  crores  have  been
 spent  on  Kandla  alone.  And  yet,
 what  is  happening  there?  Still,  they
 are  facing  a  difficult  problem.
 17.23,  hrs,

 (Mr.  Spraker  in  the  Chair]
 And  they  are  not  able  to  solve  it.
 They  have  been  going  on  dredging, but  still  silting  is  taking  place,  and
 it  has  become  very  difficult.  I  do
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 admit  that  Kandla  should  be  deve-
 loped.  But  out  of  Rs,  8  crores  allot-
 ted  for  major  ports,  they  have  spent
 Rs.  17  crores  on  Kandla  _  already,
 but  that  has  not  given  the  desired
 result  that  Government  had  in  view.

 Now,  let  us  look  at  this.  The
 funds  earmarked  for  the  development
 of  minor  ports  were  only  Rs.  5  crores,
 whereas  for  major  ports,  it  was  Rs.
 8l  crores.  The  hon,  Minister  him-
 self  will  admit  that  so  far  as  marine
 traffic  is  concerned,  so  far  as  traffic
 by  coastal  shipping  is  concerned,  the
 minor  ports  carry  more  goods  and
 more  tonnage.  The  minor  ports
 really  handle  about  one-sixth  of  that
 by  the  major  ports,  but  the  allotment
 of  money  for  development  of  minor
 ports  is  only  Rs.  5  crores,  while  that
 for  major  ports  is  Rs.  8]  crores.  At
 least,  one-sixth  of  the  mosey  ear-
 marked  for  major  ports  should  be
 earmarked  for  the  development  of
 minor  ports.  The  amount  earmarked
 for  minor  ports  should  be  increased
 to  Rs,  20  or  2  crores.

 I  submit  that  so  far  as  the  East
 CoaSt  is  concerned,  there  are  so  many
 minor  ports  to  be  developed,  Take,
 for  instance,  the  case  of  Chilka.
 Take  the  case  of  Puri  itself.  Take
 the  case  of  Chandwali  and  that  of
 Dhamra  and  Gopalpur.  There  are
 many  minor  ports  to  be  developed  on
 the  east  coast  line.  I  would  plead
 with  the  hon.  Minister  to  do  some-
 thing  in  this  connection.  Once  these
 minor  ports  are  developed,  there  will
 be  tremendous  scope  for  meeting  the
 demands  of  transport  which  the  Rail-
 way  Ministry  has  failed  to  meet  under
 the  Second  Plan  and  which  it  is  not
 going  to  meet  in  the  successive  Plans,
 in  the  Third  Five  Year  Plan  with  its
 increased  traffic  requirements.  There-
 fore,  all  these  minor  ports  should
 be  given  top  priority  for  development.
 If  they  are  developed,  they  will  help
 in  carrying  the  tonnage  that  will  be
 offered.

 So  far  as  tourism  is  concerned,  some
 hon.  Members  have  expressed  their
 views.  I  have  my  own  suggestion  to
 make,  The  tourist  trade  is  meant  for
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 {Shri  Chintamoni  Panigrahi]
 earning  foreign  exchange.  If  so,  we
 would  like  to  know  from  the  hon.
 Minister  whether  it  is  not  possible
 for  the  Government  of  India  to  enter
 into  agreements  ‘with  those  countries
 who  would  like  to  encourage  their
 tourists  who  are  prepared  to  pay  for
 same  in  rupees.  If  this  is  done,  it
 will  heip  to  increase  our  tourist  traffic
 also  and  then  the  question  of  foreign
 exchange  difficulties  so  far  as  Indian
 nationals  are  concerned  for  going
 abroad,  will  not  arise,  I  would  plead
 with  the  hon,  Minister  that  with  those
 countries  who  are  prepared  to  finance
 Indian  tourists  in  Indian  rupees,
 agreements  should  be  arrived  at  so
 that  our  Indian  tourists  could  be
 encouraged  to  go  abroad.

 Mr.  Speaker:  The  hon.  Member's
 time  is  up.

 Shri  Chintamoni  Panigrahi:  I  have
 taken  0  minutes  only.

 Mr.  Speiker:  Towards  the  end,  the
 limit  of  5  minutes  becomes  10.

 Shri  Chintamoni  Panigrahi:  I  will
 conclude  in  two  minutes,

 With  regard  to  major  ports,  I  have
 another  submission  to  make.  The
 State  Trading  Corporation  of  the
 Government  of  India  have  entered
 into  an  agreoment  with  Japan  for  the
 export  of  iron  ore  from  Kiriburu  to
 the  tune  of  2  million  tons  through  the
 Visakhapatnam  port.  This  is  from
 964  onwards.  Again,  another  agree-
 ment  has  been  entered  into  with
 Japanese  firms  for  the  export  of  iron
 ore  to  the  tune  of  4  miliion  tons  from
 966  through  the  same  _  port  of
 Visakhapatnam,  It  has'been  calcu-
 lated  that  up  to  964  the  capacity  of
 the  Visakhapatnam  port  will  be  only
 2.25  million  tons:  So  how  is  it  pos-
 sible  that  in  964  two  million  tons
 are  going  to  be  added  to  it?  Again
 in  1966,  they  are  proposing  to  add
 another  four  million  tons  from  Bala-
 dila  through  the  same  port.  There-
 fore,  Government  must  consider  the
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 opening  of  new  avenues  or  new  com-
 munications  so  that  all  this  iron  ore
 could  be  exported  from  another  port.
 That  is  the  Paradip  port.  I  think  the
 possibility  should  be  explored.

 With  regard  to  the  allocation  from
 the  Central  Road  Fund,  80  per  cent  of
 the  annual  revenue  of  the  Fund  is
 now  being  allocated  to  various  States
 on  the  basis  of  petrol  consumption  in
 each  State.  I  would  urge  upon  the
 Minister  that  this  basis  of  allocation
 should  change,  because  there  are
 undeveloped  States  which  do  _  not
 consume  more  petrol.  They  are  not
 entitled  to  get  much  from  the  Central
 Road  Fund.  Therefore,  I  again  urge
 upon  the  Minister  that  this  basis  of
 allocation  from  the  Central  Road
 Fund  should  be  changed.

 With  regard  to  tolls  on  the  National
 Highways,  the  Ministry  of  Tran:port
 has  decided  that  so  far  as  the  State
 Governments  are  concerned,  they
 should  not  levy  any  tolls  on  the
 National  H  ghways.  They  also  decided
 that  no  new  tolls  should  be  levied  on
 the  National  Highways  except  with
 the  concurrence  of  the  Government  of
 India.  As  regards  existing  toiis,  they
 shouid  be  gradually  abolished.  But
 in  almost  all  the  States,  tolls  are  not
 only  levied  on  the  National  Highways
 but  are  increased.  Also  fresh  tolls
 are  being  levied,

 द  So  far  as  National  Highway  No.  5
 in  Orissa  is  concerned,  in  spite  of
 repeated  reminders,  requests  and  rep-
 resentations  for  so  many  years  from
 the  people,  the  toll  is  being  levied
 on  Daya  Budge  and  the  rate  is  being
 increased.  I  hope  the  hon.  Minister
 would  pay  heed  to  the  request  of
 the  poor  people  who  use  that  National
 Highway  in  our  State.  The  question
 of  bridge  over  the  Birupa  and  over
 the  Mahanadi  on  National  Highway
 No.  5  should  be  expedited.  The  nar-
 row  bridge  near  Chandanpur  on
 National  Highway  No.  5  has  been  the
 same  for  the  last  70  years.  The  traffic
 has  increased  to  a  great  extent  and  I
 would  draw  the  attention  of  the  hon.
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 Minister  to  the  fact  that  at  least  this
 bridge  should  be  widened  or  a  new
 bridge  should  be  constructed  in  its
 place.

 Mr.  Speaker:  The  hon.  Minister.

 Shri  Radhelal  Vyas:  Sir,  nobody
 from  Madhya  Pradesh  could  get  a
 chance  to  speak  on  this  important
 subject.

 Mr.  Speaker:  How  could  I  600  so?
 There  are  only  8  or  9  people’  that
 I  could  call.  In  a  debate  of  5  hours,
 2  hours  go  to  the  Opposition  and  3
 hours  to  Government.  Out  of  the
 three  hours,  one  hour  is  taken  away
 by  the  Minister.  Two  hours  remain.
 At  the  rate  of  5  minutes  per  Mem-
 ber,  not  more  than  8  Members  can  be
 accommodated;  and  there  are  4
 States.  How  can  I  distribute  the  time
 for  every  State?

 Shri  Radhelal  Vyas:  Madhya  Pra-
 desh  is  a  very  big  State;  it  has  a
 very  large  area  and  it  is  going  to  be
 the  largest  in  the  country  after  the
 bifurcation  of  Bombay,  and  we  have
 got  our  own  problems.

 Shri  C.  K.  Bhattacharya:  It  might
 have  been  reduced  to  30  minutes  so
 that  more  Members  could  be  accom-
 modated.

 Mr.  Speaker:  There  is  one  hon.
 Member,  Shri  Mohammad  Akbar  who
 has  not  spoken  at  all.  He  says  if  he
 is  given  only  5  minutes  he  will  speak.

 Shri  Raj  Bahadur:  If  I  may  be  per-
 mitted  to  continue  up  to  quarter  to
 seven,  I  have  no  objection  to  giving 5  minutes  to  Shri  Akbar  and  5
 minutes  to  Shri  Radhelal  Vyas.

 Shri  Jangde  (Bilaspur):  I  have
 never  got  a  chance,  Sir.

 Mr.  Speaker:  Shri  Jangde  never
 spoke,

 Shri  Raj  Bahadur:  Iam  in  your
 hands,  Sir.
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 Mr,  Speaker:  Then,  shall  we  _  sit
 till  7  o’clock?  Let  me  see  after  Shri
 Akbar  finishes.

 Shri  Anthony  Pillai  (Madras  North):
 May  I  aiso  have  a  chance,  Sir?

 Mr.  Speaker:  I  cannot  guarantee;
 the  hon.  Member  can  speak  on.labour.

 Shri  S.  M.  Banerjee:  Sir......
 Mr.  Speaker:  Shri

 speaking  every  day.
 Banerjee  is

 Shri  S.  M.  Banerjee:  I  am  speaking
 only  during  Question  Hour.

 Shri  N.  B.  Maiti  (Ghatal):  After
 the  hon.  Minist«r  has  intervened,  other
 hon.  Members  may  speak  if  you  like.
 That  will  be  better,  Sir,

 Shri  Raj  Bahadur:  I  will  be  happy.
 Shri  N.  B,  Maithi:  I  meant  Shipping

 Minister  as  weil  as  the  principal
 Minister.

 Mr.  Speaker:  Let  me  see;  let  this
 hon.  Member  finish.

 Shri  Radhelal  Vyas:  After  the
 Minister’s  speech  some  of  the  Mem-
 bers  will  go  away,  Sir.

 Shri  Raghunath  Singh:  Why  should
 they  go  away?  They  should  wait
 here.

 Mr,  Speaker:  Shri  Akbar.

 दोन  जुपम्द  धक र.  (जम्मू  तथा
 काश्मीर)  :  श्राज  खशकिस्मत्रीं  से  मुते  ऐवान
 में  दो  साल  के  बाद  बोलने  का  पहला  मौका
 मिला  ।  चूंकि  इस  वक्‍त  ट्रांसपोर्ट  और  कम्यू-
 निकेतन्स  को  ग्रांट्स  का  मसला  जेर  बहस
 है,  इपतिये  गे  भो  इस  धपिलदिले  में  चन्द
 माहूजात  करने  को  इजाजत  चाहता  हूं  ।

 इस  म्‌हकमे  का  हमारी  रियासत  के!  साथ
 गहरा  ताल्लुक  है,  प्रीर  इस  के  वसोय  जराए
 जेर  कार  हैं,  श्रोर  इत  मुहकमे  को  वजह  से
 हमारी  रियासत  जम्मू  श्रौर  काश्मीर  में
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 शिख  मुहम्मद  भ्रकबर]
 नुमायां  तरक्की  हुई  है  शौर  रस्लोरसायल
 का  जाल  हर  तरफ  फंता  हुप्रा  है  ।  मगर
 जिस  तरह  आजादी  के!  बाद  हिन्दुस्तान  की
 दूसरी  रियासतों  ने  तरक्की  की  है,  उस  के
 मुकाबले  में  हमारी  रियासत  बहुत  पीछे  है  ।
 और  इप  वक्‍त  भी  चन्द  एक  खामियां  श्रौर
 कोताहियां  मौजूद  हैं  जिन  की  तरफ  मरकजी
 हडमत  की  तवज्जह  मैं  आप  की  वसातत  से
 मबजूल  कराना  जरूरी  समझता  हूं  ।

 सब्र  से  पहले  ट्रांस्पोर्ट  को  लोजिये  t
 अ्रगर  बटोय  या  कुद  के  मुफ़ामात  पर  मामूजी
 सी  बारिश  हो  जाती  है  तो  बसा  श्रौकात  यह
 रास्ता  हफ्ते  डेढ़  हफ्ते  तक  बन्द  रहता  है
 शौर  हम  लोग  जैहनी  दुनिया  से  बिल्कुल  कट
 आ्राफ  हो  जाते  हैं,  यहां  तक  कि  पअ्रववारी
 दुनिया  से  भी  हम  गैर  वाकिफ  रहते  हैं  ।  मगर
 मरकजी  कूमत  ने  आज  तक  इस  की  तरफ
 कोई  खास  तवज्जह  नहीं  दी  ।  और  न  ही
 उस  का  झाल्टरनेटिव  सोचने  की  'तकजौफ
 गवारा  फरमायी  है  ।  हालांकि  एक  मामूती
 तवज्जह  से  यह  मुश्किलनुम्ा  मसला  हल  हो
 सकता  है  ।

 काइ्मीर  जाने  के  लिप्रे  एक  दूपरा
 रास्ता  भी  है  जिस  को  मुगल  वे  कहते  हैं  tv
 यह  रास्ता  हुहूमत  की  मामूतो  तवज्जह
 से  साल  भर  के  चलने  के  काजिल  बत  सकता
 है  ।  बदकिस्मती  से  इस  का  थोड़ा  सा  हिस्पा
 पाकिस्तान  ग्राकुगाइड  एरिया  में  है,  मगर
 फिर  भी  उस  को  छोड़  कर  यह  रास्ता  आसानी
 के  साथ  साल  भर  के  लिये  काजिले  गुजर
 हो  सकता  है  ।  वह  इस  तरह  कि  जम्मू  से
 नौशेरा,  नौशेरा  से  राजोरी,  राजोरी  से
 था  शौर  थन्ना  से  हीरपुर  भर  हीरपुर  से
 शिपयान  और  शिपयानत  से  श्रीतगर  तक
 रास्ता  इस  वक्‍त  तक  मौजूद  है  और  उस  पर
 ट्रैफ  चल  रहा  है  ।  हैरानी  को  बात  है
 कि  नौशेरा,  'चिगस,  मुरादपुर,  राजौरी,  नैन-
 सुख,  साज,  हीरूथ,  चिडीमुड,  पिप्तियान,
 इलियाबाद,  हीरपुर  इन  तमाम  जगहों  पर
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 मुगल  बादशाहों  की  दिलफरेब  श्रौर  दिलकश
 बनी  हुई  सराप  मोजूद  हूं  ।  ये  सरायें  थोड़ी
 सी  लागत  से  फिर  तैयार  हो  कर  मुफोद
 साबित  हो  सकती  हैं  शौर  इत  को  दुरुस्त  करना
 मुत्राफिरों  ा  लिये  बुत  जरूरी  हूँ  ।  काश्मीर
 को  तारीख  से  वाकफिप्रत  रखने  वाले  हजरात
 इस  बात  से  बजूगी  वाकिफ  हैं  कि  मुगलिया
 खातदान  का  मशहूर  बादशाह  जहांगीर
 कादर  से  लाहौर  ा  रहा  था,  तो  _चिगस
 पर,  जोकि  जम्मू  का  एक  बेइतरीन  मुकाम
 है,  उस  का  इंतकाल  हो  गया  श्रौर  नूरजहां
 ने  झक्लमेंदी  से  काम  ते  कर  उस  की  लाश
 को  चोर  कर  उस  की  पतड़ियों  को  वहां
 दफा  किया  ओर  उस  के  जिस्म  को  लाहौर
 पहुंचाया  गया  श्रोर  उस  को  वहां  दफाया
 गया,  जोकि  मकबरा  जहांगीर  के  नाम  से
 मशहूर  हूं  ।  _चिंगस  में  भी  एक  मकबरा  बना
 हा हूं  श्ौर  वहां  एक  पत्थर  पर  ये  तमाम
 वाकयात  लिखे  हुए  हैं  जित  को  खुद  में  ने
 अ्रपनी  श्रांखों  से  देखा  है  t

 उस  जमाने  में  आामदोरफ्त  के  जराए
 बहुत  ही  महदूद  थे  और  मोटरों,  बसों  झोर
 लारियों  का  रिवाज  ही  नहीं  था  ।  अलबत्ता
 वह  बादशाह  हाथियों  और  ऊंटों  और  घोड़ों
 पर  जाते  थे  श्रौर  उन  की  मंजिल  १२  मील
 हुआ  करती  थी  शौर  जहां  वह  ह्स्ल्ट  करते
 थे  वहां  वह  सराय  श्रौर  कुवें  वगैरह  बनाते
 थे  t  ताज्जुब  हूं  कि  जो  रास्ता  हाथियों  तक
 के  चलने  के  काबिल  था  वह  आज  ट्रैफिक
 के  लिये  तैयार  नहीं  हो  सकता  है  5  आज
 के  ऐटामिक  जमाने  में  वही  मुल्क  तरक्की
 कर  सकता  है  जिस के  ट्रांस्पो्ट  के  जराये
 वसीय  हों  ।  काएमीर  में  हम  लोगों  के  लिये
 उस  वक्‍त  एक  मुसोबत  बन  जाती  है  जबकि
 रास्ता  बन्द  हो  जाता  हूँ  और  उस  वक्‍त  ब्लैक
 मारकैटियर्स  तमाम  जरूरियात  जिन्दगी  की
 चीजों  के  दामों  में  दुगना  और  चौगुना  इजाफा
 कर  देते  हैं  हालांकि  वहां  कि  मकबूल  भाम
 हुकमत  बहुत  सारी  चीजों  पर  कब्जा  रखती
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 है  जिस  की  वजह  से  उन  चीजों  की  कीमतों
 में  इजाफा  नहीं  होता  ।

 जम्म  से  नौशेरा  और  नौशेरा  से  राजौरी
 श्लोर  राजौरी  से  थन्ना  तक  जीप  कार  आसानी  से
 जा  सकती  हैं,  सिर्फ  थन्ना  से  होर॒पुर  तक  सड़क
 बनानी  है  जोकि  मेरे  खयाल  से  तोस  मील  से
 ज्यादा  नहों  हूँ  ।  हीरपुर  पुख्ता  सड़क  के
 जरिये  शिपयान  से  भिला  हुप्रा  है  श्रीर  फिर  भी
 शिपयान  और  श्रीतगर  के  दरम्यान  रोजाना
 बसे  श्ौर  कारें  चलतो  हैं  ny  इस  रास्ते  में
 ंडंपुडा  एक  जगह  हूँ  जहां  नू  रजहाँ  के  नाम
 पर  एक  मशहूर  आबशार  &  जिस  का  नाम
 नूरीछम  है  1  में  यह  बात  बिला  खोफ  तरदीद
 के!  कह  सकता  हूं  कि  खानदान  मुगलिया  के
 बादशाहों  ने  जिन्हें  काइमीर  के  दिलफरेब
 मनाजिर  के  साथ  खास  दिलचस्पी  थी,  उन्हों
 ने  काश्मीर  जाने  के  लिये  जिस  सड़क  को
 सिलेक्ट  किया  था  वह  एक  बेहतरीन  सिलेक्शन
 था,  मगर  शख्सी  राज्य  के  जमाने  में  वेस्ट्ेड
 इंटेरेस्ट  रखने  वाले  इन्सानों  ने  उस  को
 नजरन्दाज  किया  श्रौर  सारी  रियासत  को
 फाफो  नुकसान  पहुँवाया  ।

 इन  मारूजात  के  साथ  मेरी  अजं॑दाइत
 है  कि  इस  रास्ते  को  'तरक्कीयाफ्ता  बताने
 के  लिये  तमाम  जराए  मौजूद  हैं  भोर  उस
 रास्ते  को  बनाना  चाहिये  ताकि  हमारी  तमाम
 मुश्किलात  दूर  हो  जाय॑  ।
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 Shri  Raj  Bahadur:  May  I  submit
 that  I  may  be  permitted  to  speak
 now?

 Mr.  Speaker:  Yes.  One  word.  The
 hon.  Member  began  his  speech  that
 for  two  long  years,  he  had  not  spoken
 in  this  House.  I  have  always  tried
 to  accommodate  Members  from
 Kashmir  as  often  as  possibie  because
 they  are  only  six.  Shri  Tariq  always
 catches  my  eye  during  all  hours  of
 the  day.  Shrimati  Mehta  has  been
 taking  part  and  Shri  Malhotra  has
 spoken  not  once  bu!  twice  or  thrice.
 But  the  hon.  Member  never  asked
 me  and  never  stood  up.  It  is  not  my
 fault.  Therefore,  Ict  no  wrong
 impression  be  created.  Kashmir  is
 dear  to  all  of  us  and  I  am  conscious
 of  it.  I  shall  give  as  meny  oppor-
 tunities  as  possible,  only  hon,  Mem-
 bers  must  try  to  catch  my  eye  by  at
 least  standing  in  their  places.  What
 can  I  do?

 Shri  Rami  Reddy  (Cuddapah):
 Even  those  who  catch  your  eye  do
 not  get  a  chance.

 Mr.  Speaker:  No,  no;  I  always  try
 to  accommodate  hon.  Members.  Shri
 Raj  Bahadur.

 Shzi  Raj  Bahadur:  Mr.  Speaker,
 Sir,  the  discussions  on  our  Budget
 Demands  afford  us  a  very  valuable  op-
 portunity.  They  enable  us  to  see  for
 ourselves  our  shartcomings  and  fail-
 ings.  We  get  to  assess  at  close  quar-
 ters  the  views  and  opinions  as  ex-
 pressed  by  hon:  Members,  and  the
 hon.  Members  in  their  turn  reflect
 the  hopes,  aspirations  and  feelings  of
 the  people.  Therefore,  we  attach  the
 greatest  respect  to  the  observations
 that  are  being  made  by  hon.  Members.
 IT  am  grateful  to  the  hon.  Members
 who  have  taken’  part  in  the  debate,
 for  the  very  generous  and  charitable
 criticisms  that  they  have  offered  in
 a  spirit  of  completely  constructive
 criticism.

 I  would  not  waste  the  time  of  the
 House  in  these  preliminary  observa-
 tions,  and  start  immediately  with  the
 subject  which  the  last  speaker—and
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 Shri  Panigrahi  before  that—was
 pleased  to  touch.  They  were  speaking
 about  roads,  I  think  I  would  do  no
 beiter  than  refer  to  my  hon.  friend
 Suri  Bhanja  Deo—I  am  glad  he  is
 here—who  said  that  we  were  unable
 to  spend  the  allotment  made  to  us
 in  the  Second  Five  Year  Plan.  In  this
 connection,  I  only  want  to  give  some
 statistics.

 For  national  highways  there  was  a
 provision  of  Rs.  45  crores  in  the
 Second  Plan.  The  total  expenditure
 that  we  will  be  making  under  this
 head  during  the  Second  Plan  period
 would  be  Rs.  45.6  crores.  We  were
 given  Rs.  6.9  crores  for  other  roads
 and  we  shall  be  able  to  spend  Rs.  16:8,
 crores.  For  Central  aided  roads  of
 inter-State  economic  importance  to
 which  both  Shri  Braj  Raj  Singh  and
 Shri  Panigrahi  referred,  we  were
 given  an  allotment  of  Rs,  26.7  crores
 out  of  which  we  have  already  spent
 Rs.  20.99  crores.  These  roads  are
 essentially  inter-State  and  the  agree-
 ment  of  the  two  States  concerned  is
 always  necessary  about  alignment,
 about  specifications,  about  who  is
 going  to  undertake  the  work  etc.  All
 these  matters  have  got  to  be  ironed
 out  before  work  can  be  undertaken.
 So  there  is  some  shortfall,  but  that
 is  not  considerable.

 In  the  State  sector  also  there  was
 a  total  Plan  provision  of  Rs.  335
 crores.  I  think  the  Plan  will  be  ex-
 ceeded.  The  States  have  reported  that
 they  would  be  spending  to  the  tune
 of  Rs.  44.46  crores.  The  total  of  both
 the  Centre  and  State  sectors  is
 Rs.  223.65  crores  allotment  and
 Rs.  227.4]  crores  will  be  the  expendi-
 ture.

 So  far  as  the  performance  on  the
 part  of  the  road  department  in  the
 States  as  well  as  on  the  part  of  the
 Roads  Wing  here  is  concerned,  we  can
 say  that  they  have  done  what  they
 were  asked.  to  do.  They  have  ful-
 filled  their  duty  and  they  have  deli-
 vered  the  goods  within  the  limitations
 of  finance  that  were  impesed  on
 them.
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 I  would  now  like  to  state  a  few  facts
 about  one  or  two  other  matters,  about
 increase  in  the  mileage  etc,  because
 it  is  necessary  for  me  to  do  so.  In
 the  first  two  years  of  the  Plan  we
 built  11,660,  miles  of  surfaced  roads
 and  26,000  miles  of  unsurfaced  roads.
 At  the  end  of  March  959  the  total
 mileage  of  surfaced  roads  was
 -1,36,000  miles  and  2,47,000  miles  of  un-
 surfaced  roads.  The  Nagpur  Plan  tar-
 gets,  hon.  Members  know,  were
 -1,23,000  miles  of  surfaced  roads  and
 2,08,  000  miles  of  unsurfaced  roads,  In
 respect  of  surfaced  roads  we  have
 exceeded  the  Nagpur  Plan  targets  by
 13,000  miles  and  in  respect  of  unsur-
 faced  roads  by  39,000  mies.  It  would
 be  quite  apparent,  so  far  as  that  is
 concerned,  that  the  road  engineers
 and  the  road  departments  have
 done  well,  A  plan  which  was  to  be
 completed  by  963  has  been  comple-
 ted  in  958  or  959  and  we  are  going
 to  exceed  the  targets  in  the  Second
 Plan  period.

 So  far  as  the  future  Plan  is  concern-
 ed,  it  was  asked:  “What  Plan  are  we
 making?”

 Shri  Kalika  Singh  (Azamgarh):  In
 the  Nagpur  Plan  it  was  said  that  no
 agricultural  village  should  be  more
 than  five  miles  away  from  the  main
 Toad.

 Shri  Raj  Bahadur:  I  think,  broadly
 speaking,  that  has  been  achieved.

 Shri  Kalika  Singh:  That  has  not
 been  achieved.

 Shri  Raj  Bahadur:  Broadly  speak-
 ing,  it  has  been  achieved.  There  was
 a  difference.  In  the  new  Plan,  there
 was  a  difference  in  the  categories:
 developed  areas,  semi-developed  areas
 and  undeveloped  areas.  So,  we  can-
 not  categorically  say  that  we  have
 not  achieved  the  target  in  all  the
 areas,  nor  can  we  say  that  we  have
 achieved  the  target  in  all  the  areas.
 It  will  be  a  big  generalisation  for  me
 to  make  and  I  would  not  like  to  in-
 dulge  in  that.
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 About  the  20  year  plan,  we  have
 already  made  a  beginning.  The  com-
 ments  from  the  State  Governments
 have  becn  invited.  Meanwhile,  while
 formulating  the  third  Five  Year  Plan,
 we  asked  the  State  Governments  that
 they  could  follow  the  broad  indica-
 tions  laid  down  in  the  20th  year  plan
 formulated  by  our  engineers,

 Then,  I  come  to  the  question  of  na-
 tionai  highways.  Frequent  emphasis
 has  been  laid  on  the  mileages  of  the
 national  highways.  Demands  have
 been  made  that  the  13,800,  miles
 should  be  increased.  We  know  that
 it  was  very  difficult  for  us  to  do  so.
 But,  as  a  result  of  the  reorganisa-
 tion  of  the  States,  this  became  incum-
 bent  upon  us.  Even  before  that,  when
 there  was  a  dispute  between  Bihar
 and  West  Bengal,  as  part  of  the  re-
 commendations  and  the  fulfilment
 arising  from  the  West  Bengal  and
 Bihar  (Transfer  of  Territories)  Act,
 1956,  we  had  to  declare,  and  we  did
 declare,  Dhanbad-Jamshedpur  road
 as  a  national  highway.  It  has  got  a
 length  of  00  miles.

 Other  demands  have  been  made
 from  Bhopal  in  Madhya  Pradesh.
 From  the  south,  demands  have  been
 made  for  connecting  Chitaldrug  and
 Sholapur.  Demands  have  come  from
 my  own  State—Rajasthan.  It  would
 almost  appear  to  be  a  discovery.

 Shri  Braj  Raj  Singh:  Nobody  says
 30,

 Snri  Raj  Bahadur:  |  say  it  because
 there  is  not  a  single  highway  there.
 There  is  no  single  national  highway
 there,  which  connects  our  vast  western
 border.  So.  we  have  now  decided  upon
 the  immediate  declaration  of  the  fol-
 lowing  three  roads  of  an  aggregate
 length  of  960  miles  as  national  high-
 ways  for  meeting  the  requirements
 arising  from  the  reorganisation  of
 States  and  for  other  development.
 The  first  is:  Jabalpur-Bhopal—B‘aora
 road,  a  'ength  of  3i0  miles.  I  think
 the  need  for  which  Shri  Radhelal
 Vyas  should  be  satisfied  with  this
 declaration.
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 Shri  Jangde:  What  about  the  far-
 flung  parts  of  Madhya  Pradesh?  May
 I  know  whether  they  will  be  connect-
 ed  with  Bhopal?

 Shri  Raj  Bahadur:  We  have  a  very
 limited  provision,  and  we  can  only
 connect  now  the  more’  important
 places.  Then  there  is  the  Agra-Jaipur-
 Bikaner  road,  of  the  length  of  342
 miles.  The  third  is  the  Sholapur-Chi-
 taldrug  road  running  to  307  miles.
 The  total  is  959  miles.  These  addi-
 tions  will  raise  the  tota)  length  of
 national  highways  in  the  country  to
 nearly  14,900  miles.  The  Jabalpur-
 Bhopal-Biaora  road  will  bring  Bhopal,
 which  is  now  the  capital  of  Medhya
 Pradesh,  on  the  national  highway  sys-
 tem.  It  will  connect  Bhopal  with
 three  existing  national  highways,
 namely,  the  Bombay-Agra  road
 Jhansi-Lakhnadon  road  and  Banaras-
 Cape  Comorin  road.

 The  Agra-Jaipur-Bikaner  road  will
 link  up  the  western  part  of  Rajasthan
 with  the  rest  of  the  country.  This
 will  be  very  useful  for  the  new  Rajas-
 than  canal  project  area  because  that
 area  will  be  connected  by  this  road
 directly  with  the  central  part  of  the
 country.  Then,  the  Sholapur-Chital-
 drug  road  will  connect  the  national
 highway  No.  9  and  the  national  high-
 way  No.  4  and  that  will  also  be  use-
 ful.  A  sum  of  Rs.  2  crores  has  been
 allotted  out  of  the  additional  funds
 that  were  made  available  at  the  dis-
 posal  of  the  Ministry  for  road  deve-
 lopment  from  the  surplus  in  the
 cement  account  of  the  State  Trading
 Corporation.

 We  have  also  simultaneously  taken
 up  cement  concreting  of  certain  sec-
 tions  of  the  national  highways.  A
 total  sum  of  Rs.  6:99  crores  is  pro-
 posed  to  be  utilised  for  cement  con-
 creting  suitable  sections  of  the  natio-
 nal  highways.  A  scheme  covering
 47  miles  for  cement  concreting  of
 gections  of  national  highwavs  in
 Andhra  Pradesh,  Bombay,  Madhya
 Pradesh,  Punjab,  Uttar  Pradesh,  West
 Bengal  and  Delhi  and  involving  an
 estimated  expenditure  of  about
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 Rs.  4.63  crores  has  been  approved.  Tt
 State  Governments  have  been  asked  to
 prepare  detailed  plans  immediately.
 Further  schemes  are  being  formulated
 for  the  utilisation  of  the  balance  of
 Rs,  2.63  crores  on  cement  concreting.

 In  this  connection,  I  would  like  to
 refer  to  a  point  made  by  my  hon.
 friend  Shri  N.  N.  Patel  who  is  not
 here  now  about  the  national  highway
 No.  8  I  would  say  that  that  is  one
 of  the  roads  that  cuts  through  Rajas-
 than  and  connects  Gujrat  and  Bom-
 bay.  I  would  give  him  facts  and
 figures.  Out  of  a  total  length  of  335
 mile:,  234.4  miles  are  either  black-
 topped  or:  cement-concreted  and
 66.6  miles  are  metalled.  The  remain-
 ing  length  is  to  be  taken  up  during
 the  third  Plan.  We  know  that  there
 were  missing  links  and  the  roads
 which  have  been  indirated  perhaps
 constitute  some  of  the  missing  links
 on  this  particular  route.

 I  would  then  refer  to  the  question
 about  the  conditions  of  bridges.  So  far
 30  bridges  have  been  constructed  and
 ten  more  are  expected  to  be  completed
 during  the  current  plan  period.  The
 road  is  expected  to  be  completed  in
 the  third  Five  Year  Plan.

 I  shall  now  touch  briefly  on  the
 point  of  road  allocations  for  the  third
 Plan.  I  do  not  know  how  far  I  would
 be  justified  in  dila  ing  on  this  subject
 at  some  length  at  this  stage,  when
 the  Plan  proposals  are  yet  under  the
 consideration  of  the  Plenn'ng  Com-
 mission  and  they  have  yet  to  come
 before  this  House  for  final  acceptance.
 Even  so,  I  would  say  that  they  have
 informed  us;  there  is  no  more  secret
 about  it;  it  has  appeared  in  the  Press.

 Rs.  250  crores  have  been  allotted.
 Out  of  this,  Rs.  200  crores  will  be
 spent  on  schemes  which  have  already
 been  sanctioned  in  the  second  Plan.
 So,  only  Rs,  50  crores  rema‘n,  out  of
 which  Rs,  2.5  crores  or  something  like
 that  has  been  earmarked  for  the
 ‘S'kkim  and  Bhutan  Roads.  So  far  as
 we  in  the  Ministry  are  concerned  we,
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 are  following  the  direction  or  the  ad-
 vice  given  in  the  Chief  Engineer’s  re-
 port  for  the  twenty-year  plan.  We
 have  formulated  certain  schemes.  We
 sent  a  scheme  for  Rs.  050  crores.
 There  are  certain  priorities  relatively
 and  roads  have  to  be  given  due  prio-
 rity.

 I  am  very  much  -  grateful  to  the
 House  for  the  very  strong  support  it
 has  given  in  this  behalf.  So  far  as
 Priority  is  concerned,  food  can  come
 first.  Agriculture  can  also  take  prio-
 rity  over  roads.  Irrigation  has  to
 take  priority  because  it  serves  food
 and  agriculture.  Power  has  to  take
 priority  because  it  serves  the  indus-
 try.  But  I  think  if  the  roads  are  not
 provided  with  all  the  economic  deve-
 lopment,  or  agricultural  commercial
 and  industrial  development,  Trans-
 port  shall  become  a  very  great  pro-
 blem.  It  is  an  oft-repeated  truth  or
 adage  that  we  have  to  pay  for  the
 road;  if  we  want  to  have  them;  but
 we  have  to  pay  much  more  if  we  do
 not  have  roads.  It  is  evident  because
 in  case  we  do  not  have  road;  or  have
 bad  rods,  the  first  casualty  is  the
 transport  vehicle  that  8005  over  it—
 the  wear  and  tear  and  the  loss  that
 is  sustained.  The  second  casualty  is
 the  slow  and  retarded  pace  of  deve-
 lopment  itself.  Therefore,  it  is  evi-
 dent  that  if  we  want  fully  to  reap  the
 benefits  and  the  fruits  of  economic
 development  in  the  country,  due  prio-
 rity  has  got  to  be  given  to  roads,  I
 have  been  asssured—I  made  certain
 enquir‘es  this  morning  and  as  a  result
 of  the  discussion  in  the  NDC,  a  com-
 mittee  of  Cabinet  Ministers  has  been
 appointed.  Our  own  Minister  for
 Transport  and  Communications  is  a
 member  of  that  committee.  It  will  go
 into  the  question,  review  and  revise
 the  allocations  that  have  been  made
 and  we  hope  that  justice  will  be  done
 to  roads  and  transport.

 Shri  Harish  Chandra  Mathor:  So,  it
 is  inherent  that  you  have  not  been
 able  to  press  it.  How  is  it  that  these
 allocations  have  been  made?  Have
 you  not  been  able  to  make  out  your
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 case?  The  support  of  the  House  is
 there;  it  was  there  during  the  last
 session;  it  was  there  when  we  discuss-
 ed  the  road  transport  re-organisation.
 Why  has  it  not  been  possible?

 Shri  Raj  Bahadur:  It  is  not  a  ques-
 tion  of  strength.  So  far  as  the  cor-
 poreal  and  physical  strength  is  con-
 cerned,  I  lag  in  that.  But  that  is  not
 going  to  matter  much.  I  am  a  youn-
 ger  person  also  comparatively.  I
 would  beg  of  my  hon.  friend  to  rea-
 lise  that  there  is  the  question  of  re-
 lative  priorities.  Roads  should  be
 given  due  priority.  If  they  are  given
 a  priority  less  than  agriculture  or
 food,  I  would  say,  when  the  Plan
 comes  before  the  House,  it  can  be
 discussed.

 Shri  Harish  Chandra  Mathur:  I
 have  made  it  absolutely  clear  from
 where  to  cut.  I  did  not  make  vague
 and  general  observations.  I  said,  cut
 it  from  the  railways.  I  said  it  last
 time  also.

 Shri  Braj  Raj  Singh:  At  least  let
 Toads  have  equal  priority  with  the
 railways.

 Shri  Raj  Bahadur:  I  am  grateful
 to  the  Members  for  giving  this  much
 support  to  the  roads.  I  am  at  one
 with  them,  but  a  final  decision  rests
 with  the  Planning  Commission,  the
 Government  and  this  House  ulti-
 mately.  Let  us  see  what  priorities
 they  are  going  to  give  to  the  roads
 vis-a-vis  other  departments,  railways,
 food,  agriculture,  etc.,  when  the  Plan
 comes  here.

 It  would  be  well  if  I  quote  what  has
 been  said  by  Mr.  Thomas  McDonald,
 who  happened  to  come  and  study  our
 Toad  system  years  back.  He  was  Road
 Administrator  in  the  United  States.
 He  had  this  thing  to  say.  This  was
 his  observation  when  he  came  here:

 “We  were  not  a  wealthy  nation
 when  we  began  with  our  national
 highways  but  the  highways  them-
 selves  helped  us  crea’e  new
 Wealth  in  business  and  industry and  land  values.”
 437  (Ai)  LS—g.
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 So,  it  was  not  the  wealth  that  made
 our  highways  possible.  Mather,  it
 was  highways  that  improved  our
 wealth  possible.

 So,  I  think  I  need  not  say  anything
 further  on  his  particular  question  and
 I  can  safely  go  to  another  important
 matter  which  has  also  exercised  the
 minds  of  my  hon,  colleagues  greatly,
 and  that  is  the  position  of  road  trans-
 port,  its  future  and  the  effect  of  the
 imposts  on  the  development  of  this
 particular  industry.

 Shri  P,  C.  Borooah:  What
 stabilisation?

 about  हि

 Shri  Raj  Bahadur:  If  you  would
 bear  with  me,  I  would  say  that  such
 of  the  90०70  as  I  am  unable  ‘o  touch,
 I  will  communicate  with  those  who
 have  raised  them,  because  now  I
 have  to  enonomise  on  time.

 But  before  I  go  further  I  will  say
 something  about  a  matter  which  was
 brought  to  my  notice  by  my  friend,
 Pandit  Thakur  Das  Bhargava.  who
 is  not  here.  The  question  of  bullock
 carts,  rubber  tyres  and  pneumatic
 tyres  for  the  rural  people  is  now
 before  the  Transport  Development
 Council.  This  matter  has  been  put
 before  all  the  State  Governments.  We
 have  also  invited  quotations  from
 the  U.S.O.  for  wheel  assemblies  and
 we  do  propose  to  go  ahead  with  this
 scheme,  Simultaneously,  we  are
 also  making  some  experiments  about
 introducing  hubs,  axle,  ball-bearing
 system  etc.  in  the  bullock  cart
 wheels.  So,  we  are  alive  to  the  pro-
 blem  and  I  can  give  .an  assurance  to
 the  House  that  we  will  do  all  that
 is  possible  to  help  the  people  in  the
 Tural  areas  who  own  bullock  carts
 to  have  pneumatic  tyres  on  their
 carts  as  we  know  what  greater  ad-
 vantages  flow  from  it.  I  can  assure
 them  that  we  have  already  received
 quotations  and  it  is  apparent  that  we
 shall  be  able  to  get  them  at  cost
 price,  which  is  Rs.  25  or  25  dollars  in
 America.  The  total  landed  cost  of  a
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 pair  of  wheels  would  come  to  Rs,  200
 after  modification.  Out  of  this  Rs.  200,
 Rs.  00  will  be  subsidised  by  the
 Centre  and  the  State  concerned  and
 Rs.  00  will  be  the  price  at  which
 these  wheels  will  be  offered  to  the
 people  of  the  rural  area.  At  present
 our  proposal  is  to  import  10,000  pairs.
 That  is  the  proposal  under  considera-
 tion.  ॥

 Shri  Kalika  Singh:  Can  pneumatic
 tyres  be  used  in  the  villages?

 Shri  Raj  Bahadur:  Yes,  in  fair
 weather  in  reasonable  type  of  roads.
 They  cannot  go  well  in  muddy  roads
 and  in  sandy  roads.  Even  in  sandy
 places  it  will  move  much  better  than
 in  muddy  roads.

 Coming  to  motor  vehicles  taxation,
 we  know  that  this  industry  has  been
 almost  a  milch  cow  and  it  has  been
 milked  from  year  to  year  not  only
 by  the  Centre  but  also  by  the  States.
 We  have  been  trying  our  level  best
 to  see  that  we  curb  this  tendency,
 but  the  fact  of  the  matter  is  that
 this  industry  has  got  resilience.

 Shri  Harish  Chandra  Mathur:  It  is
 exploitation  and  not  resilience.

 Shri  Raj  Bahadur:  The  best  judge
 for  this  is  neither  Shri  Mathur  nor
 myself,  the  best  judge  is  the  Finance
 Minister  in  the  Centre,  or  the  Fin-
 ance  Ministers  in  the  States.  We  can
 just  judge  it  with  the  premium  that
 obtains  today  for  Mercedes-Benz,
 which  is  to  the  tune  of  Rs.  5,000  in
 the  market  or  of  Leyland,  which  is
 Rs,  7,000.  This  is  a  broad  indication
 of  the  state  of  the  industry  which
 cannot  be  ignored  by  the  Finance
 Ministries.  I  am  not  trying  to  defend
 the  taxation  or  explaining  it  away.
 I  quite  realise  that  the  level  of  taxa-
 tion  is  one  of  the  highest  in  the
 world.  We  also  know  that  the  new
 imposts  have  added  to  the  burden.
 But  the  question  remains  that
 because  of  the  shortages  that
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 are,  there,  these  premia  obtain  and
 in  order  to  curb  the  premia  that
 are  obtaining,  perhaps’  the  Finance
 Ministry  in  their  wisdom  thought  that
 there  should  be  some  sort  of  taxation.
 But  we  have  been  trying  to  persuade
 the  State  Governments  to  put  some
 sort  of  ceiling  or  rationalise  taxation
 otherwise.  It  was  stated  that  the
 Transport  Ministry  nas  been  ineffec-
 tive,  and  I  would  not  deny  the  privi-
 lege  of  calling  the  Transport  Ministry
 ineffective  in  this  matter  to  my  hon.
 friend,  Shri  Mathur.  But  let  me  only
 remind  him  that  five  points  were
 specifically  taken  up  with  the  S.ate
 Governments.  Those  five  poin's  were,
 firstly,  consolidation  of  taxes  on
 motor  vehicles,  we  were  urging  for
 some  time  that  there  should  be  some
 consolidation  on  motor  vehicle  taxes
 —into  a  single  tax  as  far  as  possible;
 secondly,  elimination  of  indirect  taxes
 on  motor  vehicles;  thirdly,  reduction
 in  the  number  of  col  ecting  agencies;
 fourthly,  abolition  of  double  taxation
 On  motor  vehicles—we  wanted  single-
 point  tax;  and  fifthly,  fixation  of  ceil-
 ings  in  respect  of  moor  _  vehicles
 taxation.  I  think  the  hon,  Members
 might  be  happy  to  learn  that  so  far
 as  the  first  three  are  concerned,
 namely,  the  consolidation  of  taxes,
 elimination  of  indirect  taxes  on  motor
 vehicles  and  reduction  in  the  number
 of  collecting  agencies,  al!  these  have
 been  generally  accepted  by  all  the
 State  Governments  concerned.
 8  hrs.

 Sardar  Iqbal  Singh  (Ferozepur):
 But  what  action  has  been  taken?

 Shri  Raj  Bahadur:  I  think  my  hon
 friend  will  take  note  of  the  fact  that
 transport  is  a  concurrent  subject  and
 the  executive  responsibility  in  regard
 there‘!o  vests  with  the  State  Govern-
 ments.  State  Governments  are  fully
 entitled  to  tap  whatever  resources
 they  can.  We  have  also  to  take  note
 of  the  fact  that  at  the  present  hour
 the  supreme  need  for  the  fulfilment
 of  our  Plan  and  its  implementation  is
 to  mobilise  whatever  resources  we  can.
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 For  the  mobilisation  of  those  resources
 if  the  State  Governments  have  had
 this  right  and  if  we  wan:  to  curb  that
 right,  if  we  want  to  curb  the  right  of
 the  municipalities  which  are  levying
 the  wheel  tax,  the  octroi  tax,  the  .er-
 minal  tax  and  all  types  of  taxes  it  is
 right  for  the  State  Governments  also
 to  cut  these  taxes  and  consolidate
 them.  It  must  take  time.  The  very
 fact  that  an  agreement  has_  been
 arrived  at  with  the  State  Govern-
 ments  that  they  have  agreed  to  the
 consolidation  of  taxes,  elimination  of
 indirect  taxation  and  reduction  in  the
 number  of  collecting  agencies,  nor-
 mally  would  be  consjdered  an
 achievement.  I  know  the  effect  has
 been  dimmed  or  blurred  because  of
 the  new  levies  that  have  been  im-
 posed.

 In  regard  to  double  taxation  also
 there  was  a  very  long-standing  con-
 troversy.  We  wanted  that  there
 should  be  single-point  taxation.  Hon.
 Members  were  quite  right  when  they
 said  that  it  is  very  uncomfortable
 and  inconvenient  for  people  to  go
 into  buses.  Whenever  the  border  of
 another  S‘ate  comes,  the  passengers
 —men,  women  and  children—have  to
 be  taken  off  and  got  to  be  transport-
 ed  to  other  buses.  I  am  happy  to  say
 that  there  are  only  two  States,  U.P.
 and  Bombay,  remaining.

 So  far  as  passenger  tax  is  concerned
 it  was  only  U.P.  that  was  not  agreeing
 to  it.  As  a  result  of  our  negotiations
 and  discussions  last  fortnight,  I  should
 ay,  the  Chief  Minister  of  U.P.  has
 now  agreed  to  accept  the  principle  of
 single-point  taxation.  So  far  as  pas-
 senger  bus  transport  is  concerned,  this
 will  be  received,  I  think,  with  some
 satisfaction  by  hon.  Members  that  no
 longer  this  inconvenience  will  be  ex-
 Perienced  by  passenger  buses.  Passen-
 ger  buses  can  go  from  one  end  of  the
 country  to  another  end  without  let  or
 hindrance  once  they  have  paid  the
 tax  due  in  our  State.  So  far  as  goods
 transport  is  concerned,  the  UP.  Gov-
 ernment  has  agreed.  The  day  after
 tomorrow  I  am  going  to  discuss  this
 matter  with  the  Chief  Minister  of
 Bombay  and  Shri  Jivraj  Mehta,  the
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 Finance  Minister.  I  hope  they  will
 also  agree  to  the  elimination  of  this
 double  taxation  on  goods  transport.  I
 trust  that  in  regard  to  goods  transport
 also  we  will  be  able  to  achieve  this
 particular  objective  and  secure  the
 principal  of  sigle-point  taxation.

 In  regard  to  other  matters......

 Shri  Harish  Chandra  Mathur:  While
 dealing  with  this  ma.ter  I  asked  a
 very  straight  and  a  direct  question.  Is
 it  not  that  the  Central  Government
 felt  that  the  burden  of  taxation  on
 road  transport  is  the  heaviest?  Is  it
 not  a  fact  that  they  asked  the  State
 Government  not  to  increase  further
 taxation?How  can  their  advice  be
 taken  by  the  State  Governments  when
 they  themselves  are  going  right  against
 that  advice  and  working  absolutely  at
 a  tangent  from  it?  How  can  they
 be  effective?  That  only  is  the  crux
 of  the  problem.

 Shri  Raj  Bahadur:  I  quite  see  my
 hon.  friend’s  point.  But  the  State
 Governments  also  have  one  thing  with
 regard  to  ceilings  on  taxation  on  motor
 vehicles.  The  question  relates  to  fixa-
 tion  of  ceiling  of  taxation.  Now,  Shri
 Chavan,  the  Chief  Minister  of  Bombay,
 has  told  us,  “When  you  are  not  going
 to  fix  a  ce‘ling  of  taxation  in  respect
 of  any  particular  item  of  taxation,  how
 can  you  fix  a_  ceiling  on  motor
 transport?  When  you  are  not  going
 to  ceiling  in  regard  to  any  other  indus-
 try  or  any  other  particular  source  that
 this  shall  be  the  ceiling  how  can  there
 be  any  limit  fixed  here  in  the  case  of
 motor  vehicles?”  Have  we  fixed  a
 ceiling  for  income-tax  or  super  tax  or
 for  any  other  tax?  We  have  not.  So,
 Shri  Chavan’s  point  is  that  they  can-
 not  agree  to  the  question  of  criling
 being  imposed  on  this  particular  indus-
 trv  when  it  does  not  obtain  in  respect
 of  other  industries.  That  is  the  whole
 point  and  that  is  a  valid  point.

 Shri  Harish  Chandra  Mathur:  What
 is  the  Centre’s  view?
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 Shri  Raj  Bahadur:  Despite  this  par-
 ticular  point  we  have  said  that  they
 cannot  impose  too  heavy  a  burden  of
 taxation  on  motor  transport  industry
 and  they  have  got  to  take  good  care  of
 it  so  that  it  may  not  have  such  a
 damaging  and  disastrous  effect  on  this
 industry  that  they  may  not  be  in  a
 position  to  retrieve  the  situation.  We
 have  already  circulated  a  paper  to  all
 the  State  Governments  on  the  subject.
 I  would  be  very  grateful  to  the  hon.
 Member  if  instead  of  saying  that  we
 are  ineffective,  we  have  been  crimin-
 ally  negligent  and  in  place  of  using all  those  epithets  and  expressions,  he
 could  have  just  said  one  little  thing,
 namely,  what  further  could  we  have
 done  about  it.  This  is  a  point  where
 I  would  have  definitely  agreed  with
 him.

 Shri  Harish  Chandra  Mathur:  I  even
 suggested  that  you  at  the  Centre  be-
 ing  the  authority  should  lay  down
 principles.  If  they  have  got  the  prin-
 ciples  for  taxation  the  State  Govern-
 ments  are  bound  to  accept  them.  You
 have  not  done  that.

 Shri  Raj  Bahadur:  I  am  coming  to
 that.  The  question  of  principle  of  tax-
 ation  on  motor  vehicles  too  is  not  a
 simple  one.  We  have  only  got  the
 right  to  fix  up  the  principles  and  to
 have  a  legislation  carried  through  in
 Parliament  about  principles.  But
 there  too,  the  difference  of  opinion  is
 whether  we  can,  in  those  principles,
 include  the  point  of  the  fixation  of
 ceilings,  whether  the  question  of  fix-
 ing  a  ceiling  is  a  question  of  princi-
 ple.  So  our  point  will  not  be  satis-
 fied.

 Therefore,  with  all  respect  to  the
 opinion  expressed  by  my  hon.  friend
 I  would  humbly  beg  of  him  to  kindly
 realise  whatever  little  has  been  done,
 and  it  is  much  better  to  allow  a  horse
 which  has  already  been  running  to
 run,  rather  than  to  whip  him  although
 he  has  been  running.  Therefore,  so
 far  as  the  Department  of  Transport  at
 the  Centre  is  concerned,  all  that  was
 Possible  has  been  done.  I  say,  don’t
 whip  the  running  horse.  That  is  my
 only  submission.
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 Shri  Anthony  Pillai:  With  the  Cent-
 ral  Government  itself  what  is  the
 principle?  The  principles  of  taxation
 we  all  know.

 Shri  Raj  Bahadur:  I  quite  see.  May
 I  make  my  submission?  They  say  that
 while  road  transport  has  been  taxed,
 the  Railways  have  not  been  taxed.  But
 I  have  got  calculations  made.  The
 new  surcharge  on  railway  freight  of
 5  naye  Paise  per  rupee  is  almost
 equal,  if  not  more,  to  whatever  burden
 is  coming  on  the  motor  transport  in-
 dustry.  That  is  the  calcu  ation.  I  do
 not  vouchsafe  for  its  accuracy.  But
 this  is  the  conclusion  that  it  is  almost
 equal,  or  maybe  the  railway  sur-
 charge  on  freights  is  a  little  higher.
 So  the  Railways  also  have  raised  their
 surcharge  and  there  has  been  some
 imposition  there  too.  And.  as  I  said,
 the  final  judge  is  the  Ministry  of
 Finance.

 Shri  Harish  Chandra  Mathur:  Again,
 there  is  a  misleading  in  the  House.
 Sir,  just  one  point.

 Mr,  Speaker:  No,  no.  The  hon.
 Member  has  had  enough.

 Shri  Harish  Chandra  Mathur:  This
 will  mislead  the  House  when  he  says
 that  the  Railways  have

 Mr.  Speaker:  Barring  the  hon.  Mem-
 ber  no  other  hon.  Member  is  being
 misled.

 Shri  Harish  Chandra  Mathur:  I  am
 quoting  from  their  expert  committee,
 of  the  Railways,  that  they  could  levy
 a  surcharge  upto  3  per  cent  whereas
 they  have  not  gone  even  to  9  per
 cent.

 Shri  Raghunath  Singh:  There  are
 not  only  Roads,  he  has  to  go  to  other
 subjects.

 Shri  Raj  Bahadur:  About  the  recom-
 mendations  of  the  Road  Transport  Re-
 organisa‘ion  Committee,  the  report
 was  submitted  in  March,  1959.  We
 placed  it  before  the  first  meeting  of
 the  Development  Council  in  June,
 1959.  The  Council  decided  at  the  first
 instance  that  it  should  be  circulated
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 to  the  State  Governments  for  their
 opinions.  After  that  a  special  commit-
 tee  of  the  Transport  Commissioners
 and  Controllers  was  appointed  which
 has  gone  into  it  and  given  their  re-
 commendations  with  very  slight  modi-
 fications.  Then  it  has  been  submitted
 to  the  Transport  Commissioners’
 Conference.  These  recommendations
 have  been  submitted  to  the  Road  and
 Inland  Advisory  Committee.  There
 also  all  the  recommendations  have
 been  accepted  with  sight  modifica-
 tions.  Now  it  is  going  to  be  presented
 to  the  Transport  Development  Coun-
 cil  which  is  going  to  meet  on  the  26th
 of  this  month.  And  I  would  have
 very  much  welcomed  if  the  particular
 demands  of  my  Ministry  had  come
 after  the  27th  or  28th  because  we
 should  then  have  been  able  to  report
 to  you  concrete  results  in  this  behalf.
 So,  if  there  has  been  any  delay  in  this
 matter,  it  should  not  be  described  as
 slothfulness  or  inaction  on  our  part.
 We  have  done  our  best  and  we  have
 also  taken  action  in  regard  to  matters
 that  lay  with  the  Centre.

 Recommendation  has  been  made  by
 the  Chief  Engineers,  particularly
 through  the  Indian  Roads  Congress,
 that  we  should  have  a  Road  Board
 just  as  there  is  a  Railway  Board,  which
 should  be  responsible  for  Road  Trans-
 Port  as  well  as  Roads.  That  is  a
 demand  which  has  been  persistently
 made.  We  have  taken  advantage  of
 the  recommendation  of  the  ad  hoc
 committee,  the  Masani  Committee,  and
 we  have  also  taken  into  account  the
 advice  that  has  been  given  to  us  by
 Road  Engineers,  and  we  have  decided
 that  the  Joint  Secretary,  Roads  Wing
 will  now  be  the  head  of  the  Road
 Transport  Division.  And  this  Road
 Division  itself  will  be  further  stren-
 &thened.  I  trust  that  so  far  as  the
 question  of  creating  a  nucleus  of  the
 Road  Board  is  concerned,  it  has  been
 created  by  this  step.

 Then,  if  you  will  allow  me,  I  would
 like  to  come  to  a  particular  subject
 which,  I  think,  Shri  Raghunath  Singh
 35  waiting  for.
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 Shri  Raghunath  Singh:  Everybody
 is  waiting  for  that,  the  whole  House.

 Pandit  Thakur  Das  Bhargava:  Not
 everybody.

 Shri  Harish  Chandra  Mathur:  About
 diesel  oil

 Shri  Raj  Bahadur:  About  diesel,
 gasolene  and  kerosene.  So  far  as  the
 information  placed  at  our  disposal
 goes,  it  is  clear  that  there  has  been  no
 diversion  from  diesel  to  gasolene.
 There  has  been  an  increase  in  the  con-
 sumption  of  kerosene.  Both  these
 facts  are  there,  and  I  am  sure  the
 Ministry  of  Steel,  Mines  and  Fu:]  as
 also  the  Ministry  of  Finance  will  take
 note  of  this.  It  is  obvious  that  unless
 and  until  the  price  of  petrol  is  reduc-
 ed  and  the  efficacy  of  petrol  is  increas-
 ed,  which  I  do  not  think  can  come  up
 to  the  level  of  diesel,  it  will  not  be
 safe  to  assume  that  there  will  be  a
 diversion  from  diesel  to  petro]  only  on
 account  of  the  increase  in  the  levy  of
 excise  duty  on  diesel.

 About  shipping,  I  should  like  to
 place  a  few  facts  and  figures.  Rather
 than  refer  to  all  the  points  that  have
 been  made,  I  think  if  any  point  is  still
 left,  I  will  refer  to  it  later.

 During  1959-60,  25  ships  of  a  total
 tonnage  of  122,633,  GRT  were  acquired.
 During  the  same  period,  seven  ships
 of  a  total  tonnage  of  20,920  GRT  was
 sold  or  scrapped,  thus  leaving  a  net
 addition  of  38  ships  with  a  total  ton-
 nage  of  0i,704.

 So  far  as  the  acquisitions  are  con-
 cerned,  I  may  invite  the  attention  of
 hon.  Members  to  one  particular  fact.
 A  total  tonnage  122,633,  GRT  was  ad-
 ded  this  year.  This  was  about  the
 figure  that  we  started  with  at  the  dawn
 of  independence.  The  total  size  of
 Indian  shipping  at  the  dawn  of  inde-
 pendence  was  in  the  neighbourhood  of
 125,000.  We  have  now  made  accre-
 tions  and  additions  of  this  size  in  one
 single  year.  This  has  been  the  largest
 accertion  in  any  single  year  so  far
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 So  far  as  the  question  of  addition

 is  concerned,  may  I  just  give  one  or
 two  figures?  In  956  the  number  of
 ships  added  was  43  with  a  tonnage
 of  67,  474  GRT.  In  1959-60  up  to  29th
 February,  1960,  25  ships  have  been
 purchased,  and  the  net  addition  is
 101,704  as  I  just  now  said.

 Out  of  this  particular  addition,  let
 us  see  how  much  has  been  acquired
 by  the  private  and  public  sectors
 respectively.  In  the  private  sector
 52,760  GRT  have  been  acquired,  and
 48,944  GRT  in  the  public  sector.  So,
 the  public  sector  has  almost  come  up
 equal  to  the  private  sector  so  far  as
 the  additions  are  concerned.  And
 the  shipping  company  that  carries  the
 day  in  this  respect  is  in  the  public
 sector.  It  is  the  Western  Shipping
 Corporation  which  has  added  four
 ships  with  a  tonnage  of  32,234  GRT.
 The  next  is  Scindias,  then  comes  the
 Eastern  Shipping  Corporation  and  then
 the  Great  Eastern  Shipping  Corpora-
 tion.

 The  total  tonnage  in  operation  at
 present,  therefore,  come  s  to  748,694.
 Let  us  see  what  we  are  doing  after
 this  achievement.

 At  present,  ten  ships  with  a  total
 tonnage  of  72,914  are  under’  construc-
 tion.  These  are  as  follows:  in  India:
 24,800  (four  ships);  abroad  six  ships
 with  a  tonnage  of  48,114  GRT.

 The  Western  Shipping  Corporation
 has  also  purchased  80,180  shares  re-
 presenting  80  per  cent  of  the  total
 shares  of  the  Moghul  Lines.  This  pur-
 chase  been  made  from  the  British  India
 Steam  Navigation  Co.  London  and
 the  Asiatic  Navigation  Co.,  London.,
 at  the  rate  of  Rs.  360  per  share.
 The  total  price  paid  is  Rs.  288,64,800.
 ‘The  Moghul  Lines  has  thus  become  an
 Indian  company—not  entirely  an
 Indian  company  because  there  is  still
 some  foreign  holding.  This  transac-
 tion  will  add  to  the  Indian  registered
 fleet  four  vessels  with  a  total  tonnage
 of  24,899  GRT.  These  are  passenger
 vessels.  Therefore,  we  can  say  there
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 is  good  accretion,  and  wih  the  acqui-
 sitions  of  Moghul  Lines  shares,  I
 think  there  has  been  a  substantial
 increase,  a  substantial  advance  in  the
 field  of  shipping.

 Seven  ships  with  a  total  tonnage  of
 30,144  GRT  are  expected  to  be  scrap-
 ped  before  the  close  of  the  Second
 Plan.  I  need  hardly  give  the  details,
 but  the  total  tonnage  already  arrang-
 ed  for  is  like  this:  748,694  GRT  in
 opera‘ion;  under  construction  72,914
 GRT;  Moghul  Lines  tonnage  25,899.
 This  brings  the  total  of  the  tonnage
 arranged  to  847,507  GRT.

 Out  of  this  30,ll4  GRT  may  be
 deducted  as  scrap  and  the  total
 balance  would  be  817,393,  GRT.  The
 tonnage  arranged  for  vis-a-vis  the
 Second  Plan  target  thus  shows  that
 only  82,607  GRT  remains  to  be  added
 to  make  up  the  target.

 Shri  Harish  Chandra  Mathur:  That
 is  the  shortfall.

 Shri  Raj  Bahadur:  Not  shor'‘fall.
 This  is  only  up  to  February,  1960.
 We  have  got  one  year  to  go.  I  will
 explain  the  additional  tonnage  expec-
 ted  to  be  acquired  before  the  end  of
 the  Second  Plan,  then  I  think  I  will
 be  able  to  satisfy  the  doubts  of  certain
 Members.  2  vessels,  7  overseas  and
 5  coastal,  with  a  total  tonnage  of
 86,97  tons  GRT  are  expected  to  be
 acquired  before  the  close  of  the  Second
 Plan.  The  present  deficit  of  82,607
 tons  GRT  as  shown  in  the  preceding
 statement  will  be  made  good,  and  the
 target  of  9  lakhs  tons  GRT,  exclud-
 ing  scrappings  would  be  achieved;  that
 means,  even  if  scrappings  are  taken
 into  account  the  target  of  9  lakhs
 tons  GRT  will  be  exceeded  by  a  few
 thousand  tons.

 Of  course,  we  cannot  compare  our-
 selves  with  Germany  and  Norway,  as
 my  hon.  friend  Shri  Raghunath  Singh
 wanted  us  to  do.  Germany,  of  course,
 was  left  with  no  tonnage.  That  is
 admitted.  But  they  had  a  number  of
 shipyards.  They  built  their  own  ship-
 yards.  So,  we  cannot  say....
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 Shri  Raghunath  Singh:  They  were
 all  bombed  and  spoilt.

 Shri  Raj  Bahadur:  But  they  had  the
 necessary  technical  skill,  and  so  many
 other  things  that  were  required.

 We  have  also  entered  into  two  new
 routes,  that  is,  the  India-South
 America  route  and  the  India-USSR
 Toute,  the  first  is  served  by  the  India
 Steamship  Co.  and  the  second  by  the
 Western  Shipping  Corporation.  I  may
 here  profitably  name  also  the  services
 that  are  run  by  us  now;  they  are:
 India-UK-Continent,  India-USSR,
 India-Australia,  India-West  Africa,
 India-South  America,  India-USA,
 India-Far  East-Japan,  India-East
 Africa,  India-Malaya,  and  India-Per-
 sian  Gulf.  Thus,  it  will  be  seen  that
 our  services  cover  a  large  part  of  the
 globe,  and  we  hope  to  go  on  further
 with  these.

 So  far  as  freight  and  passenger  fare
 earnings  are  concerned....

 Shri  Nagi  Reddy:  May  I  just  ask
 one  question?  Are  we  allowed  to
 enter  the  intermediate  ports  in  bet-
 ween  in  these  routes?  What  arrange-
 ments  have  been  made  in  this  behalf?

 Shri  Raj  Bahadur:  Since  that  parti-
 cular  question  has  been  raised,  I  shall
 teply  to  that  here  and  now.  Of
 course,  there  are  restr‘ctions  by  the
 wayside  conferences  on  the  admission
 of  new  Indian  Shipping  companies,
 Only  the  India  Steamships  and  _  the
 Scindias  are  members  of  the  India-
 UK  Conference.  We  would  very
 much  like  that  our  other  companies
 ulso  should  enter  that,  But  there  is
 restriction.  So  far  as  the  Liners’
 Conference  is  concerned,  for  those
 particular  companies  of  ours  who  are
 already  members,  there  is  no  restric-
 tion,  but  so  far  as  the  others  are  con-
 cerned,  we  have  only  one  tramping
 company,  namely  the  Great  Easterns,
 and  they  can  go  anywhere  they  like.
 So,  we  know  that  we  have  got  to  fight
 against  that  particular  restriction,  and
 that  is  what  other  companies  are  try-
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 ing  to  do,  and  I  hope  this  should  be
 done,

 So  far  as  freight  earn'ngs  are  con-
 cerned,  in  the  overseas  sector,  where-
 as  the  freight  earnings  were  Rs,  3°42
 crores  in  958-56,—since  this  point
 was  referred  to  by  certain  Members,
 I  would  like  to  state  these  figures
 here—in  1956-57,  they  were  Rs.  7°45
 crores.  Now,  I  would  give  the  figures
 for  the  last  year,  namely  1958-59,  for
 which  year  the  figures  are  available.
 In  1958-59,  the  freight  earn‘ngs  (over-
 seas)  have  gone  up  to  Rs.  24°05.
 crores.  That  means,  the  freight  earn-
 ings  have  substantially  advanced
 from  Rs,  3.42  crores  to  Rs.  24.05
 crores  during  the  per‘od  from  1955-56
 to  1958-59,  that  is  to  say,  in  about
 three  years’  time,  there  has  almost
 been  a  doubling.

 So  far  as  the  cargo  lifted  is  con-
 cerned,  in  the  adjacent  sector,  in  955
 it  was  3,80,808  tons,  while  in  the
 overseas  sector,  it  was  10.02,098  tons.
 In  958  in  the  adjacent  sector,  it  was
 5,40,562  tons,  while  in  the  overseas
 sector,  it  was  ‘17,22,616  tons.  Th's
 gives  us  a  total  of  about  23  lakhs  tons
 so  far  as  cargo  lifting  is  concerned,
 ‘This  comes  to  roughly  about  40  per
 cent  of  our  foreign  trade,

 During  the  First  Plan  period,  loans
 amounting  to  Rs,  24:  crores  were
 advanced  to  the  shipping  companies.
 During  the  Second  Plan,  loans  to  the
 tune  of  Rs.  17:96  crores  have  been
 advanced,  thus  making  a  total  of  Rs,
 42:l  crores.

 Then,  I  come  to  the  Shipping  Deve-
 lopment  Fund.  You  know,  Sir,  that
 we  had  created  this  fund  recently.  It
 received  a  total  sum  of  about  Rs.  6
 crores  by  way  of  loans  from  Govern-
 ment,  Further  loans  by  Government
 to  the  tune  of  Rs,  8:70  crores  are  pro-
 posed  to  be  given  to  the  fund  during
 3960-6l,  with  the  result  that  this  fund
 will  have  a  total  sum  of  about  Rs,  5
 crores  at  its  disposal  by  the  end  of
 the  Second  Plan.

 The  Shipping  Development  Com-
 mittee  which  was  appointed  has  al-
 ready  sanctioned  to  the  tune  of  Rs.
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 2°87  crores  to  the  private  and  public
 sector  companes.  We  have  also  got
 fove  gn  exchange  to  the  tune  of  Rs.
 15h  crores  for  our  acquisitions  bet-
 ween  Ist  January,  960  and  3lst
 March,  1960.  I  think  the  House  will
 welcome  this,  and  I  am  sure  that  we
 have  taken  the  necessary  steps  to
 further  add  to  our  tonnage.  So  far,
 the  initial  release  of  foreign  exchange
 for  acquisition  .of  ships  on  deferred
 payment  basis  was  to  the  extent  of  20
 per  cent,  and  the  rest  of  the  demand
 was  met  from  the  earnings  of  the
 ships  themselves.  We  have  decided
 that  this  particular  percentage  will
 now  be  increased  to  33:1|3,  per  cent
 of  the  price  of  the  veseel  on  initial
 payment,  and  the  balance  wil!  be
 realised  in  four  equal  insta  ments,
 regardless  of  the  earnings  of  the  ship.
 This  wll  facilitate  shipping  companies
 in  the  private  sector  to  go  ahead  with
 their  programme  of  acquisitions.

 So  far  as  foreign  credit  is  concerned,
 a  sum  of  3  million  yen  was  placed  at
 our  disposal:  two  ships  are  being
 acquired  by  the  Scindias  and  one
 tanker  has  been  acquired  by  the
 Western  Shipping  Corporation.

 A  National  Shipping  Board  has  been
 created.  As  hon.  Members  know,  the
 Board  recommended  a  ta™get  of  4°22
 lakhs  GRT,  Taking  everything  into
 account,  this  would  cost  the  sum  of
 Rs.  2l  crores  including  the  cost  of
 vessels  to  be  acquired  for  the  Min'stry
 of  Home  Affairs.  We  know  that  the
 allotment  under  the  Second  Plan  for
 shipping  as  at  present  is  Rs.  55  crores.
 We  hope  that  on  review  and  revision
 the  allotment  might  be  increased.

 We  have  also  crossed  another  hurdle
 so  far  as  shipping  is  concerned,  That
 was  in  regard  to  our  membership  of
 IMCO,  India  hag  now  been  admitted
 to  the  Inter-Governmental  Maritime
 Cansultative  Organisation  as  a  full
 member  with  voting  rights.

 The  Freight  Investigation  Bureau
 has  done  good  work  and  _  secured
 reduction  in  freight  in  respect  of  cer-
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 tain  commodit'es  such  as  oil,  oilcakea,
 ro  led  hessian,  onion  seeds  etc.

 The  Shipping  Co-ordination  Com-
 mittee  has  also  functioned  very  effec-
 tively,  and  over  5  lakhs  tons  of  cargo
 were  secured  for  Indian  shipping  dur-
 ing  the  past  two  years.

 Establishment  of  a  chartering  orga-
 nisation  is  another  highlight  of  shipp-
 ing  during  the  year.  This  will  enable
 our  Government  to  charter  forcign
 ships  on  the  most  economical  terms
 when  Indian  ships  are  not  available
 for  carry  ng  Government  cargo.  This
 is  with  a  view  to  economise  on  fore’gn
 exchange  and  also  in  order  to  keep
 proper  control  on  shipping.

 As  regards  seafarers’  welfare,  nego-
 tiations  on  a  bi-partite  basis  in  the  Bi-
 partite  National  Marit'me  Board  have
 resulted  in  significant  achievements  for
 our  workers.  Firstly,  as  a  result  of  a
 collective  agreement  arrived  at  betwen
 the  employers  and  employees,  a  per
 capita  wage  increase  of  Rs.  135  per
 month  from  Ist  January,  960  was  sec-
 ured,  This  will  bring  in  an  additional
 Rs,  65  lakhs  per  annum  in  foreign
 exchange.  Secondly,  by  an  agree-
 ment,  for  the  first  time  the  hours  of
 work  of  Indian  seafarers  have  been
 fixed.  Also,  cash  payment  has  been
 provided  for  overtime  work.  I  need
 not  go  into  the  details  of  how  these
 provisions  will  work  and  what  the
 hours  of  work  are.  A  copy  of  the
 information  can  be  placed  on  the  Table
 of  the  House  whenever  required.

 The  National  Welfare  Board  of  Sea-
 farers;  recommended  a  comprehensive
 scheme.  An  official  committee  is  now
 according  priority  to  these  recommen-
 dations  with  a  view  to  their  imple-
 mentation.  It  is  proposed  to  set  up  2
 Seafarers’  Welfare  Fund  in  order  to
 provide  a  recurring  source  of  finance
 for  welfare  measures.

 Employment  opportunities  for
 Indian  seafarers  have  been  a  matter
 which  has  caused  us  some  enxiety  dur-



 7733  Demands

 ing  the  recent  past,  We  lost  as  many
 as  7,000  jobs,  but  since  I  gave  the
 House  th’s  information  on  the  last
 occasion  the  position  has  been  retrieved
 to  some  extent  and  we  hope  that  we
 shall  be  able  to  hold  in  check  this
 particular  tendency.

 Shri  Chintamoni  Panigrahi:  Is  there
 any  provis‘on  to  absorb  those  employ-
 ees  who  have  been  discharged  by
 private  fore’gn  ships?

 Shri  Raj  Bahadur:  I  can  explain
 that.  The  point  is  that  these  people
 are  sgned  on  and  signed  off  after
 every  sailing  and  they  take  their  em-
 ployment  by  turns.  That  was  how
 this  matter  arose.  The  question  is:
 how  many  jobs  are  open  to  the  number
 of  seamen  that  we  have  got?  The
 number  of  jobs  that  we  lost  was  7,000.
 I  wil!  just  indicate  the  present  posi-
 tion.  The  total  number  of  jobs  in
 December,  959  had  come  down  to
 32,913,  In  March,  1960,  it  had  gone  up
 to  33,352.  That  is  a  trend  which  indi-
 cates  a  healthy  restoration.  I  will  not
 bank  too  much  on  th’s  particular  trend.
 We  shall  continue  our  efforts  to  see
 that  the  employment  opportunities  or
 the  jobs  are  not  lost  for  our  Indian
 seamen,  as  for  as  possible,

 Indian  ships  are  employing  only  3°7
 per  cent  of  our  seamen,  They  have
 got  only  4594  jobs  as  against  fore'gn
 ships  which  offer  as  many  as  28,758
 jobs,  a  percentage  of  86:3.

 As  regards  the  expansion  pro-
 gramme,  so  far  as  training  of  merchant
 Navy  personnel  is  concerned,  the
 House  is  well  aware  of  our  programme.
 We  increased  the  intake  of  Dufferin
 from  75  to  80  per  annum.  It  may  be
 reca'led  that  Dufferin  trained  only  25
 navigating  cadets  per  annum  in  1947,
 Similarly,  the  intake  of  the  Directorate
 of  Marine  Engineering  Training  has
 been  increased  from  65  to  00  per  an-
 num.

 Preparatory  classes  have  now
 been  arranged  for  certificate  examina-
 tions  of  a  higher  type  for  our  seamen
 and  these  people  can  take  advantage
 of  these  preparatory  classes  if  they
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 want  to  secure  the  qualification  of
 extra  masters  certificates  or  extra  first
 class  engineer’s  certificate.

 S  nce  1947,  Government  have  spent
 over  Rs.  24  crores  on  the  training  of
 merchant  navy  personnel  in  the  follow-
 ing  institutions:

 T.S,  ‘Dufferin’,  Bombay,  Direc-
 torate  of  Marine’  Engineering
 Training,  Calcutta,  Nautical  &
 Engineering  College,  Bombay,
 ‘BHADRA’  ‘MEKHALA’  and
 ‘NAU  LAKSHI’,

 Since  1947,  over  17,000  candidates
 have  received  training  in  the  above-
 mentioned  institutions,

 A  Merchant  Navy  Training  Board
 has  now  been  appointed  and  that  is
 now  taking  care  of  this.

 About  sailing  vessels,  we  have  al-
 ready  expressed  our  anxiety  and  desire
 to  he'p  the  industry  as  far  as  we  can.
 I  may  assure  my  hon.  friend,  Shri
 Thanu  Pillai,  who  is  not  here  that  we
 shall  do  our  best  to  help  the  people who  are  engaged  in  building  sa  ling craft  or  country  craft  in  Tuticorin  and
 other  places  on  the  eastern  coast  as
 well  as  the  western  coast.

 The  Central  Advisory  Committee
 and  four  regional  Advisory  Committees
 have  been  set  up  and  they  are  now  the
 guardians  and  custodians  of  their  wel-
 fare  and  their  interests.

 Then,  we  have  also  got  schemes  for
 the  training  of  tindals  and  seamen
 engaged  on  the  sailing  vessels  and  we
 Propose  to  open  institutions  for
 Tindals  at  Bhavanagar  and  Ratnagiri,
 Bangalore,  Beypore,  Tuticorin  and
 Kakinada  and  institutions  for  training
 seamen  under  sai]  at  Bhavanagar  and
 Kakinada.

 Another  important  measure  that  has
 been  taken  for  the  welfare  is  the  intro-
 duction  of  a  system  of  identity  cards,
 These  people  can  go  anywhere  with
 these  identity  cards,  to  foreign  coun-
 tries  in  sailing  vessels,  and  particularly
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 Ceylon,  and  they  would  not  meet  with
 the  inconven  ence  which  they  were
 meeting  so  far.

 I  may  now  make  one  appeal  because
 this  is  important,  We  have  done  our
 level  best  to  encourage  sh'pping  com-
 panies  to  acquire  additional  tonnage.
 We  are  anxious  that  we  should  build
 our  tonnage  as  quickly  as  possible.
 Many  measures  have  been  taken  and
 I  will  not  go  into  the  details  of  those
 measures  here.  But  we  find  that  per-
 haps  because  the  resources  are  not
 sufficent  with  them,  the  pace  now
 seems  to  be  slowed  down  so  far  as
 Indian  shipping  companies  in  the  pri-
 vate  sector  are  concerned.  The  result
 will  be  that  the  acquisition  will  be  in
 the  public  sector  and  the  natural  result
 that  will  flow  from  this  wou'd  be  that
 we  shall  have  to  find  gainful  employ-
 ment  for  the  shipping  acqu  red  in  the
 public  sector.  So,  I  would  make  an
 earnest  appeal  to  the  shipping  compa-
 nies  to  mobilise  all  their  resources  to
 bu'ld  up  their  tonnage.  At  the  same
 time  I  also  appeal  to  the  wayside  con-
 ferences  that  now  Indian  shipping
 wants  its  rights  they  do  not  want
 discr  minatory  treatment.

 But,  let  me  assure  my  friend  Mr,
 Gopalan—he  is  not  here—that  there  is
 no  discrimination  of  the  type  he  said.
 There  is  no  such  discrimination  that
 whenever  our  ships  visit  foreign  ports
 they  are  made  to  wait  in  the  stream,
 that  they  are  not  allowed  proper
 berths,  There  is  no  discrimination  of
 that  kind.  The  discrimination  is  about
 only  the  restriction  on  the  admission
 of  shipping  companies  in  the  conferen-
 ces  and  that  is  a  matter  where  we  are
 very  anxious  and  we  do  take  note  of
 the  happenings  in  Colombo.  I  need
 not  refer  to  that  instance  in  particular.
 But  we  would  expect  that  the  Shipping
 Conferences  would  bid  fair  with  our
 national  shipping  companies.  I  think
 that  should  suffice  so  far  as  this  is
 concerned.

 I  will  come  to  ship-building.  <A
 charge  was  levelled....
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 Shri  Harish  Chandra  Mathur:  You
 have  also  to  cover  tourism.

 Shri  Raj  Bahadur:  I  may  be  per- mitted  to  continue  either  tomorrow  or
 I  may  be  permitted  to  continue  for  20
 m-nutes  more,

 Shri  Harish  Chandra  Mathur:  We
 have  already  sat  up  to  6°30  now.

 Shri  Raj  Bahadur:  But  I  have  to  do
 full  justice,  I  have  tried  to  give  as
 much  as  I  can.

 Shri  Chintamoni  Panigrahi:  He  can
 continue  till  7  o’clock.

 Mr.  Speaker:  Unless  the  hon.  Minis-
 ter  wants  to  state  it  on  the  floor  of  the
 House,  whatever  he  has  got  may  be
 laid  on  the  Table  of  the  House.

 Shri  Raj  Bahadur:  I  do  not  mind.
 I  can  do  that;  but  it  would  be  rather
 not  fair  to  the  departments  also  be-
 cause  each  one  of  these  departments
 does  want  to  have  a  hearing......

 Mr.  Speaker:  Let  him  go  on;  we
 will  sit  up  to  7  o'clock.

 Shri  Supakar:  About  the  additional
 tonnage,  for  the  Third  Five  Year  Plan
 only  5  lakh  tons  has  been  fixed,
 whereas  now  we  are  acquiring  one
 lakh  tons  each  year,  This  shipping
 business  is  a  very  good  foreign  ex-
 change  earner.

 Shri  Raj  Bahadur:  We  would  like
 to  have  as  much  increase  in  our  tar-
 gets  as  possible  but  we  are  limited
 by  the  financial  resources  at  our  dis-
 posal,  We  want  to  increase  it  to  2  or
 4  million  tons,  as  far  as  possible
 although  the  shipping  board  has  not
 said  that.  Let  me  remind  Shri
 Raghunath  Singh,  who  is  a  member  of
 the  shipping  board.  He  said  that  we
 should  have  four  million  tons.  The
 Shipping  Board  have  only  said  that
 the  target  set  in  947  by  the  shipping
 policy  sub-committee  no  longer  ho'ds
 good  and  it  is  not  adequate.  But
 they  have  given  no  other  figure  to  give
 as  to  what  the  target  should  be.  They
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 have  only  concentrated  on  how  much
 we  should  do  in  the  Third  Plan  period.
 They  have  given  a  figure  and  I  would
 be  very  happy  if  we  can  get  financial
 allocations  to  achieve  that  figure  also
 because  the  indications  are—as  we  see
 from  the  Press  reports;  hon.  Members
 would  have  seen  them—that  we  may
 not  get  the  money  required  even  to
 fulfil  the  target  given  by  the  shipping
 board.

 Shri  Supakar:  Shipping  pays  its
 money....  (Interruptions.)

 Shri  Raj  Bahadur:  It  is  like  this.  I
 want  to  buy  a  land  but  I  can  buy  the
 land  when  I  give  up  my  food,  that  is,
 I  save  whatever  I  spend  on_  food.
 Then  alone  I  can  buy  the  land.  But
 I  cannot  give  up  my  food.  Can  we
 cut  down  other’  important,  urgent,
 unavoidable,  and  inevitable  items  of
 expenditure?  If  we  can  do  that  we
 ean  perhaps  have  more  funds.

 Shri  Kalika  Singh:  Shri  Raghunath
 Singh’s  suggestion  is  that  Rs.  6  crores
 invested  will  wipe  away  the  Rs.  86
 crores  of  foreign  freight,

 Shri  Raj  Bahadur:  That  particular
 proposal  has  got  to  be  examined.  I
 am  asked  by  my  friend  Shri  Rane  not
 ‘lo  pass  my  time  answering  interrup-
 tions  but  to  proceed.  With  regard
 to  the  HSL—the  Hindusthan  Ship-
 yard  Ltd.—let  me  say  this.  Despite
 all  the  criticisms  levelled,  it  is  our  first
 shipyard  and  our  ffirst  child.
 Shri  Raghunath  Singh  says  that  our
 shipping  is  a  ‘babe  in  arms”.  I  quite
 agree  with  him.  Let  it  be  nourished
 properly;  let  it  not  be  bowed  down  by
 lack  of  encouragement.

 Shri  Raghunath  Singh:  It  is  a  forty
 year  old  child.

 Shri  Raj  Bahadur:  We  started  in
 3947  and  now  we  are  in  1960.  You
 can  at  most  say  that  it  is  a  2
 year  old  boy.  The  value  of  the  ships
 manufactured  in  1952-53  was
 Rs.  26.36  lakhs  and  it  is  estimated
 to  have  risen  in  1959-60.  to  Rs.  443.44
 lakhs  and  would  go  up  in  1960-61  to
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 Rs.  77.00  lakhs.  The  increase  from
 1952-53  to  1959-60.  is  to  the  tune  of
 300  per  cent;  next  year  the  increase
 will  be  to  the  tune  of  500  per  cent.

 Three  vissels  were  launched  during
 ‘1958-59,  namely  Raj  Kumar,  Indian
 Industry  and  they  Dhruvak  and  INS
 were  delivered  to  the  owners.  One
 more  vessel,  Jayalakshmi,  has  _  also
 been  delivered.  INS  Darshak  a  navy
 vessel  was  launched  on  2-11-1959.
 The  first  of  the  9500  tonner  lubecker
 type  ship  was  launched  on  3lst  De-
 cember,  1959.

 So  far  as  technical  efficiency  of
 the  yard  is  concerned,  a  high  level
 team  of  senior  surveyors  of  the  Lloyds
 visited  the  shipyard  and  _  expressed
 the  opinion  that  the  workmanship  of
 the  yard  was  quite  satisfactory  and
 comparable  with  that  in  any  foreign
 country.  This  has  been  corroborated
 by  other  foreign  experts  too.  We  are
 only  deficient  in  designing  and  esti-
 mating  for  which  we  require  adequate
 organisation,  v  uminous  data  and
 essential  experience.  Even  so  a
 nucleus  of  es'imating  and  designing
 personnel  has  been  got  together.  It
 will  take  sometime  before  real  de-
 signing  work  can  be  undertaken.

 About  the  development  of  the  yard,
 I  may  say  that  when  both  the  phases
 of  development  work  are  completed,
 it  will  raise  the  capacity  from  24  ships
 to  three  ships.  We  want  to  take  it  up
 to  the  full  rated  capacity  of  6—8  ships
 or  40,000  GRT  per  year.  The  esti-
 mated  cost  thereof  is  Rs.  244
 lakhs  and  we  do  propose  to  make  the
 provision  for  that.  Every  endeavour
 will  be  made  to  see  that  they  are  given
 the  highest  priority.

 Now,  the  cost  of  our  ships  is  of
 course  30  per  cent  higher,  but  let  ij  be
 realised  that  there  are  very  many  fac-
 tors  like  low  per  capita  productivity, extra  charge  of  l5  per  cent  to  8  per
 cent  on  freight,  insurance,  handling
 charges  etc.  Overheads  are  also  high
 because  production  is  low,  heavy  cost
 of  imported  equipments  like  propelling
 machinery,  diesel  engines  and  steel
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 also.  Now  we  are  told  that  the  steel
 plarks  needed  for  the  yard  will  be
 available  from  the  Rourkela  Factory,
 which  will  enable  us  to  cut  down  our
 cost  considerably.  We  have  also  tried
 to  control  the  costs  and  necessary  s!eps
 have  been  taken.  Only  two  or  three
 types  of  vessels  will  be  specialised  ‘n
 and  common  use  items  will  be  stand-
 ardised.  We  propose  to  increase  the
 output  also.  We  have  also  set  up  a
 machinery  to  ensure  proper  liaison.  A
 planning  and_  time-estimating  office
 has  been  set  up  to  control  the  actual
 man-hour  spent  on  each  job.

 A  new  scheme  known  as  the  sug-
 gestion  scheme  has  been  introduced.
 We  also  propose  to  substitute  impor-
 ted  material  by  indigenous  material.
 An  ancillary  Industries  committee  has
 been  set  up  in  order  to  advise  us  in
 regard  to  manufacture  of  items  which
 go  into  building  of  ships  which  can
 be  manufactured  in  our  country.  We
 are  also  undertaking  construction  of
 small  ships,  tugs  etc.  to  save  idle
 labour.

 So  far  as  idle  labour  is  concerned—
 a  point  was  made  by  an  hon.  M:em-
 ber  on  the  opposite—I  may  say  that
 in  July,  958  the  percentage  of  idle
 labour  was  as  high  as  25.05  per  cent
 in  this  shipyard.  By  systematic  and
 persistent  efforts  it  has  been  brought
 down  and  on  3lst  Janurary,  1960  it
 was  only  2.642  per  cent.  So  we  are
 taking  all  pains  and  all  care  to  see
 that  the  efficiency  is  improved,  costs
 are  cut  down  and  our  ship  building
 industry  really  comes  of  age.

 The  Shipyard  agreed  in  principle  to
 the  introduction  of  a  scheme  of  work-
 ers’  participation  in  management  also.
 Three  committees—the  canteen  ad-
 visory  committee,  the  colony  school
 committee  and  the  suggestions  com-
 mittee—have  been  set  up.  A  works
 committee  is  also  proposed  to  be  set
 up,  but  the  unions  have  not  yet  come
 forward  to  co-operate  in  this  parti-
 cular  scheme.  We  hope  it  will  be  done
 soon.
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 Shri  Nagi  Reddy  (Anantapur):
 What  about  the  designing  section?

 Shri  Raj  Bahadur:  I  have  already
 said  that  a  nucleus  of  designing  and
 estimates  section  has  already  been
 created.

 Shri  Anthony  Pillai:  What  kind  of
 workers’  co-operation  in  the  manage-
 ment  can  you  expect  when  the  unions
 do  not  co-operate?

 Shri  Raj  Bahadur:  I  would  be
 very  glad  if  my  hon.  friend  can  help
 in  this.  We  have  accepted  this  parti-
 cular  yard  as  an  industry  where  we
 want  to  associate  the  workers’  with
 the  management.  We  have  already
 started  with  three  committees.  The
 fourth  committee  is  the  works  com-
 mi.tee  which  is  very  important,  Let
 them  come  and  co-operate  and  set  it
 vy.  Let  us  see  what  our  experience  is
 before  we  can  advance  a  step  fur-
 ther.  Let  us  be  wiser  by  the  experi-
 ence  we  may  have  by  the  working  of
 this  particular  committee.  I  hope  my
 hon.  friend  will  bear  in  mind  what  I
 have  said  about  it.

 Then  Sir  I  would  come  to  the  ques-
 tion  of  the  Second  Shipyard.

 Shri  Gopalan  yesterday  waxed  elo-
 quent  about  our  alleged  faults  of
 omission  or  commission  in  regard  to
 the  second  shipyard.  I  say,  Sir,  that
 there  should  have  been  no  doubt  about
 our  earnestness  and  our  genuine  de-
 sire  to  have  the  yard  in  Cochin.  We
 made  an  announcement—Shri  Gopalan
 read  it  yesterday,  I  will  also  read  it—
 where  we  have  said:

 “The  Government  of  India
 after  careful  consideration  of  the
 report  have  decided  that,  subject
 to  the  results  of  further  investi-
 gations  into  the  soil  conditions
 being  satisfactory,  the  second
 shipyard  should  be  located  at
 Cochin  at  the  site  recommended
 by  the  U.K.  Shipyard  Mission.”

 Sir,  in  this  announcement  there  is
 no  reference  whatever,  to  its  inclu-
 sion  or  non-inclusion  in  the  third
 Plan  period,  there  is  no  suggestion  or
 hint  now  that  we  are  not  going  to  in-
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 clude  or  press  for  its  inclusion  in
 the  Third  Plan—that  is  farthest  from
 our  mind.  But  let  it  be  pointed  out,
 so  far  as  this  pariicular  announce-
 ment  is  concerned,  nowhere  has_  it
 been  said,  and  it  could  not  hee  been
 said  that  it  shall  be  necessarily  a
 part  of  the  Third  Plan.  We  could  not
 do  that.  That  was  not  in  our  hands
 at  all  (Interruption).  But  we  have
 done  the  utmost  to  have  it  included
 in  the  third  plan  and  to  make  a  be-
 ginning  with  it.  What  have  we  done?
 We  have  included  it  as  one  of  the
 Ministry’s  schemes  for  our  Third
 Plan,  We  have  made  a  positive  9705
 vision  of  about  Rs.  20  crores  for  this
 particular  project.  Shri  Gopalan  want.
 ed  to  know  the  provision  that  we
 have  made.  As  I  said,  we  have  made
 a  provision  of  Rs.  20  crores  for  this
 particular  yard  in  the  Third  Plan.

 All  the  schemes  proposed  by  this
 Ministry  and  other  Ministries  are  un-
 der  the  consideration  of  the  Plann-
 ing  Commission.  No  final  word  has
 been  given  about  it.  Apart  from  that
 he  played  on  the’  words  “decision”
 and  “proposal”.  He  said  that  at  one
 Place  we  used  the  word  “decision  and
 in  the  statement  made  by  the  hon.
 Mister,  Dr.  Subbarayan  the  other
 day  the  word  “proposal”  has  b‘en
 used.  Sir,  what  we  have  decided  is
 about  the  location  of  yard  at  Cochin.
 That  was  a  clear  decision.  So  far  as
 the  schemes  which  have  been  includ-
 ed  in  the  Third  Plan  are  concerned,
 they  are  all  proposals  at  this  stage
 even  though  we  might  be  completely
 sure  of  a  scheme  being  admitted  or
 included  in  the  third  Five  Year  Plan,
 it  will  be  called  proposal  and  nothing
 but  proposal  at  this  stage.  Why
 should  he  play  upon  the  word  and
 try  to  give  a  completely  different
 interpretation  to  the  whole  situation?
 He  said  that  statements  were  made
 during  the  Kerala  elections  that  a
 shipyard  would  be  located  at  Cochin;
 that  an  understanding  was  given.  He
 also  quoted  from  what  Shri  A.  M.
 Thomas,  my  colleague,  is  reported  to
 have  said,  namely,  that  Ist  Feb-uary
 will  be  the  deciding  day  whether  the
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 soil  of  Cochin  or  Kerala  is  fit  enough
 for  the  second  shipyard.

 The  Deputy  Minister  of  Food  and
 Agriculture  (Shri  A.  M.  Thomas):  I
 did  not  say  like  that.

 Shri  Raj  Bahadur:  I  am  very  g  ad,
 but  this  was  put  in  your  mouth.  It
 was  purposely  said  by  me  so  that  it
 may  be  repudiated  by  you.

 Shri  Nagi  Reddy:  We  need  not
 quarrel  about  it.  The  people  know
 it.

 Shri  Raj  Bahadur:  J  do  not  know
 if  you  need  any  better  repudiation
 than  this,  and  a  statement  can  always
 be  met  with  a  statement.  Then,  he
 asked  what  steps  we  have  taken  so
 far.  The  steps  taken  are  that  we  have
 taken  steps  to  acquire  the  necessary
 land  for  this  project.  A  part  provi-
 sion  has  been  made  in  this  year’s
 budget.  We  have  also  solved  the
 question  of  soil  condition.  Remem-
 ‘ber,  my  announcement  was  made  on
 the  2lst  December.  We  are  now  on
 the  23rd  March,  1960,  Within  these
 three  mon.hs,  we  have  done  _  this.
 Very  positive  steps  have  been  taken.

 Then  the  hon.  Member  asked  why
 we  were  raizing  the  point  about
 external  resources  and  internal  finan-
 cial  resources  and  technical  investi-
 gation  now.  Evidently,  Sir,  it  will  be
 necessary  to  carry  out  technical
 investigations,  to  prepare  a  detailed
 project  report  and  plans  and  designs
 in  consultation  with  suitable  consul-
 tants.  He  quoted  in  this  connection
 the  Uniteq  K’ngdom  Commission’s
 report  and  said  that  that  has  not
 been  done.  But  in  that  report  itself,
 let  me  tell  him,  this  particular  thing
 has  been  given,  namely,  for  the  for-
 mulation  of  the  detailed  project  report
 we  shall  have  to  consult  some  con-
 sultants,  fix  them  up  and  then  the
 necessary  steps  will  have  to  be  taken.
 So,  in  ~egard  to  the  recommendations
 made  in  the  United  Kingdom  Com-
 mission’s  report  itself,  we  have  done
 whatever  could  be  done.

 I  am  afraid  my  hon.  friend  would
 like  us  to  jump  over  all  these  steps
 and  without  any  technical  investiga-
 tion,  without  any  detailed  survey  uf
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 the  project  being  drawn  up  about  this
 particular  thing,  he  would  like  us  to
 start  the  construction  of  the  shipyard.
 That  all  is  very  strange.  He  wants
 us  not  only  to  jump  over  all  these
 necessary  requirements  and_  steps
 without  which  a  shipyard  cannot  be
 constructed,  but  he  also  wants  us  to
 by-pass  the  Planning  Commission  the
 N.D.C.  and  the  Parliament.  He  wants
 us  to  by-pass  everybody  and  to  start
 the  construction  all  at  once.  He  wants
 a  categorical  answer  from  us  that
 we  should  (Interruption)  start  war.

 I  would  say  that  so  far  as  this  par-
 ticular  matter  is  concerned,  no  politi-
 cal  capita]  should  be  made  out  of  it.
 The  only  thing  is,  an  attempt  is  made,
 to  make  political  capital  out  of  it.

 Shri  Chintamoni  Panigrahi:  Per-
 haps  you  made  political  capital  out
 of  it  during  the  election!

 Shri  Raj  Bahadur:  I  do  not  think,
 and  I  do  not  know—perhaps  the  peo-
 ple  of  Kerala  are  the  best  judges.

 Then  I  come  to  tourism.  I  should
 start  by  saying  that  steady  progress
 ha;  been  maintained  in  the  various
 Promotional  activities  for  tourism,  The
 total  number  of  tourists  during  the
 calendar  year  959  was  1,090,464
 excluding  nationals  of  Pakistan  and
 Tibet.  In  +1958,  the  figure  was  92,000.
 The  increase  is  8.7  per  cent.  Tourists
 from  the  high-spending  category  of
 nations,  namely,  America,  Europe,
 Canada,  Australia,  New  Zealand,
 Japan.  etc.,  formed  62.9  per  cent  of
 the  total.

 The  tourist  earnings  are—also  esti-
 mated  to  be  in  the  neighbourhood  of
 Rs.  20  crores  as  against  Rs.  7.5  crores
 in  ‘1958.  So,  there  is  a  definite  ad-
 vance.

 We  also  launched  a  programme  of
 courtesy  campaign  and  that  is  going
 on.  About  rest  houses,  restaurants
 and  canteens,  some  complaint  was
 made  to  the  effect  that  we  are  not
 going  ahead.  I  would  like  to  point
 out  that  eight  rest  houses  for  low
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 income  tourists  and  ten  log  cabins
 at  ten  places  have  already  been  com-
 pleted  or  are  nearing  completion.  By
 the  end  of  1960-61,  6  mare  low
 income  group  rest  houses  and  five
 more  log  cabins  and  six  sheds  on
 Pilgrim  routes  will  be  ready.  Seve-
 ral  first  class  canteens  and  rest  houses
 are  under  construction,  and  a  num-
 ber  of  others  are  about  to  start.  By
 the  end  of  960-6l,  about  20  such

 -buildings  of  rest  houses  will  be  ready.
 Then  I  come  to  motels.  We  perhaps

 know  what  motels  are.  This  is  an
 American  name  for  a  way-side  hotel
 or  a  halting  place  specially  for  moto-
 rists.  We  propose  to  use  the  exist-
 ing  rest  houses,  inspection  or  dak
 bungalows  on  some  of  the  national
 highways  for  this  purpose.  We  want
 to  develop  them  and  properly  equip
 them.  We  want  to  provide  a  petrol
 pump  and  first-aid  facilities  for  the
 cars  for  the  tourists  who  go  about  the
 country.  We  want  to  select,  first  of
 all,  only  a  limited  number  of  na-
 tional  highways  for  this  purpose.  I
 would  like  to  mention  them  just  by
 way  of  proposal]  and  not  as  a_  final
 decision.  To  begin  with,  the  roads
 we  have  in  view  are  Delhi-Amritsar-
 Srinagar,  Delhi-Agra-Bombay  and
 Madras-Banga!ore-Mysore,  Coimba-
 tore-Cochin.

 Shri  Chintamoni  Panigrahi:  What
 about  National  Highway  No.  5?

 Shri  Raj  Bahadur:  We  have  taken
 only  such  routes  which  are  extremely
 popular.

 Shri  Harish  Chandra  Mathur:  That
 is  much  more  popular  via  Jaipur  and
 every  day  so  many  people  come.

 Shri  Raj  Bahadur:  Part  of  that  is
 covered  in  the  sector  Delhi-Agra.

 Shri  Harish  Chandra  Mathur:  That
 leads  to  Bharatpur  and  not  to  Jaipur.

 Shri  Kalika  Singh:  What  about
 National  Highway  No.  29  connected
 with  the  birthplace  of  Gautama
 Budha?
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 Shri  Raj  Bahadur:  These  are  the

 three  present  proposals.  We  can  in-
 clude  more  subject  to  the  limitations
 of  finance,  Hotel  accommodation  has
 not  kept  pace  with  the  increase  in
 tourist  traffic.  Increase  in  tourist
 arrivals  during  the  last  8  years  is  300
 per  cent,  but  increase  in  hotei  bed
 capacity  is  only  about  25  per  cent.
 The  total  number  of  beds  in  western
 style  hotels  is  approximately  10,000,
 plus  about  1,000  addi.ional  beds  ex-
 pected  to  be  ready  by  the  end  of  1960.
 I  would  like  to  congratulate  the  hotel-
 jers  specially  for  the  improvement
 they  have  made  in  the  standards  of
 hotels  with  modern  kitchen,  sanitary
 equ  pment,  ec.  Many  of  them  have
 been  air-conditioned  and  the  hoteliers
 are  alive  to  the  need  of  ‘heir  Indiani-
 sation  in  decoration  ect.  for  promotion
 of  tourism.

 For  Hotel  Industry  assistance  is
 proposed  to  be  given  by  Government
 as  best  as  we  can.  Certain  provisions
 of  the  Industrial  Finance  Corpora-
 tion  Act  have  been  suitably  relaxed.
 The  recommendations  of  the  Ho.el
 Standards  and  Rate  Structure  Com-
 mittee,  which  reported  somet  me
 back,  have  been  accepted  and  action
 has  been  initiated.  Classification  of
 hotels  according  to  the  interna.ionally
 accepted  system  will  be  taking  place.

 In  oder  to  remove  complaints  about
 Guides,  we  have  organised  courses
 in  Delhi,  Bombay,  Agra  and  Jaipur.
 80  trained  guides  have  been  added  to
 the  existing  number  of  approved
 guides.  A  second  Guide  Training
 Course  is  proposed  to  be  conducted
 in  Calcutta  in  960-6l.

 The  training  of  tourist  personnel  is
 very  important.  because  they  are  the
 people  who  come  into  contact  with
 the  tourist  first.  Regular  ‘raining
 courses,  each  course  lasting  0  weeks,
 have  already  started  from  lst  March,
 960  for  the  training  of  junior  s'aff
 emp'oyed  in  the  tourist  offices  of  the
 Government  of  India  or  the  State
 Governments,  In  each  course,  nomi-
 nees  of  approved  hotels  and  _  travel
 agencies  are  also  invited  to  partici-
 pate.  It  is  hoped  that  shorter  cours-
 es  will  also  be  run  for  the  staff  of  our
 national  airlines.  The  course  consists
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 of  both  theoretical  lectures  and  prac-
 tical  demonstrations,

 In  this  connection,  I  would  like  to
 refer  to  the  observations  made  by  Shri
 Tariq  about  sarats.  I  would  like  to
 assure  him  that  we  are  very  much  an-
 xious  to  meet  the  needs  of  home
 tourists  and  we  would  like  to

 do  what  we  can.  But  there  also  our
 hands  are  tied  by  finance.  In  it  per-
 haps  there  is  question  of  principle
 aso  involved.  So  far  it  was  not  ac-
 cepted  by  the  Planning  Commission
 that  the  Central  Government  should
 participate  in  schemes  which  are  pure-
 ly  of  the  na‘ure  of  promotion  of
 home  tourists.  But  in  the  last  meet-
 ing  of  the  Tourist  Development
 Council,  it  was  decided  that  the  Cen-
 tre  should  share  some  expenditure  in-
 volved  in  these  schemes.  That  parti-
 cular  recommendation  of  the  Tourist
 Development  Council  is  under  consi-
 deration  and  we  hope  due  note  of
 th's  recommendation  will  be  taken
 by  the  Planning  Commission  and  by
 this  House  whenever  the  occasion
 comes,

 Apart  from  that,  there  is  another
 important  thing,  viz.,  approval  to
 shops,  There  were  many  complaints
 that  in  many  cases  the  tourists  were
 reported  to  be  cheated  by  the  shop-
 keepers.  For  the  information  and
 guidance  of  tourists,  visiting  De  hi,
 Bombay,  Calcutta,  Madras,  Agra,
 Jaipur,  Banaras,  Srinagar,  Auranga-
 bid,  Bhubaneswar,  Puri,  Bangalore,
 Mysore,  Darjeeling,  Cochin  and  Bho-
 pal  we  have  introduced  a  scheme
 whereby  a  certain  number  of  shops
 deal'ng  in  jewellery,  silks,  brocades,
 ivory  articles,  curio,  etc,  will  be
 approved.  The  owners  of  these  shops
 will  be  required  to  abide  by  certain
 terms  and  conditions.  They  will  be
 required  to  make  a  cash  deposit  or  &
 banker’s  guarantee  for  three  years  in
 the  first  instance.  In  case  of  any
 complaint  of  malpractice,  the  approval
 granted  to  them  would  be  withdrawn
 and  the  security  forfeited.

 We  are  also  conscious  of  the  pro-
 blem  of  beggary.  In  this  connection,
 I  would  like  to  refer  ‘o  the  step  taken
 by  the  Mvsore  Government.  I  am
 told  bv  the  Deputy  Minister  of  Mysore,
 that  beggary  has  been  banned  in  that
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 State.  Any  beggar  who  enters  Mysore
 has  to  join  the  work  houses.  Any
 beggar  who  happens  to  enter  Mysore
 is  shaved,  bathed,  dressed  and  put
 in  the  work  house  compulsorily.  Of
 course,  it  is  essentially  a  problem  for
 the  State  Governments  then  Sir,  we
 are  enjo.ned  to  have  some  sort  of
 control  over  the  conduct  of  guides,
 over  the  conduct  of  hoteliers,  over
 other  peope  who  come  in  con.act
 with  the  tourists  and  for  that  purpose
 we  propose  to  put  forward  the
 necessary  legislation  to  lay  down  cer-
 tain  rules  of  conduct  for  the  travel
 agents,  excursion  agenis  and  guides.
 We  propose  ‘o  promote  it.  The  same
 legislation  will  be  able  to  take  care
 of  the  problem  of  beggars,  the  beg-
 gars  clustering  round  our  tourist  spots.
 I  hope  when  the  legislat'on  comes  the
 House  will  accord  its  ful!  support  to
 it,

 We  have  a  regular  system  of  in-
 vestiga  ion  of  complaints.  I  can  only
 add  that  the  tourist  department  with
 all  its  multifarious  activities  is,  after
 all,  a  co-ordinatng  department.
 Further  i:  would  now  have  to  look
 after  the  facilities  of  tourists  who
 want  to  travel  by  tourist  coaches,  So
 far  as  that  particular  thing  is  con-
 cerned,  I  can  only  say  that  we  want
 to  encourage  it.  There  are  many
 other  responsibilities  also  that  we
 want  to  undertake.  Kecping  in  view
 the  enlarged  scope  of  the  respons  bi-
 lities,  we  are  scriously  considering
 what  steps  should  be  aken  to  re-
 organise  the  whole  machinery  or
 organisation  which  looks  after  tou-
 rism  in  this  country,

 Now  I  will  briefly  refer  to  por‘s.
 The  traffic  handled  in  1958-59  was
 28°75  million  tons  and  for  the  first
 8'x  months  of  1959-60,  it  is  5°50  mil-
 lion  tons.  The  present  capacity  of
 the  major  ports  is  31  million  tons.
 With  the  completion  of  the  Second
 Plan  it  is  expected  to  rise  to  4]  mil-
 lion  tons.  In  addition,  the  minor
 ports  will  be  able  to  cater  for  another
 5  million  tons.

 Let  me  now  g've  some  figures  about
 the  shortfall  in  expenditure.  The
 total  provision  in  the  First  Plan  was
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 Rs.  64  crores.  The  amount  spent
 during  the  First  Plan  was  Rs.  27  crores.
 So,  the  carry  over  to  the  Second  Plan
 is  Rs.  37  crores.  Total  provision  in
 the  Second  Plan  including  the  carry
 over  from  First  Plan  was  Rs.  99
 crores.  Amoun‘  spent  during  the  first
 three  years  of  the  Second  Plan  was
 Rs,  25  crores.  Amount  expected  to  be
 spent  during  the  remaining  two  years
 of  the  Second  Plan  is  Rs,  40  crores.
 So,  there  will  be  a  carry  over  of  Rs.  34
 crores.  We  are  carrying  forward  that
 backlog.  Despite  that,  substantial  pro-
 gress  has  been  made  in  improving  the
 capacity  of  ‘he  harbours.

 Then,  let  me  tell  you,  so  far  as  the
 First  Plan  was  concerned,  our  emphas-
 is  was  on  works  essential  for  rehabili-
 tating  the  docks  and  other  facilities
 which  had  suffered  serous  wear  and
 tear  during  the  war  years.  In  the
 Second  Plan  we  stressed  on  the  re-
 placement  of  obsolescent  equipments,
 modernisation  of  port  facilities  and
 expansion  of  port  capacity.  During
 the  Third  Plan  our  objective  would  be
 to  acquire  new  craft  and  equipment,
 mechanical  handling  of  coal  and  ore
 and  training  works.

 So  far  as  the  port  of  Calcutta  is  con-
 cerned,  let  me  only  tell  my  friends  that
 there  are  three  broad  things  that  we
 can  do  and  they  are  dredging,  river
 training  works  and  free  supply  of  head-
 water.  Along  with  that  is  linked  the
 question  of  Farraka  Barrage.  So  far
 as  dredging  is  concerned,  we  employed
 Bhagirathi  on  the  Belaribar  area,  which
 is  the  most  difficult  area.  Before  958
 it  was  not  show'ng  serious  signs  of
 decline.  In  958  it  came  to  7.3  ft
 Therefore,  it  was  reported  in  the  Re-
 port  for  1958-59.  Before  that  it  was
 not  reported  at  all.  I  am  here  refevr-
 ing  to  observations  of  Shri  Tr‘dib
 Kumar  Chaudhuri.  Let  me  assure  h’'m
 that  we  are  not  at  all  negligent  about
 it.  We  have  done  whatever  we  could
 do.  From  7.3  ft.  we  have  come  to  a
 little  less  than  0  ft.  or  0  ft.  There-
 fore,  we  can  say  that  Balaribar  is  not
 intractable;  we  can  manage  it.  We
 have  also  taken  good  care  to  see  that
 we  can  get  the  necessary  equipments
 for  that.  We  have  already  got  a  cer-
 tain  number  of  dredgers,  not  only  suc-
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 tion  dredgers,  to  which  repeatedly  re-
 ference  was  made.  We  have  got  bucket
 dredgers  and  grab  dredgers.  We  have
 already  placed  one  order  for  suction
 dredgers.  Then,  we  are  going  to  ac-
 quire  one  other  from  Holland,  which
 is  under  construction.  Apart  from
 these  two  we  proposed  to  place  an
 order  for  a  third  one  too  as  soon  as
 we  can.

 Shri  Tridib  Kumar  Chaudhuri:  But
 there  are  4  bars.  We  have  the  shal-
 lowest  bar.

 Shri  Raj  Bahadur:  I  will  come  to
 that  also,  because  we  shall  have  four
 suction  dredgers  of  this  type.

 These  four  suction  dredgers  would,
 I  think,  materially  increase  our  capa-
 city  for  dredging.  Now  we  very  well
 know  that  apart  from  such  suction
 dredgers  we  propose  to  place  an  order
 for  a  bucket  dredger  and  one  grab
 dredger  this  year  and  one  grab  dredger
 early  in  the  Third  Plan  period.  So
 with  this  addition  to  our  dredging
 capacity,  the  Port  will  be  able  to  meet
 the  challenge  of  these  “bars,  bends  and
 bores”,  an  expression  which  was  used
 by  my  hon,  friend,  Shri  Samanta.  I
 can  also  assure  him  that  we  have

 Shri  C.  K.  Bhattacharya:  The  sands
 that  have  been  dredged  from  one  part
 of  the  river  are  deposited  in  another
 and  a  deeper  part  of  the  river.  The
 result  is  that  it  defeats  its  object  and
 the  river  gets  shallower.

 Shri  Raj  Bahadur:  That  is  fully
 known  to  everybody.  In  the  suction
 dredgers  for  which  we  have  placed
 orders  now  a  mechanism  has_  been
 arranged  by  which  the  dredged  mate-
 rial  will  be  deposited  outside  the
 riverbed  and  the  dredgers  are  also
 going  to  be  air-conditioned  to  work
 round  the  clock.  In  fact,  we  also  want
 to  air-condition  the  Bhagirathi  dredg-
 er.  So  this  will  materially  augment
 the  capacity  of  the  dredging  fleet  as
 well  as  the  dredging  staff.

 Shri  C.  K.  Bhattacharya:  What  is
 the  need  for  air-conditioning  the
 437  (Ai)  LS—10.
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 dredger?  Can  the  dredger  not  work
 without  air-conditioning?

 An  Hon.  Member:  It  is  technical.

 Shri  Raj  Bahadur:  It  is  the  same
 necessity  which  we  experience  in  this
 House.

 Shri  C,  K.  Bhattacharya:  My  appre-
 hension  is  that  this  air-conditioning  of
 the  dredger  will  add  to  the  cost  so
 much  that  you  will  find  it  difficult  to
 secure  them.

 Shri  Raj  Bahadur:  It  will  give  such
 results  which  will  be  completeiy  com-
 mensurate,  not  only  commensurate  but
 more  than  commensurate,  with  the  cost
 thereof.  I  have  got  no  joubt  in  my
 mind  that  the  air-conditioning  of  these
 dredgers  is  very  essential.  They  have
 done  very  good  work,  particularly,  the
 people,  the  staff  and  the  Commandant
 of  Bhagirathi  dredger  has  done  admir-
 ably  well  in  meeting  a  very  difficult
 situation.

 So  far  as  training  works  are  concern-
 ed,  my  hon.  friend  cannot  say  that  we"
 have  been  ignorant  about  the  need  of
 them.  The  Accra  Spur  has  been
 constructed  and  two  bars  have  already
 been  controlled  on  account  of  that.
 The  Fulta  point  which  is  an  expensive
 and  a  costly  scheme—it  is  a  Rs.  5°5
 crores  scheme—will  control  four  bars.
 I  need  not  mention  all  those  means
 to  save  time.  Apart  from  that  the
 question  is  how  to  control  the  Belari
 bar  itself.  He  particularly  knows  that
 the  research  station  at  Poona  is  engag-
 ed  on  this  particular  task.  They  are
 experimenting.  They  have  got  a  model
 now.  We  cannot  proceed  withcut
 their  positive  advice  in  this  behalf.
 Whatever  advice  they  give  on  that
 alone  we  can  proceed  because  suppose
 we  embark  upon  a  particular  scheme
 and  that  happens  to  be  a  costly  and
 expensive  scheme,  after  incurring  all
 the  expense  on  that  ultimately  it  turns
 out  to  be  useless  or  worthless  then  who
 will  bear  the  odium  for  that?  Then
 all  hon.  Members  might  turn  round
 and  say,  “Why  did  you  go  without
 proper  enquiry?”  So  each  and  every-
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 one  of  these  engineering  works  which
 are  highly  specialised  and  complicated
 type  of  works,  for  cach  one  of  them
 we  shall  have  to  go  to  the  research
 station,  have  them  vetted  and  properly
 investigated  and  then  and  then  alone
 we  can  embark  on  such  schemes.

 So  far  as  the  other  thing  about
 head-water  supply  !s  concerned,  about
 which  so  much  attention  is  paid,  we
 can  say  that  we  consider  the  Farakka
 Barrage  scheme  to  be  indispensable,
 vital  and  inevitable  for  the  port  of
 Calcutta.  The  Government  want  to
 do  it  as  quickly  as  possible.  There
 is  no  difference  of  opinion  about  that.
 There  should  be  no  doubt  that  we
 are  in  fact  doing  whatever  we  can
 do  in  this  behalf.  The  question  is
 that  it  is  linked  up  with  so  many
 other  considerations  and  factors.  Thev
 have  got  to  be  taken  into  account.  I
 hope  that  so  far  as  this  particular
 step  is  concerned,  I  cannot  say  more
 than  the  Irrigation  Ministry.  The  hon.
 Irrigation  Minister  has  already  said
 about  it.  They  have  declared  in  the
 ‘other  House.  They  are  taking  all
 possible  steps  for  investigation  of  thi-
 matter  and  for  taking  it  up  as  quickly
 as  possible.

 Shri  C.  K,  Bhattacharya:  The
 scheme  has  been  before  the  Govern-
 ment  for  the  last  twelve  years.

 An  Hon.  Member:  Let  him  finish.
 There  are  only  five  minutes  left.

 Shri  0.  K.  Bhattacharya:  The
 scheme  has  been  before  the  Govern-
 ment  for  the  last  twelve  years.

 Shri  Raj  Bahadur:  I  will  come  to
 minor  ports  and  have  done  with  _  it.
 All  the  rest  I  can  place  on  the  Table
 of  the  House.

 Shri  Harish  Chandra  Mathur:  What
 is  there  left  now.

 Shri  Raj  Bahadur:  There  are  the
 lghthouses  and  inland  water.  T  would
 say  that  the  provision  was  Rs.  5
 crores......
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 Shri  Kalika  Singh:  It  should  not
 be  a  lighthouse.  You  must  be  grave.

 Shri  Raj  Bahadur:  ....and_  the
 schemes  have  been  approved  which
 cost  as  much  as  Rs.  5,47,60,000|-.  It
 can  be  seen  that  the  Minor  Ports
 Department  or  the  organisation  in
 charge  of  minor  ports  has  not  been
 negligent  about  this  work.  Whatever
 allotments  they  had  so  far  as_  the
 sanction  of  schemes  are  concerned
 they  have  done  it.  The  State  Gov-
 ernments  have  also  done  well.  The
 expenditure  incurred  during  the  first
 three  years  on  minor  ports  scheme  is
 Rs.  331-64  lakhs.  During  the  remain-
 ing  period  of  the  year  Rs.  8°36  lakhs
 more  will  be  spent.  It  will  bring  the
 total  to  Rs.  350  lakhs.  In  1959-60  it
 is  expected  that  another  Rs.  35  lakhs
 will  be  spent  on  the  development  of
 minor  ports.  And  for  1960-61  Rs.  50
 lakhs.  So  I  can  say  that  we  have
 done  as  best  as  we  could.

 9  hrs.

 So  far  as  dredger-cum-survey  pool
 is  concerned,  indents  have  been  plac-
 ed  for  the  purchase  of  six  survey
 launches  and  steps  are  being  taken  to
 finalise  the  purchase  of  dredgers  also.

 About  the  ports  on  Ratnagiri  coast
 I  may  say  that  I  have  visited  them.
 There  is  demand  for  every  port.  W-
 shall  very  much  like  the  Bombay  Gov-
 ernment  to  tell  us  which  are  the
 ports  they  themselves  would  _  like.
 Then  we  shall  have  to  depend  on  the
 IPDC.  A  ppint  was  made  that  the
 IPDC  report  has  been  delayed  and  no
 advantage  can  be  taken  of  it  for  the
 formulation  of  the  proposals  of  the
 Third  Plan.  I  can  assure  the  House
 that  we  shall  not  allow  that  to  hav-
 pen.  We  have  already  asked  the
 committee  to  go  into  this  and  the  com-
 mittee  is  itself  eager  to  give  its  con-
 clusions  to  us  by  the  end  of  this
 month,  that  is  by  356  March,  and  the
 technical  data  and  supporting  mate-
 ria]  will  be  furnished  to  us  later  on
 in  the  month  of  April.  So  I  can  as-
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 sure  you  that  whatever  conclusions
 the  Committee  may  arrive  at  the
 Commission  will  get  them  in  time.

 Now  I  would  like  to  come  to  the
 question  raised  by  Shri  Thanu  Pillai
 and  Shri  Narasimhan,  about  Tuticorin
 port,  Mangalore  port  and  Paradeep
 port.  About  Tuticorin  and  Sethusa-
 mudram  port  we  have  not  forgotten
 them.

 Shri  Mulchand  Dube  (Farrukha-
 bad):  It  is  seven  o'clock  now.

 Shri  Raj  Bahadur:  I  will  finish.

 Mr.  Speaker:  Many  hon.  Members
 seem  to  be  interested  in  this.

 Shri  Raj  Bahadur:  We  shall  do  all
 that  is  possible  for  Tuticorin  and
 Mangalore,  and  we  shall  try  to  pro-
 vide  whatever  finance  we  can  within
 the  limitations  of  the  allocations
 made  to  us  for  these  two  ports  and
 also  for  the  Paradeep  port.  With  re-
 gard  to  Paradeep  the  difficulty  is  that
 the  hinterland  is  not  developed,  It
 has  been  said  that  we  have  not  allot-
 ted  a  sufficient  amount  for  it,  for  road
 or  for  railway.  Well,  that  has  to  be
 done.  With  Tuticorin  and  Mangalore

 le  advantage  is  that  they  are  served
 by  roads,  and  good  roads.  So  we  are
 not  ignorant  of  the  fact  that  Paradeen
 is  a  very  useful  port  and  can  be  made
 a  very  useful  port.  We  shall  do  what-
 ever  is  possible  for  it.  We  see  that
 the  State  of  Orissa  which  is  a  mari-
 time  State  should  not  be  left  without
 a  port  for  itself.  And  we  would  like
 that  Mysore  should  have  a  port  for
 itself,  a  major  port  like  Mangalore,
 and  Tuticorin  should  also  be  develop-
 ed  into  a  major  port,  and  Paradeep
 should  also  be  developed.  But  the
 Progress  on  Paradeep  is  bound  to  be
 limited  because  of  the  obvious  physi-
 cal  conditions  and  lack  of  develop-
 ment  of  the  hinterland.

 So  far  as  lighthouses  are  concern-
 ed  they  have  done  very  good  work  T
 would  like  to  add  one  word  about
 them,  because  a  large  number  of  tech-
 nical  people  are  living  in  such  difficult
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 places  on  the  coast.  There  is  an  is-
 Jand,  a  rock  island  opposite  Vengurla.
 There  is  a  lighthouse  on  the  rock.
 For  five  or  six  months  in  the
 year  it  is  not  approachable.  And
 people  who  go  there  have  to  live
 there  for  five  or  six  months.  And
 anybody  who  is  asked  to  go  there  is
 picked  up  by  a  crane.  I  would  like  to
 pay  my  humble  tribute  to  all  those
 people,  and  I  would  like  to  thank  the
 House  for  the  indulgence  shown  to
 me.

 I  would  also  like  to  assure  the
 House  with  regard  to  Inland  Water-
 ways  that  we  are  trying  our  level
 best  to  impl  t  the  r  enda-
 tions  after  fulfilment  of  the  necessary
 formalities  in  this  behalf.

 Shri  B.  C.  Mullick  (Kendrapara—
 Reserved—Sch.  Castes):  What  about
 the  bridge  over  Brahmani  at  Kabata
 bund?

 Shri  Raj  Bahadur:  The  bridge  on
 Mahanadi  and  Birupa?  Those  bridges
 have  been  sanctioned  and  will  be  start-
 ed  after  the  necessary  formalities
 have  been  fulfilled.

 I  thank  the  House  again  for  show-
 ing  me  this  indulgence.

 Mr.  Speaker:  Dr.  Subbarayan.
 Dr.  P.  Subbarayan:  Sir,  I  do  not

 want  to  begin  to  say  very  much  ex-
 cept  to  say  this  that  I  see  I  am  rather
 on  a  sticky  wicket.  And  I  have  a  bad
 experience  of  sticky  wickets—not  in
 the  legislative  sphere,  I  admit.  But
 I  shall  try  and  do  what  I  can  to  ex-
 plain  the  position  which  has  made  me
 undertake  the  measures  with  regard
 to  telephone  charges  which  place  me
 on  a  sticky  wicket!  I  shall  conclude  it
 tomorrow.

 Mr.  Speaker:  The  House  now  stands
 adjourned  till  l  a.m.  tomorrow.

 19-05,  hrs,
 The  Lok  Sabha  then  adjourned  till

 Eleven  of  the  Clock  on  Thursday,
 March  24,  960!Chaitra  4,  882
 (Saka).
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 ee
 TO  QUES-

 7461-96.
 Subject  CoLUMNS

 Price  fixation  of  agricultural
 commOdities  746  I—  66

 Co-operative  farming  467—73
 Dam  on  river  Teesta  in

 West  Bengal  के  ‘7473-75
 Telephone  Exchange,

 Jamshedpur  =
 7475-77

 Misappropriation  of
 way  funds  हे  7477-78

 Railway  cash  bag  missing from  train  7479-80
 Street  delivery  of  goods  7481-82
 Late  running  of  trains  on

 South  Eastern  Railway  7482-83.
 Demolition  of  huts  in  Delhi  7483—85

 roso  Contracts  for  Discharging
 foodgrain  ships  85-87

 yosr  Sugar  production  7487—92
 I052  Nagarjunasagar  project  7492—95
 r054  Manufacture  of  electric

 locomotives  7495-96
 WRITTEN  ANSWERS  TO

 QUESTIONS  7497—7544
 S.Q.

 No.
 1043,  Remodelling  of  Sealdah

 station  7497
 1048  Co-operation  between

 LAC.  andP.LA.C.  7498
 049  Indian  Agricultural  Re-

 search  Institute  7498
 3053  Enquiry  into  the  sinking of  ship  ‘Oberon’  7498-99
 055  Supply  of  foodgrains  to

 Bihi  7499-7500
 056  Women  run  over  by  Tirhut

 mail  7500
 3057  Testing  and  research  centre,

 Chittaranjan  .  '500-OI
 3058  Replacement  of  dakotas  in

 Assam  Or
 059  Scheduled  caste  candidates

 in  P&  T  deptt.  750I-02 i060  “Package  Programme’  7502
 r06:  Mental  Health  services  7503
 062  Expert  committee  on  cul-

 tivable  waste  land.  7503
 063  Raxaul  aerodrome  7504
 7064  Cancer  hospital  at  Kanpur  7504
 7065६  World  Bank  loan  to

 railways.  7504-05
 066  Uniforms  for  P&T.  staff  7505-06
 1067  Medical  education  7506-07
 7068  Rihand  dam  project  7507

 7756
 882(Saka)}

 WRITTEN  ANSWERS  TO
 QUESTIONS—contd.

 US.Q.  Subject  CotuMNs
 No.

 358  Train  collision  at  Sapekhati
 statio!  7508

 359  Loco  workshops  on  Western
 way  508-09

 3360  Rural  electrification  in  Pun-
 jab.  S$ 7509-10

 36r  Passenger  traffic  4570
 1362  Transportation  of  iron  ore

 from  minor  ports  in
 Andhra  Pradesh  7१570

 363  Forest  development  in
 Punjab  “TSLO-1E

 3364  Platforms  on  the  Pathankot-
 Amritsar  section  78.2  ९५

 3365  S.Ms.  and  A.S.Ms.  in
 Mysore  division, Southern  Railway  SUI-2

 3366  Passenger  amenities  on  Se-
 cundcrabad  division  75i2-33

 7367  National  T.B.  Institute,
 Bangalore  7573

 3368  Health  Minister’s  discre-
 tionary  grant  7S13-14

 7369  National  Shipping  Board  754
 3370  Head  office  building  of LA.C.  हे  7574-75
 उआ  Derailment  of  Barauni bound  goods  train  7535
 1372,  Power  Research  Institute,

 Bangalore  75§-6
 373  Augnientation  of  water

 resources  cOmmittee
 report,  7576

 1374,  Replacement  of  wooden
 coaches  by  steel  coaches  7537

 375  Special  trains  during  Ardh
 Kum  7817-18

 3376  Himachal  Ayurveda  con-
 ference  758—22

 ‘1377  Master  plan  for  Delhi  7522-23
 3378  Increase  in  Milk  produc- tion  through  music  7523-24
 3379  Export  of  rice  from  Madh-

 ya  Pradesh  7524
 3380  Distribution  of  fruit

 plants  in  Himachal  Pra-
 desh.  +  7525

 38i  Mirror  carp  in  Himachal
 Pradesh  7525-26

 3382  Panchayats  in  Himachal
 Pradesh.  7526

 7383  Deaths  in
 ied in  Moradaba

 accidents
 division  7526-27
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 WRITTEN  ANSWERS  TO  PAPERS

 QUESTIONS—contd.  TABLE  bap  mee  755%

 हू
 Subject  CoLtumns  Couumns

 A  copy  of  each  of  the  following 1384  Central  aid  for  medical  Nowhi  tions  was  laid  on  the  Ta-
 colleges  in  Andhra  Pra-  ble  under  sub-section  (3)  of  Sec- desh  7527  tion  52  of  the  Agricultural  ‘Pro-

 385  Telephone  Industry  7527-28  hon  (Development  and  Ware-
 7386  Departmental  catering  7528  eid

 Corporations  Act,
 3387  Train  accident  on  S.E.  @_G.S.R.  227  dated  the  27th

 -  peri  ”
 7529  February,  o

 m
 I  Caterii  mees  (29-30
 ae  fie  =  Eke

 739953  ७)  G.S-R,
 303

 dated  the  rath
 kis  March,  7960  making  certain from  Pakistan  7530-31  further  amendments  to  the

 7390०  Goodswagons  7531-32,  tural  Produce  (De-
 ‘1391  Health  centres  on  5.8.  velop lopment  and  Warehousing)

 Railway  7532  Corporations  Rules,  ‘1956
 1392  Surplus  railway  land  7532  Git)  G.S.R.  304  dated  the  rath
 3393  Central  fertilizer  poo)  7533  March,  1960.
 394  Consolidation  of  land

 holdings  in  Delhi  7834-35  ण  G.S.R.  305  dated  the  r2th
 395  Seed  multiplication  farm  March,  1960.

 in  Tripura  7536  60)  G.S.R.  306  dated  the  r2th
 3396  Primary  schools  on  Eastern  March,  ‘1960.

 Railway  7536
 397  Foreign  tourists  7537  oN  IWATE  Mate? PRIVA’ a  De  BILLS  AND  RESOLUTIONS

 Punjab  7538  PRESENTED.  7550
 3399  Regional  committees  for  Sixti ry  northern  and  tem-  ixtieth  Report  was  presented.

 Perate  regions  7538
 400  Small-pox  in  Pangi  7538-39

 DEMANDS  FOR  GRANTS  7551—  7754
 340  Narmada  Irrigation  pro-  Further  discussion  on  the  De-

 ject.  7539  mands  for  Grants  in  respect
 402  Railway  workshop  at  of  the  Ministry  of  Transport

 Podnur  7539-40  and  Communications  con-
 3403  Flying  clubat  Coimbatore  7540  ore  es

 discussion  was
 74०4  Transport  department  of

 imachal  Pradesh  7540
 3405  Repair  of  vehicles  in  Hi-  AGENDA  FOR  THURSDAY, machal  Pradesh  7540  MARCH  ie  3960/CHAITRA 1406  Railway  accidents  at  Bala-  4,  882  (SAKA)--- wali  station  7541-42,
 3408  Post  offices  in  Punjab  7542  —  acy  cso  on  the  pe il  mands  for  Grants  In  respect  0
 I409  Complaints  on  railways  7543  the  Ministry  of  Transport  and
 7470  Telephone  advisory  Communications  and  also  dis-

 committee,  New  Delhi.  7543-44  cussion  on  the  Demands  for
 AIT  P&T  cantecn,  Eastern  Grants  in  respect  of  the  Mini

 Court,  New  Delhi  7544  stry  of  Home  Affairs.
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